
International Registration designating India 

Trade Marks Journal No: 1890 ,   25/02/2019           Class 1 
 

 

Priority claimed from 07/03/2018; Application No. : 720818 ;Switzerland 

4063410    06/09/2018

[International Registration No. : 1445057]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier-Genève Switzerland

Proposed to be Used

IR DIVISION
Chemicals used in the manufacture of perfumes and cosmetics; chemical products used for the manufacture of 
compositions for perfumery, cosmetics, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use; plant extracts intended for the manufacture of perfumes and cosmetics.

8383



Trade Marks Journal No: 1890 ,   25/02/2019           Class 1 
 

 

4081008    30/10/2018

[International Registration No. : 1447650]
CREST WATER PTE. LTD.

10 Anson Road, 27-15 International Plaza Singapore 079903 Singapore

Proposed to be Used

IR DIVISION
Chemicals for use in the treatment of water; waste water treatment chemicals for industrial use; chemicals for use in the 
treatment of waste water; chemicals for the treatment of hot water systems; sewerage water treatment chemicals; chemical 
products for use in the manufacture of detergents.

8384



Trade Marks Journal No: 1890 ,   25/02/2019           Class 1 
 

 

4082109    31/10/2018

[International Registration No. : 1446502]
Shandong Haike Chemical Group Co., Ltd.

West side of Haochung Road, Dongying City Shandong Province China

Proposed to be Used

IR DIVISION
Solidified gases for industrial purposes; sulphur; ammonium salts; surface-active chemical agents; alkalies; catalysts; sal 
ammoniac; additives, chemical, to motor fuel; activated carbons; detergent additives to petrol.

8385



Trade Marks Journal No: 1890 ,   25/02/2019           Class 1 
 

 

4082245    30/10/2018

[International Registration No. : 1447293]
CREST WATER PTE. LTD.

10 Anson Road, 27-15 International Plaza Singapore 079903 Singapore

Proposed to be Used

IR DIVISION
Chemicals for the treatment of irrigation water; soil conditioners.

8386



Trade Marks Journal No: 1890 ,   25/02/2019           Class 1 
 

 

Priority claimed from 09/10/2018; Application No. : 302018000031983 ;Italy 

4087084    16/10/2018

[International Registration No. : 1448392]
VALAGRO S.p.A.

Via Cagliari, n. 1 - Zona Industriale I-66041 ATESSA (CH) Italy

Proposed to be Used

IR DIVISION
Fertilizers.

8387



Trade Marks Journal No: 1890 ,   25/02/2019           Class 2 
 

 

4082240    07/09/2018

[International Registration No. : 1447374]
SINOCHEM CORPORATION

No. 28 Fuxingmennei Street, Xicheng District Beijing China

Proposed to be Used

IR DIVISION
Dyes; lacquers; food dyes; pigments; waterproof paints in power form; protective preparations for metals; raw natural 
resin; printing ink; food colorants; ink for skin-dressing; coatings [paints].

8388



Trade Marks Journal No: 1890 ,   25/02/2019           Class 2 
 

 

4082287    31/10/2018

[International Registration No. : 1446518]
Shandong Haike Chemical Group Co., Ltd.

West side of Haochung Road, Dongying City Shandong Province China

Proposed to be Used

IR DIVISION
Dyes; anti-rust oils; protective preparations for metals; primers; undercoating for vehicle chassis; coatings [paints]; 
waterproof paints; oil paint; fireproof paints; synthetic resin coating.

8389



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

4035698    13/11/2018

[International Registration No. : 1439920]
Shipman Associates, LLC

1000 Atlantic Avenue, Suite 100 Alameda CA 94501 United States of America

Proposed to be Used

IR DIVISION
Cosmetics.

8390



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

Priority claimed from 18/01/2018; Application No. : 017709304 ;European Union 

4053195    17/07/2018

[International Registration No. : 1443029]
ORIFLAME COSMETICS AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used

IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-medicated toilet 
preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and shower oils, gels, 
creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and hydrators; skin toners; 
skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; preparations for use before shaving and 
after shaving; shaving soaps; shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum 
powders; toiletries; dentifrices; toothpastes; foot care preparations (non-medicated -).

8391



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

4081037    31/10/2018

[International Registration No. : 1447208]
Suzhou Greenleaf Daily Commodity Co., Ltd.

No.198, Anyang Road, Xushuguan Town, Gaoxin District, Suzhou City Jiangsu Province China

Proposed to be Used

IR DIVISION
Cakes of toilet soap; hair conditioners; bath lotion; cosmetics; cotton wool for cosmetic purposes; dentifrices; degreasing 
preparations; toilet bowl detergents; laundry preparations; shampoos.

8392



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

4082257    31/10/2018

[International Registration No. : 1446364]
Shanghai Lichu Biological Technology Co., Ltd.

14F, Building 1, No. 3399, Jiuxin Road, Jiuting Town, Songjiang District Shanghai China

Proposed to be Used

IR DIVISION
False eyelashes; cosmetic preparations for eyelashes; nail polish; cosmetics; cosmetic preparations for slimming 
purposes; adhesives for affixing false eyelashes; lipsticks; perfumes; cosmetic pencils; eyebrow cosmetics.

8393



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

Priority claimed from 07/05/2018; Application No. : 4451626 ;France 

4084241    02/11/2018

[International Registration No. : 1447880]
M. Loris RONDE

5 avenue Marc Laurent F-78370 Plaisir France

Proposed to be Used

IR DIVISION
Soaps; perfumed soaps; shower gels; bath gels; bath milks and lotions; bath salts; bath foams; perfumes; eaux de toilette; 
eaux de parfums; eaux de Cologne; perfumery products; shampoos; hair conditioners; dentifrices; deodorants for 
personal use; essential oils; perfume bases; extracts of perfumes; air fragrances; air freshener preparations; potpourris 
[fragrances]; perfumed body lotions and milks; perfumed body creams; cosmetics.

8394



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

4084284    07/10/2018

[International Registration No. : 1448617]
Alaa Dawle trading company

building No. 1540-1539, Al Keswe, algadid high way Damascus country side Syrian Arab Republic

Proposed to be Used

IR DIVISION
Scouring solutions; cleaning preparations; floor wax removers [scouring preparations]; shining preparations [polish].

8395



Trade Marks Journal No: 1890 ,   25/02/2019           Class 3 
 

 

Priority claimed from 17/10/2018; Application No. : 302018000032939 ;Italy 

4088367    30/10/2018

[International Registration No. : 1448633]
Lorenzo Villoresi

Via dei Bardi, 14 I-50125 Firenze Italy

Proposed to be Used

IR DIVISION
Perfumery; perfumes; perfumes in liquid form; perfumes in solid form; perfumes in cream form; eau de parfum; eau de 
Cologne; toilet water; after-shave creams; after shave lotions; after-shave balms; shaving lotions; shaving creams; 
shaving foams; non-medicated shampoos; non-medicated hair conditioners; essential oils for cosmetic purposes; non-
medicated cosmetics; cold creams for cosmetic use; hand creams for cosmetic use; body creams for cosmetic use; facial 
creams for cosmetic use; body milk for cosmetic use; deodorants for personal use; antiperspirants for personal use; non-
medicated soaps for personal use; non-medicated toilet soaps; non-medicated bath soaps; non-medicated bath and 
shower foam; non-medicated bath and shower gels; bath oils for cosmetic purposes; body oils for cosmetic use; non-
medicated body lotions; non-medicated skin lotions; talcum powder for cosmetic use; scented water; scented room 
sprays; aromatic potpourris; room fragrancing preparations; sachets for perfuming linen; perfuming sachets; pre-
moistened or impregnated cleansing pads, tissues or wipes; perfumed powders; extracts of flowers [perfumes]; 
fumigation preparations [perfumes]; aromatherapy preparations; essential oils for use in aromatherapy; essential oils for 
use in the manufacture of scented products; fragrances; incense.

8396



Trade Marks Journal No: 1890 ,   25/02/2019           Class 4 
 

 

4082284    31/10/2018

[International Registration No. : 1446447]
Haferd Petroleum Energy (GuangDong) Co., Ltd.

Dalingshan Lianping Cun Panshan Industrial Area, Dongguan 523820 Guangdong China

Proposed to be Used

IR DIVISION
Lubricating oil; lubricating grease; lubricants; motor oil; fuel; coal; industrial wax; dust removing preparations.

8397



Trade Marks Journal No: 1890 ,   25/02/2019           Class 4 
 

 

Priority claimed from 01/11/2018; Application No. : 2018-136078 ;Japan 

4082342    09/11/2018

[International Registration No. : 1446480]
YUSHIRO CHEMICAL INDUSTRY CO., LTD.

34-16, 2-chome, Chidori, Ota-ku Tokyo 146-8510 Japan

Proposed to be Used

IR DIVISION
Cutting oils; mold releasing oils; lubricating oils.

8398



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

Priority claimed from 07/05/2015; Application No. : 16889233 ;China 

3291200    29/10/2015

[International Registration No. : 1280955]
VITAL PROTEINS LLC

100 Saunders Road Suite 150 Lake Forest IL 60045 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used

IR DIVISION
Dietary supplements

NO EXCLUSIVE RIGHT TO WORD PROTEINS.

8399



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

4080157    02/11/2018

[International Registration No. : 1447607]
SOS Health OÜ

Akadeemia tee 21/1 EE-12618 Tallinn Estonia

Proposed to be Used

IR DIVISION
Nutritional supplements and non-prescription medical substances for humans and animals; vitamins, minerals, amino 
acids, probiotics; preparations including vitamins, minerals, amino acids, probiotics and preparations including 
combinations thereof; liposomal preparations; all aforementioned preparations in liquid, powdered, capsule or tablet form.

8400



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

Priority claimed from 14/05/2018; Application No. : 2018/00983 ;Ireland 

4087347    06/11/2018

[International Registration No. : 1447819]
Gilead Sciences Ireland UC

IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

8401



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

Priority claimed from 14/05/2018; Application No. : 2018/00989 ;Ireland 

4087360    06/11/2018

[International Registration No. : 1447797]
Gilead Sciences Ireland UC

IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

8402



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

Priority claimed from 01/02/2018; Application No. : 87780259 ;United States of America 

4087534    31/07/2018

[International Registration No. : 1447738]
EDP Biotech Corporation

6701 Baum Drive, Suite 110 Knoxville TN 37919 United States of America

Proposed to be Used

IR DIVISION
Diagnostic kits comprised of medical diagnostic reagents and assays for testing of bodily fluids for use in disease 
detection, namely, colorectal cancer.

8403



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

4088371    04/09/2018

[International Registration No. : 1448604]
SHENZHEN TECHDOW PHARMACEUTICAL CO., LTD.

No. 19, Gaoxinzhongyi Road, Nanshan District Shenzhen China

Proposed to be Used

IR DIVISION
Dietetic substances adapted for medical use; medicinal injections; pharmaceutical preparations; drugs for medical 
purposes; biological preparations for medical purposes; chemical preparations for pharmaceutical purposes; chemical 
preparations for medical purposes; medicinal preparations for the mouth in the form of tablets; active pharmaceutical 
ingredient; biochemical drug.

8404



Trade Marks Journal No: 1890 ,   25/02/2019           Class 5 
 

 

4088443    17/09/2018

[International Registration No. : 1390981]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

8405



Trade Marks Journal No: 1890 ,   25/02/2019           Class 6 
 

 

4082268    31/10/2018

[International Registration No. : 1446909]
Shandong Zhongzheng Steel Pipe Manufacturing Co., Ltd.

(North of Mudanjiang Road, east of Wuyishan Road) Development Zone, Liaocheng City Shandong Province China

Proposed to be Used

IR DIVISION
Steel pipes; pipes and tubes of metal; reinforcing materials of metal for pipes; pipework of metal; branching pipes of 
metal; casings of metal for oilwells; manifolds of metal for pipelines.

8406



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

Priority claimed from 09/05/2018; Application No. : 87914497 ;United States of America 

4029063    06/11/2018

[International Registration No. : 1439419]
CARLISLE FLUID TECHNOLOGIES, INC.

Suite 400, 16430 N. Scottsdale Road Scottsdale AZ 85254 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used

IR DIVISION
Spray coating applicator, namely, gravity feed spray coating guns, pneumatic atomization spray guns, spray coating guns.

8407



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

Priority claimed from 02/07/2018; Application No. : 302018000022752 ;Italy 

4037177    26/07/2018

[International Registration No. : 1440223]
MASCHIO GASPARDO S.P.A.

via Marcello, 73 I-35011 Campodarsego (Padova) Italy

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used

IR DIVISION
Agricultural machines; agricultural implements other than hand-operated; blades [parts of machines].

8408



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

Priority claimed from 02/07/2018; Application No. : 302018000022751 ;Italy 

4038435    26/07/2018

[International Registration No. : 1440240]
MASCHIO GASPARDO S.P.A.

via Marcello, 73 I-35011 Campodarsego (Padova) Italy

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used

IR DIVISION
Agricultural machines; agricultural implements other than hand-operated; blades [parts of machines].

8409



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

4080161    31/10/2018

[International Registration No. : 1446520]
Zhejiang Doyin Pump Industry Co., Ltd.

South of First-class Highway, Dashi, Daxi Town, Wenling City 317525 Zhejiang China

Proposed to be Used

IR DIVISION
Electric welding machines; pumps [parts of machines, engines or motors]; centrifugal pumps; lubricating pumps; 
compressed air machines; washing apparatus; concrete vibrators; lawnmowers [machines].

8410



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

4081021    12/07/2018

[International Registration No. : 1447553]
SHANDONG OUTAILONG HEAVY INDUSTRY CO., LTD.

Caterpillar Industry Park, Qingzhou, Weifang City 262500 Shandong Province China

Proposed to be Used

IR DIVISION
Ditchers (ploughs); excavators; power shovel; electric stone cutters; earth moving machines, namely scrapers; bulldozers; 
rammer compactor; scarifier; road building machines; loader.

8411



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

Priority claimed from 24/07/2018; Application No. : 30 2018 018 055 ;Germany 

4082132    31/08/2018

[International Registration No. : 1447696]
Evonik Degussa GmbH

Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used

IR DIVISION
Machine equipment for agricultural, earthmoving, construction, oil and gas extraction and mining; pumps, compressors 
and fans; industrial robots; moving and handling equipment; generators of electricity; machines and machine tools for the 
treatment of materials and manufacturing; machines for the manufacture of lipids, liposomes and drug manufacturing; 
machines for the manufacture of liposomal preparations; extrusion machines for the manufacture of lipids and liposomes; 
machines for the production, refinement, extrusion and storage of lipids and liposomes; engines, powertrains, and 
machine parts, and pneumatic controls for the operation of machines and motors for the manufacture of lipids, liposomes, 
liposomal preparations and drug manufacturing; dispensing machines; sweeping, cleaning, washing and laundering 
machines; parts for all the aforesaid goods, included in this class.

8412



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

Priority claimed from 18/07/2018; Application No. : 2018/67106 ;Turkey 

4082215    18/09/2018

[International Registration No. : 1447119]
SULFET BASKI MAKINALARI IMALAT SANAYI VE DIS TICARET LIMITED SIRKETI

Imrahor Mahallesi, Sanayi Caddesi, 8/2, Arnavutköy Istanbul Turkey

Proposed to be Used

IR DIVISION
Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D 
printers; construction machines and robotic mechanisms (machines) for use in construction, bulldozers, diggers 
(machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, road 
sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, loading 
and transmission purposes; elevators, escalators and cranes; machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food; beverage preparation machines, electromechanical; beverage processing machines; engines and motors, other 
than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines and motors, brakes other 
than for vehicles, brake linings for engines, crankshafts, transmission gears for machines, cylinders for engines, pistons 
for engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, 
exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine 
cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus 
for land vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land 
vehicle engines, valves for land vehicle engines, starters for motors and engines, dynamos for land vehicle engines, 

8413



sparking plugs for land vehicle engines; bearings (parts of machines), roller or ball bearings; machines for mounting and 
detaching tires; alternators, current generators, electric generators, current generators operated with solar energy; 
painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, 
electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric hand 
drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), 
vehicle washing installations, robotic mechanisms (machines) with the abovementioned functions; electric and gas-
operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, 
electrodes for welding machines, industrial robots (machines) with the abovementioned functions; printing machines; 
packaging machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots 
(machines) with the abovementioned functions, electric packing machines for plugging and sealing of plastics; machines 
for textile processing, sewing machines, industrial robots (machines) with the abovementioned functions; pumps 
[machines], self- regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing and mincing 
foodstuff, washing machines, laundry washing- machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; 
galvanizing and electroplating machines; electric door openers and closers; joints (parts of engines); printing cylinders; 
printing machines; printing presses; printing rollers for machines; rotary printing presses; printing machines for use on 
sheet metal.

8414



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

4082261    31/10/2018

[International Registration No. : 1446363]
Zhejiang Doyin Pump Industry Co., Ltd.

South of First-class Highway, Dashi, Daxi Town, Wenling City 317525 Zhejiang China

Proposed to be Used

IR DIVISION
Pumps [parts of machines, engines or motors]; centrifugal pumps; compressed air machines; electric welding machines; 
washing apparatus; concrete vibrators; lawnmowers [machines]; valves [parts of machines]; hydraulic pumps; vacuum 
pumps [machines].

8415



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

4082359    19/07/2018

[International Registration No. : 1447322]
Hunan De Li Heavy Industry Co., Ltd

Intersection of Tianma Road and South Taoran Street, South Industrial Park, Longquan Town, XintianCounty, Yongzhou City Hunan 
China

Proposed to be Used

IR DIVISION
Agricultural machines; disintegrators; earth moving machines, namely, scraper; shovels, mechanical; excavators; 
bulldozers; excavators; hoists; metalworking machines; mixing machines.

8416



Trade Marks Journal No: 1890 ,   25/02/2019           Class 7 
 

 

4085813    02/08/2018

[International Registration No. : 1448937]
Shenzhen HORB Technology Corp. Ltd.

Floor 6-7, Block B, Funing Hi-Tech Industrial Park, No. 71-2 Xintian Rd, Fuyong Town, Baoan District Shenzhen China

Proposed to be Used

IR DIVISION
Processors for printed circuit boards; electrostatic industrial apparatus; electron industry equipment; electrostatic 
eliminators; hydroelectric generators and motors; hydroelectric power plants; wind power machines and fittings; dust 
removing installations for cleaning purposes; vacuum cleaners; machines and apparatus for wax-polishing, electric.

8417



 
Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

 

Priority claimed from 18/10/2013; Application No. : 012236444 ;European Union 

2776562    21/10/2013
[International Registration No. : 1208391]
NAIM AUDIO LIMITED

Southampton Road, Salisbury Wiltshire SP1 2LN GB

Address for service in India/Attorney address:
K & S PARTNERS

K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Electrical and electronic audio apparatus and instruments for use in the reproduction of sound and/or visual data; sound, 
video, optical, television, radio and cinematographic apparatus and instruments; satellite broadcast receiving and 
decoding apparatus and instruments; apparatus and instruments for use in recording, storing, generating, carrying, 
transmitting, manipulating, processing and reproducing sounds and images, video cameras, recorders and playback 
machines; tape recorders and playback machines; optical disc recorders and playback machines; phonographic and 
record playing machines; digital audio players; record playing turntables, tone arms, cartridges and styli; CDs featuring 
pre-recorded music and or video; CD players; radio tuners, receivers and transmitters; amplifiers, power amplifiers, pre-
amplifiers and loudspeakers; electronic apparatus consisting of a digital audio streamer in combination with a DAB/FM 
tuner, internet radio, DAC, MP3 player, USB and network-stored audio player, a preamplifier and an amplifier; electrical, 
electronic and optical components, connectors, interconnects, cables, wires, leads, plugs and sockets; power supplies; 
remote control apparatus and instruments; televisions; communications apparatus and instruments; computer hardware, 
firmware and software for use in the reproduction of sound and/or visual data; teaching and instructional apparatus and 
instruments; non-printed publications; power cables; audio apparatus and instruments for digital streaming; parts and 
fittings for all the aforesaid goods.

8418



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

 

Priority claimed from 08/02/2018; Application No. : 87790803 ;United States of America 

3978405    30/07/2018
[International Registration No. : 1428347]
PERIMETRICS, LLC

Suite 204, 360 San Miguel Newport Beach CA 92660 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Software for dental diagnosis of structural integrity, structural stability, defects, cracks, and fractures of dental structures, 
natural and prosthetics; software for medical diagnosis of structural integrity, structural stability, defects, cracks, and 
fractures of natural structures and prosthetic structures; software for dental diagnosis; software for medical diagnosis; 
software for dental predictive modeling; software for medical predictive modeling; software for diagnosis of structural 
integrity, structural stability, defects, cracks, and fractures of polymeric composite structures including honeycombs, 
layered honeycombs, and metallic composite structure; software for diagnosis of structural integrity, structural stability, 
defects, cracks, and fractures of physical structures including airplane structures, automobiles, ships, bridges, buildings, 
and industrial structures including power generation facilities and arch structures; software for predictive modeling of 
polymeric composite structures including honeycombs, layered honeycombs, and metallic composite structure; software 
for diagnosis of structural integrity, structural stability, defects, cracks, and fractures of physical structures including 
airplane structures, automobiles, ships, bridges, buildings, and industrial structures including power generation facilities 
and arch structures.

8419



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 25/01/2018; Application No. : UK00003285158 ;United Kingdom 

3978659    23/07/2018
[International Registration No. : 1427406]
ENERGY FACILITIES UK LTD

10 Queen Street Place London EC4R 1AG United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Electric control devices for energy / power management; electric control devices to reduce energy / power consumption; 
apparatus for controlling, monitoring, managing & reducing energy and power consumption; parts and fittings therefor.

8420



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 06/07/2018; Application No. : 30 2018 016 695 ;Germany 

3980163    01/09/2018
[International Registration No. : 1427658]
CARL ZEISS AG

Carl-Zeiss-Straße 22 73447 Oberkochen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Optical, photographic, cinematographic, electronic apparatus and instruments; parts of the aforesaid goods.

8421



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

3995226    07/06/2018
[International Registration No. : 1431382]
PROLEIT AG

Einsteinstraße 8 91074 Herzogenaurach Germany

Address for service in India/Attorney address:
BRANDS & BONDS

B3, 4TH FLOOR, KOPARAMBIL HEIGHTS, MANAKAPADI, SEA-PORT AIRPORT ROAD, IRUMPANAM, ERNAKULAM, 
INDIA.

Proposed to be Used
IR DIVISION
Electronic controls for motors and electric current control devices; process control installations and systems consisting 
of electric and electronic controllers, data processing apparatus, data input and output apparatus and electric, electronic, 
pneumatic, hydraulic and mechanical sensors and actuators; measuring, testing and monitoring installations and systems 
consisting of electric and electronic controllers, data processing apparatus, data input and output apparatus and electric, 
electronic, pneumatic, hydraulic and mechanical sensors; programs and software for controlling the aforesaid installations 
and systems; all the aforesaid goods in particular for the brewing sector.

8422



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 18/05/2018; Application No. : 31015500 ;China 

4009659    27/07/2018
[International Registration No. : 1435934]
SHENZHEN CNEST ELECTRONIC TECHNOLOGY CO., LTD.

FLOOR 2, BUILDING A20, LONGJUN INDUSTRIAL PARK, BUJIUWO CAMP AREA, DALANG STREET, LONGHUA NEW 
DISTRICT SHENZHEN, GUANGDONG China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Notebook computers; tablet computers; electronic identification devices for animals; wearable activity trackers; 
monitoring apparatus, other than for medical purposes,namely security cameras, webcams, video baby monitors; 
camcorders; portable media players; baby monitors; set-top boxes; remote control apparatus; locks, electronic; chargers 
for electric batteries; endoscopy cameras for industrial purpose; radios; radios incorporating clocks; electronic book 
readers; car video recorders; cameras; switches, electric; plugs, sockets and other contacts [electric connections]; 
computer software applications, downloadable; covers for tablet computers; pedometers; light-emitting electronic 
pointers; smartwatches; covers for smartphones; virtual reality headsets; earphones; infrared cameras; camera cases; 
stands for photographic apparatus; projection apparatus; bags specially adapted for cameras and photographic 
equipment; USB cables; computer peripheral devices; scales; smartphones; cabinets for loudspeakers; microphones; 
electric door bells; batteries, electric; photographic filters.

8423



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

 

Priority claimed from 23/05/2018; Application No. : 31116120 ;China 

4009794    27/07/2018
[International Registration No. : 1436219]
SHENZHEN CNEST ELECTRONIC TECHNOLOGY CO., LTD.

FLOOR 2, BUILDING A20, LONGJUN INDUSTRIAL PARK, BUJIUWO CAMP AREA, DALANG STREET, LONGHUA NEW 
DISTRICT SHENZHEN, GUANGDONG China

Address for service in India/Agents address:
RAHUL RAJPUT.

B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Computers; covers for tablet computers; smartphones; portable media players; set-top boxes; radios; microphones; car 
video recorders; cameras; photographic filters; stands for photographic apparatus; projection apparatus; mini projectors; 
azimuth instruments; telescopes; notebook computers; computer software applications, downloadable; anti-intrusion 
alarms; pedometers; light-emitting electronic pointers; eyeglasses; covers for smartphones; sunglasses; wearable activity 
trackers; endoscopy cameras for industrial purpose; bags specially adapted for cameras and photographic equipment; 
infrared cameras; monitoring apparatus, other than for medical purposes,namely security cameras, webcams, video baby 
monitors; USB cables; switches, electric; theft prevention installations, electric; batteries, electric; smartwatches; 
camcorders; cabinets for loudspeakers; radios incorporating clocks; electric door bells; chargers for electric batteries; 
computer memory devices; scales; tablet computers; computer peripheral devices; chronographs [time recording 
apparatus]; electronic identification devices for animals; baby monitors; virtual reality headsets; earphones; electronic 
book readers; camera cases; plugs, sockets and other contacts [electric connections]; remote control apparatus; 
protective helmets for sports; goggles for sports; divers" masks; locks, electronic.

8424



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 22/05/2018; Application No. : 87931483 ;United States of America 

4060090    21/11/2018
[International Registration No. : 1443928]
Fintie LLC

4393 Shire Creek Ct. Hilliard OH 43026 United States of America

Proposed to be Used
IR DIVISION
Protective covers specially adapted for consumer electronics, namely, notebook computers, laptop computers, MP3 
players, digital cameras, smartwatches, smartphones, tablet computers, electronic book readers, cameras, computers, 
mobile telephones and portable telephones, headphones, portable document printers, portable external computer hard 
drives, portable audio speakers, wireless audio speakers, and smart audio speakers, capacitive styluses for touch screen 
devices; covers with detachable keyboards for consumer electronics, namely, tablet computers; fitted screen protectors 
for consumer electronics, namely, smartphones, cameras, computers, tablets and mobile telephones; mounts attachable 
to automobile headrests for holding personal electronic devices; battery charging devices for electronic devices; portable 
charging power strips for charging portable electronic devices; adapter plugs, namely, travel adapters for electric plugs; 
travel power adapter with universal serial bus (USB) chargers; bands for smart watches; carrying cases and bags specially 
adapted for consumer electronics, namely, notebook computers, laptop computers, MP3 players, digital cameras, 
smartphones, tablets, portable telephones and computers.

8425



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

 

Priority claimed from 27/08/2018; Application No. : AM 51682/2018 ;Austria 

4079756    03/10/2018
[International Registration No. : 1447369]
SCAN MESSTECHNIK GESELLSCHAFT M.B.H.

Brigittagasse 22-24 A-1200 Wien Austria

Proposed to be Used
IR DIVISION
Measuring apparatus, measuring devices and measuring instruments as well as sensors for these goods; quality control 
devices, in particular for water.

8426



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4080918    09/08/2018
[International Registration No. : 1447500]
Inno Laser Technology Corporation Limited

3F, Qingyi building, No.8 Langshan 2 road, North part of hi-tech industrial park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Semi-conductors; computer software, recorded; precision measuring apparatus; lasers, not for medical purposes; optical 
lenses; optical apparatus and instruments; spectroscopes; optical condensers; light-emitting diodes [LED].

8427



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4080990    22/10/2018
[International Registration No. : 1446529]
ILHAM PRATAMA, SH

JL. CIGADUNG SELATAN II NO.17 BANDUNG Indonesia

Proposed to be Used
IR DIVISION
Body armor for motorist, protective mask for motorist, protective glove for motorist, foot protector for motorist.

8428



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 08/08/2018; Application No. : 32769746 ;China 

4081011    16/10/2018
[International Registration No. : 1447228]
CNP NM FIRE FIGHTING SYSTEM CO., LTD.

NO. 45, XICHONG ROAD, QUANTANG STREET, CHANGSHA ECONOMIC & TECHNOLOGICAL DEVELOPMENT ZONE 
HUNAN 410100 China

Proposed to be Used
IR DIVISION
Control panels [electricity]; electric installations for the remote control of industrial operations; fire extinguishing 
apparatus; fire pumps; fire extinguishers; fire engines; fire boats; sprinkler systems for fire protection; fire alarms; smoke 
detectors.

8429



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4081067    10/08/2018
[International Registration No. : 1447124]
Inno Laser Technology Corporation Limited

3F, Qingyi building, No.8 Langshan 2 road, North part of hi-tech industrial park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Semi-conductors; computer software, recorded; precision measuring apparatus; lasers, not for medical purposes; optical 
lenses; optical apparatus and instruments; spectroscopes; optical condensers; light-emitting diodes [LED].

8430



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4082211    26/07/2018
[International Registration No. : 1447199]
Shenzhen HORB Technology Corp. Ltd.

Floor 6-7, Block B, Funing Hi-Tech Industrial Park, No. 71-2 Xintian Rd, Fuyong Town, Baoan District Shenzhen China

Proposed to be Used
IR DIVISION
Gloves for protection against accidents; network communication equipments; clothing for protection against accidents, 
irradiation and fire; protective masks; fireproof boots; clothing for protection against accidents, irradiation and fire; 
computer peripheral devices.

8431



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4082276    31/10/2018
[International Registration No. : 1446362]
GUANGDONG HIKON CABLE CO., LTD.

6/F, Building B, No. 172, Huancun Road, Jinxiaotang, Zhutang Village, Fenggang Town, Dongguan Guangdong China

Proposed to be Used
IR DIVISION
Computer peripheral devices; navigational instruments; telephone apparatus; telephone sets; cameras [photography]; 
materials for electricity mains [wires, cables]; sockets, plugs and other contacts [electric connections]; spectacles; 
batteries, electric; chargers for electric batteries.

8432



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4082296    31/10/2018
[International Registration No. : 1446419]
QUANHZHOU KINGTONE OPTICS & ELECTRONICS TECHNOLOGY CO., LTD.

3rd Floor, Building B, Haixi Electronic Information Industry Breeding Base, Keji Road, High-tech Industrial Park, Fengze District, 
Quanzhou City Fujian Province China

QUANHZHOU KINGTONE OPTICS & ELECTRONICS TECHNOLOGY CO., LTD.

3rd Floor, Building B, Haixi Electronic Information Industry Breeding Base, Keji Road, High-tech Industrial Park, Fengze District, 
Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Computers; quantity indicators; facsimile machines; mechanical signs; network communication equipment; camcorders; 
measuring apparatus; collectors, electric; heat regulating apparatus; protection devices for personal use against 
accidents; alarms.

8433



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

Priority claimed from 14/09/2018; Application No. : 490571 ;Poland 

4082378    10/10/2018
[International Registration No. : 1447041]
YOUBID Spólka z ograniczona odpowiedzialnoscia

ul. Zwyciestwa 10 PL-44-100 Gliwice Poland

Proposed to be Used
IR DIVISION
Mobile apps; educational computer applications; downloadable software applications; computer software applications, 
downloadable; mobile applications for booking taxis; downloadable application software for smart phones; computer 
applications for automotive control; software and applications for mobile devices; computer applications for automated 
car parking control; computer applications for car audio video navigation; downloadable mobile applications for the 
management of data; downloadable mobile applications for the transmission of information; downloadable mobile 
applications for the management of information; computer applications for vehicle navigation apparatus; computer 
applications for automatic vehicle driving control; computer applications for automated vehicle parking control; sports 
betting applications; workflow applications; information retrieval applications; educational tablet applications; educational 
mobile applications.

8434



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4084174    10/08/2018
[International Registration No. : 1448304]
FUJIAN HUANYUTONG TECHNOLOGY CO., LTD

Fujian Haixi High-Tech Industrial Zone, Fengze District Quanzhou China

Proposed to be Used
IR DIVISION
Theft prevention installations, electric; anti-theft warning apparatus; transmitters of electronic signals; network 
communication equipment; electronic monitoring instruments; intercommunication apparatus; integrated circuit cards 
[smart cards]; video telephones; camcorders.

8435



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4084206    10/08/2018
[International Registration No. : 1448092]
Inno Laser Technology Corporation Limited

3F, Qingyi building, No. 8 langshan 2 road, North part of hi-tech industrial park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Semi-conductors; computer software, recorded; precision measuring apparatus; lasers, not for medical purposes; optical 
lenses; optical apparatus and instruments; spectroscopes; optical condensers; light-emitting diodes [LED].

8436



Trade Marks Journal No: 1890 ,   25/02/2019           Class 9 
 

4084209    31/10/2018
[International Registration No. : 1447853]
APPOTRONICS CORPORATION LIMITED

21F & 22F, High-Tech Zone Union Tower, No. 63 Xuefu Road, Nanshan District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Televisions apparatus; computer software applications, downloadable; TV screens; fluorescent screens; computer 
programs, recorded; projectors; projection apparatus; audiovisual teaching apparatus; car televisions; cinematographic 
projectors; video projectors; data processing apparatus; computer programs for editing images, sounds and video; slide 
projectors; remote controls for projectors; computer operating programs, recorded; video screens; projection screens; 
laser guiding instruments; cabinets for loudspeakers; slide projection apparatus; remote controls for household use.

8437



Trade Marks Journal No: 1890 ,   25/02/2019           Class 10 
 

 

Priority claimed from 17/05/2018; Application No. : 30964670 ;China 

4082272    31/10/2018
[International Registration No. : 1446414]
SHENZHEN DYMIND BIOTECHNOLOGY CO., LTD.

2/F, Nanfeng Building B, Nanshan Yungu Innovation Industrial Park, No. 4093 Liuxian Blvd., Taoyuan Street, Nanshan District, 
Shenzhen 518055 Guangdong China

Proposed to be Used
IR DIVISION
Apparatus for use in medical analysis; apparatus for artificial respiration; anaesthetic masks; blood testing apparatus; 
testing apparatus for medical purposes; respirators for artificial respiration; pumps for medical purposes; 
hemocytometers; medical apparatus and instruments; diagnostic apparatus for medical purposes.

8438



Trade Marks Journal No: 1890 ,   25/02/2019           Class 10 
 

4082295    31/10/2018
[International Registration No. : 1446425]
Suzhou Greenleaf Daily Commodity Co., Ltd.

No.198, Anyang Road, Xushuguan Town, Gaoxin District, Suzhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Feeding bottles; feeding bottle teats; feeding bottle valves; breast pumps; pacifiers for babies; babies' bottles; babies' 
pacifiers [teats]; dummies [teats] for babies.

8439



Trade Marks Journal No: 1890 ,   25/02/2019           Class 10 
 

Priority claimed from 27/06/2018; Application No. : 548980 ;Czech Republic 

4085808    29/06/2018
[International Registration No. : 1448533]
COMPEX, spol. s r.o.

Palackého trída 924/105 CZ-612 00 Brno, Královo Pole Czech Republic

Proposed to be Used
IR DIVISION
Apparatus for the therapeutic stimulation of the body, apparatus for the therapeutic toning of the body, apparatus for the 
cosmetic treatment of the face and the body (face and body lift).

8440



Trade Marks Journal No: 1890 ,   25/02/2019           Class 11 
 

4080925    31/10/2018
[International Registration No. : 1446448]
Dongguan Weiteer E-Commerce Co., Ltd.

4F, Building 5, Shenghe Yinfeng Road, Nancheng District, Dongguan Guangdong China

Proposed to be Used
IR DIVISION
Lighting apparatus and installations; cooking utensils, electric; refrigerating appliances and installations; air purifying 
apparatus and machines; water supply installations; regulating and safety accessories for water apparatus; bath 
installations; disinfectant apparatus; pocket warmers; hair dryers.

8441



Trade Marks Journal No: 1890 ,   25/02/2019           Class 11 
 

4082264    31/10/2018
[International Registration No. : 1446394]
Taizhou Development Zone Hispania Imp. and Exp. Co., Ltd.

High and New Technology Park, Economic Development Zone, Taizhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Refrigerating cabinets; beverage cooling apparatus; refrigerating apparatus and machines; refrigerating chambers; ice 
machines and apparatus; cool boxes, electric; refrigerating appliances and installations; cooling appliances and 
installations; refrigerating display cabinets; ice-cream making machines.

8442



 
Trade Marks Journal No: 1890 ,   25/02/2019           Class 12 
 

4082232    31/10/2018
[International Registration No. : 1446280]
XIAO JING LIANG

No.111, Long Keng Village, village committee of River Mountain, Tangxia Town, Pengjiang District, Jiangmen City Guangdong 
Province China

Proposed to be Used
IR DIVISION
Upholstery for vehicles; rearview mirrors; windshield wipers; windscreen wipers; anti-dazzle devices for vehicles.

8443



Trade Marks Journal No: 1890 ,   25/02/2019           Class 12 
 

Priority claimed from 22/06/2018; Application No. : 302018000021906 ;Italy 

4087128    27/06/2018
[International Registration No. : 1449089]
ENERGICA MOTOR COMPANY S.p.A.

Via Cesare della Chiesa, 150 I-41126 MODENA Italy

Proposed to be Used
IR DIVISION
Electric vehicles and their parts; electric apparatus for locomotion by land; electric apparatus for locomotion by air; 
electric apparatus for locomotion by water; motors, electric, for electric land vehicles; electric mini-cars; electric 
motorbikes; electric motorcycles; electric motor scooters; electric cars; electric bicycles; electric quadricycles; water 
electric vehicles; electric boats and ships; electric water scooters; electric snow mobiles.

8444



Trade Marks Journal No: 1890 ,   25/02/2019           Class 12 
 

Priority claimed from 15/10/2018; Application No. : 3739170 ;Spain 

4087185    25/10/2018
[International Registration No. : 1448509]
NAD, S.L.

C/ Octave Lecante Pallisson, n° 2 al 6 E-08100 MOLLET DEL VALLES (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cases and small cases for motorcycles.

8445



Trade Marks Journal No: 1890 ,   25/02/2019           Class 12 
 

Priority claimed from 22/12/2017; Application No. : 4414826 ;France 

4087594    18/06/2018
[International Registration No. : 1448133]
DATA ACCESS

57 rue d'Amsterdam F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.12;Vehicles, apparatus for locomotion by land, air or water; thermal and electric motors for vehicles; accessories for 
vehicle equipment or decoration, namely chassis and chassis components, steering wheels, hoods for vehicles, wheels, 
wheel rims, tires, inner tubes, hub caps, seats, seat covers, safety seats for children, trailer couplings, luggage racks, ski 
racks; anti-theft management; horns; windshield wipers and components thereof such as windshield wiper brushes.

8446



Trade Marks Journal No: 1890 ,   25/02/2019           Class 12 
 

Priority claimed from 30/05/2018; Application No. : 31264979 ;China 

4088482    31/10/2018
[International Registration No. : 1448761]
TRIANGLE TYRE CO., LTD.

No. 56 Qingdao Middle Road Weihai, Shandong China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tyres; tyres for vehicle wheels; casings for pneumatic tyres; treads for retreading tyres; 
pneumatic tyres; automobile tyres; tyres, solid, for vehicle wheels; airplane tyre; mousse filler within tyre; studs for tyres; 
adhesive rubber patches for repairing inner tubes; vehicle wheels; automobile wheel; non- skid devices for vehicle tyres.

8447



Trade Marks Journal No: 1890 ,   25/02/2019           Class 14 
 

4087119    31/10/2018
[International Registration No. : 1448931]
Guangdong Transtek Medical Electronics Co., Ltd.

Zone A, No. 105, Dongli Road, Torch Development District, Zhongshan Guangdong China

Proposed to be Used
IR DIVISION
Precious metals, unwrought or semi-wrought; clocks; straps for wristwatches; clocks and watches, electric; sports 
watches; jewellery boxes; jewellery; chronographs [watches]; alarm clocks; wristwatches.

8448



Trade Marks Journal No: 1890 ,   25/02/2019           Class 16 
 

4080163    31/10/2018
[International Registration No. : 1446586]
Papierfabrik August Koehler SE

Hauptstraße 2-4 77704 Oberkirch Germany

Proposed to be Used
IR DIVISION
Paper, in particular technical speciality paper, carbonless copy paper, thermosensitive paper; Till rolls of thermal paper; 
Paper being rolls or sheets.

8449



 
Trade Marks Journal No: 1890 ,   25/02/2019           Class 19 
 

4082381    02/08/2018
[International Registration No. : 1446970]
Mota Pastas Ceramicas, S.A.

Zona Industrial de Vagos, Lote 4 e 5 P-3840-909 Vagos Portugal

Proposed to be Used
IR DIVISION
Potters' clay (raw material).

8450



Trade Marks Journal No: 1890 ,   25/02/2019           Class 19 
 

4085541    15/10/2018
[International Registration No. : 1448951]
GRANITIFIANDRE SOCIETA' PER AZIONI

Via Radici Nord, 112 I-42014 CASTELLARANO (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Non-metallic building tiles; non-metallic building materials, namely, tiles, panels and slabs made of ceramic or stoneware 
for covering walls, floors and ceiling, for outdoors and indoors.

8451



 
Trade Marks Journal No: 1890 ,   25/02/2019           Class 20 
 

 

4037175    26/09/2018
[International Registration No. : 1439508]
SIT-STAND TRADING LIMITED

Delta 606, Welton Road Swindon, Wiltshire SN5 7XF United Kingdom

Address for service in India/Attorney address:
G.S. RIJHWANI & CO.

203, SHREE PRASAD CHAMBERS, IIND FLOOR, NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA 
WEST MUMBAI-400050

Proposed to be Used
IR DIVISION
Desks.

8452



Trade Marks Journal No: 1890 ,   25/02/2019           Class 21 
 

4080146    31/10/2018
[International Registration No. : 1446589]
Dongguan Weiteer E-Commerce Co., Ltd.

4F, Building 5, Shenghe Yinfeng Road, Nancheng District, Dongguan Guangdong China

Proposed to be Used
IR DIVISION
Kitchen utensils, cooking utensils, non-electric; household glassware (including cups, plates, pots, utensils); ceramics for 
household purposes; drinking vessels; cosmetic utensils; thermally insulated containers for food; gloves for household 
purposes; combs; cleaning instruments, hand-operated.

8453



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

Priority claimed from 27/04/2017; Application No. : 87428626 ;United States of America 

3711183    26/10/2017
[International Registration No. : 1380312]
LUNA ROAD LLC

Suite 9731, 8345 NW 66th Street Miami FL 33195 United States of America

Address for service in India/Attorney address:
MEERA KHARABE

Kusumika, 24, Bhagyadaya Society, Chattrapati Nagar, Wardha Road, Nagpur 440015

Proposed to be Used
IR DIVISION
Clothing, namely, tops.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

8454



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4028970    02/08/2018
[International Registration No. : 1439291]
TWO EYES GLOBAL LIMITED

Power House Roppongi Building 8F, 12-3, Roppongi 7-chome, Minato-ku Tokyo 106-0032 Japan

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Clothing; garters; sock suspenders; suspenders; waistbands; belts for clothing; stocking suspenders; money belts 
[clothing]; footmuffs, not electrically heated; footwear; masquerade costumes; spats; clothes for sports; special footwear 
for sports.

8455



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4043182    10/08/2018
[International Registration No. : 1440416]
DESAY GROUP CO., LTD.

No. 8 Cuibai Road, Ouhai Economic Development Area, Wenzhou Zhejiang China

Proposed to be Used
IR DIVISION
Layettes [clothing]; fittings of metal for footwear; belts (clothing); clothing; scarves; hosiery; wedding dresses; footwear; 
hats; gloves [clothing].

8456



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4079737    02/11/2018
[International Registration No. : 1446600]
yun jung yong

7-27, 273 bungil Ilsan-ro, Ilsandong-gu, Goyang-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Outerclothing; caps [headwear]; waterproof jackets and pants; under garments; sport shirts; footwear; children's 
clothing; rain suits; uniforms; clothing; belts [clothing]; gloves [clothing]; hanbok [Korean traditional clothing].

8457



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4082242    10/10/2018
[International Registration No. : 1446464]
ATELIER OKADA CO., LTD.

3-36, Kagura-cho 2-chome, Nagata-ku, Kobe-shi Hyogo 653-0836 Japan

Proposed to be Used
IR DIVISION
Footwear [other than special footwear for sports].

8458



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4082253    31/10/2018
[International Registration No. : 1446328]
Quanzhou Yipu Electronic Commerce Co., Ltd.

Virtual Industrial Park No. 1774, No. 2 Entrepreneurship Building, Detai Road No. 51, Quanzhou Economic and Technological 
Development Zone, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Ready-made clothing; shoes; gloves; hosiery; scarves; clothing; trouser straps; child clothing; underwear; hats.

8459



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4084355    02/07/2018
[International Registration No. : 1447873]
Fujian quanzhou luojiang district seven dragon shoes co., LTD

602, hongsheng building, poolside road, majia town, luojiang district, quanzhou city fujian province China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; bathing suit; waterproof clothing; shoes (footwear); hat (wear); socks; gloves (clothing); 
scarves; belt (clothing).

8460



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4085811    12/07/2018
[International Registration No. : 1448080]
Qingdao Jingeer Trading Co., Ltd.

Rm. 201, Unit 4 Building A of Sangzi Rd, No. 9, Shibei District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Bathing trunks; gloves; hosiery; ready-made clothing; clothing; impermeables; child cloth (terms considered too vague 
by the International Bureau – Rule 13 (2) (b) of the Common Regulations); underwear; bathing caps; shoes.

8461



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4086620    23/10/2018
[International Registration No. : 1448286]
ÖZSEYMA TEKSTIL VE PAZARLAMA SANAYI TICARET LIMITED SIRKETI

Fatih Cd. Gülsever Sk., No:18/A Merter Güngören ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Clothing, including underwear and outer clothing, namely, trousers, jackets, overcoats, coats, skirts, suits, jerseys, 
waistcoats, shirts, T-shirts, sweatshirts, dresses, bermuda shorts, shorts, pajamas, pullovers, jeans, tracksuits, rainwear, 
beachwear, bathing suits, swimming suits; clothing for sports (for exclusive use for sports), pants, coats, dresses; 
underclothing, namely, boxer shorts, brassieres, briefs, pants; socks; footwear, headgear.

8462



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

 

Priority claimed from 20/06/2018; Application No. : 306393 ;Israel 

4086650    08/09/2018
[International Registration No. : 1448427]
AMIO Group Ltd

41 Ben Tzvi Shimon St., Apt. 11 5363105 Giv'atayim Israel

Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.

8463



Trade Marks Journal No: 1890 ,   25/02/2019           Class 25 
 

4086654    23/10/2018
[International Registration No. : 1447849]
IDYLEBRAND, SOCIEDAD LIMITADA

Calle Gabriela Mistral, 10, 6°D E-28035 Madrid Spain

Proposed to be Used
IR DIVISION
Clothing; footwear; headgear.

8464



Trade Marks Journal No: 1890 ,   25/02/2019           Class 26 
 

Priority claimed from 27/09/2018; Application No. : 2018-121883 ;Japan 

4082355    03/10/2018
[International Registration No. : 1447426]
YKK CORPORATION

1, Kanda izumi-cho, Chiyoda-ku Tokyo 101-8642 Japan

Proposed to be Used
IR DIVISION
Slide fasteners [zippers]; hook and pile fastening tapes; adjustable fasteners; rail zip fasteners; buttons; snap buttons 
[snap fasteners]; ornamental novelty buttons; hooks and eyes; hooks [haberdashery]; eyelets for clothing; shoe eyelets; 
buckles for clothing; shoe buckles; snap hooks; cord stoppers; cord end stoppers; elastic ribbons; webbing in the nature 
of woven fabric tapes; tape adjusters.
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4082111    31/10/2018
[International Registration No. : 1446279]
Shenzhen OMYP Supply Chain Management Co., Ltd

Room 1111, Shifeng Building, Qiaotou Village, Fuyong Town, Bao'an District, Shenzhen City Guangdong China

Proposed to be Used
IR DIVISION
Floor mats; floor mats for vehicles; rugs; carpets; reed mats; mats; gymnastic mats; non-slip mats; floor coverings; 
gymnasium mats.
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4080942    07/09/2018
[International Registration No. : 1447205]
SHANTOU CHENGHAI XIONGCHENG PLASTIC TOYS CO., LTD.

Jingshanding Industrial Zone, Lianxia Town, Chenghai District, Shantou City Guangdong Province China

Proposed to be Used
IR DIVISION
Balls for games; hockey sticks; toys; dolls' houses; toy cars; smart toys.
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4088380    31/10/2018
[International Registration No. : 1448783]
Shantou Chenghai Huaxin Plastic Mould Factory

Xingye West 2 Road, Laimei Industrial District, Chenghai District, Shantou Guangdong China

Proposed to be Used
IR DIVISION
Toys; building blocks [toys]; intelligent toys; ornaments for Christmas trees, except illumination articles and 
confectionery; fishing tackle.
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Priority claimed from 20/10/2017; Application No. : 302017000118885 ;Italy 

3878099    26/04/2018
[International Registration No. : 1397765]
PASTIFICIO FABIANELLI S.P.A.

Via Sant'Antonino, 107 I-52043 Castiglion Fiorentino (AR) Italy

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Pasta; pasta sauce; fresh pasta; noodles; flour-based gnocchi; flour; polenta; rice; semolina.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Priority claimed from 01/08/2018; Application No. : 40201815067X ;Singapore 

4079798    01/08/2018
[International Registration No. : 1446467]
GOODMAN FIELDER PTE. LTD.

8 Shenton Way, 36-03 Axa Tower Singapore 068811 Singapore

Proposed to be Used
IR DIVISION
Flour and preparations made from cereals including plain and self-raising flour, cornflour, pea flour, rice flour, barley 
flour, oat flour, millet flour and soya flour; grain meal; grains including pearl barley, groats, maize meal and oat meal; 
processed oats and food preparations made of oats; baked goods and baking ingredients consisting predominantly of 
cocoa, rice, tapioca, sago, flour, cereals, grains, confectionery, sugar, honey, treacle, mustard, vinegar and/or sauces 
(condiments); baking mixes and pre-mixes including batter, cake, muffin, scone, crepe, pancake, pudding, cookie and 
pastry mixes; snack foods, prepared foods, semi-prepared foods, frozen foods, chilled foods and health foods consisting 
predominantly of cocoa, rice, tapioca, sago, flour, cereals, grains, confectionery, sugar, honey, treacle, mustard, vinegar 
and/or sauces (condiments); bread; pre-baked, parbaked and semi-baked bread and bread mixes; chilled and shelf stable 
bread; bread rolls; crispbread; flat bread; tortillas; bread wraps; lebanese and pita bread; ciabatta and focaccia bread and 
rolls; garlic bread; herb bread; cheese bread; bread sticks; fruit loaves; chapatti; bread crumbs; frozen dough; pastry 
dough; ready-to-bake dough products; pizza dough; pizza bases; pizza pie crusts; cake doughs; frozen and unbaked 
pastry and filled pastry products including pies, tarts, pastries and sausage rolls; pie fillings consisting predominantly of 
cocoa, rice, tapioca, sago, flour, cereals, grains, confectionery, sugar, honey, treacle, mustard, vinegar and/or sauces 
(condiments); pasta and pasta products; rice; tapioca and sago; pizza; toasted sandwiches; tacos; pappadums; quiches; 
sandwiches; crackers; chips including corn chips; popcorn; biscuits; gingerbread; cakes; sponge cakes; muffins; 
scones; flans and flan cases; tarts and tart cases; cheesecakes; puddings; slices (confectionery); crumpets; waffles; 
pancakes; pikelets; doughnuts; flapjacks; croissants; bagels; hot cakes; meringues; brandy snaps; shortbreads; 
turnovers, namely filled pastries; yeast including dried yeast; baking-powder and baking soda; cream of tartar; gluten 
additives for culinary purposes; starch; dextrose for use as sweetener for food; maltose; thickening and binding agents 
for foods; confectionery; sweets; confections containing coated nuts; desserts and canned desserts consisting 
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predominantly of cocoa, rice, tapioca, sago, flour, cereals, grains, confectionery, sugar, honey, treacle, mustard, vinegar 
and/or sauces (condiments); icings including white icing and icing sugar; marzipan; fondant; edible ices; dessert 
toppings, namely confectionery; maple syrup; honey; treacle; custard; custard powder; frozen yoghurt; vinegar, sauces 
(condiments) including cooking sauces, table sauces, oriental sauces, shelf stable sauces, ketchup, tomato sauce, 
barbecue sauce, tartare sauce, simmer sauces, sauces for pasta and rice, sauces for pizzas; stir fry sauces and 
marinades; glazes; relishes; salsa; chutney; salad dressings; gravy and gravy mixes; mustard; mayonnaise; yeast extract 
spreads; chocolate-based spreads and chocolate-based spreads also containing nuts; ice; salt; pepper; spices; dried and 
preserved herbs (seasonings); flavourings (other than essential oils) for adding to food and/or beverages; curry powder 
and curry sauces; coffee, coffee extracts, tea, cocoa and artificial coffee; preparations made from or flavoured with coffee 
or its substitutes; chocolate, chocolate substitutes and preparations made from or flavoured with cocoa, chocolate or 
chocolate substitutes; chocolate flavoured beverages and powders.
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4081066    02/08/2018
[International Registration No. : 1447094]
Inner Mongolia Yili Industrial Co., Ltd.

No. 1, Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Coffee; iced tea; sugar; confectionery; cookies; instant rice; rice flour; wheat flour; starch for food; cereal-based snack 
food; gluten prepared as foodstuff; edible ices; sorbets [ices]; sherbets [ices]; frozen yogurt [confectionery ices]; ice 
cream; ice for refreshment; aromatic preparations for food; cooking salt; yeast; preparations for stiffening whipped 
cream.
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4080991    31/10/2018
[International Registration No. : 1446540]
HeKou District Xianhe Old Wine Chateau

The East Gate, Aolun Water Factory, Xingkaihu Road, Xianhe Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Nuts (fruits); lemons, fresh; vegetables, fresh; citrus fruit, fresh; grapes, fresh; sea-cucumbers, live.

8473



Trade Marks Journal No: 1890 ,   25/02/2019           Class 31 
 

4081064    31/10/2018
[International Registration No. : 1446400]
Lianyungang Liqun Food Co.,Ltd.

Room C1807, Sunshine International Centre, no.2 haibin avenue, xugou town, Lianyungang city Jiangsu Province China

Proposed to be Used
IR DIVISION
Vegetables, fresh; potatoes, fresh; garlic, fresh; onions, fresh; truffles, fresh.
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4085532    30/08/2018
[International Registration No. : 1448493]
KAGOME CO., LTD.

3-14-15, Nishiki, Naka-ku, Nagoya-shi Aichi 460-0003 Japan

Proposed to be Used
IR DIVISION
Beer; vegetable juices [beverages]; smoothies; tomato juice [beverage]; soya-based beverages, other than milk 
substitutes; mineral water [beverages]; non-alcoholic beverages; extracts of hops for making beer; whey beverages.
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4087598    05/10/2018
[International Registration No. : 1447750]
Bonne Juomat Oy

Mäntynummentie 8 FI-08500 Lohja Finland

Proposed to be Used
IR DIVISION
Spring water; mineral water [beverages]; aerated water; still water; table waters; soda water; flavoured waters; waters for 
wellness purposes; functional waters.
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3653482    31/08/2017
[International Registration No. : 1367995]
WARNER EDWARDS DISTILLERY LTD

The Distillery Falls Farm, Harrington Northampton, Northamtonshire NN6 9NU United Kingdom

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
GIN
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4081453    26/09/2018
[International Registration No. : 1446922]
KONIS S.S. Agricola

Via Brancati, 3 I-95014 Giarre (CT) Italy

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; wine; spirits; liqueurs; grappa.
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4082263    23/10/2018
[International Registration No. : 1446365]
Paolo Fagotti

Via Cambolli, 103 I-53011 Castellina in Chianti (SI) Italy

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer.
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4082273    31/10/2018
[International Registration No. : 1446392]
SHANDONG YANTAI WINERY CO., LTD.

No.49, Zhichu Road, Zhifu District, Yantai City Shandong China

Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic/fruit extracts, alcoholic; brandy; vodka; baijiu [Chinese distilled alcoholic beverage]; wine; 
whisky; alcoholic beverages, except beer; edible alcohol; arrack [arak]; rice wine.
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4082307    10/08/2018
[International Registration No. : 1446402]
SHANGHAI BACCHUS LIQUOR CO., LTD.

Block A, Building 3, No. 88 Xinwo Road, Xinchang Town, Pudong District Shanghai China

Proposed to be Used
IR DIVISION
Alcoholic beverages; alcoholic drinks, except beer; alcoholic beverages, except beer; alcoholic beverages containing 
fruit; fruit extracts, alcoholic; liqueurs; distilled beverages; peppermint liqueurs; vapour wine; cocktails.
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4082346    31/10/2018
[International Registration No. : 1446573]
HeKou District Xianhe Old Wine Chateau

The East Gate, Aolun Water Factory, Xingkaihu Road, Xianhe Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Peppermint liqueurs; rice alcohol; baijiu [Chinese distilled alcoholic beverage]; fruit extracts, alcoholic; cocktails; wine; 
aperitifs; alcoholic essences.
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4085433    05/11/2018
[International Registration No. : 1447958]
QIANSHAN TIANZHUSHAN GLUTINOUS RICE SEAL CYLINDER WINE CO., LTD.

LIWAN FORMATION, TIANZHUSHAN CHAZHUANG VILLAGE, QIANSHAN COUNTY, ANQING CITY 246000 ANHUI 
PROVINCE China

Proposed to be Used
IR DIVISION
Peppermint liqueurs; fruit extracts, alcoholic; hydromel [mead]; rice alcohol; baijiu [Chinese distilled alcoholic beverage]; 
strawberry wine; red wine; sorghum-based Chinese spirits; fruit wine; sweet wine.
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Priority claimed from 16/10/2018; Application No. : 2018-865 ;Leichtenstein 

4087546    17/10/2018
[International Registration No. : 1448239]
Bacardi & Company Limited

Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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Priority claimed from 16/10/2018; Application No. : 2018-864 ;Leichtenstein 

4088369    17/10/2018
[International Registration No. : 1448265]
Bacardi & Company Limited

Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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4082197    14/10/2018
[International Registration No. : 1446277]
ROYAL TOBACCO SIGARA VE TÜTÜN MAMÜLLERI SANAYI VE TICARET ANONIM SIRKETI

Ibn-I Melek OSB Mahallesi, TOSBI Yol 2 Sokak No:14, Tire Izmir Turkey

Proposed to be Used
IR DIVISION
Tobacco, chewing tobacco, cigarettes, cigars; smokers' articles including those made of precious metals: pipes, 
mouthpieces for cigars and cigarettes, ashtrays, tobacco boxes, pocket apparatus for rolling cigarettes, cigarette paper, 
tobacco pipes, firestones, lighters for smokers.
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Priority claimed from 18/09/2018; Application No. : 88121111 ;United States of America 

3998711    20/09/2018
[International Registration No. : 1432664]
DNOW L.P.

7402 North Eldridge Parkway Houston TX 77041 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Supply chain management services; business consulting services relating to product distribution, operations 
management services, logistics, supply chain, and distribution solutions; business management services, namely, 
managing logistics, supply chain services, supply chain visibility and synchronization, supply and demand forecasting 
and product distribution for others; industrial asset management services, namely, inventory and supply analysis and 
forecasting and supply chain logistics management for others; distributorship services of tools, machinery, and 
machinery and safety supplies for the oil and gas industry and industrial applications; wholesale and retail store services 
and on-line retail and wholesale store services featuring tools, machinery and machinery and safety supplies for the oil 
and gas industry and industrial applications.
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4081054    12/10/2018
[International Registration No. : 1447179]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Advertising agency services; corporate advertisement and promotion; marketing services; rental of advertising space on 
web sites; advertising services through Internet and commercial information services; retail services of discount coupons 
through Internet; sales agency services of discount coupons through Internet; advertising; providing recommendations 
of products and services to consumers for commercial purposes; providing computerized online ordering services for 
others featuring a wide variety of consumer, business, and industrial products; online trading services, namely, business 
evaluation relating to online buyers and sellers; dissemination of advertising of goods and services of others via local 
and global computer networks; advice in the field of business management and marketing; business administration and 
office work; retail department store services; retail services provided by hypermarkets; online comprehensive shopping 
mall services; business intermediary services relating to mail order selling by electric communication; procurement of 
contracts for the purchase and sale of goods for others; business intermediary services for the sale and purchase of 
goods and services; mediations for the purchase and sale of goods; evaluations relating to commercial matters; business 
appraisals and evaluations in business matters; providing of product information; dissemination of advertisements; 
providing of business information; presentation of goods on communication media, for retail purposes; administrative 
processing of purchase orders; demonstration of goods; providing commercial information relating to consumers, 
companies, industrial products and services; provision of advertising information of goods and services by means of a 
computer database; provision of commercial, advertising and business information of goods and services by means of a 
computer database; procurement of contracts for the purchase and sale of goods and services; online retail store 
services featuring toys [playthings]; online retail store services featuring books; online retail store services featuring 
pushchairs; online retail store services featuring babies' napkins [diapers]; online retail store services featuring baby 
food; online retail store services featuring baby wipes for cosmetic use; online retail store services featuring furniture for 
babies; online retail store services featuring baby food made from agricultural products; online retail store services 
featuring baby food made from aquatic products; online retail store services featuring baby food made from livestock 
products; online retail store services featuring cosmetic preparations for baths; online retail store services featuring bath 
sponges; online retail store services featuring bath linen [except clothing]; online retail store services featuring cleaning 
preparations; online retail store services featuring under garments; online retail store services featuring footwear; online 
retail store services featuring bags; online retail store services featuring watches; online retail store services featuring 
eyeglasses; online retail store services featuring cosmetics; online retail store services featuring perfumery; online retail 
store services featuring make-up; online retail store services featuring pet food; online retail store services featuring 
sporting articles [other than golf articles/climbing articles]; online retail store services featuring downloadable magazines; 
online retail store services featuring downloadable books; online retail store services featuring downloadable 
newspapers; online retail store services featuring downloadable periodicals; online retail store services featuring electric 
audio and visual apparatus and instruments; online retail store services featuring smart phones; online retail store 
services featuring telephone sets; online retail store services featuring computer hardware and computer peripheral 
devices; online retail store services featuring printers and their parts; online retail store services featuring televisions; 
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online retail store services featuring electric humidifiers for household use; online retail store services featuring electric 
refrigerators; online retail store services featuring electric heating and cooling systems for household purposes; online 
retail store services featuring preserved/frozen/dried and cooked fruits and vegetables; online retail store services 
featuring instant or pre-cooked soup; online retail store services featuring dried cooked-rice; online retail store services 
featuring nutraceuticals for use as dietary supplements; online retail store services featuring health functional food 
mainly based on jujube; online retail store services featuring health supplement food mainly based on deer antlers; online 
retail store services featuring health supplement food based on dried fish and shellfish; online retail store services 
featuring fresh fruits and vegetables; online retail store services featuring grains [cereals]; online retail store services 
featuring fish and shellfish [live]; online retail store services featuring fresh seaweeds; online retail store services 
featuring meat; online retail store services featuring eggs; online retail store services featuring milk; online retail store 
services featuring interior decoration fabrics; online retail store services featuring interior textile window blinds; online 
retail store services featuring vacuum cleaners for household purposes; online retail store services featuring laundry 
washing machines for household use; online retail store services featuring household shears; online retail store services 
featuring containers for household use; online retail store services featuring gloves for protection against accidents; 
online retail store services featuring helmets; online retail store services featuring protective clothing; online retail store 
services featuring safety goggles; online retail store services featuring maternity belts; online retail store services 
featuring sanitary preparations being toiletries; online retail store services featuring sanitary preparations for medical 
use; online retail store services featuring sanitary masks for medical purposes; online retail store services featuring 
sanitary apparatus and installations; online retail store services featuring sanitary vinyl bags; online retail store services 
featuring pharmaceutical and veterinary preparations; online retail store services featuring masks for medical purposes; 
online retail store services featuring necklaces; online retail store services featuring rings [jewelry]; online retail store 
services featuring jewelry ornaments; online retail store services featuring cuff links; online retail store services featuring 
decorative articles for the hair; online retail store services featuring clothing; online retail store services featuring 
headwear; online retail store services featuring belts for clothing; price comparison services; auctioneering; publicity 
services; commercial administration of the licensing of the goods and services of others; administrative processing of 
goods delivery services; ordering services for goods delivery; goods import-export agencies; commercial information 
and advice for consumers in the choice of products and services; business administration in the field of transport and 
delivery; telephone answering services; subscription to an information media package; compilation and systemization of 
information into computer databases; procurement of coupon; coupon advertisement services; sales promotion through 
the provision of coupons; administrative services relating to customs clearance.
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Priority claimed from 01/03/2018; Application No. : 87816341 ;United States of America 

4081076    30/08/2018
[International Registration No. : 1447203]
EDX INC.

141 Portland Street, 9th Floor Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Association services, namely, promoting the business interests of universities, academic institutions, non-profit 
institutions, non- governmental organizations (NGOs), and corporations in the fields of education and on-line education; 
promoting the services of others via a global computer network; promoting the services of others via a global computer 
network; promoting collaboration within the educational and research institution communities to achieve advances in the 
field of education, global access to on-line education, and global access to higher education; promoting the exchange of 
information and resources within the education, research, and business communities to achieve advances in the field of 
education, global access to on-line education, and global access to higher education; business consultation services in 
the fields of education, on-line education, and electronic media; advertising services, namely, promoting and marketing 
the goods and services of others in the fields of education and electronic media; marketing consulting services; providing 
assistance with business management and planning in the fields of education, on-line education, and electronic media.
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4084167    11/10/2018
[International Registration No. : 1447954]
THE ICON TV INC.

3F, 33, Gangnam-daero 146-gil, Gangnam-gu Seoul 06039 Republic of Korea

Proposed to be Used
IR DIVISION
News clipping services; commercial and business information agencies; administrative processing of goods delivery 
services; talent agency services (business management of performing artists); business management of performing 
artists; retail store services featuring image-recorded computer file; arranging subscriptions of the online publications of 
others; wholesale store services featuring pre-recorded DVDs of music contents; providing an on-line commercial 
information directory on the internet; subscriptions to electronic journals; subscription to an information media package; 
arranging of subscriptions for the publications of others; subscription to a television channel; negotiation and conclusion 
of commercial transactions for third parties via telecommunication systems.
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Priority claimed from 13/02/2018; Application No. : UK00003289910 ;United Kingdom 

4086628    23/07/2018
[International Registration No. : 1447946]
Hays plc

250 Euston Road London NW1 2AF United Kingdom

Proposed to be Used
IR DIVISION
Recruitment consultancy services; employment agency services; staff recruitment services; employment counselling 
services, personnel management consultancy services; recruitment advertisement and marketing consultancy services; 
business advisory, consultancy, research and information services; database management; management, retrieval and 
re-organisation of data and business information; systemisation of information into computer databases; electronic 
collection, processing services for data; compilation and transcription of data; document reproduction; data capture 
services; data processing; updating and maintenance of data in computer databases; analysis of business data; 
computerised file management; all of the aforementioned services relating to recruitment.
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Priority claimed from 23/04/2018; Application No. : UK00003305920 ;United Kingdom 

4087237    23/10/2018
[International Registration No. : 1448363]
Whirli Limited

52 Queen's Gate Gardens, Flat 2 LONDON SW7 5NF United Kingdom

Proposed to be Used
IR DIVISION
Retail services in relation to computer games, games software, children's educational software, downloadable electronic 
games, downloadable computer games, computer games cartridges, computer games software, computer games 
programs, virtual reality games software, games cartridges for use with electronic games apparatus, interactive 
multimedia computer games programmes, computer programs for playing games, pre-recorded DVDs featuring games, 
headsets for virtual reality games, video games on disc [computer software], interactive multimedia software for playing 
games, audiovisual headsets for playing video games, computer hardware for games and gaming, downloadable 
information relating to games and gaming, downloadable interactive entertainment software for playing computer games, 
electronic publications, downloadable, relating to games and gaming, downloadable software in the nature of a mobile 
application for playing games, remote controls for operating flying toys, books, magazines, printed matter, books for 
children, painting sets for children, children's activity books, children's books incorporating an audio component, 
magazines featuring video and computer games, books in the fields of games and gaming, educational books, 
educational publications, educational equipment, printed educational materials, illustrated wall maps for educational 
purposes, clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, costumes for use in 
role-playing games, costumes for use in children's dress up play, toys, games, playthings and novelties, toys, children's 
toys, toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational toys, electronic learning 
toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic toys, inflatable toys, 
musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones [toys], inflatable 
swimming pools for recreational use [toys], party favors in the nature of small toys, playthings, educational playthings, 
baby playthings, children's playthings, costumes being children's playthings, children's multiple activity toys, children's 
playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, sports games, arcade 
games, dice games, electronic games, electronic games apparatus, building games, musical games, mechanical games, 
board games, electronic board games, quiz games, memory games, apparatus for games, bats for games, balls for games, 
computer games apparatus, video game apparatus, hand held video games, hand-held electronic games, hand-held 
computer games, electronic educational teaching games, skill and action games, games relating to fictional characters, 
playing cards and card games, protective carrying cases specially adapted for handheld video games; wholesale services 
in relation to computer games, games software, children's educational software, downloadable electronic games, 
downloadable computer games, computer games cartridges, computer games software, computer games programs, 
virtual reality games software, games cartridges for use with electronic games apparatus, interactive multimedia 
computer games programmes, computer programs for playing games, pre-recorded DVDs featuring games, headsets for 
virtual reality games, video games on disc [computer software], interactive multimedia software for playing games, 
audiovisual headsets for playing video games, computer hardware for games and gaming, downloadable information 
relating to games and gaming, downloadable interactive entertainment software for playing computer games, electronic 
publications, downloadable, relating to games and gaming, downloadable software in the nature of a mobile application 
for playing games, remote controls for operating flying toys, books, magazines, printed matter, books for children, 
painting sets for children, children's activity books, children's books incorporating an audio component, magazines 
featuring video and computer games, books in the fields of games and gaming, educational books, educational 
publications, educational equipment, printed educational materials, illustrated wall maps for educational purposes, 
clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, costumes for use in role-
playing games, costumes for use in children's dress up play, toys, games, playthings and novelties, toys, children's toys, 
toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational toys, electronic learning toys, 
infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic toys, inflatable toys, musical 
toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones [toys], inflatable swimming 
pools for recreational use [toys], party favors in the nature of small toys, playthings, educational playthings, baby 
playthings, children's playthings, costumes being children's playthings, children's multiple activity toys, children's 
playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, sports games, arcade 
games, dice games, electronic games, electronic games apparatus, building games, musical games, mechanical games, 
board games, electronic board games, quiz games, memory games, apparatus for games, bats for games, balls for games, 
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computer games apparatus, video game apparatus, hand held video games, hand-held electronic games, hand-held 
computer games, electronic educational teaching games, skill and action games, games relating to fictional characters, 
playing cards and card games, protective carrying cases specially adapted for handheld video games; retail services 
connected with the sale of subscription boxes containing computer games, games software, children's educational 
software, downloadable electronic games, downloadable computer games, computer games cartridges, computer games 
software, computer games programs, virtual reality games software, games cartridges for use with electronic games 
apparatus, interactive multimedia computer games programmes, computer programs for playing games, pre-recorded 
DVDs featuring games, headsets for virtual reality games, video games on disc [computer software], interactive 
multimedia software for playing games, audiovisual headsets for playing video games, computer hardware for games and 
gaming, downloadable information relating to games and gaming, downloadable interactive entertainment software for 
playing computer games, electronic publications, downloadable, relating to games and gaming, downloadable software in 
the nature of a mobile application for playing games, remote controls for operating flying toys, books, magazines, printed 
matter, books for children, painting sets for children, children's activity books, children's books incorporating an audio 
component, magazines featuring video and computer games, books in the fields of games and gaming, educational 
books, educational publications, educational equipment, printed educational materials, illustrated wall maps for 
educational purposes, clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, 
costumes for use in role-playing games, costumes for use in children's dress up play, toys, games, playthings and 
novelties, toys, children's toys, toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational 
toys, electronic learning toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic 
toys, inflatable toys, musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones 
[toys], inflatable swimming pools for recreational use [toys], party favors in the nature of small toys, playthings, 
educational playthings, baby playthings, children's playthings, costumes being children's playthings, children's multiple 
activity toys, children's playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, 
sports games, arcade games, dice games, electronic games, Electronic games apparatus, building games, musical 
games, mechanical games, board games, electronic board games, quiz games, memory games, apparatus for games, bats 
for games, balls for games, computer games apparatus, video game apparatus, hand held video games, hand-held 
electronic games, hand-held computer games, electronic educational teaching games, skill and action games, games 
relating to fictional characters, playing cards and card games, protective carrying cases specially adapted for handheld 
video games; retail services based on recurring subscription or membership which provides access to computer games, 
games software, children's educational software, downloadable electronic games, downloadable computer games, 
computer games cartridges, computer games software, computer games programs, virtual reality games software, games 
cartridges for use with electronic games apparatus, interactive multimedia computer games programmes, computer 
programs for playing games, pre-recorded DVDs featuring games, headsets for virtual reality games, video games on disc 
[computer software], interactive multimedia software for playing games, audiovisual headsets for playing video games, 
computer hardware for games and gaming, downloadable information relating to games and gaming, downloadable 
interactive entertainment software for playing computer games, electronic publications, downloadable, relating to games 
and gaming, downloadable software in the nature of a mobile application for playing games, remote controls for operating 
flying toys, books, magazines, printed matter, books for children, painting sets for children, children's activity books, 
children's books incorporating an audio component, magazines featuring video and computer games, books in the fields 
of games and gaming, educational books, educational publications, educational equipment, printed educational materials, 
illustrated wall maps for educational purposes, clothing, footwear, headgear, children's clothing, children's footwear, 
children's headwear, costumes for use in role-playing games, costumes for use in children's dress up play, toys, games, 
playthings and novelties, toys, children's toys, toys for babies, toys for infants, toys for animals, wooden toys, action 
toys, educational toys, electronic learning toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, 
fabric toys, electronic toys, inflatable toys, musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, 
scooters [toys], drones [toys], inflatable swimming pools for recreational use [toys], party favors in the nature of small 
toys, playthings, educational playthings, baby playthings, children's playthings, costumes being children's playthings, 
children's multiple activity toys, children's playhouses, toys and playthings for pets, games, party games, gymnastic and 
sporting articles, sports games, arcade games, dice games, electronic games, electronic games apparatus, building 
games, musical games, mechanical games, board games, electronic board games, quiz games, memory games, apparatus 
for games, bats for games, balls for games, computer games apparatus, video game apparatus, hand held video games, 
hand-held electronic games, hand-held computer games, electronic educational teaching games, skill and action games, 
games relating to fictional characters, playing cards and card games, protective carrying cases specially adapted for 
handheld video games.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 36 
 

Priority claimed from 20/03/2018; Application No. : EU017878335 ;European Union 

4087230    06/09/2018
[International Registration No. : 1448899]
Zehrid Osmani

48 Dreghorn Loan EDINBURGH EH13 0DD United Kingdom

Proposed to be Used
IR DIVISION
Financial services; financial advice; investment advice; investment management; investment services relating to quoted 
and unquoted financial instruments; financial advice and management services; wealth and asset management services; 
arranging and managing of investments; information, advice and consultancy in relation to all the aforesaid services.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 37 
 

Priority claimed from 14/03/2018; Application No. : 87833683 ;United States of America 

4088381    13/09/2018
[International Registration No. : 1448710]
Park Place Technologies, LLC

5910 Landerbrook Drive Mayfield Heights OH 44124 United States of America

Proposed to be Used
IR DIVISION
Post-warranty maintenance on storage servers and network equipment; installation of servers and network equipment; 
information technology asset disposition services, namely, refurbishing of servers and network equipment.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 41 
 

3968349    11/04/2018
[International Registration No. : 1426303]
NSF INTERNATIONAL

789 N. Dixboro Road Ann Arbor MI 48105 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Providing data analysis tools, online non-downloadable documents and information regarding certification, 
testing and auditing of customer goods and services to assure compliance with corporate and industry standard from an 
Internet website portal.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 41 
 

 

4058926    15/03/2018
[International Registration No. : 1443793]
INSTITUTO DE EMPRESA, S.L.

María de Molina, 13 E-28006 MADRID Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Educational services, training; entertainment services; sporting and cultural activities; publication of printed teaching 
materials, in particular, text editing services for teaching, educational publications, electronic publications (not 
downloadable), as well as the provision of online publications (not downloadable).
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 41 
 

4081062    29/07/2018
[International Registration No. : 1447162]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Digital publication, reporting, and communication regarding the field of cryptocurrency, crypto-assets, virtual currency, 
digital currency, databases, software services, and distributed ledger technology.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 41 
 

Priority claimed from 13/06/2018; Application No. : 01933376 ;Australia 

4085552    21/08/2018
[International Registration No. : 1448036]
ULTRAWORLD PTY LTD

PO BOX 831 CURRUMBIN QLD 4223 Australia

Proposed to be Used
IR DIVISION
Advisory services relating to the organisation of sporting events; arranging of sporting events; booking of tickets for 
sporting events; entertainment, cultural or sporting event booking or reservation services provided in relation to a 
frequent flyer scheme; management of sporting events; organisation of sporting events for promotion; organisation of 
sporting events; production of sporting events; provision of sporting events; rental of equipment for use at sporting 
events.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 42 
 

Priority claimed from 30/03/2018; Application No. : 87856750 ;United States of America 

3962381    13/08/2018
[International Registration No. : 1424912]
A MEDIOCRE CORPORATION

Suite 130, 4717 Plano Parkway Carrollton TX 75010 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Used Since :12/09/2017

IR DIVISION
Designing, creating, maintaining and hosting websites for others.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 42 
 

4081082    31/10/2018
[International Registration No. : 1446427]
Dongying Huilian Financial Services Co.,Ltd.

No. 533, Building A, Central Street, Hean Community, Hekou District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Computer software design; updating of computer software; consultancy in the design and development of computer 
hardware; maintenance of computer software; computer software consultancy; computer virus protection services; 
information technology [IT] consultancy; computer technology consultancy.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 42 
 

Priority claimed from 29/06/2018; Application No. : 31939346 ;China 

4082393    13/09/2018
[International Registration No. : 1447007]
BEIJING JINGDONG 360 DU E-COMMERCE LTD.

Room 222, Floor 2, Building C, No. 18 Kechuang 11 Street, Beijing Economic and Technological Development Zone Beijing China

Proposed to be Used
IR DIVISION
Research and development of new products for others; technical research; quality testing; surveying; cosmetic research; 
biological research; meteorological information; material testing; industrial design; design of interior decor; dress 
designing; computer programming; electronic data storage; cloud computing; creating and maintaining web sites for 
others; installation of computer software; computer software design; authenticating works of art; evaluation of product 
design; weighing freight for others; cloud seeding; handwriting analysis [graphology]; cartography services; graphic arts 
design.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 42 
 

Priority claimed from 29/06/2018; Application No. : 31918527 ;China 

4083077    13/09/2018
[International Registration No. : 1446963]
BEIJING JINGDONG 360 DU E-COMMERCE LTD.

Room 222, Floor 2, Building C, No. 18 Kechuang 11 Street, Beijing Economic and Technological Development Zone Beijing China

Proposed to be Used
IR DIVISION
Research and development of new products for others; technical research; quality testing; surveying; cosmetic research; 
biological research; meteorological information; material testing; industrial design; design of interior decor; dress 
designing; computer programming; electronic data storage; cloud computing; creating and maintaining web sites for 
others; installation of computer software; computer software design; authenticating works of art; evaluation of product 
design; weighing freight for others; cloud seeding; handwriting analysis [graphology]; cartography services; graphic arts 
design.

8504



Trade Marks Journal No: 1890 ,   25/02/2019           Class 42 
 

Priority claimed from 01/11/2018; Application No. : 34415544 ;China 

4084366    06/11/2018
[International Registration No. : 1448041]
CHANGYUAN GROUP LTD.

NO. 1, HIGH-TECHNOLOGY BUILDING, CHANGYUAN NEW MATERIAL PORT, KEYUANZHONG ROAD, HI-TECH ZONE, 
NANSHAN SHENZHEN China

Proposed to be Used
IR DIVISION
Quality checking and testing; research and development of new products for others; vehicle roadworthiness testing; 
computer software design; computer programming; monitoring of computer systems by remote access; packaging 
design; material testing; technical research; surveying.

8505



Trade Marks Journal No: 1890 ,   25/02/2019           Class 43 
 

 

4081032    31/10/2018
[International Registration No. : 1446495]
Shandong Blue Horizon Co., Ltd.

No.200, Zibo Road, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Canteen services; tea bar services; boarding for animals; rental of meeting rooms; bar services; rental of cooking 
apparatus; day-nursery [crèche] services; retirement home services; accommodation bureau services [hotels, boarding 
houses]; cafeteria services.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 43 
 

4083076    31/10/2018
[International Registration No. : 1446511]
Shandong Blue Horizon Co., Ltd.

No.200, Zibo Road, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Tea bar services; rental of meeting rooms; rental of chairs, tables, table linen, glassware; boarding for animals; temporary 
accommodation reservations; accommodation bureau services [hotels, boarding houses]; café services; cafeteria 
services; canteen services; bar services.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

Priority claimed from 06/11/2013; Application No. : 012285987 ;European Union 

2785756    01/04/2014
[International Registration No. : 1209982]
ZIEMANN HOLVRIEKA GMBH

Schwieberdinger Str. 86 Ludwigsburg DE

Address for service in India/Attorney address:
MANISHA SINGH NAIR

C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Goods of common metal, included in this class.

Cl.7;Machines and parts therefor, for the brewing, beverages and foodstuffs industry; brewery machines; brew houses 
[machines]; pressure tank cellars [machines]; tanks for liquid foodstuffs [parts of machines]; brewing tanks [parts of 
machines].

Cl.9;Scientific, weighing, measuring, signalling and checking (supervision) apparatus and instruments, in particular for 
the brewing, beverages and foodstuffs industry.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating and water supply purposes, in 
particular for the brewing, beverages and foodstuffs industry.

Cl.42;Scientific and technological services and research, in particular in the field of process technology for brewery 
and brewhouse installations; industrial analysis and research services, in particular in the field of process technology for 
brewery and brewhouse installations; design and development of computer hardware and software.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

3281928    09/06/2015
[International Registration No. : 1278263]
LLOYD'S REGISTER GROUP LIMITED

71 Fenchurch Street London EC3M 4BS United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.35;Business management; management of business risks; business consultancy and advisory services, particularly, 
in the fields of transport, transport technologies, maritime technologies, manufacturing, quality management systems, oil 
and gas, power generation, water, onshore and offshore wind energy, wave energy, tidal energy, and solar sectors.

Cl.41;Charitable services, namely education and training; arranging and conducting of workshops and seminars; 
publication of books, journals, brochures; publication of texts, other than publicity texts; publication of rules, regulations, 
standards and protocols.

Cl.42;Technical verification evaluating the integrity of clients" plant and processes; technical research; scientific 
research; engineering research; technical analysis; technical consultancy and providing of expertise relating to marine, 
energy and management systems industries; testing analysis and evaluation of the goods and services of others for the 
purpose of certification; statutory surveys, inspections, audits, structural reliability and safety analysis and assessment; 
quality and environmental assurance services; reliability and risk analysis with safety assessment, safety management 
and inspection; quality control; technical project studies.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

3286054    13/10/2015
[International Registration No. : 1280777]
ST. LOUIS IP COMPANY PTY LTD

c/- Haarsma Lawyers, 116 Wright St ADELAIDE SA 5000 Australia

Address for service in India/Agents address:
Y.J.TRIVEDI & COMPANY

YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, NR. JAHANVEE RESTAURANT, UNIVERSITY ROAD, AHMEDABAD-380 
015.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE AND AS PER BIRTH NOTIFICATION AND NO EXCLUSIVE RIGHT TO FINE ICE 
CREAM AND DESSERT.

Cl.30;Dairy ice cream; fruit ice cream; ice cream; ice cream cones; ice cream desserts; ice cream products; ice cream 
sandwiches; non-dairy ice cream; yoghurt based ice cream (ice cream predominating); frozen desserts; frozen fruit 
desserts; non-dairy frozen dessert products; prepared desserts (chocolate based); prepared desserts ; prepared desserts 
(pastries); chocolate pastries; danish pastries; pastries; pastries containing creams; pastries containing creams and fruit; 
chocolate waffles; waffles; chocolate based products; chocolate beverages with milk; chocolate fondue; chocolate 
sweets; crepes; hot chocolate; coffee; coffee beverages; tea (not medicinal); tea-based beverages.

Cl.43;Arranging for the provision of food; coffee bar and coffee house services (provision of food and drink); coffee 
shop services; cocktail lounge services; food and drink catering; preparation of food and drink; providing food and drink; 
provision of carry out foods and beverages; takeaway food and drink services; restaurant services.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

Priority claimed from 06/04/2016; Application No. : 692304 ;Switzerland 

3537447    06/09/2016
[International Registration No. : 1334248]
COMITÉ INTERNATIONAL OLYMPIQUE

Château de Vidy CH-1007 Lausanne Switzerland

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry; 
unexposed sensitized films; synthetic resins; thermoplastic and thermosetting synthetic resins and organic compounds 
for molding, for general use in the industrial arts; chemical intermediates; organosilicon compounds, namely 
polysiloxanes and silanes in the form of resins, pastes, fluids, elastomers, vulcanization and acceleration products; anti-
foaming agents; catalysts for paints; chemicals for development and setting of x-ray films and other chemicals in 
connection with the development of said films; phosphorescent substances; chemical substances used as nuclear fission
materials; fuel for nuclear reactors; fused quartz in various forms, such as disks, ingots, rods and tubes for general use in 
the industrial arts; adhesive substances for industrial purposes; polycrystalline alumina ceramic for general use in the 
industrial arts; brazing and soldering fluxes and products; thermoplastic and thermosetting adhesives; chemicals, 
biochemicals and reagents for use in industry, science and research; chemical products, kits and reagents, for analysis 
or diagnosis for scientific purposes, namely chemical preparations for cell separation and culture, nucleic acid 
purification, nucleotides, florescent nucleotides, oligonucleotides, peptides, proteins, amino acids, organic molecules and
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markers for DNA/RNA synthesis; reagents for luminescence; reagents for gene expression quantification; reagents for 
polymerase chain reaction processes; reagents for rolling circle amplification processes; reagents for DNA cloning and 
vectors, enzymes for modification and restriction; reagents for labeling, sequencing and fragment analysis of nucleic 
acids and proteins and customized synthesis; reagents for recombinant protein expression and purification; 
chromatography media; reagents for electrophoresis, biocomputing, spectrophotometry and fluorometry; radiochemical 
products for scientific research; reagents for scintillation proximity assay; test kits and products for high data rate 
analysis for producing medicines; reagents for high-resolution laser microscopy, fluoroscopic microscopy and confocal 
microscopy; specialized chemicals for use in industry, science and research; gases and gas mixtures for use in industry, 
research and science; chemical products and substances for the manufacture of pharmaceutical products, diagnostic 
products and substances; chemical testing reagents, saline solution and paper coated with reagents, all for scientific use 
and for use in laboratories; fissile chemicals for scientific research; radioactive elements and isotopes for use in industry, 
science and research; radioactive norms and sources for radiographic technology; radioactive sources for non-
destructive sterilization, purification and testing, technology; radionuclides for scientific research; chemical compounds 
and chemicals for use in the treatment of water supply systems, wastewater treatment systems, cooling water circuits, 
boiler water and steam generating systems, boiler condensate systems, liquid separation systems, systems for water 
purification and dehydration in aqueous systems, conditioning systems, gas purification systems, industrial process 
systems, fuel treatment systems, hydrocarbon and gas treatment systems, petrochemical systems and oil and gas 
treatment systems, paper and pulp making systems, plastic and metal coating systems, metal processing systems; 
chemicals, namely chemical additives for gasoline, additives for heating oil and additives for improving the efficiency of 
turbine engine fuel; chemically-treated bagged water-absorbing granular materials for placement into fuel tanks; testing 
kit comprising reagents for determining the presence of algae and active organic organisms in diesel fuel; bacterial 
cultures and nutrients for sludge and wastewater treatment; polymeric chemicals for dispersing particles in steam 
generating equipment; chemicals and chemical compounds used as anti-fouling and demulsifying agents in operations 
for producing coke by-product operations of steel industries; chemicals, catalysts, plastic semi-processed goods used as 
materials, filtering materials for removing acid gases, unprocessed plastics, crystal whiskers and zinc oxide; radio-
pharmaceuticals for scientific use and for research; polymeric membrane materials for liquid separation.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; corrosion inhibitors in the 
form of coatings for use in the metal finishing industry, namely acid aqueous products for final rinsing; corrosion 
inhibitors in the form of coatings for cooling water circuits; corrosion inhibitors in the form of coatings, namely resinous 
coatings for metal and masonry surfaces; coating materials, etching fluids; toner cartridges for printers; ink cartridges for 
printers; toners, toners for copiers, toners for facsimile machines.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cleaning preparations containing 
chemicals and chemical compounds for cleaning steel, aluminum, galvanized and mixed metal surfaces for general 
industrial use in the manufacture of metal products; cleaning agents containing chemicals and chemical compounds for 
industrial use for removing contaminants in industrial process systems; paint stripping preparations containing 
chemicals and chemical compounds for removing paint from equipment surfaces in spray-painting booth operations.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; 
material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides; 
pharmaceutical preparations for diagnosis; veterinary pharmaceutical preparations for diagnosis; pharmaceutical and 
veterinary substances for medical use; diagnostic reagents and preparations for medical use; diagnostic substances for 
medical use; contrasting substances for medical imaging; scanning diagnostic reagents for use in vivo; diagnostic 
imaging agents for magnetic resonance imaging (MRI); radiopharmaceuticals for clinical and medical use; 
radiopharmaceutical norms and sources for nuclear medicine; radioactive pharmaceutical preparations and 
nonradioactive reagents for producing radiopharmaceuticals for invivo diagnosis or for therapeutic use; gases and 
mixtures for medical imaging; pre-filled vials containing reagents for medical diagnosis; pre-filled cartridges containing 
chemical solutions for medical use; pre-filled cylinders containing gases and gas mixtures for medical use; implantable 
radiotherapy devices consisting of encapsuled radio-isotope brachytherapy sources; radiotherapy administration system 
consisting of radioactive pellets and of a bioabsorbable carrier set; disposable paper or cellulose diaper-pants, diapers 
and napkins.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; materials of metal 
for railway tracks; non-electric cables and wires of metal; ironmongery and small items of metal hardware; pipes of metal; 
safes; ores; locks of metal; metal security casings, namely key cabinets, security key storage tubes and boxes; sealed 
post boxes of metal for industrial, residential, real estate and vehicle sales; metal key cabinets for locking, tracking and 
storing keys; metal safes for keys; metals and alloys in unworked, liquid, sintered, pressed, machined, sheet, wire, pellet, 
rod, band and cast form; chains for keys; trolley wires for wiring, doors of metal, barriers of metal, electric garage doors, 
acid-resistant highpolymer coatings, sheet steel, steel panels for office floors, welding wires; small hardware of metal; 
small goods of metal; soundproofed sheets and plates of metal.

Cl.7;Machine tools; motors and engines (other than for land vehicles); machine couplings and transmission 
components (other than for land vehicles); agricultural implements other than hand-operated; incubators for eggs; 
automatic distribution machines; apparatus, equipment and instruments for electricity production, namely electrical and 
wind energy generators generating electricity; turbines; turbines for energy production; wind turbines for energy 
production; wind turbines linked to wind farms, turbine-powered production installations, namely installations for 
electricity production; power-generating engines; and parts and components of all the aforesaid goods; solar powered 
energy electricity generators; machines and machine systems, including parts and accessories for electricity production, 
transformation and conversion; dynamos, electric motors of all kinds, steam and gas turbines and their parts, electrical 
generators and their parts, aircraft engines, compressors; laundry washing machines, dishwashers, waste grinders and 
compactors; pumps, namely centrifugal pumps, diaphragm pumps, bellows pumps, pumps and transfer pumps; liquid 
control devices, namely valves, regulators, actuators, ejectors, liquid separation cartridges and their parts, including 
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semi-permeable membranes; filtering cartridges for various industrial machines for filtering applications, including for 
filtering of coating solutions for the manufacturing of magnetic tapes and for filtering of petrochemicals, drinking water, 
beer in the brewing industry and other special chemicals; machines for supplying and applying chemicals for industrial 
use; axial-flow and centrifugal compressors; reciprocating compressors; screw and sliding-vane compressors; rotary, 
vacuum, electric, submerged and centrifugal pumps; turbo-expanders, namely, air and electric compressors; CNG 
refueling machines for land vehicles and industrial equipment and accessories and parts of all the aforesaid goods, 
namely pumps, valves, fuel filters, filter housings, distributor rotors, blades, bearings and mechanical joints; steam 
condensers; boat engines; turbo-compressors for engines; fuel injectors; welding machines, industrial robots, machines 
for insertion of electronic components, dry etching machines, electric micro-discharge machines, optical discs 
productions systems, precision connection equipment, treatment machines for printed wiring panels, welding rods, 
machines for assembling parts, brazing machines, machines for fixing screws, electrical tools; electric motors, electric 
generators; elevators (lifts); washing and drying machines, electric washing machines, electric dishwashers; 
compressors (non-surgical); pumps, electric pumps; mixing, cutting and chopping machines, blender machines, electric 
centrifuges, electric food processors, electric meat grinders, electric can openers, electric knife sharpeners, electric 
coffee grinders, electric ice crushers, electric waste-processing machines; garden tools, electric lawnmowers, garden 
vaporizers for disinfectants and insecticides; electric apparatus for cleaning, electric vacuum cleaners, electric floor 
polishers; electric window cleaners; hand-held electric tools and implements; welding machines, metal cutting machines 
by arc, gas or plasma; blenders, centrifuges, hand-held mixers, food processors; electric door-opening devices; carbon 
electrodes for welding; electric arc-welding apparatus; welding electrodes; electric wrenches (tools); fuel pumps for 
service stations for aircraft engine refueling; fuel distribution equipment, namely calibrated fuel pumps; belts for 
conveyors; transmission belts not for land vehicles; belt conveyors; brakes for machines; hydraulic hoses, not of metal, 
as parts of machines; non-metallic hoses for transferring hydraulic power in machines; non-metallic hoses for use in 
hydraulic systems in machines; hydraulic quick release couplings for high pressure hoses used in machines; plastics 
pipes (fitted parts of machines); hydraulic connectors (pipes) being parts of machines; tire repairing machinery; pressure 
chambers as parts of tire repairing machinery; tire buffers as parts of tire repairing machinery; tire tread rollers and 
stitchers, as parts of tire repairing machinery; tire tread cutters and bonding agent applicators used in recapping tires as 
parts of tire repairing machinery; pneumatic shock absorbers (air springs, for machine elements not for land vehicles); 
rubber springs for non-vehicular suspension systems.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, equipment for data processing 
and computers; software; fire-extinguishing apparatus; protective helmets for sports; glasses, sunglasses, sports 
goggles; game software; fuel distribution equipment, namely electric fuel-level gauges, control valves for regulating gas 
flow and fuel lines; automated systems for service-station management comprising operating software for calibrated fuel 
pumps, flow control panels, fuel lines and pump nozzles for refueling of land vehicles, marine vehicles and aircraft; gas 
meters; on-board and roadside signaling and communication systems, train inspection systems, crossing notification 
systems, apparatus for electric control of switching; GPS tracking and monitoring systems for the transit and railway 
industries; electrical distribution devices and products, namely capacitors, circuit breakers, circuit-breaker patch boards, 
circuit closers, contact breakers, commutators, contactors, current rectifiers, current limiters, electric contacts, electric 
collectors, electric conductors, electric connectors, electric controllers, electric inductors, electric power supply systems, 
distribution boards and branch boxes (electricity), electrical distribution consoles, electrical switchboards and 
switchboxes; software for persons in charge of troubleshooting and maintenance of programmable controllers, software 
for cardiac vessel analysis, including heart vessel analysis, also with calculation functions with regard to blood vessels, 
software for medical patient-monitoring equipment, software for receiving, processing, transmitting and displaying data, 
software for developing customized programs for asset allocation; software for use on line enabling vendors of office 
equipment to place orders, to manage portfolios and communicate with the company; software for accessing mortgage 
and insurance information, software for collecting data concerning vital signs, software for analyzing electrical systems 
and electronic instruction manuals sold as a unit therewith, software for employees of financial institutions used for 
assessing customers’ financial investments and processing the sale of the identified investments, software for obtaining 
information on the risk of flooding with regard to real property, software for developing graphic user interfaces and 
displaying data, software for calculating mortgage payments, software for controlling and managing vehicle fleet 
maintenance services, software for using and accessing commercial computer services, software used by clients to 
obtain information regarding lease portfolios, software for a radiology information system for radiologists and radiology 
departments, software for managing databases containing information on employees and patients for archiving purposes 
and patient monitoring, software installed on and used with PCs and medical monitoring equipment for graphic user 
interfaces, software for sending encrypted and compressed data to radio-paging (transport) systems, software for 
providing access to web sites so that buyers and sellers can carry out business transactions by electronic means, and 
software for subterranean navigation, namely navigation of the assembly of a depth probe for oil drilling and drilling 
assemblies so as to route subterranean installations; electronic, nuclear, industrial and laboratory, testing, measuring, 
calculating and monitoring instruments and apparatus; electrical products, electricity production and distribution 
products and voltage surge protection products, namely lightning conductors, armored rods; condensers (capacitors); 
switches for lighting; input/output controls and devices; fuses; controls for lighting; switch boxes, LEDs, namely light-
emitting diodes, voltage regulators for electric power, voltage surge protectors, voltage surge limiters, voltmeters, 
electrical circuit boards, relays and timers, solenoids and limit switches, manual full-voltage starters, reduced-voltage 
starters, electric switches and disconnecting switches, splitters for circuit boards and pumping panels, circuit breakers 
and disconnecting switches, transformers, electric circuit and electric lighting boards, electric wires, cables, cords and 
conductors, electric wiring and accessories, lightning conductors, electricity meters, wattmeters, grounding resistances, 
humidity and temperature sensors; industrial calibration sensors, push buttons, engine and motor control centers and 
their electric controls and voltage regulators included in this class; computer programs and software for medical use, 
industrial use and for research; electrophoresis apparatus; chromatography columns and pumps; apparatus for particle 
or laser ray microfabrication; apparatus for bio-informatics systems; scintillation apparatus; imaging apparatus for 
radioactive and luminescent emissions; integrated synthesis and purification systems; oligonucleotide-producing 
apparatus; optical laser systems for digital imaging; glassware for laboratories; vials and micro-vials; microtiter plates; 
software for managing hospital operating rooms; software for intensive care information management; software for 
industrial operation control; software and manuals therefor sold as unit for factory management; graphic interface 
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computer programs for controlling machines in industrial automation applications; software for creating graphic 
presentations and editing dynamic data interfaces for real-time graphic applications for industrial and commercial use; 
communication software for connecting computer network users; software for plastic injection molding; software for 
controlling, monitoring, simulating, communicating, recording and collecting data and for factory automation; software 
for integration of manufacturing machine operations, process control, supply of data for displaying, problem monitoring 
and production report generation; software packages for operating and programming grinders in the manufacturing 
industry; computer hardware for monitoring industrial processes, namely computer monitors; portable computers, 
Ethernet cards and cables; computer networking hardware, memory cards; microchips; microprocessors; computer 
network hubs, switches and routers, computer accessories, displaying devices and terminals; computer whiteboards; 
processors and system cards; call controllers, operator interfaces, reference interfaces and data collectors; applications 
for manufacture and control, namely for statistical process control, data collection, direct digital control; document 
management systems; digital signal processing products and systems, namely, industrial automation controls and 
programmable logic controllers; adaptive control product in the form of an external controller for optimizing rough and 
semi-rough cutting performance of machine tools; wired and remote input/output electric equipment, input/output 
modules, interface modules, electricity supplies and assembly equipment; anti-theft and burglar alarm systems; security 
devices, namely logic programming computers, control panels, electronic burglar detectors, electronic glass-breakage 
detectors, electronic vibration detectors, magnetic contacts for security systems, electronic switch plates, electronic 
motion detectors for alarm systems, electronic motion-sensitive switches, fixed connection sirens, audio loudspeakers, 
electronic navigation systems, access control and alarm monitoring systems; fire, heat and smoke alarms and detectors; 
computer card access control systems; card readers, card encoders and encoded cards for card-operated access control 
systems; video cameras; video devices for object recognition; video devices for object tracking; video devices for reading
license plates; video devices for checking alarms; video devices for facial recognition; video devices for vehicle 
recognition; video devices for traffic detection; video devices for access door control; video devices for burglar detection;
processing hardware or software used for analyzing digital video images for automatically extracting, recording and 
reporting information automatically, and remote video monitoring systems for security and surveillance applications; 
central video monitors; video recorders; apparatus for shooting and filming; closed-circuit video systems; closed-circuit 
video systems consisting of one or several cameras and camera housings; wireless, short-range and radio-frequency 
transceivers; transceivers for electrical lines; communication monitoring equipment for operating closed-circuit cameras; 
communication monitoring equipment, namely numeric-pad controls, matrix switching devices, multiplexers, digital video 
recorders, integrated swinging panoramic zoom domes, remote video controllers, receivers, electronic alarms, triggers 
and management controls and video transmission devices sold separately or as parts of a closed-circuit camera 
operating system; personal digital assistants (PDAs) configured for use by real estate professionals; communication 
interfacing devices for personal digital assistants (PDAs); fiber-optic transmission systems, namely fiber-optic 
transmitters, receivers and transceivers for transmission of video signals, audio signals and data via optical fibers; 
electric switches; electromechanical locking devices; magnetic cards for locks, access control, presence control, alarms 
and security systems; portable electronic hardware for reception, control, storage, handling, display and transmission of 
data and for actuating electronic locks; electronic access cards and readers and encoders thereof; magnetic access cards
and readers and encoders thereof; memory access cards and readers and encoders thereof; proximity cards and readers 
and encoders thereof ; electronic keys and readers and encoders thereof; barcode access cards and readers, encoders 
and laminators thereof; access keypads; radio-frequency tracking tags; tracking and control systems consisting of one or 
several radio-frequency beacons, detectors and transceivers for determining and checking the location and movements 
of tangible assets, stocks and individuals; infrared sensors; computer hardware and software for managing 
infrastructures and monitoring systems for accessing infrastructures and components thereof, namely control boards, 
access card readers and video imaging, video surveillance, digital hard disk recording, network transmission and remote 
access equipment and systems; networked digital video storage servers, applications for surveillance and access control,
alarm and security monitoring, computer software and hardware for monitoring and operating access and security 
systems comprising locking systems, doors, access and identification devices and security cases in the form of boxes for
securing keys; surveillance systems sold separately or as components or in the form of sets such as systems comprising 
one or several surveillance cameras, hidden cameras, closed-circuit television cameras, camera housings, camera 
stands, lenses, video monitors, video recorders, digital recorders, video recording media, video switches, control panels, 
numerical pad controls, joysticks, interface apparatus for alarms and access control equipment, transceivers, receivers, 
transmitters, signal processors, multiplexers, matrix switches, controls, control panel casings, switch housings, 
transformers, switches, splitters, coaxial cables, connectors, motion detectors, microphones and loudspeakers; user 
interface software and control software for management of access, security and fire-extinguishing systems; electric 
locks; portable electronic communication and computer equipment for data reception, control, storage, handling, display 
and transmission for operating electronic locking devices; electronic key holders, readers and encoders; data processing 
computer software and hardware; electric power supplies, namely batteries, rectifiers/regulators of current/voltage and 
transformers; control panels, namely electronic apparatus designed for electronically monitoring a predefined activity and
for activating an anti-theft alarm; loudspeakers for sirens and electronic siren controls, namely ringer tone generators and 
amplifiers for sirens; software for controlling communication equipment for operating and controlling closed-circuit 
cameras; switching devices integrating magnetically triggered blade switches for anti-theft alarm systems and fire alarm 
systems, in industrial tracking apparatus, revolution counters, security lock systems for equipment cabinets, industrial 
position-monitoring apparatus, electric cables and pump and valve monitoring apparatus and home security alarm 
systems; electric and electronic checking apparatus for detecting the presence of certain substances on individuals, in 
luggage and freight; electric and electronic checking apparatus for detecting the presence of explosives and/or narcotics 
on individuals, in luggage and freight; apparatus for detecting the presence of explosives and other contraband; timers or 
sensitive apparatus for detecting changes in conditions for launching and monitoring regeneration or washing cycles for 
water treatment equipment; control valves for water treatment and filtering equipment; bioreactors for cell culture; 
portable analysis instruments, namely a probe with a recorder for data conversion equipped with microprocessors for 
measuring organic and inorganic products in water; filters and filter housings for laboratories; membrane filters for 
laboratories; silt density measuring devices; deionization devices for laboratories, filters and filter housings for 
laboratories; liquid separating apparatus for laboratories; membranes for laboratories; liquid flow control devices, namely 
pumps, valves, flowmeters and regulators for laboratories; ozone monitoring instruments; laboratory equipment, namely 
porous titration microplates for cellular biology and other applications in life sciences; electronic controls for water 
treatment and processes, namely apparatus for treatment of industrial and commercial water supply systems, boiler water 
systems, water cooling systems, cooling water systems and closed water-supply systems, systems for paper and pulp 
treatment, fuel treatment systems and metal treatment systems for analyzing the chemistry of the system, determining the 
proper treatment program, applying the desired treatment and monitoring the effectiveness of the treatment; data 
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management software in the field of paper, pulp and water treatment; electronic controls for data processing in the field of
paper, pulp and water treatment; apparatus for industrial water-supply systems for measuring and checking pH and 
conductivity; apparatus for supplying an industrial, commercial or municipal water supply system with measured 
quantities of chemicals; electronic testing apparatus for water treatment; laboratory testing equipment, namely apparatus 
for testing deposit levels and corrosion speed; mobile laboratory equipped with equipment and instruments for 
measuring and monitoring pH, conductivity and concentration of chromate in domestic and industrial waters, for carrying 
out inorganic and microbiological water testing; electronic and electrochemical products, namely fuel cells; apparatus for 
converting photo-electric radiation to electrical energy, namely, photovoltaic solar modules, hybrid photovoltaic solar 
modules, electronic sensors for measuring solar radiation, photo-cells; apparatus for converting electronic radiation to 
electric energy, namely photovoltaic solar modules, systems and components and all related system components; 
printers, laser printers, ink-jet printers, multi-function and multi-purpose printers, parts of all the aforesaid goods; 
portable electronic devices for wireless reception and/or transmission of data, enabling users to store or manage 
personal information and to transmit and receive voice, video and image communications; software for synchronization 
of data between a remote unit or station and a fixed unit or station, and software providing a one-way and/or two-way 
wireless connection to data; portable digital electronic apparatus and software related thereto; portable electronic devices
for wireless data reception and/or transmission; software for re-orientation of messages, electronic mail and/or other data 
from a personal computer or a server towards one or several portable electronic devices; computer software and 
programs for wireless device operation and management; telecommunication devices; software for accessing, searching, 
indexing and retrieving information and data from global computer networks and global communication networks, and for 
navigation on the aforesaid networks websites; software for sending and receiving short messages and electronic mail 
and for filtering non-text information from data; portable electronic devices for voice, video, data and image 
communications; computer game software for mobile telephone receivers; electronic game software for mobile telephone 
receivers; software packages; batteries, dry cells and batteries, rechargeable batteries, battery chargers, storage 
batteries, solar cells and batteries, fuel cells; carbon electrodes and carbon for dry batteries, wiring apparatus, 
connectors (electric), electric cables, electric ducts, floor ducts specially designed for housing electric cables, ballast (for 
discharge lamps), under carpet wiring systems, code lighting-switches, circuit breakers, magnetic contactors and starter 
switches, circuit protectors, switching devices, electric connecting boxes, device switches, output jacks, plugs (electric), 
electric timers, other wiring devices; signaling apparatus and instruments, video intercoms, intercom systems, electric 
door chimes, intercoms, fire alarms, gas-leak alarms, anti-theft alarms, portable emergency intercoms; acoustic machines 
and apparatus, radios, tape recorders/players, radio cassette recorders, portable tape players, compact disc 
recorders/players, minidisc recorders/players, minidisc decks consoles, DVD (digital versatile disc) audio 
recorders/players, secured digital recorders/players, secured digital cards, loudspeakers, tuners, amplifiers, stereo 
component systems, disc readers, graphic equalizers, alarm clocks, integrated circuit recorders, digital audio processing 
devices, earphones, headphones, microphones, cassette recorders/players, software for compact discs (prerecorded), 
electric megaphones, language laboratories, audio systems for cars, public address systems, audio mixers, audio 
equipment cleaning equipment, namely magnetic head cleaning equipment; audio cables, video cables, other audio 
machines; audiovisual machines and apparatus, television sets, cathode ray tube display devices, cathode ray tubes, 
image pick-up tubes, plasma television sets, plasma displays, LCD (liquid crystal display) television sets, liquid crystal 
display monitors, television sets combined with video tape recorders, television sets combined with disc players, 
antennas, tuners for satellite broadcasting, television tuners, Internet terminals, video projectors, video cassette 
recorders, camcorders, video cameras, video printers, laser disc players, video CD (compact disc) players, software for 
video CD (compact disc), video recorders/players for DVDs, color video systems for large-scale display, cable television 
systems, hard disk units, video imaging devices, electric optical display boards, multi-purpose electric display systems, 
closed-circuit video equipment systems, software for DVDs, television cameras, video switches, non-linear editing 
systems, editing controllers, DVD creation systems, light emitting diodes (LED) displays, other audiovisual machines; 
optical disc machines and apparatus; optical disc units, optical disc recorders, optical disc players, optical disc changers,
optical disc cartridges, optical disc recording systems; communication apparatus and machines, facsimile transceivers, 
transceivers, telephones, cellular mobile telephones, cases for cellular mobile telephones, telephone answering 
machines, private auto-switch systems, global positioning system receivers, radiotelephones, marine radars, radio-
paging receivers, mobile communication systems, multi-channel access radio systems, electric panels for traffic 
information, videoconferencing systems, private portable telephone systems, local network systems, AV codecs (coder-
decoders), navigation systems for cars (road guidance systems), electronic systems for road toll collection, GPS (global 
positioning system) antennas; checking (supervision) apparatus and instruments, communication and surveillance 
systems for apartment buildings, intruder detection systems, automated systems for surveillance and control of functions 
within buildings, electric multi-layer security apparatus; automatic control machines and instruments, electric distribution 
boards, road signal control apparatus, bus location systems, ultrasound vehicle detectors, information and 
telecommunication networks for road traffic management, light dimmers, light switches, inverters, programmable control 
systems, transformers, cabinets, domestic electricity production systems, power capacitors; data processing equipment; 
computers and computer peripherals, word processors, software (recorded), image scanners for personal computers, 
printers, PC (personal computer) cards, computer keyboards, mouse (data processing equipment), CD-ROM (compact 
disc-read only memory) units, diskette units, card reading/writing systems, barcode readers, time recorders, portable data 
terminals, point-of-sale systems, data collection terminals, personal digital assistants (PDAs), DVD-RAM/ROM (digital 
versatile disc-random access memory / read only memory) units, CAD/CAM (computer-aided design/computer-aided 
manufacturing) systems, hard disk units, electronic calculators, uninterrupted power supplies for computers / 
communication / broadcasting; external storage devices, video cassettes, cleaning heads, D-VHS (video data home 
systems), other computer peripherals; video tapes, audio cassettes, diskettes, optical discs, mini-discs, DVDs (digital 
versatile discs), integrated circuit memory cards; weighing and measuring apparatus and instruments, 
thermoluminescent dosimetry systems, portable x-ray dosimeters, electronic meters, ammeters, electricity consumption 
meters, grip measuring devices, electric apparatus for measuring leakance, electric insulation meters, thermometers, 
measuring system processors, electric multi-circuit sector voltage monitors, micro-precision measuring devices, body fat 
monitors, pacers, audio/video analyzers, oscilloscopes, modulators, voltmeters, distortion meters, other measuring 
apparatus; sensors, light-sensitive sensors, thermometric sensors, position sensors, angular velocity sensors, rotation 
sensors, angle sensors, dew point sensors, other sensors; electric components, light emitting diodes, liquid crystals, 
liquid crystal display modules, magnetrons, diodes, transistors, thermostats, integrated circuits, semi-conductor storage 
devices, one chip micro-computers, electric condenser, microphones cartridge, gray-scale image processors, thermal 
printing heads, magnetic heads, permanent magnets, connectors, relays, display components, semi-conductor lasers, 
charge coupling devices (CCD device), image detectors, film capacitors, over-oxygenation membrane units, electric tuner 
units, high-frequency units, coin validation units, note validation units, magnetic card reading/writing devices, voltage-
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controlled oscillators, phase-locking circuit synthesizing modules, wireless communication module units, optical 
transmission components, printed wiring boards, loudspeaker components, electricity supplies, AC (alternating current) 
adaptors, focusing magnets, inductors (coils), capacitors for electric apparatus, electric signal filters, transformers, 
deflection coils, thermistors, varistors, piezoelectric ceramic components, acoustic-optical components, resistances, 
potentiometers, encoders, printing units, hybrid integrated circuits, switching components, heat-welding wiring boards, 
transparent touch panels, electroluminescent components, remote control units, magnetic resistance elements, thermal 
disconnects; data processing equipment, in particular for financial applications; operating system programs; computer 
hardware and software, in particular for local and wide-range computer networks development, maintenance and use; 
systems for reading memory cards and systems for reading stored data including integrated circuit memories and bank 
card memories; automatic ticket dispensers; accounting machines; encoded cards, including magnetic cards and 
integrated circuit cards, in particular for financial applications; card readers, printing apparatus, including printing 
apparatus for data processing systems and financial transaction systems; machines for banking institutions; encoders 
and decoders; modems; encoded magnetic cards, electronic data carrier cards, encoded magnetic card readers, 
electronic data card readers, electronic encryption systems, computer hardware, computer terminals, software used in 
financial services, in the banking and telecommunication industries; electric and electronic products, namely calculating 
machines, pocket planners, alarms; bank cards, including printed bank cards and bank cards with magnetic memory and 
with integrated circuit memory; bank cards, credit cards, debit cards, including such cards equipped with integrated 
circuits and microprocessors; memory cards (smart cards); automated teller machines (ATMs); data processing 
equipment and computers including cards equipped with microprocessors and integrated circuits; computer hardware in 
the form of integrated circuit cards and card readers containing transponders and other proximity payment devices; 
mouse pads; machines and machine systems, including parts and accessories for transmission, distribution and control 
of electricity; induction devices, electrical displacement devices, electricity control and regulation devices, electricity 
measuring instruments, electrical protection devices, switchboards, switchboard apparatus, wiring devices and supplies; 
liquid control devices, namely, flowmeters, manostats, sequential timers, electric switches and controls; audio amplifiers 
for keyboards, external memories for musical instruments; systems for managing data and preserving archives in the 
field of anesthesia; gradient coils, namely magnetic gradient coils for magnetic resonance imaging; alarm devices for tire 
pressure; pressure gauges in vehicle tires; rubber testing machines.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture material; test kits for clinical medical use comprising test tubes, test plates and indicator diagrams for 
evaluating test results; systems comprising medical apparatus and accessories for administering measured doses of 
pharmaceutical preparations; vials for medical use; cannulas for medical use; syringes for medical use; injectors for 
medical use; cartridges for medical use; infusion pumps used for intravenous administration of liquids; needles for 
medical use; cardiac output monitors; heat and humidity exchangers for medical use; bacterial filters for medical use; gas 
analyzers for medical use; patient monitoring systems, namely gas monitors; pulse oximeters, multi-parameter monitors, 
ECG monitors, invasive and non-invasive blood pressure monitors, neuromuscular transmission monitors, metabolic 
monitors and spirometers for anesthesia, intensive care and diagnostic applications; anesthetic machines and 
ventilators; intensive care and anesthesia accessories for a single patient, namely gas sampling lines, airway adapters, 
respiratory circuits, spirometry sensors and tubes, tubes, water separators, pulse oximetry sensors, non-invasive 
sphygmomanometers, rinsing sets, anesthesia masks, carbon dioxide absorbers, temperature-sensing probes and 
nebulizers; central nervous system monitors; gastric tonometers; medical diagnosis devices, namely bone 
densitometers; fetal monitoring apparatus, namely fetal pulse and vital sign monitors; patient monitoring apparatus, 
namely, cardiac and vital sign monitors, medical imaging systems, namely ultrasound imaging machines for medical 
diagnosis, imaging devices for screening and diagnostic applications for planning operations and surgery, and their parts 
and accessories; medical diagnosis apparatus for displaying diagnostic images, namely spot film apparatus, image 
intensifiers, fluoroscopes, mobile x-ray devices, x-ray film viewers, CAT scans, nuclear resonance apparatus, ultrasound 
scanners, magnetic resonance apparatus, positron emission tomography apparatus (PET scans) and their parts and 
accessories, including tables and pads; electronic apparatus for measuring blood pressure, laser apparatus for medical 
treatment, ultrasound diagnosis equipment, acoustic apparatus, laser scalpels, electric massaging apparatus, portable 
vibrators for medical use, low-frequency muscle stimulators for medical use, high-frequency apparatus for medical use, 
electric air mattresses for preventing bedsores, electric inhalers for therapeutic use, electrically heated pads, CCD 
(charge-coupled device) sensor systems, medical apparatus for measuring bone density.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; solar panels, panels for capturing solar energy; solar lighting accessories, namely lighting units and 
solar light fixtures for indoor and outdoor use; solar-thermal installations, namely solar-thermal modules; solar water-
heaters; gas and electric cooking apparatus for household use, namely cooking rings, electric and gas cookers; gas and 
electric ovens and cooktops; heat exchangers; heavy-wall chemical reactors and nuclear reactors and accessories and 
components thereof, namely, heat pumps, valves for steam systems and valves for regulating gas and liquid flow; electric 
lamps of all kinds and their parts; electric lighting accessories and their parts; freezers, air-conditioning apparatus, 
electric ovens, cookers, electric refrigerators; microwave ovens for cooking; wall-mounted cooking ovens for household 
use; food warming drawers; convection ovens, electric and gas cooktops; electric and gas cookers and cooking ovens; 
ventilation hoods for stoves and exhaust fans; water filters; water softeners; laundry driers; electric fans, ceiling fans, 
flashlights; lamps and lights for vehicles; electric lights for Christmas trees; liquid separation devices; liquid 
concentration devices; liquid recycling devices; filters for filtering of solids from gas and liquids or for filtering of liquids 
from gas and for filtering of an immiscible liquid from another; spiral elements or cartridges - contained in a tubular 
plastic sleeve for concentrating goods and removing impurities in liquid treatment systems; water conditioning devices 
for residential use; reverse osmosis modules and their membranes; devices and systems for water purification consisting 
of clarification units, electric deionization systems, condensate polishing filters, vacuum degassing devices, ultra-
filtration devices, ultraviolet sterilization devices, ion exchangers, systems for regeneration of acids and caustic products,
reverse osmosis systems, forced-air carbonate removal devices, filters, systems for supplying chemicals and devices for 
storage of bulk goods, sold with automatic controls and instruments for monitoring device and system operation 
parameters, electrochemical purification devices for liquids for industrial, commercial and municipal use; water filtering 
devices for household, industrial and commercial use; wastewater purification units; drinking water purification devices 
for household, industrial and commercial use; liquid separating devices, namely industrial liquid filters; recycling devices,
namely liquid purification devices; water treatment equipment, namely cartridges; water treatment equipment for 
household use, namely water softeners and water conditioners; support filters and depth filters for removing deposits, 
iron, sulfur, tastes and smells from water; reverse-osmosis water purification devices; depth filter units and cartridges for 
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filtering liquids and air for household, industrial and commercial use; disposable cartridge filters for filtering industrial 
water; apparatus and installations for lighting, incandescent lamps, gas discharge starters, grooved fluorescent lamps, 
fluorescent lamps, tungsten halogen lamps, pocket flashlights, fluorescent lanterns, other lamps, fluorescent lighting 
apparatus, dynamo lighting kits for bicycles, germicidal lamps, other lighting apparatus; cooking apparatus and 
installations, automatic bread-making machines for household use, electric kettles, electric rice cookers, gas rice 
cookers, slow cookers, electric grills, cooking ovens, toasters, coffee machines, cookers, electric thermal-insulating 
coffee makers, gas cookers, induction cooktops, electric barbecue grills, microwave ovens, gas cookers with ovens, 
electric saucepans, sink trays, other kitchen ranges; refrigerating and freezing apparatus and installations, refrigerators, 
freezers, cold/hot water dispensers, freezing and refrigerating display cases, electric water coolers, ice-making apparatus; 
ventilation apparatus and instruments, electric fans, fans, electric air purifiers, extractor hoods for cookers, electric 
dehumidifiers, electric humidifiers, blowers, blinds propelling cold air, air exhaust units, ceiling fans, ceiling ventilators, 
electrostatic precipitators, their parts and components, all included in this class, other ventilation apparatus and 
installations; heating apparatus and installations, apparatus for steam generating, drying, cooling and air conditioning, air 
conditioners, blade fans for air conditioning, apparatus for cooling air by evaporation, stoves, electric radiators, electric 
blankets, electric floor carpets, kerosene-powered fan heaters, electric foot warmers (kotatsu), wireless gas radiators, 
other heating/cooling and air-conditioning installations; water distribution apparatus; sanitary installations, electric 
bidets, toilets, self-cleaning toilet seats, portable toilets, systems for wastewater treatment by aeration, water purifiers, 
incinerators (waste incinerators), household waste processors, saunas, bathtubs, bath installations, electric showers; 
water heaters, gas-powered instantaneous water heaters, other water heaters; driers, dish driers, electric hair driers, 
laundry driers, other driers; electric lamps, electric driers, electric-resistance heating cables; metallic sinks

Cl.12;Vehicles; apparatus for locomotion by land, air or water; electric motors and diesel engines for land vehicles; 
bicycles, tires and tubes for bicycles, automatic vehicles, electric bicycles; tires; tires for passenger cars; tires for trucks; 
tires for buses; tires for racing cars; tires for automobiles; retreaded tires for passenger cars; retreaded tires for trucks; 
retreaded tires for buses; retreaded tires for racing cars; retreaded tires; retreaded tires for automobiles; inner tubes for 
passenger car tires; inner tubes for truck tires; inner tubes for bus tires; inner tubes for racing car tires; inner tubes for 
automobile tires; wheels and rims for passenger cars; wheels and rims for trucks; wheels and rims for buses; wheels and 
rims for racing cars; wheels and rims for automobiles; tread rubber for retreading tires for the above-mentioned vehicles; 
tires for two-wheeled motor vehicles; inner tubes for two-wheeled motor vehicles; wheels and rims for two-wheeled motor 
vehicles; bicycles and their parts and fittings; tires for bicycles; inner tubes for bicycles; wheels and rims for bicycles; 
adhesive rubber patches for repairing tubes or tires; tread rubber for retreading tires for two-wheeled motor vehicles or 
bicycles; tread rubber for retreading tires for aircraft; treads for retreading tires; preformed tire treads; rubber patches for 
repairing vehicle treads; shock absorbers (for land vehicles); air springs for land vehicles; air springs for railway cars; 
suspension shock absorbers for vehicles; tricycles for infants; tires for off-the-road vehicles; tires for scrapers; tires for 
motor graders; tires for shovel loaders; tires for tire rollers; tires for wheeled cranes; tires for cranes; tires for snow 
plows; tires for pavers; tires for mining machinery; rubber tracks for use with crawlers on agricultural machinery; rubber 
tracks for use with crawlers on mining machinery; rubber tracks for use with crawlers on construction, cargo handling 
machinery; rubber pads to be attached to shoe plates of metal crawlers; rubber tracks for use with crawlers on snow 
removers; parts and fittings for all the aforesaid goods.

Cl.14;Coins, ingots and medals in precious metals or in their alloys, commemorative or not; jewelry, precious stones; 
pins; timepieces and chronometric instruments; key rings.

Cl.16;Paper, cardboard; printed matter, in particular stamps; newspapers, periodicals, books, photographs and 
posters; bookbinding material; stationery; adhesives for stationery or household purposes; artists" materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printing type; printing blocks; computer printouts; 
chequebooks, punched cards; newspapers and periodicals in the field of information technology; paper shredders, 
electric staplers, battery-powered letter openers, electric pencil sharpeners, electric perforators, electronic typewriters, 
ribbon cartridges for electronic typewriters, apparatus for printing cheques, thermal paper.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes not of metal; silicone mastic for various uses, particularly for caulking of bathtubs, 
boats and automobiles; impervious and road covering material made of silicone, roofing coating made of silicone rubber; 
plastic compounds for glazing; plastic materials in the form of sheets, plates, blocks, all for manufacture; electric 
insulation materials, electric insulation devices, including insulating varnish, silicone rubber compounds; plastic 
materials in the form of sheets, rods or plates, modeling materials; soundproofing materials; thermal insulation materials; 
insulating materials; Valves of rubber or vulcanized fiber; materials of rubber for seismic isolation; synthetic rubber; 
natural rubber; rubber compounds; rubber for retreading and repairing tires and repairing tubes; rubber material for 
recapping tires.

Cl.18;Leather and imitations of leather, not included in other classes, leather vanity cases [not fitted], leather bags for 
mountain-climbing, leather rucksacks [backpacks], leather wallets [purses], briefcases [leather goods], leather attaché-
cases, leather suitcases, leather school bags, leather handbags, key cases [leatherware], leather straps; animal skins; 
trunks and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.19;Building materials, not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings not of metal; monuments not of metal; thermoplastic building and construction materials, namely thermoplastic 
molded and extruded materials used as substitutes for wood, metal or glass, for supporting or covering; doors (not of 
metal), rain gutters, ceiling panels, folding doors, wooden floors, roofing tiles, prefabricated houses, laminates, 
connecting tracks, building materials with soundproofing properties; non-metallic roofs, with solar cells; plastic panels 
for building and construction; building materials with thermal insulation properties; thermoplastic materials used as 
building materials for insulation, covering (roofing) and glazing; water pipes made of PVC (polyvinyl chloride); antiseismic
construction materials, not of metal; antiseismic rubber building materials; roofing and bituminous roofing waterproof 
membranes; non-metal bridge construction materials, covered with rubber.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
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playing cards; electric floats for fishing, apparatus for tying fishing lines to hooks, electronic apparatus for practicing 
golf, wax applicators for skis, stationary exercise bicycles and rollers; rubber balls; golf clubs; golf bags; golf balls; golf 
gloves; golf club heads; golf club head covers; golf irons; golf putters; golf equipment; sports bags shaped to contain 
specific sports apparatus; tennis rackets; tennis balls.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruit and vegetables; jellies, jams, 
compotes; eggs, milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flours and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.

Cl.35;Advertising; dissemination of advertising matter via all media, in particular in the form of thematic messages 
centered on human values; advertising by sponsoring; commercial business management; commercial administration; 
office functions; promoting the goods and services of others, by means of contractual agreements, in particular 
sponsoring and licensing agreements, enabling them to gain additional notoriety and/or enhanced image and/or a surge 
of sympathy derived from the notoriety and/or enhanced image resulting from cultural and sporting events, in particular 
international events, and/or a surge of sympathy generated by the above; promoting the goods and services of others by 
means of what is referred to as the initial interest factor leading the public to consider, among a multitude of competitors, 
goods or services presented to the public bearing signs, emblems or messages able to capture its attention; promoting 
the goods and services of others by means of the so-called image transfer; rental of advertising space of all type and on 
all media, whether digital or not; business administration of the participation of national teams to an international athletic 
competition, and promoting the support to said teams with the public and the concerned circles; inventory management 
services; consultation relating to stock monitoring services; advertising by means of direct marketing for others 
consisting in marketing of databases; consultation for advertising by means of direct marketing for others consisting in 
marketing of databases; consultation services in connection with business reorganization; truck and automobile fleet 
management services, namely billing and consulting in connection with the administrative management of truck and 
automobile fleets; business administration consultancy; administrative management of power plants of others; business 
consultation in connection with the management of power plants, commercial services, namely administration of 
contracts for repair and servicing, supply chain management services and consulting services relating to the purchase 
and supply of chemical services and products, supply management and product inventory, limitation of costs; consulting, 
marketing, analysis of prices and costs concerning devices for electrochemical purification of liquids for industrial use; 
administrative, commercial and technical management of computer files; data input and processing services; retail sale of
electric and electronic machines and apparatus (the bringing together, for the benefit of others, of a range of goods so as 
to enable customers to view and purchase said goods at their convenience in a retail store carrying electrical goods), 
information concerning the sale of raw materials, commercial information, commercial information agencies, rental of 
photocopiers; promoting the sale of goods and services of others including by means of advertisements, promotional 
competitions, awarding of prizes and bonuses in the form of promotional lotteries, discounts, reduction tokens and value-
added offers in connection with the use of payment cards; promoting sporting competitions and events for use by others; 
promoting concerts and cultural events for others, organization of exhibitions for commercial or advertising purposes; 
provision of documentation, namely direct mail advertising, distribution of advertising material, distribution of samples, 
reproduction of documents; advertising concerning the promotion of commercial sales of goods and services for retail 
sale purposes; provision of information in connection with e-commerce and electronic retail sale; provision of information
concerning the purchase of goods and services on line via the Internet and other computer networks; tourist 
documentation services through tourist agencies, namely advertising concerning transport, travel, hotels, 
accommodation, food and meals, sports, entertainment and sightseeing tours; maintenance of computerized databases; 
computerized file management, namely, digital file management comprising a portfolio of images and video sequences 
intended for use under license in traditional advertising and in the promotion of behavior (moral advertising); retail 
services or wholesale services for tires; retail services or wholesale services for sports goods; retail services or 
wholesale services for bicycles and parts and fittings for bicycles.

Cl.36;Insurance underwriting; financial affairs; banking affairs; monetary affairs; real estate affairs, credit card 
services; financing of sporting and cultural activities; rental of buildings and outbuildings designed for hosting corporate 
entertainment events; equity and private mark financing services; financial analyses and consultation; financial services 
in connection with credit cards; credit card services, namely granting credit to others; financial asset management for 
others; insurance and reinsurance services, namely underwriting of all types of insurance; equity capital investment 
services; insurance underwriting services in the field of bonds; financial security underwriting services; personal loan 
financing; lending against collateral; acquisition financing services; commercial financing services; commercial real-
estate agency services; mutual funds; loan and private equity investments; information, assistance and consultancy in all 
the aforesaid fields, lease-purchasing of mobile and modular structures, insurance brokerage services, credit agency 
services in the field of commercial and consumer credit, financing of real estate loans and financial and banking services; 
monetary operations particularly by means of bank cards or customer loyalty cards; financial clearing services; issuance 
of checks and letters of credit; financial services; insurance services; financial operations; bill payment services; debit 
card services; payment card services; pre-paid card services; electronic transactions by credit and debit card; electronic 
funds transfer; smart card and e-money services; liquidity provision services; credit card and payment services replacing 
cash payments; electronic transfer of capital; check verification; check cashing services; automated teller and safe 
deposit system services; payment processing services; transaction authentication and verification services; provision of 
financial information via a global computer network; financial sponsoring of festivals and concerts; financial services for 
purchasing goods and services sold in retail at points-of-sale for promotion purposes; information services in the field of 
tourism, namely financial information; financial services for tourist assistance purposes; lease-purchasing of telephones, 
facsimile machines and other telecommunication equipment; lease-purchasing of transport containers; financial 
sponsorship, namely, implementation of financial programs for support and assistance in the field of sport.

Cl.37;Construction; replacement, overhaul and maintenance of power plants, motors and engines, turbines, wind 
turbines and apparatus, equipment and instruments for energy and electricity production and their parts, components 
and accessories; installation, maintenance and repair services for compressors and pumps, namely machines, turbo-
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expanders, fuel pumps and fuel distribution equipment, CNG refueling equipment, gas turbines, steam turbines, air-
cooled heat exchangers, steam condensers, heavy-wall reactors and tubular reactors; maintenance and repair services 
for oil and gas pipelines; drilling and pumping of oil and gas; drilling for crude oil; installation of tubes and pipelines for 
drilling of oil wells; rental of tools for drilling oil and gas wells; remote monitoring, diagnosis, repair and maintenance for 
the repair and maintenance of airplane engines, turbines, electrical equipment, medical equipment, locomotives, including
parts and accessories of all the aforesaid goods; rental of construction equipment; chemical cleaning services for glass-
coated reactor vats used in the chemical and pharmaceutical treatment industries; maintenance services for heat transfer 
systems and of condensers; maintenance and repair services for equipment with computerized cooling systems; repair 
and maintenance services for machines, instruments, apparatus and electrical equipment; maintenance and repair 
services in the oil and gas field; services relating to installation of point-of-sales terminals in stores; computer 
maintenance services; installation and repair of electric apparatus; repair of radio receivers and television receivers; 
repair and maintenance of electric apparatus and instruments for communication; repair and maintenance of electric 
household appliances; repair and maintenance of electric lighting apparatus; repair and maintenance of electric 
apparatus for distribution and control; repair and maintenance of electric motors; repair and maintenance of machines 
and instruments for measuring and/or testing; repair and maintenance of medical apparatus and instruments; repair and 
maintenance of metalworking machines and tools; repair and maintenance of cooking apparatus; repair and maintenance 
of automatic vending machines; repair and maintenance of water purification apparatus; repair and maintenance of 
musical instruments; repair and maintenance of watches and clocks; repair and maintenance of gas-fired water heaters 
for household use; repair and maintenance of bathtubs; repair of toilets with water points; installation or repair and 
maintenance of computer hardware; repair and maintenance of air-conditioning apparatus; installation, maintenance and 
repair of office equipment and machines; installation, repair and maintenance of machinery equipment; repair of vehicles; 
repair and maintenance of computers; repair and maintenance of electronic printers; repair of telephones; electricity 
works and installation of telecommunication equipment ; installation, maintenance and repair of compressors, pumps, 
namely, machines, turbo-expanders, fuel pumps and fuel distribution equipment, CNG refueling equipment, gas turbines, 
steam turbines, air-cooled heat exchangers, steam condensers, heavy-wall reactors and tubular reactors; repair and 
maintenance of oil and gas wells; repair and maintenance of tires for automobiles; retreading of tires; repair and 
maintenance of tires for two-wheeled motor vehicles; repair and maintenance of bicycles and their parts; repair and 
maintenance of tires for bicycles; tire repair and recapping services.

Cl.38;Telecommunications; television program broadcasting, broadcasting of televised programs (live or recorded); 
cellular telephone communication; communications by electronic computer terminals, by databases and by 
telecommunication networks connected to the Internet; communications by telex; communications by telegrams; 
communications by telephone; communications by facsimile machines; radio paging; teleconferencing communications; 
television broadcasting; cable television broadcasting; radio broadcasting; news agencies; other message transmission 
services; broadcasting of a commercial site on the Internet; radio and television broadcasting provided via the Internet; 
electronic messaging; providing access to computer information newsletters and to discussion forums on line; 
transmission of messages and images via computers; providing access to home and office shopping services via 
computer and/or interactive communication technologies; telecommunication of information (including web pages), of 
computer programs and of all other data; electronic messaging services; providing user access to the Internet; 
telecommunication connections to the Internet or to databases; providing access to digital music web sites on the 
Internet; providing access to MP3 web sites on the Internet; rental of access time to a central database 
(telecommunications); provision of access to search engines; operating discussion forums on the Internet; rental of 
access time to a central server database; rental of access time to a computer database (telecommunication services); 
simultaneous broadcasting, particularly by means of electronic interconnections, of films and of video and sound 
recordings; wireless data messaging services, particularly services enabling a user to send and/or receive messages via 
a wireless data network; one-way and two-way messaging services; electronic transmission of data, images, documents 
and audio and video data, including texts, cards, letters, messages, mail, animations and electronic mail, via local or 
global communication networks, including the Internet, intranets, extranets, television, mobile communication networks, 
cellular networks and satellite networks; electronic transmission of software via local or global communication networks, 
including the Internet, intranets, extranets, television, mobile communication networks, cellular networks and satellite 
networks; provision of access to databases and to local or global communication networks, including the Internet, 
intranets, extranets, television, mobile communication, cellular and satellite networks; transmission and relay of 
messages, namely electronic transmission of messages; telecommunication services for the dissemination of information 
by mobile telephone, namely, transmission of data to mobile telephones; communication by mobile telephone; voice 
communication transmission and reception services; transmission and reception on a value-added network; 
telecommunication services by telematic means and by multimedia networks; rental of access time to a database server 
center; operation of networks for transmission of value-added data (multimedia systems, interactive videography, global 
computer telecommunication networks).

Cl.39;Transport; packaging and storage of goods; travel organization; storage of media containing still and moving 
images; distribution of oil or gas by pipelines; rental of automobiles, airplanes, self-propelled and marine vehicles; 
delivery and storage of chemicals in the field of water treatment and of pulp and paper making systems; boat transport; 
vehicle reservation services; information services concerning travel, travel reservation services, pre-trip planning 
assistance services; printing materials distribution; transport ticket reservation; information services in the field of 
tourism, namely transport information; information services in the field of tourism, namely information on the reservation 
of tickets for transport, travel and sightseeing tours; information services in the field of tourism, namely information on 
planned activities for sightseeing tours and transport; services in connection with transport for tourist assistance; tourist 
reservation services, namely ticket reservation services and transport reservation services; information relating to prices, 
timetables and means of transport; assistance provided to tourists in connection with the reservation of tickets for 
transport, travel and sightseeing tours; assistance provided to tourists in connection with planned activities for 
sightseeing tours; tourist reservation services, namely reservation of tickets for transport, travel and sightseeing tours; 
preparation of travel reports via a global computer network.

Cl.40;Cinematographic film development; photograph enlargement, photograph printing, photographic film 
development; rental of photographic machines and instruments for developing, printing, enlarging or finishing; 
processing of oil; processing of gas; refining of oil and gas; wastewater treatment services, water treatment services, 
namely desalination, purification, cleaning of ion-exchange resins; membrane regeneration services; operating electric 
power plants of others; consultancy regarding operation of electric power plants; provision of information to others, on a 
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global computer network, concerning industrial systems for water purification.

Cl.41;Education; training; entertainment; sporting and cultural activities, televised sporting and cultural entertainment; 
organization of exhibitions for cultural and educational purposes; organization of lotteries and competitions; betting and 
gambling services in connection with or relating to sports; entertainment services provided during sporting events or 
concerning sporting events; organization of sporting and cultural events and activities; organization of real or virtual 
sporting competitions; management of sports facilities; rental of audio and video equipment, production of films, other 
than advertising films; production of sound and video recordings; presentation and distribution of films and of sound and 
video recordings; rental of films and of sound and video recordings; rental and/or provision via a computer network of 
interactive education and entertainment products, namely interactive compact discs, CD-ROMs, computer games; 
entertainment, namely presentation of interactive education and entertainment products, namely interactive compact 
discs, CD-ROMs, computer games; radio and television coverage of sporting events; production of television and radio 
programs and of videotapes; production of cartoons; production of animated programs for television; reservation of 
tickets for sporting events and shows; timing of sports events; organization of beauty contests; interactive entertainment; 
on-line betting services; provision of games on the Internet; provision of raffle services; information concerning 
entertainment or education, provided on line from a data bank or the Internet; electronic game services provided by 
means of the Internet; providing on line electronic publications; publication of books, magazines, texts (other than 
advertising texts) and periodicals; online publication of electronic books, magazines, texts (other than advertising texts) 
and periodicals; provision of digital music from the Internet; provision of digital music from MP3 web sites; provision of 
sporting results; information services concerning sports and sporting events; rental of recorded sounds and images; 
audio production services; information services concerning sporting events provided on line from a computer database 
or the Internet; editing and publishing services; provision of digital music (non-downloadable); offering digital music by 
means of telecommunications; publication of statistics regarding sporting results and audience ratings for sporting 
competitions; training in the use and operation of systems for signaling and notification of crossings for the railway and 
transit industries; education services in the field of medical imaging and diagnosis, namely conducting of seminars, 
conferences, symposiums or workshops concerning the pharmaceutical industry, intended for medical practitioners and 
employees of pharmaceutical companies; education services, namely conducting of seminars, conferences, symposiums 
or workshops in the field of life sciences and biotechnology for scientists and researchers; conducting of seminars on 
problems in connection with industrial water treatment; training services in all the aforesaid fields; training services in the 
field of management and medicine by means of the use of instructions and demonstrations provided on line, via the 
Internet, intranets and extranets; education services, namely conducting of practical training workshops, courses and 
seminars including demonstrations in the field of medicine and management; design, conducting and hosting of courses, 
seminars and all training activities in the field of information technology; organization and performance of concerts; 
booking of seats for shows; movie presentations; entertainment information; film production; show production; theater 
production services; operation of golf facilities; health club services (fitness training); sports camp services; presentation 
of live performances; film projection; organization of shows (impresario services); holiday camp services [entertainment]; 
movie studios; news reporters services; provision of on-line electronic publications, not downloadable; music hall 
services; education services, namely conducting of courses, seminars, presentations, video presentations; provision of 
educational material, namely dissemination of material in the field of financial knowledge; education services in the field 
of tourism; information services in the field of tourism, namely information services regarding reservation of tickets for 
recreational events; information services in the field of tourism, namely information services regarding entertainment; 
information services in the field of tourism, namely information services regarding planned sporting, cultural and 
recreational activities; services in connection with entertainment for tourist assistance; tourist reservation services, 
namely activity and entertainment reservation services; assistance services for tourists concerning reservation of tickets 
for recreational events; assistance services for tourists concerning planned sporting, cultural and recreational activities; 
presenting of prizes rewarding the authors of exceptional acts or performances; arranging and conducting ceremonies 
relating to the presentation of prizes and awards.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; carrying out laboratory analyses; design and development of computers and software; services 
relating to wind and wind energy, namely professional consultancy and engineering services; design for others in 
connection with wind energy; industrial design services; design of equipment and installations for generating energy, 
wind energy and electricity; engineering services, technical consultancy and research for the gas and oil industries; 
exploration services relating to oil and gas; geophysical probing for the oil and gas industries; oil and gas field analysis; 
oil and gas prospecting, namely locating and testing of wells; gas and oil well testing; oil and gas pipeline inspection; 
remote diagnosis and monitoring services in connection with compressors, pumps, turbo-expanders, fuel pumps and fuel 
distribution equipment, CNG refueling equipment, gas turbines, steam turbines, air-cooled heat exchangers, steam 
condensers, heavy-wall reactors and tubular reactors; information technology solution services in the field of railway and 
transit industries on a global scale; research, consultancy and assistance services in connection with engineering, design
and development problems encountered by governments, individuals and industrial, commercial and utility companies; 
computer programming services for others; software design and analysis services for others; information technology 
consultancy services; maintenance and updating of computer software for others; software installation; design and 
analysis of computer systems for others; consultancy services relating to chemical research; consultancy services in 
connection with the discovery and evaluation of medicines and components with diagnostic, prophylactic and/or 
therapeutic properties; consultancy services concerning diagnostic methods by means of optical laser systems; tests for 
high data rate analysis for producing medicines; customer synthesis and analysis services; biotechnology services; 
technical assistance in connection with factory automation software, namely maintenance of software and periodical 
updating of software; customized design of security access systems; design and consultancy services relating to 
configuration of systems used in fiber-optic technology applications; technical assistance services, namely resolution of 
problems in connection with computer hardware, video and electronic communication and computer software; technical 
consultancy services relating to information technology and software in the field of access and security systems; 
technical consultancy services relating to surveillance cameras; customized design of security systems, access systems 
and systems for checking inventories and tangible assets for others; laboratory and testing services for liquid separation 
and membrane testing; engineering and technological consultancy services regarding water treatment, water supply 
systems, cooling water circuits, industrial boiler water systems, systems for water supply and industrial processes, 
industrial fuel treatment systems, pulp and paper making systems, systems for treating plastics and metals; engineering 
and technical assistance services concerning the design and configuration of systems comprising computer hardware 
and software for use in treatment of water supply systems and pulp and paper making systems, oil and petrochemical 
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product treatment systems and metal and plastic finishing operations; consultancy services in all the aforesaid fields; 
chemical testing concerning supply of chemical treatment products via industrial water systems; programming for 
information processing machines, in particular programming services in the field of electronic money; development of 
computer programs for securing data transfers; industrial research and development services in the field of information 
technology; all technical consultancy in the field of information technology; development of computerized databases and 
computer programs; development of software concerning machines, apparatus and instruments; rental of data 
processing apparatus; computer engineering services; consultancy regarding computer programming and data 
processing, particularly in connection with financial transactions; hosting of computer sites [Web sites]; software 
maintenance; provision of Internet search engines; quality control; recovery of computer data; research and development 
of new products (for others); technical project study; land surveying; updating of software; maintenance of software, 
engineering, testing and research concerning electric machines, apparatus and instruments, computer rental; recovery of 
data, images, documents and of audio and video data, including texts, cards, letters, messages, mail, animations and 
electronic mail, via local or global communication networks, including the Internet, intranets, extranets, television, mobile 
communication networks, cellular networks and satellite networks; identification and testing of microbiological 
organisms; management of value-added data computer servers (multimedia systems, interactive videography, global 
computer networks for telecommunications); consultancy regarding information technology management; industrial 
research, development and testing in the field of sport; scientific research in the field of sports, hosting weblogs [blogs]; 
hosting and providing electronic platforms for sharing and transmitting data; providing, via an Internet platform, 
interactive computer applications enabling users to note (personal evaluation) the performance of an athlete, to vote for 
an athlete, as well as record their comments, and also enabling them to consult ratings, votes and comments from other 
users ; hosting and providing an Internet platform enabling users to identify and vote for athletes participating in an 
international athletic competition, as well as to monitor the performance of these athletes.

Cl.43;Services for providing food and drink; temporary accommodation; cafeteria and restaurant services; welcoming 
and hospitality services, namely providing food and drink; food and drink catering; reservation of hotels and temporary 
accommodation; bar services; coffee shops; rental of meeting rooms; tourist homes; information services in the field of 
tourism, namely accommodation information; information services in the field of tourism, namely information on 
provision of food and meals; accommodation services for tourist assistance; services in connection with provision of 
food and meals for tourist assistance; reservation services for tourism, namely reservation of hotel rooms and of food 
and meals; information services in the field of tourism, namely information concerning the reservation of hotel rooms, 
accommodation, food and meals; assistance provided to tourists concerning the reservation of hotel rooms, 
accommodation, food and meals; tourist reservation services, namely reservation of hotel rooms, accommodation, food 
and meals; rental of mobile and modular structures.

Cl.44;Medical services; medical and pharmaco-toxicological controls; veterinary services; health, hygienic and beauty 
care for human beings and animals; agriculture, horticulture and forestry services; consultancy services in connection 
with medical imaging and diagnosis; consultancy services in connection with prophylactic properties, therapeutic 
properties and pharmaceutical product diagnosis; medical information services; medical imaging services; medical 
diagnosis services; consultancy services in all the aforesaid fields; rental of medical systems.
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Priority claimed from 25/08/2016; Application No. : 87151329 ;United States of America 

3564270    22/02/2017
[International Registration No. : 1345863]
ULTHERA, INC.

1840 South Stapley Drive, Suite 200 Mesa AZ 85204 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.10;Cosmetic apparatus using ultrasound for performing aesthetic skin treatment procedures; medical devices for 
nonsurgical cosmetic treatments; medical ultrasound apparatus.

Cl.44;Cosmetic skin care services; dermatology services; medical services, namely, treatment of tissue with 
ultrasound; non-invasive cosmetic medical procedures.
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COQUI WORLD S.R.O.

Vysehradská 1349/2 CZ-128 00 Praha 2 Czech Republic

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.18;Bags, handbags, trunks, rucksacks, purses, umbrellas and parasols, key cases, included in this class.

Cl.25;Footwear.

Cl.28;Games and playthings; sports equipment not included in other classes.
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980 Great West Road, Brentford, Middlesex TW8 9GS GB

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing biological data; computer software for controlling medical, electromedical and 
biomedical apparatus or equipment; computer software for processing medical, electromedical and biomedical apparatus 
or equipment; biological analysis systems and bio-chips.

Cl.10;Surgical and medical instruments and apparatus; bioelectronic treatment devices; implantable electrodes; 
apparatus and instruments for diagnostic, biomedical, bioelectronic and biotechnological and therapeutic research; 
accessory devices for one or more of charging, data storage, data transfer, data analysis; adaptive open and/or closed-
loop bioelectronic devices that deliver stimulation and/or blocking to a nerve and optionally can record incoming action 
potentials and physiological parameters, analyse data in real time and modulate neural signalling; parts and fittings for all 
the aforesaid goods; all included in this class.

Cl.41;Educational services, namely, conducting seminars regarding health and health awareness and distributing 
course material in connection therewith; academic education, instruction and training in the field of science, 
biotechnology, biology and life sciences; conducting, organising and arranging conferences, seminars and exhibitions; 
training in the operation, repair and maintenance of bioelectronic devices, accessory devices related to bioelectronic 
devices and systems and software for use with such instruments in the fields of life science research, bioelectronics 
development, clinical care and biotechnology; provision of information, consultancy and advisory services relating to any 
of the aforesaid services.

Cl.42;Research and development services in the fields of bioelectronics, drug discovery, drug discovery products, 
pharmaceuticals, medicinal diagnostics, biochemicals, biotechnology, biological products, medical apparatus, devices 
and instruments; development of new technology in the fields of bioelectronics; conducting clinical trials; advisory 
services relating to scientific research; supply of information in the area of laboratory technology; medical research 
laboratory services; provision of scientific information via Internet portals.

Cl.44;Providing health and medical information about medical disorders; counselling and charitable services, namely, 
providing information and counselling assistance with respect to health and health awareness; provision of medical 
information via Internet portals; all the aforesaid consultations and services also provided by means of a database.
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PETER PHILLIPS

PO Box 168 Burwood NSW 1805 AU

Address for service in India/Attorney address:
MARIA GABRIEL

212, B- Block, Unitech Business Zone, Nirvana Country, Sector- 50, Gurgaon, NCR-122018, India

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software.

Cl.35;Advertising; advertising agencies; advertising agency services; advertising by mail order; advertising services 
provided over the internet; advertising services provided via a data base; classified advertising; collection of information 
relating to advertising; compiling indexes of information for commercial or advertising purposes; direct mail advertising; 
direct market advertising; direct-mail advertising; dissemination of advertising material; dissemination of advertising 
matter; distribution of advertising material; electronic advertising services; information services relating to advertising; 
market research for advertising; modelling for advertising or sales promotion; online advertising on a computer network; 
pay per click advertising; personnel recruitment advertising; promotion (advertising) of business; promotional advertising
services; providing information, including online, about advertising, business management and administration and office 
functions; provision of advertising space; radio advertising; television advertising; organisation and management of 
customer loyalty programmes whereby customers obtain a discount on their utilities bills (gas, water, electricity, 
telecommunications) by obtaining these services through a single provider; wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; compiling real estate brokerage listings.

Cl.36;Agency services for arranging travel insurance; arranging of insurance; brokerage advisory services relating to 
insurance; consultancy services relating to insurance; financial evaluation (insurance, banking, real estate); health 
insurance; home contents insurance; household insurance services; information services relating to insurance; 
insurance for property owners; insurance for third party liability; life insurance; medical, surgical or hospital health 
insurance; consultancy services relating to finance; monetary affairs; advisory services relating to real estate ownership; 
management of real estate; provision of information in relation to real estate; real estate advisory services; real estate 
consultancy.

Cl.38;Electronic bulletin board services ; message storage and transmission;providing information, including online, 
connections to a global computer network; satellite services.

Cl.41;Production of webcasts, other than advertising; organising of entertainment and social events; provision of social
club services; social club services (entertainment, sporting and cultural services).

Cl.42;Software as a service (saas); design of apparatus; electronic monetary and financial transaction monitoring.

Cl.45;Providing information, including online, about personal and social services meeting the needs of individuals; 
personal care services (non-medical nursing assistance).
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Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; 3D spectacles; animated cartoons; audiovisual teaching apparatus; bags adapted for laptops; bar code 
readers; battery chargers; calculating machines; cases for smartphones; cell phone straps; chargers for electric 
batteries; chemistry apparatus and instruments; cinematographic film, exposed; clothing especially made for 
laboratories; compact discs [audio-video]; compact discs [read-only memory]; computer memory devices; computer 
programmes [programs], recorded; computer keyboards; computer operating programs, recorded; computer peripheral 
devices; computer software, recorded; computer programs [downloadable software]; computer game software; computer 
software applications, downloadable; computer hardware; computers; covers for smartphones; covers for personal 
digital assistants [PDAs]; covers for tablet computers; decorative magnets; digital photo frames; digital signs; 
downloadable ring tones for mobile phones; downloadable music files; egg timers [sandglasses] / hourglasses; electronic
pens [visual display units]; electronic agendas; electronic pocket translators; electronic notice boards; electronic book 
readers; electronic interactive whiteboards; electronic sheet music, downloadable; encoded key cards; epidiascopes; 
films, exposed; flashing lights [luminous signals] / blinkers [signalling lights]; floppy disks; frames for photographic 
transparencies; hands-free kits for telephones; headphones; identity cards, magnetic; interactive touch screen terminals; 
interfaces for computers; joysticks for use with computers, other than for video games; juke boxes for computers; laptop 
computers; lasers, not for medical purposes; light-emitting electronic pointers; loudspeakers; magnetic tape units for 
computers; magnets; mathematical instruments; measures; measuring instruments; memory cards for video game 
machines; metronomes; microphones; microprocessors; microscopes; mobile telephones / cell phones / cellular phones; 
modems; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; neon signs; 
notebook computers; pedometers; apparatus and instruments for physics; pipettes; Pitot tubes; portable media players; 
precision measuring apparatus; precision balances; pressure measuring apparatus; printed circuits; printed circuit 
boards; printers for use with computers; prisms [optics]; processors [central processing units] / central processing units 
[processors]; projection screens; projection apparatus; protective helmets; protective masks; protective helmets for 
sports; protective films adapted for computer screens; protective films adapted for smartphones; protractors [measuring 
instruments]; quantity indicators; radios; readers [data processing equipment]; reflecting discs for wear, for the 
prevention of traffic accidents; reflective safety vests; resuscitation mannequins [teaching apparatus]; rulers [measuring 
instruments]; rules [measuring instruments]; scales; scales with body mass analysers / scales with body mass analyzers; 
scanners [data processing equipment]; selfie sticks [hand-held monopods]; shoes for protection against accidents, 
irradiation and fire; sighting telescopes for firearms / telescopic sights for firearms; mechanical signs; signs, luminous; 
slide projectors / transparency projection apparatus; slide-rules; smart rings; smartglasses; smartphones; smartwatches; 
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spectacle cases / eyeglass cases; spirit levels; square rulers for measuring; squares for measuring; personal stereos; t-
squares for measuring; tablet computers; tape recorders; teaching apparatus; teleprompters; test tubes; material testing 
instruments and machines; thermometers, not for medical purposes; time recording apparatus; time clocks [time 
recording devices]; video recorders; video cassettes; video game cartridges; video screens; video telephones; virtual 
reality headsets; wearable activity trackers; weighing apparatus and instruments; weights; wrist rests for use with 
computers; x-ray films, exposed; x-ray photographs, other than for medical purposes; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials relating to the training, testing, examination and assessment of 
candidates for educational achievement, and to the provision of training, testing, examination and assessment services, 
including computer assisted, computer mediated services and on-line services and to the provision of distance learning 
programmes; albums / scrapbooks; announcement cards [stationery]; bags [envelopes, pouches] of paper or plastics, for 
packaging; banners of paper; boxes of paper or cardboard; cardboard; catalogues; clipboards; coasters of paper; 
copying paper [stationery]; covers [stationery] / wrappers [stationery]; desk mats; document files [stationery]; document 
holders [stationery]; drawing pads; drawing boards; drawing materials; drawing instruments; drawing sets; drawing pens;
drawing rulers; embroidery designs [patterns]; engraving plates; engravings; envelope sealing machines for offices; 
envelopes [stationery]; erasing products; etchings; fabrics for bookbinding; files [office requisites]; flyers; folders for 
papers / jackets for papers; folders [stationery]; forms, printed; fountain pens; franking machines for office use / postage 
meters for office use; graphic prints; graphic reproductions; graphic representations; greeting cards; gummed tape 
[stationery]; index cards [stationery]; indexes; labels of paper or cardboard; ledgers [books]; lithographic works of art; 
loose-leaf binders; manuals [handbooks] / handbooks [manuals]; marking pens [stationery]; mats for beer glasses; 
mimeograph apparatus and machines; note books; pads [stationery]; paint boxes [articles for use in school]; paper for 
recording machines; paper sheets [stationery]; paper clasps; luminous paper; paper tapes and cards for the recordal of 
computer programmes; paper for radiograms; paper ribbons; paper-clips; paperweights; parchment paper; passport 
holders; pen clips; pen cases / boxes for pens; pen wipers; pencil holders; pencil lead holders; pencil sharpeners, electric 
or non-electric; pencils; penholders; pens [office requisites]; photographs [printed]; placards of paper or cardboard; 
place mats of paper; plastic film for wrapping; plastic cling film, extensible, for palletization; portraits; printed timetables; 
printed coupons; printed sheet music; printers" blankets, not of textile; printers" reglets; printing type; printing sets, 
portable [office requisites]; prints [engravings]; rubber erasers; scrapers [erasers] for offices; sealing stamps; sealing 
wax; sealing machines for offices; sealing compounds for stationery purposes; seals [stamps]; self-adhesive tapes for 
stationery or household purposes; shields [paper seals]; signboards of paper or cardboard; stamp pads; stamp stands; 
stamps [seals]; stands for pens and pencils; stencils [stationery]; stencils; stickers [stationery]; table linen of paper; table 
napkins of paper; table runners of paper; tablecloths of paper; tablemats of paper; tags for index cards; tickets; tracing 
patterns; washi; wrapping paper / packing paper; writing or drawing books; writing materials; writing paper; writing cases 
[sets]; writing brushes; writing instruments; writing board erasers; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
academic examination services; educational research; provision of educational examination facilities; setting of 
educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
services; providing museum facilities; teaching, examination and assessment services including computer assisted and 
computer mediated services and on-line services; boarding school education; arranging and conducting of colloquiums; 
arranging and conducting of conferences; educational examination; educational services provided by schools; arranging 
and conducting of in-person educational forums; production of music; on-line publication of electronic books and 
journals; providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; 
providing on-line videos, not downloadable; organization of competitions [education or entertainment]; organization of 
exhibitions for cultural or educational purposes; practical training [demonstration]; presentation of live performances; 
publication of books; recording studio services; arranging and conducting of seminars; songwriting; arranging and 
conducting of symposiums; teaching / educational services / instruction services; training services provided via 
simulators; tutoring; arranging and conducting of workshops [training]; writing of texts; information, advisory and 
consultancy services relating to the aforesaid services; provision of information relating to education, teaching, training 
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and assessment, provided on-line from a computer database or from the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creating and maintaining web sites for others; 
digitisation of documents; hosting web sites; IT consultancy; providing information on computer technology via a 
website; website design consultancy; design of software for managing and monitoring online forums for discussion; 
creating electronically stored web pages for online services and the internet; hosting of digital content; advisory services 
relating to computer based information systems; design of websites; online hosted computer services; managing web 
sites for others; constructing an internet platform for the exchange of information; hosting an internet platform for the 
exchange of information; hosting a website containing information and advice relating to education, teaching, training 
and assessment; certification [quality control]; providing quality assurance services; process monitoring for quality 
assurance; accreditation services for developing, evaluating and test standards for the purpose of accreditation; software 
as a service [SaaS]; calibration [measuring]; cloud seeding; cloud computing; computer programming; computer 
software design; computer system analysis; computer system design; computer software consultancy; computer 
technology consultancy; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; creating and designing website-based indexes of information for 
others [information technology services]; data encryption services; digitization of documents [scanning]; electronic data 
storage; handwriting analysis [graphology]; installation of computer software; maintenance of computer software; 
monitoring of computer systems by remote access; monitoring of computer systems to detect breakdowns; monitoring of 
computer systems for detecting unauthorized access or data breach; outsource service providers in the field of 
information technology; quality control; recovery of computer data; research and development of new products for 
others; surveying; technical research; web site design consultancy; information, advisory and consultancy services 
relating to the aforesaid services.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 08/02/2018; Application No. : 716660 ;Switzerland 

3967843    28/05/2018
[International Registration No. : 1425951]
MCH GROUP AG RECHTSDIENST

Messeplatz 10, Postfach CH-4005 Basel Switzerland

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Consulting in the field of event marketing; development and implementation of marketing strategies; consulting 
in the organization and conducting of exhibitions, fairs, trade shows and events for commercial and advertising purposes.

Cl.37;Installation, assembly, maintenance and dismantling of stands for fairs, trade shows, stages, scaffolding, tents, 
pavilions, interior fixtures and fittings and event technology equipment; rental of stands for exhibitions, fairs, trade 
shows, congresses and events.

Cl.41;Consulting in the organization and conducting of exhibitions and congresses for cultural and educational 
purposes, particularly cultural and sporting events; rental of technical equipment (lighting, sound, video, projection, laser,
multimedia, special effects etc.) for exhibitions, fairs, trade shows, congresses and events.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 27/07/2017; Application No. : UK00003246645 ;United Kingdom 

3976312    08/01/2018
[International Registration No. : 1428295]
SPORTS SUPPLEMENTS LIMITED

Unit 1, Gunfleet Business Park, Brunel Way Colchester, Essex CO4 9QX United Kingdom

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietary supplements; food supplements; vitamin and mineral supplements; 
nutritional supplements; amino acids; protein supplements; whey protein; carbohydrate supplements; creatine 
supplements; fat loss supplements; anti aging supplements; hormone supplements; fibre supplements; joint 
supplements; antioxidants; oils (medicinal); cod liver oil.

Cl.29;Meat, fish, poultry and game; meat extracts; cured meat; preserved, dried and cooked fruits and vegetables; nuts; 
jellies, jams, compotes; prepared meals consisting primarily of meat, fish, poultry or vegetables; snack food; eggs; milk 
and milk products; liquid egg whites; soups; edible oils and fats; peanut butter; almond butter; protein based foodstuffs; 
meat based, poultry based, fish based, dairy based, vegetable based and fruit based foodstuffs for use during exercise; 
meat based, poultry based, fish based, dairy based, vegetable based and fruit based foodstuffs fortified with vitamins; 
meat based, poultry based, fish based, dairy based, vegetable based and fruit based foodstuffs fortified with minerals; 
meat based, poultry based, fish based, dairy based, vegetable based and fruit based foodstuffs fortified with 
carbohydrate; meat based, poultry based, fish based, dairy based, vegetable based and fruit based foodstuffs fortified 
with fibre.

Cl.32;Mineral and aerated drinks; non-alcoholic drinks; energy gels and drinks; sports gels and drinks; fruit drinks and 
fruit juices; preparations for making energy drinks and sports drinks; drinks fortified with protein; drinks fortified with 
vitamins; drinks fortified with minerals; drinks fortified with carbohydrate; drinks fortified with fibre; drinks fortified with 
dietary supplements; nutritionally fortified beverages.

Cl.35;Retail services and on-line retail services connected with pharmaceutical preparations, dietary supplements, food 
supplements, vitamin and mineral supplements, nutritional supplements, amino acids, protein supplements, whey 
protein, carbohydrate supplements, creatine supplements, fat loss supplements, anti aging supplements, hormone 
supplements, fibre supplements, joint supplements, antioxidants, oils (medicinal), cod liver oil, meat, fish, poultry and 
game, meat extracts, cured meat, preserved, dried and cooked fruits and vegetables, nuts, jellies, jams, compotes, 
prepared meals, snack food, eggs, milk and milk products, egg whites, soups, edible oils and fats, peanut butter, almond 
butter, protein shakes, energy bars, protein based drinks and foodstuffs, drinks and foodstuffs for use during exercise, 
drinks and foodstuffs fortified with vitamins, drinks and foodstuffs fortified with minerals, drinks and foodstuffs fortified 
with carbohydrate, drinks and foodstuffs fortified with fibre, coffee, tea, cocoa, sugar, rice, preparations made from 
cereals, cereal bars, snack bars, energy bars, bread, pastry confectionery, food and drink flavourings, sandwiches, 
prepared meals, pizzas, pies and pasta dishes, mineral and aerated drinks, non-alcoholic drinks, energy gels and drinks, 
sports gels and drinks, fruit drinks and fruit juices, preparations for making energy drinks and sports drinks, drinks 
fortified with protein, drinks fortified with vitamins, drinks fortified with minerals, drinks fortified with carbohydrate, drinks 
fortified with fibre, drinks fortified with dietary supplements.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 14/02/2018; Application No. : 87796850 ;United States of America 

3978368    10/08/2018
[International Registration No. : 1427167]
A. O. SMITH CORPORATION

11270 West Park Place, Suite 170 Milwaukee WI 53224 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.1;Chemical products for removing scale in water heater tanks.

Cl.11;Water heater accessories, namely, powered anode kits for preventing water heater tank rust and removing odors 
from water.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 27/03/2018; Application No. : 4440918 ;France 

3978660    30/03/2018
[International Registration No. : 1427409]
PRODUITS PLASTIQUES PERFORMANTS HOLDING - 3P HOLDING

8 route du Pérollier - BP 34 F-69571 DARDILLY CEDEX France

Address for service in India/Attorney address:
RAHUL BERUAR

C-8/8777, Vasant Kunj, New Delhi - 110070

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Unprocessed plastics, artificial and synthetic resins, adhesives for industrial purposes, composite materials for 
industrial purposes.

Cl.4;Industrial oil and grease, lubricants.

Cl.6;Metal tubes and pipes; metal tubes and pipes covered or sheathed with plastic, especially polytetrafluoroethylene 
(PTFE), fluoride ethylenepropylene (FEP), polyfluoroalkoxy (PFA), polyvinylidene fluoride (PVDF), 
polychlorotrifluoroethylene (PCTFE), ethylene tetrafluoroethylene (ETFE), polyether ether ketone (PEEK) or polymide (PI); 
bent pipes of metal, junctions of metal uncoated or coated with plastic for pipelines; metal moulds; tubes, modules or any 
substrates of metal with one or more plastic components; guide rails of metal; profile rail guides (rails).

Cl.7;Molds [parts of machines]; plastic or metal molds for molding plastics [parts of machines]; valves being parts of 
machines; parts and components of plastic, especially molded or injected, for household machines, industrial machines 
and machine tools especially pipes of plastic [parts of machines], pipes [custom made parts of machines ]; bearings; 
molded/machined parts for pumps, especially pump membranes; valves for pumps; suction pads for vacuum pumps; 
pistons for vehicle engines; valves [parts of machines]; fuel pipes for vehicles.
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Cl.9;Parts and components of plastic, especially molded, extruded or injected for radio and television apparatus and 
sets and speaking machines, for photographic and cinematographic apparatus, optical, weighing, measuring, signaling, 
checking (supervision), teaching apparatus and for calculating machines, for 3D printing apparatus, for the electric and 
electronics industry, especially acoustic membranes for recording or sound reproduction apparatus; laboratory 
receptacles and utensils made of plastic, especially polytetrafluoroethylene (PTFE), fluoride ethylenepropylene (FEP), 
polyfluoroalkoxy (PFA), polyvinylidene fluoride (PVDF), polychlorotrifluoroethylene (PCTFE), ethylene tetrafluoroethylene 
(ETFE), polyether ether ketone (PEEK) or polymide (PI).

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; products made of plastics for medical 
use, especially connectors made of fluoride ethylenepropylene (FEP) for medical pouches.

Cl.11;Parts and components of plastic, especially molded, extruded or injected, for electrical household apparatus and 
for installations for lighting, heating, steam generation, cooking, refrigeration, drying, ventilation, water supply and 
sanitary installations; valves and fittings made of plastic or coated with plastic for industrial purposes.

Cl.12;Parts and components of plastic, especially molded, extruded or injected, for all vehicles, especially flying 
vehicles and automobiles, including brake pads for vehicles, suspension for vehicles, seats for vehicles, direction signals 
for vehicles, undercarriages [parts of aircraft]; fuel tanks for vehicles.

Cl.17;Sheets, plates, rods, sticks, tapes, strips, cane, tubes, flexible hoses, unlined pipes, couplings, flanges, blocks, 
membranes, discs, seals, sheathes, especially for cables, all being finished or semi-finished products, extruded, molded 
or injected in plastic, especially polytetrafluoroethylene (PTFE), fluoride ethylenepropylene (FEP), polyfluoroalkoxy (PFA), 
polyvinylidene fluoride (PVDF), polychlorotrifluoroethylene (PCTFE), ethylene tetrafluoroethylene (ETFE), polyether ether 
ketone (PEEK) or polymide (PI); braids and fittings of polytetrafluoroethylene (PTFE), fluoride ethylenepropylene (FEP), 
polyfluoroalkoxy (PFA), polyvinylidene fluoride (PVDF) or polyether ether ketone (PEEK); packing, stopping and insulating
materials, intended for placing inside tanks, containers or vats; insulating and anti-corrosion strips of plastic; anti-
corrosion coating of plastic in the form of plates, strips or sheets; waterproof packings; industrial insulating coatings; 
anti-corrosion insulation; sealing tape; insulating tapes; heat shrink tubing; heat shrink tubing for measuring apparatus 
submerged in corrosive liquids; sealing joints; plastic hoses for plumbing use.

Cl.19;Pipes for building; non-metallic rigid or flexible pipes for building; plastic pipes for plumbing; guide rails not of 
metal.

Cl.24;Non-woven textile fabrics; plastic material [substitute for fabrics]; woven plastic fabrics; non-woven plastic 
fabrics; fiberglass fabrics for textile use; mineral fiber fabrics for textile use.

Cl.40;Treatment of plastic materials, especially custom treatment by molding, injection, extrusion, blow-molding, 
foaming, calendering, bonding, labeling or rotary molding; services for metal-coating or other coatings of plastic parts; 
purification of water and air; assembling of products for the benefit of others; custom assembly of materials for others; 
molding of synthetic products; molding of plastic; sandblasting services; laser scribing; laser marking.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

Priority claimed from 16/04/2018; Application No. : 1920216 ;Australia 

3981225    26/04/2018
[International Registration No. : 1429220]
COLES SUPERMARKETS AUSTRALIA PTY LTD

11FL, Wesfarmers House, 40 The Esplanade PERTH WA 6000 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, toiletries; toothpaste; dentifrices; mouthwashes; toothpowder; non-medicated dental rinse; non-
medicated tartar removing preparations; teeth polish materials; cleansing preparations for artificial teeth; artificial tooth 
polish material; non-medicated oral rinse, preparations for the care and hygiene of the mouth, teeth, throat, gums and 
buccal cavity; non-medicated rinsing preparations to prevent tartar and cavities; tooth cleaning preparations; cleansing 
powders; breath freshening strip; lens cleaning solution (not being for contact lenses); spectacle cleaning wipes (tissues 
impregnated with lens cleaning solution); preparations for the hair; essential oils; perfumes; bubble bath; bath and 
shower gel, soaps for personal use; body creams; body oils; personal care products and beauty products; aftershave 
gels and lotions; antiperspirant; artificial nails; artificial lashes; bath oil; beauty masks; facial masks (cosmetics); 
cleaning masks for the face; body paint; bath beads; bath salts; blush; body and skin lotions; body glitter; body cleanser; 
body wash; body scrub; body gel; body bronzers; cleanser for the face; cologne; cotton swabs; creams for the body; 
cream for cuticles; cream for the eyes; cream for the face; creams including, cream for hands or feet; deodorant; 
exfoliators; eye gels; eye makeup; eye makeup pencils; eye shadow; eyeliner; eye lashes; face mist; facial wipes 
impregnated with cleansers; face scrub; face toner; foundation; body splash; body mist; hair conditioner; hair dyes; hair 
shampoo; hair removal creams; hair spray; hair styling gel; hair styling mousse; lotion for the body; lotion for the hands; 
lotion for the face; lotion for the feet; lip balm; lip gloss; lip makeup pencils; lipstick; lip liner; makeup; makeup remover; 
mascara; massage cream; massage oils; nail corrector pens; nail polish; nail polish remover; non-medicated blemish 
stick; non-medicated cleanser for the face; non-medicated spray; non-medicated massage ointment; oil blotting sheets 
for the skin; powders including powders for the body face or the feet; pumices; rouge; shaving cream; salt scrubs for the 
skin; shower gel and cream; skin bronzing cream; soaps, including soaps for the face, the hands or body; sun block for 
the body and face, sunscreen; suntan lotion for the body, suntan lotion for the face, sunless tanning lotion, pre sun 
tanning lotion, post-sun tanning lotion, powder and talcum powder; adhesive tapes for affixing false hair; adhesives for 
affixing false hair; bleaches for use on the hair; bleaching preparations for the hair; chemical preparations for the hair; 
colour rinses (for the hair); colouring lotions for the hair; conditioners for treating the hair; conditioners for use on the 
hair; conditioning preparations for the hair; cosmetics for the use on the hair; creams for the hair; dyes for the hair; 
fixative preparations for the hair; gels for use on the hair; hair balm; hair bleaching preparations; hair care agents; hair 
care products; hair colorants; hair conditioning rinses; hair cream; hair cosmetics; hair curling preparations; hair fixers; 
hair fixing oil; hair gel; hair grooming preparations; hair moisturisers; hair mousse; hair setting lotion; hair styling gels 
and waxes; hair permanent treatments; hair wave solutions; non-medicated hair thickeners; spirit gum for affixing false 
hair; topical preparations for promoting hair growth, being non-medicated cosmetic preparations; tints for the hair; hair 
removing preparations; hair protection creams; room fragrances; deodorants for pets; shampoos for pets; bleaching 
preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; all purpose 
cleaning and cleansing preparations, including, surface cleaning preparations, glass cleaning preparations and hand 
cleaning preparations; all purpose polishing, preserving, beautifying and protecting preparations including preservatives 
and beautifiers for rubber, vinyl, leather and plastic; carpet cleaning preparations; laundry detergents; wheel and tyre 
cleaners; brake parts cleaner; carburettor cleaner; disposable wipes impregnated with chemicals for cleaning and 
protecting automobiles; degreasing preparations for engines and motor vehicles; windshield cleaning preparations; car 
cleaning preparations; car polish; car shampoos; paper wipes impregnated with toilet preparations.

Cl.5;Filled first aid kits; adhesive bandages (dressings); first aid kits and first aid boxes; wipes impregnated with 
antibacterial preparations; wipes for medical use; cotton wool in the form of wipes for medical use; impregnated 
antiseptic wipes; impregnated medicated wipes; impregnated napkins (wipes) of cellulose containing medicated 
preparations; moist wipes impregnated with a pharmaceutical lotion; paper wipes impregnated with medicated 
preparations; wipes for hygienic (cleaning) purposes, other than impregnated with cleaning preparations; wipes for 
hygienic (medical) purposes; wipes for hygienic (surgical) purposes; cleaning preparations for contact lenses; contact 
lens cleaning preparations; liquids for preserving contact lenses; ophthalmic preparations for the care of contact lenses; 
ophthalmic preparations for the cleaning of contact lenses; preparations for the disinfection of contact lenses; 
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preparations for the rinsing of contact lenses; preparations for the storing of contact lenses; preparations for use on 
contact lenses; bandages, tapes, plasters, materials for dressings; adhesive dressing strips; adhesive strips for medical 
purposes; water proof adhesive strips for medical purposes; masking strips (adhesive) for medical use; adhesive bands 
for medical use; hygienic bands; pharmaceutical preparations and substances; sanitary preparations for medical 
purposes; dietetic food and substances adapted for medical or veterinary use; food for babies; dietary supplements for 
humans and animals; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides; algaecides (chemicals for swimming pool maintenance); disinfectants for use in swimming pools; 
veterinary preparations and substances, including, veterinary pharmaceuticals and veterinary vaccines; dietetic food and 
substances adapted for veterinary use; antibacterial preparations for veterinary use; animal care products for veterinary 
use; antibiotics for veterinary use; bandages (dressings) for veterinary use; disinfectants for veterinary use; insecticides 
for veterinary use; lotions for veterinary purposes; veterinary medicaments; veterinary preparations; veterinary 
preparations for administration by injection, external application or topical application; veterinary products; dietary 
supplements for animals; fungicides, herbicides, absorbent nappies for pets; attractants for pet animals; diapers for pets; 
vitamins for pets; dental tablets for disclosing plaque and tartar on the teeth; room and car air deodorizing preparations.

Cl.8;Manicure implements in the nature of orange sticks.

Cl.21;Household or kitchen utensils and containers; combs and sponges; waste bins for household use; brushes 
(except paint brushes); brushware; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-
worked glass (except glass used in building); glassware, porcelain and earthenware not included in other classes; 
toothbrush holders; racks in this class, being clothes racks, ironing racks, towel racks and drying racks; containers in 
this class, being containers for beverages, cosmetics, domestic use, flowers, food, soap, storage purposes (household or 
kitchen use) and toothbrushes; pots, including, flower pots, pots made of plastic and pots made of earthenware; clothes 
horses (airers); buckets; containers made of mesh for domestic use; cages for household pets; food bowls for pets; litter 
boxes (trays) for pets; plastic containers for pets; toothbrushes, including, electric-operated toothbrushes and battery-
operated toothbrushes; inter-dental brushes; holders for domestic use, namely, holders for toilet paper, flower pots, 
brush holders, candle holders, cutlery holders, diffuser reed stick holders, drinking glass holders, holders for containers, 
holders for paper napkins, holders for paper towels, holders for shaving brushes, holders for soap, holders for teabags, 
holders for toilet articles, holders for toilet paper, holders for toothbrushes, mop holders, recipe holders, sponge holders, 
tissue holders (containers), toothpaste holders, toothpick holders and towel holders; carrying case for toothbrushes, 
mouth rinsing mugs; replacement brush heads for toothbrushes; dental floss; dental floss holders; toothpicks; dental 
picks for personal use; dental harps; pill boxes (not for medical purposes); tablet (pill) boxes not for medical purposes; 
cookware, tableware and kitchenware, except forks, knives and spoons; parts, fittings and accessories in this class for 
any of the aforementioned goods.

Cl.29;Meat, fish, poultry and game; seafood (not live); meat extracts; salads, including, fruit salads, prepared salads, 
salads containing meat, salads containing poultry and vegetable salads; frozen seafood, meat, poultry and vegetables; 
prepared snacks made from fresh fruit; prepared snacks made from fresh vegetables; mixed fruit; mixed vegetables; 
preserved, processed, dried and cooked fruits and vegetables; snack foods made from cooked vegetables; prepared 
snacks made from fruit, meat, or from nuts; prepared meal bases made from vegetables, fruit, meat or nuts; food products
derived from seafood; jellies; jams; compotes; eggs; milk and milk products; edible oils and fats; pre-prepared meals 
(including frozen) consisting principally of fish, meat and/or vegetables; nuts; canned fruits and vegetables; yoghurt; 
desserts in this class; dried fruits; pickled vegetables; milk beverages; dairy meals and spreads; cheese; smallgoods 
including sliced meats; canned fish; soup preparations and canned soup; olives; dips and antipasto; pre-prepared meats 
including marinated and crumbed; salads; snack food products made wholly or principally of potatoes; snack foods made 
from dehydrated vegetables; snack foods made from eggs; snack foods made from meat; chips (french fries); low-fat 
potato chips; potato chips.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals; bread; 
breads rolls; flat bread; croissants; croutons; crumpets; muffins; apple pies; apple tarts; bacon buns; bagels; baozi 
(stuffed buns); baps; biscuit mixes; biscuits; breadsticks; breakfast cake; breakfast cereals; brioche; buns; cake batter; 
cake decorations made of candy; cake mixes; cakes; cereal bars; cheesecakes; Christmas puddings; cookies; couscous; 
crepes; dim sims; doughnuts; filled bread products; flapjacks; fondants (confectionery); frozen pizzas; ginger bread; 
maple syrup; marshmallows; meringues; muesli; muesli bars; pancakes; pancake mixes; pasties; Pavlovas; pies, 
including, pies containing fish, pies containing game, pies containing meat, pies containing poultry and pies containing 
vegetables; pikelets; pitta bread; pizza; pizza bases; popcorn; poppadums; pralines; prawn crackers; profiteroles; quiche 
(tart); sambals; samosas; sausage rolls; savoury pastries; scones; shortbread; tarts; sandwiches, including, sandwiches 
containing chicken, sandwiches containing fish fillet, sandwiches containing hamburgers, sandwiches containing meat, 
sandwiches containing minced beef, sandwiches containing salad; toasted sandwiches; wraps (sandwich); pastry and 
confectionery; ices; honey; treacle; yeast; baking powder; sugar, salt, mustard; vinegar; sauces (condiments), including, 
soy sauce, fish sauce, chilli sauce; spices; ice; bakery snacks; cakes and desserts in this class (including frozen); 
noodles; instant cooking noodles; vermicelli (noodles); meals made predominantly from rice, pasta or noodles; rice; 
flavoured rices; fried rice; prepared rice dishes; pasta; rice salads; pasta salads; cereals and cereal based snack foods; 
crackers; dressings; jellies (confectionery); spreads in this class; baking mixes; ice cream mixes; milk additives in this 
class, namely, coffee flavourings, chocolate flavourings and fruit flavourings; chocolate; specialty and health foods in 
this class; pizzas; seasonal confectionery including Easter and Christmas confectionery; coffee beverages; chocolate 
beverages; tea beverages; aerated beverages (with coffee, cocoa or chocolate base); dried herbs; dried spices; popcorn 
including flavoured popcorn; chips (cereal products); corn chips; rice chips; dumplings primarily stuffed with fish, meat 
and/or vegetables and wrapped with dough; spring rolls stuffed principally with fish, meat and/or vegetables; pâté en 
croûte.

Cl.31;Fresh fruits; fresh vegetables; seeds; natural plants and flowers; foodstuffs for animals, malt; beverages for pets; 
pet food; pet animals; raw popcorn, dried flowers; fresh herbs; grains and agricultural, horticultural and forestry 
products; live animals.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Wholesaling and retailing services, including, such services provided online; retail services provided by 
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department stores, specialty stores, discount stores, convenience stores, grocery stores, delicatessens, green groceries, 
markets, general stores and supermarkets; direct mail and online retailing services; advertising and business services; 
retail and online marketing and sales promotions including sales promotions at point of sale or purchase; sales 
promotions by means of display, presentation and demonstration; marketing services, including, direct mail marketing 
and marketing by electronic means; loyalty related services in this class, including, customer loyalty reward programs; 
membership services including operation and management of membership schemes; supply (retail) of food and 
beverages by mail order, via call centres or via the global computer network; business management services including in 
relation to market research and marketing studies, publicity and public relations and shop window dressing services; 
registry services (administration services being recording and maintaining lists and information for others); the bringing 
together, for the benefit of others (excluding the transport thereof) of a range of goods including cosmetics, toiletry 
preparations, perfumery, substances for laundry use, cleaning, polishing, scouring and abrasive preparations, 
pharmaceutical preparations, veterinary preparations, food for babies, dietary supplements, disinfectants, fungicides, 
herbicides, household utensils, kitchen utensils, containers, cookware, tableware, cutlery, brushes, articles for cleaning 
purposes, glassware, porcelain, earthenware, food, meat, fish, poultry, game, meat extracts, preserved, dried and cooked 
products, jellies, jams, compotes, eggs, milk, milk products, oils, fats, coffee, tea, cocoa, rice, flour, cereals, bread, pastry, 
confectionery, sugar, honey, mustard, vinegar, sauces (condiments), spices, salt, agricultural products, horticultural 
products, grains, seeds, fresh fruits, vegetables, herbs, plants, pet food, beers, waters, non-alcoholic beverages, fruit 
juices, wine, spirits and liqueur products, enabling customers to conveniently view and purchase those goods; 
organization of trade fairs and exhibitions for commercial or advertising purposes; provision of information in relation to 
all of the foregoing, including provided online or by other electronic means.
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Cl.16;Printed materials, brochures, pamphlets, manuals, and newsletters in the fields of chemicals, chemistry, and 
related sciences.

Cl.35;Association services, namely, promoting chemistry, related sciences, and the interests of students and 
professionals at all degree levels and in all fields of chemistry and related sciences (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); business administration and management of 
fellowships and internships; business and professional networking.

Cl.41;Educational services, namely, providing internships and fellowships in the fields of chemistry and related 
sciences; publication of brochures, pamphlets, manuals, and newsletters in the fields of chemicals, chemistry, and 
related sciences; educational services, namely, conducting seminars, classes, conferences, meetings, and workshops in 
the fields of chemicals, chemistry, and related sciences; providing educational information through online databases and 
newsletters in the fields of chemicals, chemistry, and related sciences; developing curriculum for educators in the fields 
of chemistry and related sciences; providing educational information through online databases featuring educational 
information in the academic fields of chemistry and related sciences; providing educational information in the fields of 
chemicals, chemistry, and related sciences.

Cl.42;Providing information through online databases featuring scientific information in the fields of chemicals, 
chemistry, and related sciences; providing information through online databases featuring scientific information in the 
fields of chemicals, chemistry, and related sciences; providing scientific information in the fields of chemicals, chemistry, 
and related sciences; providing scientific information in the field of chemical substances; scientific research services; 
providing identifiers for laboratory methods, chemicals, protocols, experiments, reactions, and other scientific materials 
and procedures; providing numerical identification of chemical substances.

Cl.45;Providing an online database featuring patents and patent information; providing information about patents.

8537



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4009710    23/10/2018
[International Registration No. : 1391764]
DELOS LIVING LLC

860 Washington Street, 4th Floor New York NY 10014 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Home and office automation systems and devices comprised of wireless and wired controllers, controlled devices 
and software for lighting, hvac, thermostats, air quality, and other home and office monitoring and control applications; 
electronic and wireless control devices and sensors that control and monitor home and office automation systems; 
computer software for controlling home and office automation systems and related devices; computer programs, 
downloadable computer programs and mobile device software for use in monitoring, evaluating, controlling, configuring, 
updating and customizing room temperature, lighting, air quality, climate and other environmental conditions in interior 
environments and spaces; computer programs, downloadable computer programs and mobile device software for use in 
sending alerts, notifications concerning use and status of home and office automation and environmental control and 
monitoring systems, and for controlling devices; building automation systems, namely, computer software used in the 
design, management, control and maintenance of building automation systems and devices for heating and air quality 
and conditioning equipment, lighting, fire, security, access control, energy management, and process control 
applications; computer hardware and software system for remotely monitoring, evaluating, and controlling environmental 
conditions and controlling devices within a building, facility, grounds, or designated spatial area; software for monitoring 
and controlling communication between computers and automated machine systems; access control and alarm 
monitoring systems; software for use in collecting building and facility data and transmitting that data to software 
applications to identify actionable building, facility and operational information; computer software, computer programs, 
downloadable computer programs, mobile device software, all for use in remotely communicating, controlling, managing 
and interacting with internet of things (iot) electronic devices, sensors, and other applications connected to the internet 
and other communications networks, for use in collecting, managing, monitoring, storing, reporting and processing data 
from the devices, sensors and other applications connected to the internet and other communications networks and for 
use in discovering, provisioning, distributing and managing devices, sensors and other applications connected to the 
internet and other communications networks; computer software for storing, accessing, displaying, sharing, creating, 
managing and analyzing digital files including audio, video and text relating to digital documents and related records 
pertaining to controlling, evaluating, and monitoring indoor environmental conditions and human health and wellness in 
indoor environments; downloadable materials, namely, multimedia files, text files, and written documents pertaining to 
controlling, evaluating, and monitoring indoor environmental conditions and human health and wellness in indoor 
environments; all of the foregoing in the field of health and wellness, namely for the purposes of promoting and improving
human health and wellness; electric power supplies and wiring for LED lighting systems.

Cl.11;Air filters for domestic use, air purification units, dehumidifiers, humidifiers, shower heads, lighting fixtures and 
lighting systems, namely, LED modules; aromatherapy units in the nature of diffusers for use in aromatherapy sold 
without scented oil; lamps, lamp casings, lighting apparatus for indoor spaces, namely residences, single family homes, 
apartment buildings, offices, commercial spaces, and buildings and devices in the nature of lighting installations, 
luminous tubes and bulbs for lighting, water purification installations for use on point of entry, point of use, portable 
water purifiers and showers, water filtering apparatus for use on point of entry, point of use, portable water filters and 
shower installations, air purification apparatus, air purifiers, air filter installations, air conditioning apparatus, 
dehumidifiers, humidifiers, water filters, temperature controllers for monitoring and controlling temperature and air 
quality of indoor spaces, hvac systems comprised of hvac units and devices, namely, heating, ventilating, air quality, and 
air conditioning units and installations; led lighting systems, namely, led modules; aromatherapy devices and cubes in 
the nature of electric and battery operated aromatherapy units; shower heads; vitamin c shower infusers and shower 
scent dispensers in the nature of dispensing units for air fresheners and replacement cartridges; scent dispensers in the 
nature of dispensing units for air fresheners.

Cl.16;Printed materials, namely, printed test forms, test booklets, handbooks, pamphlets, certificates, manuals, guides, 
rosters, and printed reports pertaining to controlling, evaluating, and monitoring indoor environmental conditions and 
human health and wellness in indoor environments and the relationship between human health and wellness and the 
indoor environment.

Cl.42;Software as a service (saas) featuring computer software for use in monitoring, controlling, configuring and 
customizing room temperature, climate and other environmental conditions in interior environments and spaces; software
as a service (saas) featuring computer software that enables users to remotely monitor, control, and receive updates and 
notifications from and for office and home automation and environmental control and monitoring systems; software as a 
service (saas) featuring computer software for controlling home automation systems concerning the use and status of 
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home and office environment control and automation systems; design, management, control and maintenance of building 
automation systems for heating and air conditioning equipment, lighting, fire, security, access control, energy 
management, and process control applications; platform as a service (paas) featuring software for remotely monitoring 
and evaluating environmental conditions and controlling devices within a building, facility, grounds, or designated spatial 
area; platform as a service (paas) featuring software for monitoring and controlling communication between computers 
and automated machine systems; platform as a service (paas) for use in collecting building and facility data and 
transmitting that data to software applications to identify actionable building, facility and operational information; 
platform as a service (paas) featuring computer software platforms for home, office, and building automation and home, 
office, and building device integration software; software as a service (saas) featuring computer software for use to 
connect and control internet of things (iot) electronic devices, sensors and other applications connected to the internet 
and other communications networks, for use in collecting, managing, monitoring, storing, reporting, evaluating, and 
processing data from the devices, sensors and other applications connected to the internet and other communications 
networks and for use in monitoring and managing devices, sensors and other applications connected to the internet and 
other communications networks; all of the foregoing in the field of health and wellness, namely for the purposes of 
promoting and improving human health and wellness; platform as a service (paas) featuring computer software for users 
to access information and educational resources pertaining to controlling, evaluating, and monitoring indoor 
environmental conditions and human health and wellness, including electronic publications, health news, articles and 
other materials and content about controlling, evaluating, and monitoring indoor environmental conditions and health and 
wellness in indoor environments; platform as a service (paas) featuring computer software in the field of big data 
technology, namely, software applications and tools for use in collecting, analyzing and storing data, identifying patterns, 
searching, analyzing, and reporting industry trends in the health and wellness markets applicable to the indoor 
environment.
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Cl.1;Filtering media of chemical and non-chemical substances; chemical substances, chemical materials and chemical 
preparations, and natural elements for use in science; salts for industrial purposes; chemical and organic compositions 
for use in the manufacture of goods and beverages; biological preparations, other than for medical or veterinary 
purposes; proteinaceous preparations for scientific and medical research; chemical reagents for the extraction of nucleic 
acids, other than for medical or veterinary purposes; buffer reagents, namely for reducing background noise levels of 
detection of detection chemicals; kits comprising reagents to isolate ribonucleic acid protein complexes with intact 
ribonuclease of full length for analysis, for use in the laboratory; kit comprising chemical reagents for use in the 
quantitative detection of nucleic acid for scientific and laboratory purposes.

Cl.5;Diagnostic materials and diagnostic preparations for medical purposes; monoclonal antibodies; biological 
preparations for medical purposes for use in biotechnology, in cell cultures and in the production of diagnostic products; 
chemical, biological and biochemical reagents for medical or veterinary purposes; reagents for maintaining embryonic 
stem cells, stem cells and/or embryos in in-vitro culture prior to implantation into a host and/or host cell for use in 
hospitals, medical and veterinary clinics and medical and veterinary science; mouse embryonic stem cells for medical, 
pharmaceutical or veterinary use; diagnostic test kits consisting of reagents, control slides and instructions for clinical or 
medical laboratory use; kits of reagents (buffers, controls, substrates, inhibitors, fluorophores) for fluorimetric assays for 
medical purposes; detection materials for the detection of reagents, blood, germs (for medical or veterinary purposes); 
biological reagents for use in embryology and molecular biology; preparations for maintaining embryos in culture; 
pharmaceutical preparations and substances, namely leukaemia inhibitory factor; analysis reagents for use in the 
pharmaceutical and medical sectors; reagents for quality control for use in the pharmaceutical and medical sectors; 
reagents for sample preparation for use in the pharmaceutical and medical sectors; reagents for sample digestion for use 
in the pharmaceutical and medical sectors; reagents for sampling for use in the pharmaceutical and medical sectors; 
media, preparations and/or substances for use in chromatography, in chromatographic procedures or in molecular 
separation procedures for medical purposes; products for purifying biological molecules (for medical or veterinary use); 
foetal bovine serum albumin; cells, proteins, peptides, nucleic acids and compositions thereof for medical or veterinary 
use; cell culture media; medical diagnostic reagents for use for biomolecule detection, optical imaging, cell suspension, 
and calibration; reagents for blood group determination; all aforementioned goods excluding test strips and indicator 
paper, in particular for proof of glucose; chemical reagents for the extraction or nucleic acids for medical use; chemical 
reagents for use in polymerase chain reactions for medical and veterinary purposes; immunoassay reagents for medical 
purposes.

Cl.7;Dust removing installations for cleaning purposes; filters [machine parts], filter cartridges for filter machines, filter 
housing as machine components; apparatus and filter for tangential flow filtration; disposable filters [machine parts], 
disposable cartridges for filter machines; stirring and mixing apparatus; disposable filters [parts of machines]; filling 
machines for filling bottles, vials and syringes and single use disposable non-metal connectors; power-operated crimping 
tool for sealing and cutting tubing; crimping tool for sealing and cutting tubing; parts and fittings for all the aforesaid 
goods; all of the above for laboratory, medical, pharmaceutical, biological, microbiological applications and for 
applications for the scientific and laboratorial manufacture and processing of foodstuffs, and for the industrial 
microbiological testing of liquids; all of the aforesaid goods excluding machines and mechanical apparatus for the 
generation of compressed air, vacuum and air flow, machines for pre-printing, printing or type-setting purposes, 
papermaking machines, shredders (electrical) and other household apparatus, electric machines for cutting, breaking, 
crushing of ceramic, natural stone and other stony materials, motors and engines (except for land vehicles); agricultural 
implements other than hand-operated; automatic vending machines; valves (mechanical) to regulate gas and liquid flows.

Cl.9;Scientific, laboratory and measuring apparatus and instruments, namely analyzers and analysis apparatus; filtering 
units for laboratory use; filters for filtering solutions used in the semiconductor industry; filter cartridges, filter housing; 
automatic ion exchange chromatography apparatus for laboratory use; filtration plates, filter carrier racks and trays, 
column loaders, vials and vacuum manifolds; filter punch assay apparatus and instruments; testing apparatus; mass flow 
controllers; pressure sensors; ultrafiltration filters; kits for analysis, determination and/or identification of biological 
and/or chemical molecules and/or species; sterility testing devices; electronic testing apparatus, air monitoring units; 
ultrafiltration membranes as part of scientific apparatus; bioluminescence system for detecting contamination in liquids; 
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equipment for performing chromatographic separation and parts thereof; purification units, apparatus, instruments and 
cartridges for laboratory use; adsorptive separation devices; computer software for management of biopharmaceutical 
purification processes; test units for determining the integrity and/or pore-size distribution of membrane filters; 
laboratory sample concentrator unit; laboratory equipment, tissue testing equipment; magnetically controlled pore glass; 
inserts for culture plates for laboratory use; electro-elution apparatus; equipment for use in cell culture, membranes and 
membrane cartridges; fluid separation apparatus; microprocessor-based pressure control units; clinical or laboratory 
sample concentrator unit; electronic and electrical testing apparatus for laboratory contaminants and clinical analysis, 
electrophoresis separators; incubators for microbiological samples on filters; ultraviolet sterilizers for filter holder 
between filtrations and for water supplies for laboratory or scientific use; pressure sensors, temperature sensors and 
other sensors; membrane filters for laboratory and scientific use; membranes and apparatus used in dialysis, reverse 
osmosis and ultrafiltration for laboratory or scientific use; bioreactors; bioreactors for industrial use; spectrometers used 
for the detection and quantification of proteins; stands, test tube and vial stand kits for incubating venous endothelial 
cells; stands for fixing the laboratory instruments and apparatus (equipment especially made for laboratories); probes 
and detection probes; instruments for molecular biological and immunological testing; diagnostic apparatus and 
instruments for scientific use; test kits, namely microscope slides for different colourings for positive controls; 
immunoprecipitation kit for laboratory (laboratory apparatus); microscope slides and liquid cover glass; closures and 
closure systems for containers seals and stoppers for laboratory bottles containing chemicals, medical and 
pharmaceutical substances as well as solutions for injection; antibody specificity array scanners, readers and image 
analyzers for detecting chemiluminescent signals in antibody specificity array experiments in drug development and 
pharmaceutical research; antibody specificity array scanners, readers and image analysis units for use in antibody 
specificity array experiments in drug development and pharmaceutical research; computer software for use with antibody 
specificity array scanners, readers and image analyzers for analysis and quantification of specificity and reactivity of 
biological molecules; histone antibody specificity assay kits consisting of microarray membranes, chemical reagents for 
use in histone antibody specificity research, readers and image analysis units for the detection and analysis of antibodies 
and computer software for use in antibody-specific testing scanners, readers and analysis units for the analysis and 
quantification of specificity and reactivity in biological molecules; scientific apparatus and instruments all for use in 
cytology; cell culture apparatus for use in laboratories, namely culture dishes, culture flasks, culture tubes, vials; blood 
cell analysis apparatus (other than for medical use); automated microbiology and haematology staining instruments, 
replacement vessels and lids and recirculation, and electronic water bath units used as laboratory equipment; electrical 
apparatus for the evaluation of enzymatic activity; chromatography devices for laboratory purposes; other laboratory 
machines and instruments; chromatography columns for measuring purposes; chromatography devices for measurement
purposes and corresponding accessories; chromatography columns for laboratory use and corresponding accessories; 
chromatography columns for use in laboratory purification and corresponding accessories; devices for concentrating and
purifying samples as pretreatment of quantitative analysis; solid phase extraction cartridges for laboratory use; solid 
phase microextraction fibres, fibre holders, and fibre assemblies for concentrating and purifying samples as pretreatment 
of quantitative analysis; apparatus for the synthesis of peptides; automatic immune detection devices used for laboratory 
purposes; disposable dispenser syringes for laboratory use; reusable dispenser syringes for laboratory use; electrodes 
for laboratory research; laboratory consumables, namely pipette tips; laboratory equipment, specifically crucibles, 
funnels, callipers, pipette racks, test tube racks, pipettes, and microarrays; laboratory glassware, namely measuring 
vessels, pipettes, test tubes, beakers, flasks and glassware with measuring scales; magnetic stir bars; micrometers; 
carbon nanotubes for use in extremely small scale electronic and mechanical applications; plates, glass slides or chips 
having multi-well arrays that can be used in chemical analysis, biological analysis or patterning for scientific, laboratory 
or medical research use; pipettes; protective clothing especially made for use in laboratories; scalpels for laboratory use; 
incubators for bacteria culture; laboratory smear devices other than for medical purposes; equipment with pearls 
(laboratory devices for medical purposes), used for the calibration and quality control for the analysis, diagnosis and 
testing of biological samples; biological sample collection and preparation equipment.

Cl.10;Syringes, pincers, suckers, ice packs, material for artificial eardrum membranes, material for prostheses and 
fillings for medical implants; devices for mixing pharmaceuticals and diluents for patient use; laboratory swab devices for 
medical purposes.

Cl.11;Gas regulators.

Cl.14;Stopwatches.

Cl.35;E-commerce services, notably the supply of information and advice for consumers in the selection of products 
that are on sale for advertising and distribution purposes in academic research, agriculture, test development and in test 
procedures, biotechnology, chemical research and development, in clinical testing procedures, in cosmetics and personal
care, in the manufacture of diagnostic materials, in environmental protection and industrial hygiene, in the sector of 
flavours and fragrances, food and beverages, forensics, medical materials and acquisition for the pharmaceutical 
industry, notably in the purchasing of chemicals for third parties.

Cl.39;User-defined packaging of chemicals and pharmaceuticals.

Cl.40;Material processing with biochemical, biological and pharmaceutical materials; material processing with 
chemicals; water treatment; water purification; treatment of metal; user-defined, client-specific production of chemical 
products for use in manufacturing, research and science; user-defined, client-specific production of mixtures for use in 
pharmaceuticals; filtration services; pharmaceutical filtration service; processing of chemicals; processing of 
biopharmaceutical materials for third parties; client-specific production of peptides with a highly productive parallel 
system as a range of services for researchers in the Life Science sector.

Cl.42;Medical and pharmacological research services; natural science services; testing, authentication and quality 
control in the medical and pharmacological research industries; pharmaceutical research and development services; 
laboratory research services in connection with medicinal products; Platform as a Service [PaaS]; hosting of e-commerce 
platforms on the Internet; hosting of transaction platforms on the internet; hosting of communication platforms on the 
internet; user-defined weighing of chemicals and pharmaceuticals; scientific research services in the fields of molecular 
and cell biology including custom-made cell lines and development and implementation of associated assays, protocols 
or kits for scientific, diagnostic, industrial or research use.
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Cl.45;Consulting services in the field of regulatory compliance.

8542



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4021987    19/11/2018
[International Registration No. : 1355441]
AEROPORTS DE PARIS

1 rue de France F-93290 TREMBLAY-EN-FRANCE France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; consulting services 
in connection with business organization and management; professional business consultancy; business administration; 
procurement services for others (purchasing goods and services for other businesses); airport management 
administration services; commercial management and commercial administration services; commercial management and 
commercial administration services relating to passenger and merchandise terminals; administrative and commercial 
management of airports; commercial consultancy services; commercial management, administration and operation of 
aircraft fueling systems; commercial assistance to companies; commercial management, administration and operation of 
transport information counters; company management assistance, namely, business management assistance; 
commercial management, administration and operation of passenger embarkation and disembarkation facilities; 
commercial management, administration and operation of facilities for customs inspection for others; compilation of 
commercial reports; recording, compilation and administration of stocks; administrative management of customer 
complaints; management services for the control of fuel stocks; commercial management of fuel in the field of 
aeronautics; commercial management of refueling facilities; administrative management of aircraft flight personnel; 
commercial management and administration of aircraft hangars; information and consulting services concerning all the 
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aforesaid services; advertising services concerning all the aforesaid services; marketing and sales promotion services for
aviation companies, airports, terminals and stations; organization of exhibitions for commercial and advertising 
purposes; organization of competitions (advertising or sales promotion); retail sale of transport documents and airplane 
tickets; loyalty program management services; commercial information services; commercial information and advice for 
consumers, especially in airports, terminals, stations and on board aircraft; retail sale of perfumes and cosmetics, optical 
goods, computer and electronic goods, stationery, printed matter, jewelry, leather goods, umbrellas, clothing and clothing 
accessories, food products, alcoholic and non-alcoholic beverages, tobacco and smokers" articles.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; insurance services; banking services; 
on-line banking services; provident fund services; issuing of travelers" checks or credit cards; real estate appraisals; 
financial management; real estate management; financing services; financial analysis; raising or investing capital; 
financial consultancy; financial evaluation (insurance, banking, real estate); fund investment; financial services 
concerning airports.

Cl.37;Construction; airport construction; construction information; construction consultancy; building construction 
supervision; masonry; plastering or plumbing; roofing services; insulation services (building); demolition of buildings; 
rental of construction equipment; cleaning of building interiors, buildings (exterior surfaces or windows); cleaning or 
servicing of vehicles; vehicle breakdown assistance (repair); disinfection; rat exterminating; cleaning of clothing; 
renovation of clothing; leather or fur care, cleaning and repair; linen ironing; shoe repair; retreading or vulcanization 
(repair) of tires; office machine and equipment installation, maintenance and repair; machinery installation, maintenance 
and repair; installation, maintenance and repair of computers; maintenance and repair of timepieces; repair of locks; 
furniture restoration; shipbuilding; installation and maintenance of automated or non-automated recording terminals for 
passengers and luggage; repair, maintenance and overhaul of aircraft and vehicles and ground handling machines; 
cleaning of aircraft; exterior and interior cleaning of airports and terminals; installation, maintenance and overhaul of 
heating and cooling devices on board aircraft; de-icing/anti-icing services; snow/ice removal services; installation and 
maintenance of sanitary installations on board aircraft; maintenance of aircraft, airports, ramps and ground handling 
devices; airplane repair services; maintenance and overhaul of refueling facilities, merchandise and luggage containers 
and pallets; development, technical design and maintenance of merchandise containers and pallets; Vehicle fuel supply 
(refueling) services; cleaning of exterior airport runways; information and advisory services in the aforesaid fields.

Cl.39;Transport, packaging and storage of merchandise; passenger transport; transport of travelers; animal transport; 
escorting of travelers; air transport; bus or coach services; car transport; chauffeur services; parcel delivery; wrapping of 
goods; mail delivery; delivery of newspapers, magazines and brochures; delivery of meals, beverages, goods and 
merchandise; wrapping of merchandise; organization of storage space and storage facilities; storage information; freight 
forwarding services; freight (transport of merchandise); information on transport or vehicle rental; vehicle rental; 
information relating to the transport of passengers, merchandise and animals; courier services (mail or merchandise); 
courier services; car parking services; airport services; transfer and transit of passengers, aircraft crews, luggage and 
merchandise; baggage handling; loading and unloading of cargo; loading and unloading of air freight; freight handling 
services; car shuttle services, check-in services for passengers, luggage and merchandise; loading and unloading of 
airplanes; joint transportation of passengers; assistance in the event of vehicle breakdowns (towing), towing of aircraft; 
fuel supply services; storage, transport and delivery of fuels and oils; car rental; rental of containers; freight brokerage; 
transport brokerage; rental of warehouses, garages; provision of wheelchairs for passengers; rental of parking spaces; 
loan, rental and provision of aircraft; professional consulting in the field of air transport, provision of information relating 
to aircraft traffic; transportation of food products, beverages, meals or meal trays; loading and unloading of merchandise 
on board aircraft for the provisioning (equipping) of cabins, cockpits and holds; handling of access ramps, gangways or 
carts; information and consulting services concerning all the aforesaid services.

Cl.41;Education; training, teaching, organization and conducting of training workshops, airport personnel training; 
vocational training for airport professions; entertainment; sporting or cultural activities; organization of events for 
cultural or educational purposes; organization and conducting of colloquiums; editing of texts (other than for 
advertising), books, journals, newspapers, periodicals, magazines, newsletters and publications of all kinds (other than 
for advertising) and in all forms including electronic and digital publications; providing online electronic publications, not 
downloadable; publication of texts (other than advertising texts), books, journals, newspapers, periodicals, magazines 
and newsletters; videotaping; film production, movie screening, editing of radio and television programs; organization of 
games and competitions.

Cl.42;Design and development of computers and software; computer system design; consultancy relating to 
computers; research in the field of environmental protection; quality control; software development (design); technical 
project study; surveying (engineering work); engineering; software installation; rental of computer software; computer 
rental; maintenance of computer software; updating of software; maintenance of computer software; programming for 
computers; urban planning; construction drafting.

Cl.45;Safety and security services for the protection of property and individuals (excluding the transport thereof); 
airport installation security services; examination of passengers, luggage and merchandise; inspection of passengers, 
luggage and merchandise by means of sniffer dogs and trace-detection means; luggage identification (monitoring 
services); inspection of merchandise for security purposes; securing of containers; passenger control services (security 
examination) particularly in airports or on board aircraft; inspection for security purposes particularly in airports or on 
board airplanes; security services relating to the appropriate identification and authorization of staff; security 
consultancy; consultancy relating to airport security; consultancy and evaluation relating to security of goods and 
persons especially on board aircraft, inside airports and in the field of transport; escorting (personal body guarding); 
night monitoring of airport facilities and aircraft; guarding of aircraft; legal services; security, checking and inspection of 
aircraft, airports, ramps and ground handling facilities; information and consulting services concerning all the aforesaid 
services.
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Priority claimed from 04/06/2018; Application No. : T201851290 ;Finland 

4035667    21/09/2018
[International Registration No. : 1439861]
PICOSUN OY

Tietotie 3 FI-02150 Espoo Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for atomic scale layer deposition; atomic scale layer deposition apparatus.

Cl.9;Data processing equipment; computers and computer programmes for atomic scale layer deposition apparatus.

Cl.40;Treatment and coating of materials by atomic scale layer deposition method and consulting connected thereto.
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4041608    03/12/2018
[International Registration No. : 1418095]
GATES CORPORATION

1551 Wewatta Street Denver CO 80202 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Engine timing components, namely, sprockets and pulleys, variable diameter pulleys, adjustable pulleys, dual 
pulley tensioning systems; tensioners, lockable tensioning devices, and tensioning idlers, being parts of engines, 
machines or motors used in industrial applications; belts for engines and motors, namely, fan belts for motors and 
engines; timing belts for engines for land vehicles; power transmission belts for engines and motors, used in industrial 
applications; timing belts for engines and motors used in industrial applications, v-ribbed belts for engines and motors; v-
belts for engines and motors; crankshaft dampers for engines; vehicle engine parts, namely, oil caps; hydraulic hose 
crimping machines; shaft couplings for machines.

Cl.12;Fuel caps for land vehicles; power transmission belts for land vehicles.

Cl.17;Flexible tubes not of metal, namely, hydraulic hose, fuel hose, braided hose and rigid tubing all made of rubber; 
rubber or plastic coupling assemblies, namely, hose clamps; rubber sleeves for protecting parts of machinery, namely, 
hose clamping sleeves; rubber protective sleeves for protecting parts of machinery.

8546



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4042948    25/10/2018
[International Registration No. : 1440734]
OBSHCHESTVO S OGRANICHENNOI OTVETSTVENNOSTYU "SONET"

Serdobolskaya ulitsa, 68 RU-197342 Saint-Petersburg Russian Federation

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.2;Annatto [dyestuff]; auramine; white lead; paper for dyeing Easter eggs; dyes; binding preparations for paints; 
glazes [paints, lacquers]; litharge; primers; gamboge for painting; gum-lac; repositionable paint patches; indigo 
[colorant]; gum resins; colophony; colorants; alizarine dyes; aniline dyes; colorants for the restoration of furniture in the 
form of markers; ink for leather; ink for skin-dressing; dyewood; food dyes; paints; watercolor paints for use in art; 
aluminium paints; asbestos paints; bactericidal paints; wood stains; ceramic paints; distempers; oil paints for use in art; 
fireproof paints; printing ink; engraving ink; enamels for painting; black japan; lacquers; bitumen varnish; bronzing 
lacquers; copal varnish; anti-corrosive bands; mastic [natural resin]; cobalt oxide [colorant]; zinc oxide [pigment]; silver 
paste; printers" pastes [ink]; pigments; coatings [paints]; coatings for roofing felt [paints]; wood coatings [paints]; 
varnishes; aluminium powder for painting; bronze powder for painting; silvering powders; metals in powder form for use 
in painting, decorating, printing and art; protective preparations for metals; mordants; thinners for paints; thinners for 
lacquers; whitewash; carbon black [pigment]; soot [colorant]; lamp black [pigment]; sandarac; thickeners for paints; 
sienna earth; siccatives [drying agents] for paints; natural resins, raw; badigeon; anti-tarnishing preparations for metals; 
wood preservatives; sumac for varnishes; minium; turpentine [thinner for paints]; fixatives [varnishes]; fixatives for 
watercolors; metal foil for use in painting, decorating, printing and art; yellowwood [colorant]; edible inks; enamels 
[varnishes]; silver emulsions [pigments].

Cl.16;Fountain pens; aquarelles; albums; paper bows, other than haberdashery or hair decorations; note books; pads 
[stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; 
paper; paper sheets [stationery]; waxed paper; papers for painting and calligraphy; wood pulp paper; carbon paper; 
copying paper [stationery]; parchment paper; luminous paper; wrapping paper; house painters" rollers; composing 
sticks; modelling wax, not for dental purposes; sewing patterns; bunting of paper; modelling clay; polymer modelling 
clay; drawing sets; engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; 
holders for stamps [seals]; page holders; table runners of paper; engraving plates; writing slates; galley racks [printing]; 
drawing boards; punches [office requisites]; magazines [periodicals]; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; graphic representations; graining combs; drawing instruments; 
calendars; tracing paper; tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; 
lithographic stones; ink stones [ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers 
[decalcomanias]; paintings [pictures], framed or unframed; cardboard; wood pulp board [stationery]; catalogues; spools 
for inking ribbons; covers of paper for flower pots; paintbrushes; painters" brushes; writing brushes; glue for stationery 
or household purposes; gluten [glue] for stationery or household purposes; isinglass for stationery or household 
purposes; starch paste [adhesive] for stationery or household purposes; printing blocks; books; comic books; drawing 
pins; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons, other than haberdashery 
or hair decorations; gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes 
[office requisites]; inking ribbons; adhesive tapes for stationery or household purposes; self-adhesive tapes for 
stationery or household purposes; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; steel letters; 
type [numerals and letters]; lithographs; paint trays; architects" models; plastics for modelling; modelling materials; 
teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or 
household purposes; stuffing of paper or cardboard; bookbinding material; packaging material made of starches; packing 
[cushioning, stuffing] materials of paper or cardboard; tablemats of paper; pencil sharpening machines, electric or non-
electric; bookbinding apparatus and machines [office equipment]; chalk for lithography; writing chalk; tailors" chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; painters" easels; hand-rests 
for painters; printing sets, portable [office requisites]; bibs, sleeved, of paper; stickers [stationery]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; sealing wafers; covers [stationery]; embroidery designs
[patterns]; musical greeting cards; greeting cards; postcards; conical paper bags; palettes for painters; ink sticks; 
pantographs [drawing instruments]; files [office requisites]; folders for papers; papier mâché; pastels [crayons]; 
modelling paste; pen cases; pen wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; 
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drawing pens; sealing stamps; seals [stamps]; clipboards; desk mats; letter trays; stamp stands; stands for pens and 
pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; bookbinding 
cloth; gummed cloth for stationery purposes; printers" blankets, not of textile; portraits; paperweights; writing cases 
[sets]; inkstands; office requisites, except furniture; writing materials; writing instruments; drawing materials; school 
supplies [stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic 
works of art; prospectuses; ledgers [books]; printers" reglets; indexes; paper cutters [office requisites]; rubber erasers; 
elastic bands for offices; graphic reproductions; retractable reels for name badge holders [office requisites]; marking 
pens [stationery]; penholders; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; 
staples for offices; erasing products; writing board erasers; sealing wax; writing or drawing books; fabrics for 
bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; cardboard 
tubes; Indian inks; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling 
presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; flags of paper; silver paper; 
molds for modelling clays [artists" materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; artists" watercolor saucers; ink; correcting ink [heliography]; 
inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery [office requisites]; stamps 
[seals]; shields [paper seals]; prints [engravings].
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Priority claimed from 03/05/2018; Application No. : 017895598 ;European Union 

4079927    01/11/2018
[International Registration No. : 1446660]
InCoax Networks AB

Utmarksvägen 4 SE-801 92 Gävle Sweden

Proposed to be Used
IR DIVISION
Cl.9;Modems; network routers; ethernet switches; optical switches; coaxial cables; signal splitters; combiners for cable 
nets; communication processors; software; broadband installations; telecommunications networks.

Cl.37;Installation of communications networks; maintenance and repair of computer network equipment.

Cl.38;Telecommunications; telecommunication network services; providing access to computer networks; provision of 
broadband telecommunications services.
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Priority claimed from 23/04/2018; Application No. : 4448323 ;France 

4080198    22/10/2018
[International Registration No. : 1446527]
BIOFARMA

50 rue Carnot F-92284 SURESNES Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; data and information processing apparatus and equipment; software; 
computer programs; software recorded on magnetic media or downloaded from a remote computer network; 
downloadable computer software applications; telecommunications equipment for use with mobile networks; personal 
digital assistant; connected bracelets, connected scales, connected watches (measuring instruments); activity sensors; 
mobile applications; digital applications; algorithms (software); artificial intelligence software; computer platforms in the 
form of information sharing software; connected self-measuring tools; virtual reality computer programs; analysis 
systems based on artificial intelligence (software); electronic chips connected to an information system; virtual reality 
helmets; downloadable software for the streaming of audio and video content on mobile telephones, tablet computers, 
personal computers and televisions; application program interface that enables developers to integrate video content and 
functionalities in Internet sites, software applications or devices; software for monitoring physiological signals; software 
for the analysis, storage and monitoring of physiological data, including diagnostic, surveillance and warning tools; 
devices for capturing and transmitting physiological signals.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; apparatus and 
instruments for checking, diagnosis, monitoring and alerts relating to heart, respiratory, neurological and physiological 
disorders; medical devices and instruments; diagnostic devices for medical use.

Cl.44;Medical services; hygienic and beauty care for human beings; health counseling services; pharmacy advice; 
health services; telemedicine services; therapeutic services; medical diagnosis services; home care services; 
individualized medical prescription services; online medical prescription services; provision of medical support in the 
monitoring of patients receiving medical treatment; advice relating to home medical treatment; advice relating to self-
medication; provision of medical information to patients; remote medical examination services; advice related to personal 
wellbeing [health]; medical monitoring of patients including remote monitoring.

Cl.45;Provision of individual support services to families of patients with serious illnesses; emotional support for 
families; making available individual support services for patients with serious illnesses and their family; social 
networking services.
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Priority claimed from 04/04/2018; Application No. : 30 2018 103 817 ;Germany 

4080893    02/10/2018
[International Registration No. : 1446688]
Covestro Deutschland AG

Kaiser-Wilhelm-Allee 60 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemicals used in science; chemical preparations for use in 
photography; chemicals for use in agriculture; chemicals used in horticulture; chemicals used in forestry; synthetic 
resins, unprocessed; unprocessed plastics; fire extinguishing compositions; fire prevention compositions; tempering 
preparations; metal tempering preparations; soldering preparations; soldering chemicals; tanning substances; tanning 
compositions for animal skins; adhesives for use in industry; putties and other paste fillers; compost; fertilizing 
preparations; fertilizers; biological preparations for use in industry and science.

Cl.2;Paints; anti-rust preparations; wood preservatives; lacquers; dyes, colorants, pigments and inks for printing; 
printing ink; inks for marking; engraving ink; thinners and thickeners for coatings, dyes and inks; coatings; raw natural 
resins; metal in foil and powder form for use in painting, decorating, printing and art; additives in connection with the 
aforesaid goods, included in this class.

Cl.9;Recording apparatus; apparatus for broadcasting sound, data or images; apparatus for the reproduction of images; 
magnetic data carriers; sound recording discs; compact discs; dvds; digital recording media; coin-operated mechanisms; 
cash registers; calculators; data processing equipment; computers; computer software; application software; 
downloadable application software for smart phones; computer e-commerce software; computer e-commerce software to 
allow users to perform electronic business transactions via a global computer network; software for customer relations 
management; software development kits [sdks]; software for the processing of business transactions; computer software 
platforms, recorded or downloadable; software for operating an online shop; software for embedding online advertising 
on websites; software for arranging online transactions; software for evaluating customer behaviour in online shops; 
application software for e-commerce; computer software for operation and administration of call centers and contact 
centers; computer software for the provision of customer services and customer care services; computer software for the 
administration of services and workflows of customer service personnel; computer software for queuing, forwarding, 
transmitting, making conference calls, recording, monitoring and supervising communications with customer service 
agents and customer advisors.

Cl.17;Rubber, raw or semi-worked; unprocessed and semi-processed gutta-percha; gum, raw or semi-worked; mica, 
raw or partly processed; substitutes for unprocessed and semi-processed gum; substitutes for unprocessed and semi-
processed gutta-percha; substitutes for unprocessed and semi-processed mica; plastics in extruded form for use in 
manufacture; extruded plastics in the form of pellets for use in manufacture; artificial resins in extruded form for use in 
manufacture; resins in extruded form for general industrial use; packing materials; seals, sealants and fillers; insulating 
materials and articles; insulation and barrier articles and materials; stopping materials; insulating materials; synthetic 
resins, semi-processed; semi-worked pla [polylactide] filaments for use in 3d printing; semi-worked abs [acrylonitrile 
butadiene styrene] filaments for use in 3d printing; semi-worked thermoplastic filaments used for 3d printing; flexible 
pipes, tubes, hoses and junctions therefor [including valves] and junctions for rigid pipes, all not of metal; semi-worked 
thermoplastic powders; semi-worked pla filaments for use painting and printing; semi-worked abs filaments for use in 
painting and printing; semi-worked thermoplastic filaments for use in painting and printing; semi-worked thermoplastic 
powders for use in painting and printing.

Cl.35;Advertising, marketing and promotional services; advertising planning services; business management; 
business administration; clerical services; organization, operation and supervision of loyalty and incentive schemes; 
organisation and management of business incentive and loyalty schemes; advertising services provided via the internet; 
production of television and radio advertisements; book-keeping; auctioneering services; arranging and conducting trade 
shows; organization of trade fairs for commercial or advertising purposes; opinion polling; data processing; provision of 
business information; advertising agency services; providing advertising services for others; computerized file 
management; business consulting; electronic commerce services, namely, providing information about products via 
telecommunication networks for advertising and sales purposes; provision of information and advisory services relating 
to e-commerce; business services, namely providing business directory information via a global computer network; 
compilation of information into computer databases; online ordering services; advertising of goods and services of 
others via local and global computer networks; import-export agency services; management of telephone call centers for 
others; negotiation and conclusion of commercial transactions for third parties; providing business directory information 
via a global computer network; business management services relating to electronic commerce; advertising services for 
the promotion of e-commerce; provision of on-line business and commercial information; provision of an on-line 
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marketplace for buyers and sellers of goods and services; providing on-line auction services; provision of advertising 
space by electronic means and global information networks; rental of advertisement space and advertising material; 
rental of advertising time on communication media; providing and rental of advertising space on the internet; outsourcing 
services in the nature of arranging service contracts for others; arranging commercial transactions, for others, via online 
shops; retail, wholesale, mail order and online retail services relating to chemical preparations for use in industry, 
chemicals used in science, chemical preparations for use in photography, chemicals for use in agriculture, chemicals 
used in horticulture, chemicals used in forestry, synthetic resins, unprocessed, unprocessed plastics, fire extinguishing 
compositions, fire prevention compositions, tempering preparations, metal tempering preparations, soldering 
preparations, soldering chemicals; retail, wholesale, mail order and online retail services relating to tanning substances, 
substances for tanning animal skins and hides, adhesives for use in industry, putties and other paste fillers, compost, 
fertilizing preparations, fertilizers, biological preparations for use in industry and science; retail, wholesale, mail order and
online retail services relating to paints, anti-rust preparations, wood preservatives, lacquers, dyes, colorants, pigments 
and inks, printing ink, inks for marking, engraving ink, thinners and thickeners for coatings, dyes and inks, coatings, raw 
natural resins, metal in foil and powder form for use in painting, decorating, printing and art, additives in connection with 
the aforesaid goods; retail, wholesale, mail order and online retail services relating to rubber, raw or semi-worked, 
unprocessed and semi-processed gutta-percha, gum, raw or semi-worked, mica, raw or partly processed, substitutes for 
unprocessed and semi-processed gum, substitutes for unprocessed and semi- processed gutta-percha, substitutes for 
unprocessed and semi-processed mica, plastics in extruded form for use in manufacture, extruded plastics in the form of 
pellets for use in manufacture; retail, wholesale, mail order and online retail services relating to artificial resins in 
extruded form for use in manufacture, resins in extruded form for general industrial use, packing materials, seals, 
sealants and fillers, insulating materials and articles, insulation and barrier articles and materials, stopping materials, 
insulating materials, synthetic resins, semi-processed; retail, wholesale, mail order and online retail services relating to 
semi-worked pla filaments for use in 3d printing, semi-worked abs filaments for use in 3d printing, semi-worked 
thermoplastic filaments used for 3d printing, flexible pipes, tubes, hoses and junctions therefor [including valves] and 
junctions for rigid pipes, all not of metal; retail, wholesale, mail order and online retail services relating to semi-worked 
thermoplastic powders, semi-worked pla filaments for use in painting and printing, semi-worked abs filaments for use in 
painting and printing, semi-worked thermoplastic filaments for use in painting and printing, semi-worked thermoplastic 
powders for use in painting and printing.

Cl.36;Finance services; monetary affairs; insurance services; real estate affairs; money transmission services; 
transmission of funds by electronic means for others; transfer of payments for others via the internet; exchanging money 
and money transfer services; electronic commerce payment services; financial services in the nature of billing and 
payment processing services; financial consultancy; financial information; financial administration services; financial 
sponsorship; financial appraisal services; financial and financing services; financing and funding services; computerised 
financial services for retail businesses; processing of payments [financial services]; financial payment services; 
conducting of financial transactions on-line; financial transaction services; online financial transactions; fund investment;
issue of tokens of value and issuing of cash vouchers.

Cl.38;Telecommunication services; providing access to e-commerce platforms on the internet; providing access to 
platforms and portals on the internet; provision of access to an electronic marketplace [portal] on computer networks; 
signal transmission for electronic commerce via telecommunication systems and data communication systems; 
telecommunication services provided via internet platforms and portals; telecommunication services provided via 
platforms and portals on the internet and other media; provision of access to web pages; provision of telecommunication 
access and links to computer databases and to the internet; providing access rights to links to websites of others to 
facilitate e-commerce and real world business transactions; wireless transfer of data via wireless application protocols 
[waps]; telephone communication services provided for hotlines and call centers; provision of access to an interactive 
website in a global computer network for others to send information, respond to inquiries and place and execute orders 
for goods, services and business opportunities; providing access to a website on a global computer network by means of 
which third parties can offer goods and services, place and execute orders, conclude contracts and conduct business; 
providing access to an electronic directory for third party web sites to facilitate business transactions; providing 
electronic mailboxes for sending and transmitting messages among and between computer users regarding goods, 
services and business opportunities.

Cl.39;Transport by pipeline; transport; distribution [transport] of retail goods; packaging and storage of goods; vehicle 
parking and storage; leasing and rental of objects in connection with the providing of the aforesaid services, included in 
this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;Computer programming and software design; computer software design; constructing an internet platform for 
electronic commerce; consultancy services relating to software used in the field of e-commerce; consultancy relating to 
the creation and design of websites for e-commerce; development of computer software for logistics, supply chain 
management and e-business portals; design and development of computer software for logistics, supply chain 
management and e-business portals; interactive hosting services which allow users to publish and share their own 
content and images online; hosting online facilities for conducting interactive discussions; hosting of e-commerce 
platforms on the internet; hosting of transaction platforms on the internet; maintenance of software used in the field of e-
commerce; administration of user rights in computer networks; programming of computer software for the control of data 
transmitted via telecommunications; software as a service [saas]; platform as a service [paas]; electronic data storage 
and data back-up services; temporary electronic storage of information and data; it consultancy, advisory and information
services; hosting of databases; electronic storage services for archiving electronic data; encryption, decryption and 
authentication of information, messages and data; programming and implementation of software for e-commerce 
platforms.
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4080901    09/10/2018
[International Registration No. : 1446525]
Fasciotens GmbH

Moltkeplatz 1 45138 Essen Germany

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; surgical apparatus and instruments; surgical wound closures; surgical 
apparatus and instruments for applying tensile forces to human tissue; surgical sponges; surgical nets; surgical 
implants; surgical and wound care equipment; surgical tubes, in particular for wound drainage; surgical apparatus for 
wound drainage; surgical and medical apparatus and instruments for negative pressure wound therapy; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.44;Surgical services; rental of surgical apparatus and instruments.
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Priority claimed from 12/01/2018; Application No. : UK00003282222 ;United Kingdom 

4080904    25/06/2018
[International Registration No. : 1447304]
Eppendorf AG

Barkhausenweg 1 22331 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, apparatus and equipment, including laboratory equipment; laboratory centrifuges; dosing 
devices, in particular single-use devices; apparatus of plastic with communicating connections, including tubes, pipes, 
bags, containers and filters for pharmaceutical or biotechnology applications; pipettes, multichannel pipettes, pipette 
controllers, pipette tips, filters for use in pipettes or pipette tips; pipette stands; charging stations for pipettes; pipette 
accessories; syringes for use with pipettes; dispensers, in particular being attachments for containers; incubators; 
microtiter plate; devices for reading microtiter plates; testing apparatus not for medical purposes; incubators for bacteria 
culture; chemistry apparatus and instruments; computer programs (recorded); computer programs (downloadable 
software); computer software, recorded; diagnostic apparatus, not for medical purposes; dosimeters; laboratory trays; 
laboratory centrifuges; diaphragms for scientific apparatus; microscopes; optical apparatus and instruments; apparatus 
and instruments for physics; sceleroscopes; thermostats; lens hoods; scales; weighing apparatus and instruments; 
printers; laboratory equipment; tubes for laboratory and scientific use; test tubes for use in laboratories; disposable 
products for laboratories (sample containers, pipettes, pipette tips, tweezers); laboratory supplies of plastic, in particular 
bottles, vials, spray bottles, connectors, zippered pouches, laboratory tubes, PCR tubes and accessories; eyeglasses; 
lenses; spectacle frames; sunglasses; optics; magnetic data carriers, recording discs; compact discs, DVDs and other 
digital recording media.

Cl.10;Tubes for medical use; test tubes for medical use; diagnostic apparatus for medical purposes; medical apparatus 
and instruments; containers for medical, diagnostic, chemical, biological and laboratory purposes.

Cl.11;Filters, including filter apparatus and installations; apparatus and installations for treatment of solutions in the 
pharmaceutical, medical and laboratory fields; bioreactors and fermenters; freezers, refrigerators; refrigerating 
containers; freezer apparatus and installations.

Cl.16;Paper and cardboard; printed matter; stationery; office requisites, except furniture; instructional and teaching 
material (except apparatus); printed matter, namely, newsletters, periodicals, books, brochures, guides, bulletins, 
magazines, product manuals, and printed instructional, educational, and teaching materials all in the fields of science, 
technology, electronic and optical equipment, testing, measurement, chemical or biological analysis, telecommunication, 
and medicine; printed instructional, educational and teaching materials; note pads; note cards; memo pads; self-adhesive 
notes and writing tablets; greeting cards; folders for papers; document files [stationery]; announcement cards; stickers 
(stationery); pencils; pads (stationery); writing paper; pamphlets; bookbindings; books; flyers; forms; photographs 
(prints); graphic representations; graphic reproductions; handbooks [manuals]; calendars; bookmarkers; note books; 
paperclips; conical paper bags; posters; playcards of paper or cardboard; advertisement boards of paper or cardboard; 
prospectuses; boxes of cardboard or paper; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard 
articles; periodicals; magazines [periodicals]; newspapers; merchandising articles consisting of the above-mentioned 
goods; parts and accessories for all the above-mentioned goods, insofar as they are included in this class.

Cl.21;Household or kitchen utensils; glassware, porcelain, earthenware.

Cl.25;Clothing, headgear, caps.

Cl.28;Games, playthings, gymnastic and sporting articles.

Cl.30;Merchandising articles and giveaways in the form of sweets, cereal- based snack food; cookies; crackers; candy 
and confectionery.

Cl.35;Advertising; business management; business administration; office functions; updating of advertising material; 
cost price analysis; business inquiries; business management and organization consultancy; business management 
consultancy; publication of publicity texts; business information; marketing; on-line marketing on a computer network; 
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organization of exhibitions and trade fairs for scientific and advertising purposes; public relations; systemization of 
information into computer databases; direct mail advertising; administrative processing of purchase orders; 
demonstration of goods; publicity columns preparation; merchandising; creation of customer acquisition and customer 
loyalty programs, customer loyalty marketing, presentation of goods and services; compilation, updating of data in 
databases; maintenance of data in databases; retail and wholesale services for the following goods: scientific 
instruments, apparatus and equipment, including laboratory equipment, laboratory centrifuges, dosing devices, in 
particular single-use devices, apparatus of plastic with communicating connections, including tubes, pipes, bags, 
containers and filters for pharmaceutical or biotechnology applications, pipettes, multichannel pipettes, pipette 
controllers, pipette tips, filters for use in pipettes or pipette tips, pipette stands, charging stations for pipettes, pipette 
accessories, syringes for use with pipettes, dispensers, in particular being attachments for containers, incubators, 
microtiter plate, devices for reading microtiter plates, testing apparatus not for medical purposes, incubators for bacteria 
culture, chemistry apparatus and instruments, computer programs (recorded), computer programs (downloadable 
software), computer software, recorded, diagnostic apparatus, not for medical purposes, dosimeters, laboratory trays, 
laboratory centrifuges, diaphragms for scientific apparatus, microscopes, optical apparatus and instruments, apparatus 
and instruments for physics, sceleroscopes, thermostats, lens hoods, scales, weighing apparatus and instruments, 
printers, laboratory equipment, tubes for laboratory and scientific use, test tubes for use in laboratories, disposable 
products for laboratories (sample containers, pipettes, pipette tips, tweezers), laboratory supplies of plastic, in particular 
bottles, vials, spray bottles, connectors, zippered pouches, laboratory tubes, pcr tubes and accessories, eyeglasses, 
lenses, spectacle frames, sunglasses, optics, magnetic data carriers, recording discs, compact discs, dvds and other 
digital recording media, tubes for medical use, test tubes for medical use, diagnostic apparatus for medical purposes, 
medical apparatus and instruments, containers for medical, diagnostic, chemical, biological and laboratory purposes, 
filters, including filter apparatus and installations, apparatus and installations for treatment of solutions in the 
pharmaceutical, medical and laboratory fields, bioreactors and fermenters, freezers, refrigerators, refrigerating 
containers, freezer apparatus and installations, paper and cardboard, printed matter, stationery, office requisites, except 
furniture, instructional and teaching material (except apparatus), printed matter, namely, newsletters, periodicals, books, 
brochures, guides, bulletins, magazines, product manuals, and printed instructional, educational, and teaching materials 
all in the fields of science, technology, electronic and optical equipment, testing, measurement, chemical or biological 
analysis, telecommunication, and medicine, printed instructional, educational and teaching materials, note pads, note 
cards, memo pads, self-adhesive notes and writing tablets, greeting cards, folders for papers, document files [stationery], 
announcement cards, stickers (stationery), pencils, pads (stationery), writing paper, pamphlets, bookbindings, books, 
flyers, forms, photographs (prints), graphic representations, graphic reproductions, handbooks [manuals], calendars, 
bookmarkers, note books, paperclips, conical paper bags, posters, playcards of paper or cardboard, advertisement 
boards of paper or cardboard, prospectuses, boxes of cardboard or paper, bags [envelopes, pouches] of paper or 
plastics, for packaging, cardboard articles, periodicals, magazines [periodicals], newspapers, household or kitchen 
utensils, glassware, porcelain, earthenware, clothing, headgear, caps, games, playthings, gymnastic and sporting articles, 
merchandising articles and giveaways in the form of sweets, cereal- based snack food, cookies, crackers, candy and 
confectionery; arranging and conducting of trade fairs.

Cl.41;Education services; provision of training; entertainment; sporting and cultural activities; providing online games 
services on computer networks; online publishing of electronic books and magazines; arranging and conducting of 
seminars and webinars; arranging and conducting of workshops (training); organization of exhibitions for cultural or 
educational purposes.

Cl.42;Biological research; material testing; quality control; scientific and technological services and research and 
design relating thereto; industrial analysis and research services; design and development of computer hardware and 
software¸ laboratory services, calibration services for monitoring test agents, calibration of pipettes, calibration of 
measuring apparatus.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 05/07/2018; Application No. : 88027161 ;United States of America 

4080913    10/08/2018
[International Registration No. : 1447630]
Wild Rabbit, LLC

633 W. 5th St., Ste. 2802 Los Angeles CA 90071 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software in the artificial intelligence field for use in predictive behavior in the areas of 
security, defense, finance, and employment fields; electronic sensors, computer hardware and computer software 
programs for use in collecting, testing, measuring and evaluating demonstrative physiological expressions and signals.

Cl.42;Consulting and development services in the field of artificial intelligence featuring demonstrative data from 
physiological expressions and signals in the areas of security, defense, finance, and employment fields; scientific 
research for others in the field of physiological expressions and signals; industrial research for others in the field of 
physiological expressions and signals; product research and development for others featuring sensor apparatus for 
measuring demonstrative physiological expressions and signals; development of computer software for others for use in 
measuring, monitoring, and evaluating demonstrative data of physiological expressions and signals; security consulting 
services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4080927    27/07/2018
[International Registration No. : 1447447]
Jaguar Land Rover Limited

Abbey Road, Whitley Coventry, Warwickshire CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; on-board computers for vehicles; computers for autonomous-driving; on board electronic 
systems for providing driving and parking assistance; on board electronic systems for automatic braking; on board 
electronic systems to assisting in maintaining or changing lanes when driving; cruise control systems for vehicles; 
vehicle speed control apparatus; computer software; interactive multimedia software; automotive computer software and 
hardware; computer software for use in relation to vehicles; telemetry devices for motor vehicle and engine applications; 
electric control panels; electric control apparatus, instruments and displays; sensors; integrated electronic safety 
systems for vehicles; safety and driving assistant systems; lasers for use in relation to vehicles; LIDAR apparatus for 
vehicles; radar apparatus for vehicles; cameras for vehicles; onboard cameras; action cameras; parking sensors and 
rear-view cameras for vehicles; helmet cameras; dashboard cameras; automotive measuring instruments; electronic 
apparatus for collecting measurements and receiving data; computer software, mobile applications and wireless 
transmission and receiving equipment for use in connection with autonomous and hands-free driving, automobile safety 
features and warning or alarm functions, accident prevention and traffic alerts; driving control unit for vehicles; 
computerized driver assistance systems for motor vehicles; charging stations for charging electric vehicles; apparatus 
and cables for use in charging electric vehicles; batteries for vehicles; electric accumulators, voltage regulators, aerials, 
electric batteries and mountings; anti-theft warning devices; alarm sensors; gauges; electronic or computer instrument 
panels and clusters; odometers; speedometers; tachometers; temperature sensors; voltmeters; ammeters; testing 
apparatus; proximity meters; electric circuit breakers; commutators; electric condensers; electric connections; electric 
cables; electric fuses; electric fuse boxes; electric control apparatus and instruments for motor vehicles and engines; 
electrical sensors; fire extinguishing apparatus; printed electrical circuits; electric relays; electric switches; electric wiring
harnesses; apparatus for recording, transmission or reproduction of sound and images; remote control apparatus for 
starting vehicles; emergency warning lights; electronic emergency notification system; computer interface apparatus 
forming an integral part of a vehicle; display panels for vehicles; electronic driver display systems for vehicles; audio, 
audiovisual or telecommunications equipment; screens; radio apparatus; in-car audiovisual entertainment systems; 
sound reproducing equipment; televisions; radios; CD players; loud speakers; smart speakers; headphones; personal 
digital assistants; tablet computers; multimedia devices; MP3 or MP4 apparatus and players; mobile hard drives; 
universal serial bus drives; cases and holders for mobile phones, smartphones, computers, personal digital assistants, 
laptops, notebook computers; chargers for mobile phones, smartphones, laptop and tablet computers; peripherals 
adopted for use with computers including multi usb ports, computer mice, mouse mats, wireless speakers, usb flash 
drives, earphones; telephones; mobile telephones; mobile phone and tablet computer headsets and accessories; straps 
for telephone handsets; screensavers for phones and tablets; car telephone installations; smart watches; wristband 
computer devices; electronically encoded identity wristbands; recording media; highway emergency warning equipment; 
thermometers; compasses; calculators; electronic instructional and teaching apparatus and instruments; electrical and 
scientific apparatus for use in the repair and servicing of vehicles; magnets; tape measures; global positioning system 
(GPS); navigational systems, comprising electronic transmitters, receivers, circuitry, microprocessors, cellular telephone 
and computer software all for use in navigation and all integrated into a motor vehicle; downloadable electronic maps; 
wireless transmission and receiving equipment; wireless controllers to remotely monitor and control the function and 
status of other electrical, electronic, signalling systems and mechanical devices for use in connection with vehicles and 
engines for vehicles; communications apparatus to transmit and receive communications via vehicles; computer 
hardware and software for tracking driver behaviour; sensors, computers and wireless transceivers to provide 
connectivity within the vehicle, between vehicles, with cell phones, and with data centers; computer hardware and 
software apparatus to provide tactile, audible and visual interfaces to interact with occupants of the vehicle; wireless 
transmission and receiving equipment for use in connection with remote computers for use in automobiles for tracking, 
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monitoring and diagnosing maintenance for vehicles and for providing information to drivers; computer application 
software for use by drivers and passengers of vehicles for accessing, viewing, and interacting with and downloading 
information and entertainment content; downloadable software and on-board computer software that provides users with 
remote and in-vehicle access to motor vehicle functions and functions relating to driver safety, convenience, 
communication, entertainment, and navigation; diagnostic apparatus consisting of sensors for use in testing vehicle 
function and in diagnosing vehicle electrical and mechanical problems; software and software applications to allow users 
to track and locate stolen vehicles, charge electronics, and store and synchronize collected personalized user and vehicle 
information; electronic interface modules for wired and wireless interface of mobile phones and electronic media players 
with an automotive electrical system; computer systems for automated vehicle control; downloadable mobile 
applications; downloadable electronic publications; electronic publications; electronic periodic publications; application 
software for use in or in relation to vehicles; computer games, computer games software; databases, data sets, data files 
and software relating to 3D printing; databases, data sets, data files and software relating to design and manufacture of 
vehicles and parts and accessories therefor; databases, data sets, data files and software relating to design and 
manufacture of replica or model vehicles and parts and accessories therefor; computer-aided design (CAD) software and 
data files; downloadable image files; electronic databases containing image files; databases, data sets, data files and 
software relating to car sharing schemes; databases, data sets, data files and software relating to vehicle driver 
behaviour; simulators for simulating the operation of land vehicles; virtual models of vehicles or vehicle interiors; virtual 
reality software and hardware; augmented reality software and hardware; smart locks; software and hardware to control 
equipment in the home; electronic locks for the home; batteries to supply electric power to motors for electric vehicles; 
electric power connectors to charge electric vehicles; parts and fittings for any of the aforesaid goods.

Cl.37;Building services; construction services; maintenance, repair, servicing, reconditioning, restoration, inspection 
[prior to repair or servicing], care, cleaning, painting and polishing of vehicles, drones, unmanned aerial vehicles, civil 
engineering construction machines, automotive manufacturing machinery, agricultural machines, internal combustion 
engines or of parts and fittings for all these goods; applying external finishes or coatings to vehicles; diagnostic or 
inspection services, all for vehicles or for parts and fittings therefor, or for internal combustion engines; assembly of 
accessories for vehicles (installation services); vehicle breakdown assistance [repair]; providing emergency roadside 
repair assistance service; tuning of engines and motor vehicles; providing maintenance and vehicle repair assistance and 
information to drivers regarding their vehicles; maintenance, upgrading and diagnostic repair services for in-car 
electronics systems or in-car entertainment systems; charging station services for electric vehicles; vehicle battery 
charging; automobile customization services; custom modification of vehicles; custom tuning of vehicles; automobile 
upgrade services; information, consultancy and advice relating to any of the aforesaid services and for the supply of 
parts for motor land vehicles.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4080943    31/10/2018
[International Registration No. : 1447440]
SHENZHEN QIANHAI AIAITIE BIOLOGICAL TECHNOLOGY CO., LTD

RM. 201, Block A, 1 Qianwan 1ST RD., Qianhai Shenzhen-Hongkong, Cooperation Zone, Shenzen, (Located in Shenzen Qianhia 
Business Secretaries Co., LTD.) China

Proposed to be Used
IR DIVISION
Cl.5;Moxa rolls; moxa sticks; dietary supplements for animals; animal washes [insecticides]; depuratives; medicines for 
human purposes; medicinal herbs; plant extracts for pharmaceutical purposes; medicinal wormwoods; albuminous 
preparations for medical purposes; herbal extracts for medical purposes; diagnostic biomarker reagents for medical 
purposes; fumigation preparations for medical purposes; drugs for medical purposes; dietetic substances adapted for 
medical use; lacteal flour for babies; food for babies; nutritional supplements; Chinese medicines.

Cl.10;Moxibustion apparatus; draw-sheets for sick beds; pads [pouches] for preventing pressure sores on patient 
bodies; abdominal pads; nursing appliances; cupping glasses; hot air therapeutic apparatus; soporific pillows for 
insomnia; clothing especially for operating rooms; air cushions for medical purposes; gloves for medical purposes; 
furniture especially made for medical purposes; fumigation apparatus for medical purposes; acupuncture instruments; 
acupuncture needles.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 05/07/2018; Application No. : 88027155 ;United States of America 

4080960    10/08/2018
[International Registration No. : 1447482]
Wild Rabbit, LLC

633 W. 5th St., Ste. 2802 Los Angeles CA 90071 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software in the artificial intelligence field for use in predictive behavior in the areas of 
security, defense, finance, and employment fields; electronic sensors, computer hardware and computer software 
programs for use in collecting, testing, measuring and evaluating demonstrative physiological expressions and signals.

Cl.42;Consulting and development services in the field of artificial intelligence featuring demonstrative data from 
physiological expressions and signals in the areas of security, defense, finance, and employment fields; scientific 
research for others in the field of physiological expressions and signals; industrial research for others in the field of 
physiological expressions and signals; product research and development for others featuring sensor apparatus for 
measuring demonstrative physiological expressions and signals; development of computer software for others for use in 
measuring, monitoring, and evaluating demonstrative data of physiological expressions and signals; security consulting 
services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 20/02/2018; Application No. : 2018/01279 ;Sweden 

4080998    17/08/2018
[International Registration No. : 1447101]
Walking Talking International AB Anna-Lina Kvarnsmyr

C/O Anna-Lina Kvarnsmyr, Erstagatan 31 B SE-116 36 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Consultancy and advisory services relating to personnel management; consultancy services regarding business 
strategies; marketing consulting; business management consultancy; business management and organization 
consultancy; consulting in sales techniques and sales programmes; business organization and management consultancy 
including personnel management; business management consultancy in the field of executive and leadership 
development.

Cl.41;Health and fitness training; personal coaching [training]; consultancy services relating to the education and 
training of management and of personnel; physical fitness consultation; consultancy services relating to training; 
consultancy and information services relating to arranging, conducting and organisation of workshops; education and 
training consultancy; consultancy services relating to the training of employees; management training consultancy 
services; business training consultancy services.

Cl.44;Mental health services; therapy services.
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Priority claimed from 24/07/2018; Application No. : 30 2018 018 059 ;Germany 

4081015    10/09/2018
[International Registration No. : 1447441]
KARL MAYER Digital Factory GmbH

Carl-Benz-Strasse 21 60386 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the transfer of pattern data in machine data; diagnosis software for textile machines; 
software packages for operating, programming and error diagnosis of textile machines; software for the design of textile 
pattern; software for controlling or monitoring of textile machines; software and software applications of mobile 
apparatus for controlling or monitoring of textile machines; remote diagnostic software for textile machines; data 
processing apparatus and data processing equipment and accessories [electrical and mechanical] for controlling or 
monitoring of textile machines; electrical and computerized access control apparatus for textile machines; computer 
software for the analysis and evaluation of market information and company data in the economic field of the production 
of textiles.

Cl.42;Technical project planning regarding operation and control of a plurality of textile machines and computerized 
textile production scheduling; computer software development of textile machines; technical consultancy relating to 
product development in the field of textiles and textile production; repair [service and updating] of computer software for 
controlling and monitoring of textile machines.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

4081039    05/11/2018
[International Registration No. : 1447590]
FANUC CORPORATION

3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Cl.7;Machining centers; injection molding machines; electric discharge machines; metalworking machines; 
metalworking machines and tools; plastic processing machines; metalworking robots; painting robots; loading and 
unloading robots; plastic processing robots; wood processing robots; robots for inspecting printed boards; robots for 
transporting printed boards; electronic component manufacturing robots; electronic circuit assembling robots; robots for 
cleaning semiconductors for use in the process of manufacturing semiconductors; robots for manufacturing 
semiconductors; food or beverage processing robots; robots for filling and sealing foods; robots for filling and packing 
foods; wrapping robots; packaging robots; robots for assembling metal parts; robots for assembling automobiles; 
industrial robots.

Cl.9;Numerical controllers and computerized numerical controllers both being electronic interface equipment for 
machine tools to input or output CNC (computer numerical control) data; programmable logic controllers; computer 
hardware; computer software; numerical controllers; computer software for use in manufacturing system and for use in 
maintenance of manufacturing system.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

 

4081050    14/09/2018
[International Registration No. : 1447170]
Welwaze Medical, Inc.

1450 Brickell Avenue, Suite 2190 Miami FL 33131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mobile phones, portable media players, and handheld computers, namely, software for 
reviewing and tracking medical tests and results; downloadable software in the nature of a mobile application for the 
uploading, capturing, authenticating, verifying, managing, downloading, transmitting, displaying and sharing of data, 
images, audio and video content.

Cl.10;Medical devices for detection of health abnormalities and diseases, namely, thermographic devices in the nature 
of temperature sensors; medical apparatus for detecting health abnormalities or diseases, namely, thermographic devices
in the nature of temperature sensors.

Cl.44;Providing medical information in the field of detection of health abnormalities or diseases via a website.
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4081427    04/06/2018
[International Registration No. : 1447156]
Swinburne University of Technology

John Street HAWTHORN VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.41;Education; tertiary education; vocational education; secondary education; primary education; providing facilities 
or services for study, education, teaching, instruction and training, including arranging and conducting colloquiums, 
conferences, congresses, seminars and symposia, all being facilities or services provided by a university; production of 
video, audio and audio-visual aids and materials; production of computer animation; production of computer animation of 
scientific information; production of computer animation of astronomical information; production of computer animation 
of astrophysical information; distance education including provision of education, teaching and training via computer-
based networks; library services; arranging and conducting of entertainment, recreational, sporting and cultural 
activities; publishing services including publication of texts; vocational guidance.

Cl.42;Development and design of computer software and hardware; computer design and development; rental services 
being renting computer hardware and software.
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4082121    04/09/2018
[International Registration No. : 1447527]
MITSUI CHEMICALS, INC.

5-2, Higashi-Shimbashi 1-chome, Minato-ku Tokyo 105-7122 Japan

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; spectacles; eyewear; eyeglass lenses; spectacle lenses; eyewear lenses; eyeglass lenses, semi-
finished; spectacle lenses, semi-finished; eyewear lenses, semi-finished; sunglasses; sunglass lenses; sunglass lenses, 
semi-finished; pince-nez; optical lenses; optical glass; spectacles for 3D movie theaters; spectacle lenses for 3D movie 
theaters; spectacles for 3D television broadcasting; spectacle lenses for 3D television broadcasting; 3D spectacles; 3D 
spectacle lenses; spectacle frames; goggles; lenses for goggles; lenses for goggles, semi-finished; goggles for sports; 
swim goggles; protective goggles; safety goggles; dust goggles; eyeglasses for suppressing migraine; eyeglasses for 
relieving migraine; eyeglasses for preventing migraine; eyeglass lenses for suppressing migraine; eyeglass lenses for 
relieving migraine; eyeglass lenses for preventing migraine; eyeglass lenses for suppressing migraine (semi-processed); 
eyeglass lenses for relieving migraine (semi-processed); eyeglass lenses for preventing migraine (semi-processed); 
eyeglasses for suppressing light-sensitive disorder; eyeglasses for relieving light-sensitive disorder; eyeglasses for 
preventing light-sensitive disorder; eyeglass lenses for suppressing light-sensitive disorder; eyeglass lenses for relieving 
light-sensitive disorder; eyeglass lenses for preventing light-sensitive disorder; eyeglass lenses for suppressing light-
sensitive disorder (semi-processed); eyeglass lenses for relieving light-sensitive disorder (semi-processed); eyeglass 
lenses for preventing light-sensitive disorder (semi-processed); eyeglasses for cutting light of a specific wavelength; 
eyeglass lenses for cutting light of a specific wavelength; eyeglass lenses for cutting light of a specific wavelength (semi-
processed); medical eyeglasses; lenses for medical eyeglasses; lenses for medical eyeglasses (semi-processed).

Cl.10;Medical apparatus and instruments, other than walking aids, and crutches; medical instruments; medical 
apparatus; eye testing apparatus; vision testing apparatus; keratoscopes; tonometers; intraocular lenses.
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Priority claimed from 12/06/2018; Application No. : UK00003317300 ;United Kingdom 

4082209    03/09/2018
[International Registration No. : 1447489]
Versarien PLC

Unit 2, Chosen View Road Cheltenham, Gloucestershire GL51 9LT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals (industrial-); carbon; graphene; resins; graphite; natural graphite; pyrolytic graphite; expanded 
graphites; absorbent graphites; artificial graphite for industrial purposes; graphene for research and industrial purposes; 
carbon for research and industrial purposes; plastics, unprocessed; carbon and allotropes thereof; carbonates; 
unprocessed and artificial resins; unprocessed plastics; printing chemicals; graphene enhanced adhesives; graphene 
enhanced plastics for use in manufacturing of fibre reinforced composites; graphene enhanced heat transfer fluids; 
graphene enhanced heat transfer solids; heat transfer fluids for industrial use; heat transfer substances; chemicals for 
use in the semiconductor industry; semiconductor cooling substances; liquid cooling substances; liquid cooling 
materials.

Cl.17;Carbon fibre composites; carbon fibre composite for use in manufacturing sports equipment; carbon fibre 
composite for use in 3D printing and apparatus for 3D printing; fibre reinforced composites for use in manufacturing of 
sports equipment.

Cl.40;Printing; 3D printing; custom manufacturing of graphene from its raw constituent materials; custom blending of 
raw materials to create graphene enhanced materials; information, advisory and consultancy services relating to the 
aforesaid.
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4082216    13/09/2018
[International Registration No. : 1447065]
ANKAO (SUZHOU) ENERGY CO., LTD

No.29 Hua Hong Street, Suzhou Industrial Park Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.9;Electric accumulators for vehicles; electric batteries for vehicles; accumulator jars; accumulator boxes; battery 
boxes; high tension batteries; chargers for electric batteries; electric batteries; electric accumulators; solar batteries.

Cl.12;Vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; motor coaches; golf 
carts [vehicles]; motorcycles; cars; motor homes; camping cars; storage battery powered cars; electric vehicles.
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Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 14/11/2017; Application No. : 87684825 ;United States of America 

4082218    11/05/2018
[International Registration No. : 1446317]
Diversey, Inc.

c/o Pyramid Close, Weston Favell Northampton, Northamptonshire NN3 8PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances for industrial or manufacturing processes, namely, detergents for industrial or manufacturing 
processes, preparations for degreasing inanimate objects in the commercial field of meat packing plants and other food 
processing industries, compounds for softening water, chelating agents, acid removers, scale removers, rinse aid 
compositions, anti-foam agents, cooling brines, additives to cooling brines, additives used in water treatment, cooling 
water treatment scale and corrosion inhibitors, boiler water treatment sludge conditioners, oxygen scavengers and 
dispersants.

Cl.2;Durable floor finish in the form of a coating that is applied to flooring substrates for commercial, industrial and 
institutional use; concrete sealer in the form of a coating for commercial, industrial and institutional use; sealing and 
protective coating preparations for porous surfaces; protective and decorative coatings in the nature of an ultra-high 
speed floor varnish; floor sealing and filling agent in the nature of a varnish.

Cl.3;All-purpose cleaning, degreasers other than for use in manufacturing processes, polishing and finishing 
preparations and cleaning preparations with disinfecting properties for use on inanimate surfaces, namely, floor cleaning 
preparations, floor polishing preparations, floor finishing preparations, floor wax and polish removing preparations; 
furniture polish, glass cleaning and polishing preparations; stainless steel cleaning preparations; cleaning preparations 
for use in the internal and external cleaning and maintenance of all types of vehicles; sink, toilet, shower and tub 
cleaners; tile cleaning preparations; non-medicated hand soaps and hand lotions; shampoo; carpet cleaning solutions 
and stain removers; cleaning preparations for use on fabrics, upholstery and carpets, with and without deodorant 
properties; laundry products for commercial use, namely, detergents, bleach, fabric softeners, laundry sour/neutralizers, 
starch and stain removers; germicidal detergents for commercial laundry; washing products, namely, machine 
dishwashing detergents and rinse additives, hand dishwashing detergents, flatware presoaking detergents, dishware 
cleaning preparations in the nature of destaining preparations, acid cleaning preparations for use in machine 
dishwashers, detergent rinse aids, soak tank cleaning preparations; cleaning preparations for bottle washing; oven 
cleaning preparations, pipe and drain cleaning preparations; preparation for cleaning tanks, pipelines, floors, walls and 
ceilings; degreasers other than for use in manufacturing processes; floor waxes; floor finish remover; starch for use in 
commercial laundries.

Cl.4;Industrial greases, oils, and lubricants.

Cl.5;All-purpose sanitizing preparations, general purpose germicides and deodorant preparations for industrial use for 
use on inanimate surfaces; all-purpose disinfectants and sanitizing preparations; air fresheners, namely, air deodorizers 
and room air deodorizers; carpet, fabric and upholstery deodorizers; veterinary preparations, namely, teat sanitizers, 
algaecides, sterilizing materials, namely, sanitary sterilizing preparations; disinfecting handwash; disinfectants for 
hygiene purposes; disinfectants for sanitary purposes; hand-sanitizing preparations; sanitizing preparations; disinfectant 
bathroom cleaners; disinfectant toilet bowl cleaners; all-purpose disinfecting and deodorizing preparations; air 
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deodorizing preparations; all of the foregoing for commercial and institutional use.

Cl.7;Cleaning and polishing machines, instruments and apparatuses, namely, floor cleaning and polishing machines; 
vacuum cleaners and cleaning machines for carpets and rugs and structural parts thereof; machines, namely, rug and 
carpet beaters; machines for dry cleaning carpets and rugs; power operated floor scrubbers, floor polish and foam 
generating machines and structural parts thereof; electric sweepers; vacuum cleaners and electric sweepers.

Cl.9;Web based tracking and monitoring system consisting of computer hardware and software used to track and 
monitor floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities; computer 
software for the control and operation of automatic machines, namely, automatic floor scrubbers, vacuum cleaners, and 
industrial robots in the field of interior maintenance of industrial and commercial buildings; downloadable software 
program for remote monitoring of floor cleaning; automated dispensers for commercial laundry detergent; electronic 
automated laundry detergent dispenser for laundry machines; caliper for measuring the thickness of human skin folds; 
automatic laundry detergent dispenser with data logging capability; automated systems comprising software, hardware 
and communications devices for monitoring, collecting data on, and reporting on industrial cleaning and sanitation, 
worker hygiene practices and product temperatures, conditions and safety; computer software that allows multiple 
sensors to identify specific floor areas to be cleaned, and to connect multiple areas for cleaning, by commercial robotic 
floor scrubbers and vacuums; automated process control and monitoring system for use in connection with commercial 
dishwasher systems, namely, computer hardware, computer software, electronic sensors, and communication devices 
that provide monitoring and control of automated chemical and cleaning product dispensing functions, information and 
recordkeeping for hygiene compliance, troubleshooting of deficiencies and breakdowns, optimizing water, energy and 
chemical usage, and maximizing productivity of commercial dishwasher systems; automated process control and 
monitoring system for use in connection with commercial laundry washer and dryer systems comprised of computer 
hardware, computer software, electronic sensors, and communication devices that provide monitoring and control of 
automated chemical and cleaning product dispensing functions, information and recordkeeping for hygiene compliance, 
troubleshooting of deficiencies and breakdowns, optimizing water, energy and chemical usage, and maximizing 
productivity of commercial laundry washer and dryer systems; mobile tracking and quality control systems, consisting of 
barcode scanners, RFID sensors, computer hardware and software used to create, collect, process and transmit data for 
monitoring, reporting and training in connection with cleaning and hygiene services in the retail, industrial and 
commercial fields; web based tracking and monitoring system consisting of computer hardware and software used to 
track and monitor floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities; 
video-based tracking, monitoring and control system consisting of computer hardware and software used to track, 
monitor and control floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities.

Cl.21;Dispensers for cleaning and disinfecting preparations; cleaning instruments, namely, scrubbing brushes, mops, 
sponges and cleaning cloths; dispensers and dispensing systems comprising dispensers and controlled dose pouring 
nozzles for cleaning and sanitizing preparations; dispensers containing a portion control delivery system for handling of 
cleaning and sanitizing solutions.

Cl.35;Data processing services, collection of market research data, and monitoring data for business purposes, all 
provided in the field of retail, industrial and commercial cleaning and hygiene; monitoring, collecting data on, and 
reporting on cleaning and sanitation, worker hygiene practices, and product temperatures, conditions, and safety, for 
business purposes; retail services by direct solicitation by sales agents in the field of vacuum cleaners and power-
operated floor scrubbers; consultation in business management of floor cleaning programs.

Cl.36;Financial services, namely, providing financing for the lease and purchase of floor cleaning machines, 
accessories and supplies.

Cl.37;Rental of floor cleaning machines, repair and maintenance services for floor cleaning machines; consultation in 
implementation of floor cleaning programs; restoring the appearance of building facades and structures; deodorizing and 
cleaning human, animal, and fish habitat buildings and related equipment, and food preparation and serving facilities; 
removing silicones from processing equipment; removing product spills in processing facilities; removing graffiti and 
rust stains; polishing metal surfaces, restoring and decontaminating, namely, cleaning manholes and steam tunnels; 
drain and portable toilet maintenance; and installing and maintaining drip systems for use in drain maintenance, waste 
treatment, air scrubbing, septic tank systems, grease trap systems, trash chutes and trash receptacles, water treatment, 
waste water treatment, clarifying equipment and skimming equipment; consulting performed in the field of restoring the 
appearance of building facades and structures, in the field of deodorizing and cleaning human, animal, and fish habitat 
buildings and related equipment and food preparation and serving facilities, in the field of removing silicones from 
processing equipment, in the field of treating and removing product spills in processing facilities, in the field of removing 
graffiti and rust stains, and polishing metal surfaces, in the field of restoring and decontaminating, namely, cleaning, 
manholes and steam tunnels, and in the field of drain and portable toilet maintenance.

Cl.41;Educational services, namely, providing training, seminars and workshops, and publication of information 
materials concerning hygiene, cleaning, floor care and laundry and concerning proper food safety practices and 
procedures with respect to cleaning of kitchens and food service equipment, proper floor and carpet care, proper hygiene 
procedures for food service employees, and proper cleaning and disinfection of food processing plants and areas, and 
consultation relating to such training, seminars and workshops; training in implementation and business management of 
floor cleaning programs.

Cl.42;Diagnostic services and monitoring of automated process control systems in connection with commercial 
laundry washer and dryer systems to ensure proper functioning; control in the nature of remote management and 
monitoring of computer hardware, computer software, electronic sensors, and communication devices that provide 
monitoring and control of automated chemical and cleaning product dispensing functions, information and recordkeeping 
for hygiene compliance, troubleshooting of deficiencies and breakdowns, optimizing water, energy and chemical usage, 
and maximizing productivity of commercial laundry washer and dryer systems; application service provider, namely, 
hosting, managing, developing, analyzing, and maintaining applications and software for use by businesses in the food 
service, food retail, hospitality and catering industries and their suppliers in the fields of food safety, quality monitoring, 
supply chain and traceability, regulatory compliance, reporting and analysis; providing temporary use of non-
downloadable software that allows users to create, store, record, manage, and maintain checklists and audit records 
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demonstrating compliance with applicable regulations or industry best practices via a web site; providing temporary use 
of non-downloadable software for tracing goods through the supply chain and within retail systems via a web site; 
providing temporary use of non-downloadable software to monitor and track the temperature of cold and hot food holding 
areas such as refrigerators, freezers, and hot tables via a web site; computer software consulting services; customizing 
computer software; scientific and technological services, namely, scientific testing services featuring site surveys and 
scientific testing and analysis, all performed in the field of restoring the appearance of building facades and structures, in 
the field of deodorizing and cleaning human, animal, and fish habitat buildings and related equipment and food 
preparation and serving facilities, in the field of treating waste water and sewage facilities, in the field of removing 
silicones form processing equipment, in the field of treating and removing product spills in processing facilities, in the 
field of removing graffiti and rust stains, and polishing metal surfaces, in the field of restoring and decontaminating, 
namely, cleaning, manholes and steam tunnels, in the field of drain and portable toilet maintenance, and in the fields of 
heavy soil treating, coating, neutralizing and activating; industrial design services, namely, the design of drip systems 
and carts for use in carrying equipment to perform services; evaluating cleaning and sanitizing practices in the fluid milk 
processing industry to assure compliance with industry standards; electronic monitoring, data collecting, and reporting 
on cleaning and sanitation, worker hygiene practices, and product temperatures, conditions and safety, using computers 
or sensors.
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4082224    02/08/2018
[International Registration No. : 1447068]
Nanjing Summerjoy Trading Co., Ltd

Room 1318, No.4 Yupan West Road, Yuhuatai District, Nanjing Jiangsu China

Proposed to be Used
IR DIVISION
Cl.3;Soap; degreasers other than for use in manufacturing processes; creams for leather; polishing powders; rose oil; 
amber [perfume]; cosmetics; cosmetics for animals; dentifrices; scented wood.

Cl.21;Nail brushes; combs; cosmetic utensils; toilet sponges; make-up removing appliances; mesh sponges for 
shower; toilet cases; nebulizers for non-medical purposes; toothbrushes; floss for dental purposes.
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4082234    12/10/2018
[International Registration No. : 1447398]
KRUGER-BRENT AGENCY SRL

Calea 13 septembrie nr.123, Bl. 129, et. 7, Apt. 31, Sector 5 050717 Bucuresti Romania

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes, except paintbrushes; brush-making materials; articles for cleaning purposes; unworked or semi-
worked glass, except building glass; glassware, porcelain and earthenware.

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 01/02/2017; Application No. : 01347688 ;Benelux 

4082238    28/07/2017
[International Registration No. : 1446672]
Materialise N.V.

Technologielaan 15 B-3001 LEUVEN

Proposed to be Used
IR DIVISION
Cl.7;3D printers; parts for 3D printers.

Cl.9;Data processing equipment and computers; 3D scanners; computer hardware, software and sensors; computer 
software, including software for use with 3D printers; computer software for managing and coordinating the planning and 
management of groups of 3D printers; computer software for data collection, inventory, archiving, processing, 
manipulating, transmitting and receiving data with respect to 3D printers; computer software for the image processing, 
including the processing of medical images; computer programs (software) for controlling 3D printers; software for the 
purpose of the manufacture of products by means of a 3D printer, including medical products; downloadable electronic 
publications, including user manuals; optical apparatus and instruments; eyeglasses; sunglasses; eyeglass frames; 
lenses; spectacle cases or sleeves, spectacle cases; contact lenses; binoculars; portable computers; portable 
smartphones; portable computer peripherals; smart watches; anatomical models used as instructional apparatus (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); scanning equipment.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, artificial eyes and artificial 
teeth; orthopedic articles; suture materials; non-living implants; orthopedic insoles; orthopedic fixation devices; 
orthopedic support devices; orthopedic footwear; orthopedic apparatus; medical instruments and devices for analyzing 
and measuring feet, foot pressure and soles; artificial anatomical implants; anatomical models for diagnosis [medical 
diagnosis devices]; diagnostic, research and monitoring devices and instruments for medical use.

Cl.11;Lighting installations; lighting equipment and lighting fixtures and equipment; lamps.

Cl.14;Precious metals and their alloys; jewelry, costume jewelry, precious stones; horological and chronometric 
instruments; chronoscopes; watchbands; watches.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photos; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging, not included in other classes; letters; printing 
blocks; printed user manuals including medical user guides; anatomical models used as instructional material.

Cl.20;Furniture, mirrors, picture frames; statues, artworks and designs [ornaments] of wood, wax, plaster or plastic.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; advertisement designing services, business management; business administration; administrative 
services; retail services relating to software and hardware; advertising and promotion of goods or services from third 
parties, to allow customers to conveniently view and compare the goods and services of the vendors; retailing and 
business mediation in the sale of products in the field of medical devices, (building) materials, jewelery, 3D printers, 
furniture, home accessories, clothing and other goods that can be produced by 3D printers; arranging of advertising 
services and advertising; distribution of advertising material; management of archive and information databases; 
management of administrative records, whether or not digital; business management to support the commercialization of 
products and services in the context of e-commerce; administrative and commercial management of projects related to 
the development, specification, installation and implementation of computer systems; business management of business 
processes and business consultancy; commercial and industrial management assistance; data collection and 
systematization in a central file; customizing databases in the nature of database management and systemizing and 
updating of data in databases; management and compilation of computerised databases; provision of business 
information from databases; advice, consultancy and information regarding the aforesaid services, also provided via 
electronic networks such as the internet.

Cl.40;3D printing; advice, consultancy and information regarding the aforesaid services, also provided via electronic 
networks such as the internet.

Cl.42;Scientific and technological services and related research and design; scientific and technological services for 
medical purposes; services in the field of industrial analysis and research; design and development of computer 
hardware and software; design and development of computer hardware and software of and for 3D-printers; graphic 
design, in particular the making of volume drawings for the design of prototypes; technical drawing; design of 3D 
visualizations and prototypes; product development and product design; design of clothing, industrial design, interior 

8574



design and graphic design; design and development of anatomical models; advice, consultancy and information 
regarding the aforesaid services, also provided via electronic networks such as the internet; designing databases.

Cl.44;Provision of medical information through compiling and preparing medical treatment protocols and guidelines; 
health care; providing medical treatment information with regard to the use of surgical, medical, dental and veterinary 
instruments and apparatus; preparation of medical advice; advice, consultancy and information regarding the aforesaid 
services, also provided via electronic networks such as the internet.
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Priority claimed from 24/05/2018; Application No. : 2018-069232 ;Japan 

4082239    12/09/2018
[International Registration No. : 1447584]
SINTOKOGIO, LTD.

28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-0002 Japan

Proposed to be Used
IR DIVISION
Cl.7;Dust collectors for industrial purposes.

Cl.11;Air cleaners for industrial purposes; air deodorizing devices for industrial purposes; industrial water purifying 
apparatus.

Cl.37;Repair or maintenance of air cleaners for industrial purposes; repair or maintenance of water purifying plant.
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4082255    31/10/2018
[International Registration No. : 1446393]
Shenzhen OMYP Supply Chain Management Co., Ltd

Room 1111, Shifeng Building, Qiaotou Village, Fuyong Town, Bao'an District, Shenzhen City Guangdong China

Proposed to be Used
IR DIVISION
Cl.12;Electric tricycles; motorcycles; bicycles; push scooters [vehicles]; dress guards for bicycles; mopeds; electric 
bicycles; pushchairs / strollers; trolleys / hand cars.

Cl.28;Arm guards for athletic use; palm protectors for athletic use; face guards for athletic use; toy cars; toys; elbow 
guards [sports articles]; knee guards [sports articles]; remote-controlled toy vehicles; scooters [toys]; toy vehicles.
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4082256    05/11/2018
[International Registration No. : 1446327]
Hazaplan Limited

Unit 3, Lakefarm House Allington Lane, Fair Oak Hampshire SO50 7DD United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Personal sexual lubricants; lubricant gels for personal use; water-based personal lubricants; silicone-based 
personal lubricants; alcohol-based antibacterial skin sanitizer gels; tissues impregnated with antibacterial preparations; 
antibacterial hand lotions; antibacterial sprays; antibacterial soap; antibacterial handwashes; antibacterial gels; 
antibacterial facial cleanser; antiseptic cleansers; antibacterial lathering cleanser; medicinal oils; muscle relaxants.

Cl.10;Feeding aids and pacifiers; hearing protection devices; medical and veterinary apparatus and instruments; 
medical clothing; medical furniture and bedding, equipment for moving patients; physical therapy equipment; orthopedic 
aids; prosthetics and artificial implants; condoms; sex aids; sex toys; adult sexual aids; vibrators, being adult sexual 
aids; massage apparatus; love dolls [sex dolls]; anal plugs; penis enlargers, being adult sexual aids; body massagers; 
foot massagers; scalp massagers; electrically operated massagers; battery-operated scalp massagers; massaging 
apparatus for personal use; non-electric massage apparatus; neck massage apparatus; gloves for massage; massage 
chairs with built-in massage apparatus; back massage apparatus; electric esthetic massage apparatus; massage 
apparatus, electric or non-electric; foam massage rollers; horsehair gloves for massage; electric massage apparatus for 
household use; electric massage apparatus for personal use; electric esthetic massage apparatus for household 
purposes.
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Priority claimed from 01/02/2018; Application No. : UK00003286966 ;United Kingdom 

4082271    31/07/2018
[International Registration No. : 1446366]
Versarien PLC

Unit 2, Chosen View Road Cheltenham, Gloucestershire GL51 9LT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Graphene; few-layer graphene; single-layer graphene; multiple layer graphene; graphene and graphite 
nanoplatelets; doped graphene; graphene enhanced composites; graphene applications in battery and capacitor 
technology; graphite; chemicals for use in the manufacture of inks; chemicals for use in the manufacture of printing inks; 
chemicals for use in printing; chemical additives for the production of inks; chemicals (industrial-); carbon; allotropes of 
carbon; resins; resins for use in printing; natural graphite; pyrolytic graphite; expanded graphites; absorbent graphites; 
artificial graphite for industrial purposes; graphene for research and industrial purposes; carbon for research and 
industrial purposes; carbon fibre composite for use in 3D printing and apparatus for 3D printing; printing chemicals; 
graphene enhanced adhesives; sensitized coatings; chemical coatings; sensitized coatings formulated from graphene; 
chemical additives for paints, coatings and lacquers; chemical additives derived from graphene for paints, coatings and 
lacquers; chemical preparations for use in the manufacture of printing materials; preparations from graphene for use in 
the manufacture of printing materials; photosensitive materials; photosensitive materials formulated from graphene; 
chemical preparations formulated from graphene for use in processing photosensitive materials.

Cl.2;Printing inks; flexible inks; printers' ink formulations; conductive inks; inks for conductive applications; inks 
suitable for glass, plastic or paper; printed conductive inks for flexible electronics; printed conductive inks for antennas; 
aqueous inks; graphene composite inks; additives for inks; thermographic ink; planographic ink; metallic inks; printing 
compositions; thermochromic printing inks; filled ink cartridges for printers; drying additives for printing inks; thinners 
for inks; coatings; tints for surface coatings; pigments for surface coatings; resinous coatings; inks, paints, coatings, 
varnishes and lacquers formulated from graphene; hydrophobic coatings inks, paints, coatings, varnishes and lacquers; 
hydrophobic coatings paints, coatings, varnishes and lacquers formulated from graphene; abrasion resistant coatings; 
moisture ingress protective coatings; matrix additives for the purpose of surface protection; matrix additives for the 
purpose of hydrophobic properties at its surface (s); coatings for the purpose protecting the parent material by 
transmission of electrical energy along surface and not through parent material; anti foul coatings; hydrophobic materials 
being paints and surface coatings; printing ink lacquers; printing ink coatings; graphene ink; inks formulated from 
graphene; graphene for use in printing; graphene enhanced inks and paints.
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4082280    24/10/2018
[International Registration No. : 1447307]
Qsources bvba

Ketelwinning 38 B-3293 Diest

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; apparatus for producing noise, vibration, sound, in particular 
loudspeakers; noise measuring apparatus, vibration measuring apparatus, sound measuring apparatus, movement 
measuring apparatus, force measuring apparatus, pressure measuring apparatus; noise producing apparatus; vibrations 
producing apparatus; sound producing apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; conducting investigations with the aid of sound or vibrations or noise.
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Priority claimed from 18/04/2018; Application No. : 40201807190U ;Singapore 

4082288    18/10/2018
[International Registration No. : 1447030]
HONESTBEE PTE. LTD.

2 Alexandra Road, 04-01B Delta House Singapore 159919 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; online retail services; 
presentation of goods on communication media, for retail purposes; supermarket retailing; convenience store retailing; 
retail services provided by department stores; retail services provided by hypermarkets; the bringing together, for the 
benefit of others, of a variety of goods (excluding the transport thereof), enabling customers to conveniently view and 
purchase those goods from a supermarket; providing retail services via an e-commerce platform; arranging of 
commercial transactions, for others, including within the framework of e-commerce; business management; business 
administration; business administration in the field of transport and delivery; business information; office functions; 
advertising; promoting the goods and services of others; administration of consumer loyalty programs; administration of 
loyalty programs involving discounts or incentives; administrative processing of purchase orders; electronic order 
processing; online ordering services.

Cl.39;Delivery of goods; parcel delivery; transportation logistics; collection, transport and delivery of goods; delivery 
and storage of goods; delivery of gift baskets with selected items regarding a particular occasion or theme; delivery of 
groceries; food delivery; delivery of meals and prepared foods; tracking and tracing of shipments; warehousing; goods 
warehousing; warehouse storage.
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4082318    03/09/2018
[International Registration No. : 1447021]
Versarien PLC

Unit 2, Chosen View Road Cheltenham, Gloucestershire GL51 9LT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals (industrial-); carbon; graphene; artificial resins, unprocessed; graphite; natural graphite; pyrolytic 
graphite; expanded graphites; absorbent graphites; artificial graphite for industrial purposes; graphene for research and 
industrial purposes; carbon for research and industrial purposes; plastics, unprocessed; carbon and allotropes thereof; 
carbonates; unprocessed and artificial resins; unprocessed plastics; printing chemicals; graphene enhanced plastics for 
use in manufacturing of fibre reinforced composites; graphene enhanced adhesives; graphene enhanced heat transfer 
fluids; graphene enhanced heat transfer solids; heat transfer fluids for industrial use; chemicals for use in the 
semiconductor industry; semiconductor cooling substances; liquid cooling substances; liquid cooling materials.

Cl.17;Carbon fibre composites; carbon fibre composite for use in manufacturing sports equipment; carbon fibre 
composite for use in 3D printing and apparatus for 3D printing; fibre reinforced composites for use in manufacturing of 
sports equipment.

Cl.40;Printing; 3D printing; custom manufacturing of graphene from its raw constituent materials; custom blending of 
raw materials to create graphene enhanced materials; information, advisory and consultancy services relating to the 
aforesaid.
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4082324    31/10/2018
[International Registration No. : 1447308]
QUANZHOU XINGYE TRAVELLING PRODUCTS CO., LTD.

Chengdong Xunmei Industrial District, Fengze District, Quanzhou City 362000 Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;School satchels; rucksacks; harness straps; trimmings of leather for furniture; leather straps; umbrellas; slings 
for carrying infants; imitation leather; bags for sports; walking sticks.

Cl.35;Advertising; marketing; sales promotion for others; commercial administration of the licensing of the goods and 
services of others; secretarial services; sponsorship search; relocation services for businesses; import-export agency 
services; personnel management consultancy; book-keeping.
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Priority claimed from 10/05/2018; Application No. : 87915736 ;United States of America 

4082350    08/10/2018
[International Registration No. : 1446648]
priceline.com LLC

800 Connecticut Avenue Norwalk CT 06854 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of mobile applications for making reservations and bookings for 
transportation, travel, flights, rental cars, vacations, and holidays; downloadable software in the nature of mobile 
applications for matching purchasers and potential purchasers of transportation, travel, airline, flight, rental car, vacation, 
holiday, and tourism services with particular providers of such services; downloadable software in the nature of mobile 
applications for providing airline, flight, rental car, vacation, holiday, transportation and travel rate comparison 
information; downloadable software in the nature of mobile applications that provide information on transportation, travel,
airlines, flights, rental cars, vacations, and holidays; downloadable software in the nature of mobile applications for 
making reservations and bookings for temporary lodging and accommodations; downloadable software in the nature of 
mobile applications for matching purchasers and potential purchasers of hotel, resort, holiday and temporary 
accommodations with particular hotels, resorts and other accommodations; downloadable software in the nature of 
mobile applications for providing hotel, resort and accommodation rate comparison information; downloadable software 
in the nature of mobile applications that provide information on hotel, resort, holiday and temporary accommodations; 
downloadable software in the nature of mobile applications for use in the electronic storage and display of transportation, 
travel, flight, rental car, vacation, holiday, hotel, resort, and temporary lodging reservations, bookings, and itineraries; 
downloadable software in the nature of mobile applications that provide geographic information, map images and trip 
routing.

Cl.35;Advertising, marketing, and promotional services for the transportation, travel, airline, rental car, vacation, cruise, 
tourism, recreation, entertainment, hotel, and resort industries; publicity and sales promotion services for the 
transportation, travel, airline, rental car, vacation, cruise, tourism, recreation, entertainment, hotel, and resort industries; 
providing online rate comparison information for transportation, travel, flights, rental cars, vacations, cruises, attractions, 
tours, hotels, resorts, and temporary lodging and accommodations; business services, namely, matching potential 
purchasers of transportation, travel, airline, cruise, rental car, tourism, recreation, entertainment, hotel, resort, lodging, 
and holiday travel and accommodation services with particular providers of such services.

Cl.36;Providing information about insurance in the fields of transportation, travel, flights, temporary lodging and 
accommodations, hotels, resorts, trips, vacation travel, holiday travel, tours, cruises, motor vehicles, automobiles and 
rental cars; providing transportation, travel, flight, temporary lodging and accommodations, hotel, resort, trips, vacation 
travel, holiday travel, tour, cruise, motor vehicle, automobile and rental car insurance rate quotes; insurance consulting in 
the fields of transportation, travel, flights, temporary lodging and accommodations, hotels, resorts, trips, vacation travel, 
holiday travel, tours, cruises, motor vehicles, automobiles and rental cars; providing insurance information and insurance 
consulting services for transportation, travel, flights, temporary lodging and accommodations, hotels, resorts, trips, 
vacation travel, holiday travel, tours, cruises, motor vehicles, automobiles and rental cars, including in the fields of 
accidents, damage, injuries, illnesses, trip interruptions, trip cancellations, baggage loss and damage, property loss or 
damage, and travel delays; providing insurance information and insurance consulting services for motor vehicles, 
automobiles, and rental cars, including in the fields of accidents, damage, collisions, roadside assistance, towing, 
replacements, repairs, road hazards, breakdowns, trip interruptions, trip cancellations, baggage loss and damage, 
property loss or damage, and travel delays.

Cl.39;Travel agency services, namely, making reservations and bookings for transportation, travel, flights, cruises, 
vacation travel, and rental cars; providing information on transportation, travel, airlines, cruises, vacation travel, and 
rental cars via a website; providing information, news and commentary in the fields of transportation, travel, flights, 
cruises, vacation travel, and rental cars; consultation and advisory services in the fields of transportation, travel, flights, 
cruises, vacation travel, and rental cars; providing geographic information, map images, and trip routing via a website.

Cl.43;Travel agency services, namely, making reservations and bookings for temporary lodging and accommodations, 
including in hotels and resorts; providing information in the fields of temporary lodging and accommodations, hotels, and 
resorts via a website; providing information, news and commentary in the fields of temporary lodging and 
accommodations, hotels, and resorts; consultation and advisory services in the fields of temporary lodging and 
accommodations, hotels, and resorts.
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4082354    02/07/2018
[International Registration No. : 1446565]
China Railway Signal & Communication Corporation Limited

B 49 Xisihuan South Road, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Cl.6;Railway points; railway material of metal; guard rails of metal; fishplates for rails; wheel skids for railway use; anti-
creeper for railway; steel wire; cable joints of metal, non-electric; machine belt fasteners of metal; badges of metal for 
vehicles.

Cl.9;Calculating machines; data processing apparatus; computer memory devices; computers; recorded computer 
programs; recorded computer operating programs; identity cards, magnetic; computer software, recorded; data 
processing equipment, namely, couplers; computer peripheral devices; interfaces for computers; magnetic data media; 
magnetic encoders; magnetic tape units for computers; microprocessors; monitors in the nature of computer hardware; 
monitor program (computer program); data processing equipment, namely, readers; electronic tags for goods; integrated 
circuit cards; smart cards; downloadable electronic publications; computer programs in the nature of downloadable 
software; downloadable music files; downloadable image files; computer hardware; optical character readers; optical data
media; flashing lights used as luminous signals; blinkers used as signaling lights; mechanical signs; signal lanterns; 
signs, luminous; light-emitting electronic pointers; electronic notice boards; aerials; electric anti-interference devices; 
electric branch boxes; switchboards; transmitters of electronic signals; transmitting sets for telecommunication; radios; 
intercommunication apparatus; navigational instruments; radiotelephony sets; radar apparatus; vehicle radios; telephone 
apparatus; electro-dynamic apparatus for the remote control of signals; masts for wireless aerials; telerupters; 
transmitters for telecommunication; modems; video telephones; navigation apparatus in the nature of on-board 
computers for vehicles; radio pagers; satellite navigational apparatus; walkie-talkies; transponders; Global Positioning 
System (GPS) apparatus; smartphones; data carrier equipment; drive chopper; exchange facilities for programmable 
phone; optical communication equipment; equipment for communication network; compact disk (cd); electric monitoring 
apparatus; measuring apparatus; measuring instruments; sheaths for electric cables; cables, electric; wires, electric; 
magnetic wires; identification threads for electric wires; identification sheaths for electric wires; materials for electricity 
mains, namely, wires, cables; copper wire, insulated; junction sleeves for electric cables; coaxial cables; fiber optic 
cables.

Cl.12;Rolling stock for funicular railways; buffers for railway rolling stock; bogies for railway cars; rolling stock for 
railways; tramcars; aerial conveyors; suspension shock absorbers for vehicles.

Cl.17;Synthetic rubber; rubber sleeve; rings of rubber; soldering threads of plastic; junctions, not of metal, for flexible 
pipes; watering hose; asbestos paper; insulators for railway tracks; insulators for cables; waterproof packings.

Cl.37;Building construction supervision; construction information; repair information; construction consultancy; 
construction progress inquiry; asphalting; rental of bulldozers; rental of construction equipment; building construction; 
demolition of buildings; warehouse construction and repair; building sealing; rental of excavators; furnace installation 
and repair; building insulating; masonry; pipeline construction and maintenance; plastering; plumbing; riveting; 
scaffolding; bricklaying; road paving; roofing services; installation of doors and windows; laying of cable; cleaning of 
buildings, namely, cleaning the interior of the building; upholstery repair; upholstering; painting, interior and exterior; 
varnishing; cleaning of buildings, namely, cleaning the exterior surface of the building; electric appliance installation and 
repair; machinery installation, maintenance and repair; installation, maintenance and repair of computer hardware; 
rebuilding engines that have been worn or partially destroyed; interference suppression in electrical apparatus; 
rustproofing; re-tinning; repair of power lines.

Cl.38;Message sending; communications by computer terminals; computer aided transmission of messages and 
images; transmission of electronic mail; facsimile transmission; information about telecommunication; communications 
by fiberoptic networks; satellite transmission; teleconferencing services; transmission of digital files; videoconferencing 
services; streaming of data; radio communications.

Cl.42;Technical research; conducting technical project studies; engineering; physics research; mechanical research; 
research and development of new products for others; consultancy in the field of energy-saving; scientific research; 
technological consultancy; telecommunications technology consultancy; technical writing; engineering drafting services; 
quality control; quality testing; quality assessment; quality system certification; geological surveys; land surveying; 
geological prospecting; geological research; calibration services; surveying; industrial design; architectural services; 
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architectural consultancy; construction drafting; design of building construction projects; computer programming; 
computer software design; updating of computer software; consultancy in the design and development of computer 
hardware; recovery of computer data; rental of computer software; maintenance of computer software; computer system 
analysis; computer system design; duplication of computer programs; conversion of data or documents from physical to 
electronic media; installation of computer software; data conversion of computer programs and data, other than physical 
conversion; computer software consultancy; monitoring of computer systems by remote access; software as a service 
(SaaS); information technology (IT) consultancy; server hosting; off-site data backup; cloud computing; electronic data 
storage; computer technology consultancy; computer security consultancy.
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Priority claimed from 12/03/2018; Application No. : 87/829704 ;United States of America 

4082360    07/08/2018
[International Registration No. : 1446678]
Kistler Holding AG

Eulachstrasse 22 CH-8408 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, motor-driven tools, electric or compressed air screwdrivers for making screw 
connections and tightening screws.

Cl.9;Scientific measurement and control apparatus, scientific measurement and control instruments for measuring, 
recording, transmitting, processing, monitoring, documenting, evaluating and reproducing electric, electronic, optical and 
acoustic signals; Scientific measurement and control apparatus, scientific measurement and control instruments for 
measuring, recording, transmitting, processing, monitoring, documenting, evaluating and reproducing data related to 
industrial work processes, industrial manufacturing processes, injection molding processes, road traffic, railway traffic, 
air traffic, crash testing and simulation of crash testing; scientific measurement and control apparatus, scientific 
measurement and control instruments for measuring, recording, transmitting, processing, monitoring, documenting, 
evaluating and reproducing data related to sport and physical rehabilitation, not for medical purposes; scientific 
measurement and control apparatus, scientific measurement and control instruments for monitoring machine tools; 
scientific measurement and control apparatus, scientific measurement and control instruments for measuring, recording, 
transmitting, processing, monitoring, documenting, evaluating and reproducing the moment and angle of tightening 
processes and screw connections made with screwdrivers; scientific measurement and control apparatus, scientific 
measurement and control instruments for measuring, recording, transmitting, processing, monitoring, documenting, 
evaluating and reproducing the forces and moments of wheels of vehicles in operation and on test runs; pressure 
measurement apparatus, especially piezoelectric pressure sensors and pressure piezoresistive sensors; force 
measurement apparatus, especially piezoelectric force sensors, piezoresistive force sensors; torque measurement 
apparatus, especially piezoelectric torque sensors and torque sensors with strain gauges; acceleration measurement 
apparatus, especially piezoelectric accelerometers and capacitive accelerometers; dynamic weighing apparatus; crash 
test dummies; calibration apparatus for all scientific measurement and control apparatus, scientific measurement and 
control instruments, pressure measurement instruments for monitoring, force measurement apparatus, torque 
measurement apparatus, acceleration measurement apparatus, dynamic weighing apparatus and the aforesaid crash test 
dummies; data processing equipment and apparatus for all scientific measurement and control apparatus, scientific 
measurement and control instruments, pressure measurement apparatus, force measurement apparatus, torque 
measurement apparatus, acceleration measurement apparatus, dynamic weighing apparatus and the aforesaid crash test 
dummies; equipment, electric and electronic components for scientific measurement and control apparatus, scientific 
measurement and control instruments, pressure measurement apparatus, force measurement apparatus, torque 
measurement apparatus, acceleration measurement apparatus, dynamic weighing apparatus and the aforesaid crash test 
dummies; monitors (computer hardware); software for measuring, recording, transmitting, processing, monitoring, 
documenting, evaluating and reproducing electric, electronic, optical and acoustic signals; software for measuring, 
recording, transmitting, processing, monitoring, documenting, evaluating and reproducing data related to industrial work 
processes, industrial manufacturing processes, injection molding processes, railway traffic, road traffic, air traffic, crash 
testing and simulations of crash testing; software for measuring, recording, transmitting, processing, monitoring, 
documenting, evaluating and reproducing data related to sport and physical rehabilitation, not for medical purposes; 
software for monitoring machine tools, for measuring, recording, transmitting, processing, monitoring, documenting, 
evaluating and reproducing tightening processes and screw connections made with screwdrivers; software for 
measuring, recording, transmitting, processing, monitoring, documenting, evaluating and reproducing the moment and 
angle of tightening processes and screw connections made with screwdrivers; software for measuring, recording, 
transmitting, processing, monitoring, documenting, evaluating and reproducing forces and moments of wheels of 
vehicles in operation and on test runs.

Cl.42;Scientific and technological services, in particular research, development and calibration services for scientific 
measurement and control apparatus and instruments and for testing apparatus for measuring, recording, transmitting, 
processing, monitoring, documenting, evaluating and reproducing electric, electronic, optical and acoustic signals; 
scientific and technological services, in particular research, development and calibration services for scientific 
measurement and control apparatus and instruments and for testing apparatus for measuring, recording, transmitting, 
processing, monitoring, documenting, evaluating and reproducing data relating to industrial work processes, industrial 
manufacturing processes, injection molding processes, road traffic, railway traffic, air traffic, crash testing and 
simulations of crash testing; scientific and technological services, in particular research, development and calibration 
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services for scientific measurement and control apparatus and instruments and for testing apparatus for measuring, 
recording, transmitting, processing, monitoring, documenting, evaluating and reproducing sport and physical 
rehabilitation data, not for medical purposes; scientific and technological services, in particular research, development 
and calibration services for scientific measurement and control apparatus and instruments and for testing apparatus for 
monitoring machine tools; scientific and technological services, in particular research, development and calibration 
services for scientific measurement and control apparatus and instruments and for testing apparatus for measuring, 
recording, transmitting, processing, monitoring, documenting, evaluating and reproducing tightening processes and 
screw connections made with screwdrivers, for measuring, recording, transmitting, processing, monitoring, documenting,
evaluating and reproducing the moment and angle of tightening processes and screw connections made with 
screwdrivers; scientific and technological services, in particular research, development and calibration services for 
scientific measurement and control apparatus and instruments and for testing apparatus for measuring, recording, 
transmitting, processing, monitoring, documenting, evaluating and reproducing the forces and moments of the wheels of 
vehicles in operation and on test runs; scientific and technological services, in particular research, development and 
calibration services for pressure measurement apparatus, force measurement apparatus, torque measurement apparatus, 
acceleration measurement apparatus, dynamic weighing apparatus and crash test dummies; design and development of 
computers and software for measuring, recording, transmitting, processing, monitoring, documenting, evaluating and 
reproducing electric, electronic, optical and acoustic signals; design and development of computers and software for 
measuring, recording, transmitting, processing, monitoring, documenting, evaluating and reproducing data relating to 
industrial work processes, industrial manufacturing processes, injection molding processes, road traffic, railway traffic, 
air traffic, crash testing and simulations of crash testing; design and development of computers and software for 
measuring, recording, transmitting, processing, monitoring, documenting, evaluating and reproducing data relating to 
sport and physical rehabilitation, not for medical purposes, design and development of computers and software for 
monitoring machine tools; design and development of computers and software for measuring, recording, transmitting, 
processing, monitoring, documenting, evaluating and reproducing tightening processes and screw connectors made with 
screwdrivers; design and development of computer hardware and software for measuring, recording, transmitting, 
processing, monitoring, documenting, evaluating and reproducing the moment and the angle of tightening processes and 
screw connections made with screwdrivers; design and development of computers and software for measuring the forces 
and moments of the wheels of vehicles in operation and in test runs; design and development of computers and software 
for pressure measurement apparatus, force measurement apparatus, torque measurement apparatus, acceleration 
measurement apparatus, dynamic weighing apparatus and crash test dummies.
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Priority claimed from 03/05/2018; Application No. : 017895195 ;European Union 

4082362    11/05/2018
[International Registration No. : 1446636]
Rightware Oy

Itämerenkatu 1 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software and applications for mobile devices; downloadable applications for use with mobile devices; 
firmware; databases (electronic); electronic databases recorded on computer media; sensors and detectors; electric 
power controllers; monitoring control apparatus [electric]; measuring, detecting and monitoring instruments, indicators 
and controllers; speed measuring apparatus for vehicles; vehicle tracking systems; communications apparatus for 
vehicles; display panels for vehicles; navigation apparatus for vehicles [on-board computers]; displays for vehicles; 
vehicle automatic driving control devices; computer software to operate vehicles; steering apparatus, automatic, for 
vehicles; computer applications for automatic vehicle driving control; computer applications for vehicle navigation 
apparatus; computers for autonomous-driving vehicles; recorded computer software for safe vehicle driving; integrated 
electronic driver assistance systems for land vehicles; vehicle autonomous driving systems featuring interactive 
displays; on-board electronic systems in land vehicles for providing driving assistance; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices.

Cl.35;Business consultancy and advisory services; advertising, marketing and promotional consultancy, advisory and 
assistance services; arranging of contracts for others for the buying and selling of goods; trade promotional services; 
arranging of displays for commercial purposes; business management services relating to electronic commerce; 
management and compilation of computerised databases; administrative data processing; retail services in relation to 
software; retail services in relation to software and applications for mobile devices; wholesale services in relation to 
software and applications for mobile devices; retail services in relation to downloadable applications for use with mobile 
devices; wholesale services in relation to downloadable applications for use with mobile devices; retail services in 
relation to firmware; wholesale services in relation to firmware; retail services in relation to databases (electronic); 
wholesale services in relation to databases (electronic); retail services in relation to electronic databases recorded on 
computer media; wholesale services in relation to electronic databases recorded on computer media; retail services in 
relation to sensors and detectors; wholesale services in relation to sensors and detectors; retail services in relation to 
electric power controllers; wholesale services in relation to electric power controllers; retail services in relation to 
monitoring control apparatus [electric]; wholesale services in relation to monitoring control apparatus [electric]; retail 
services in relation to measuring, detecting and monitoring instruments, indicators and controllers; wholesale services in 
relation to measuring, detecting and monitoring instruments, indicators and controllers; retail services in relation to 
speed measuring apparatus for vehicles; wholesale services in relation to speed measuring apparatus for vehicles; retail 
services in relation to vehicle tracking systems; wholesale services in relation to vehicle tracking systems; retail services 
in relation to communications apparatus for vehicles; wholesale services in relation to communications apparatus for 
vehicles; retail services in relation to display panels for vehicles; wholesale services in relation to display panels for 
vehicles; retail services in relation to navigation apparatus for vehicles [on-board computers]; wholesale services in 
relation to navigation apparatus for vehicles [on-board computers]; retail services in relation to displays for vehicles; 
wholesale services in relation to displays for vehicles; retail services in relation to vehicle automatic driving control 
devices; wholesale services in relation to vehicle automatic driving control devices; retail services in relation to computer 
software to operate vehicles; wholesale services in relation to computer software to operate vehicles; retail services in 
relation to steering apparatus, automatic, for vehicles; wholesale services in relation to steering apparatus, automatic, for 
vehicles; retail services in relation to computer applications for automatic vehicle driving control; wholesale services in 
relation to computer applications for automatic vehicle driving control; retail services in relation to computer applications 
for vehicle navigation apparatus; wholesale services in relation to computer applications for vehicle navigation 
apparatus; retail services in relation to computers for autonomous-driving vehicles; wholesale services in relation to 
computers for autonomous-driving vehicles; retail services in relation to recorded computer software for safe vehicle 
driving; wholesale services in relation to recorded computer software for safe vehicle driving; retail services in relation to 
integrated electronic driver assistance systems for land vehicles; wholesale services in relation to integrated electronic 
driver assistance systems for land vehicles; retail services in relation to vehicle autonomous driving systems featuring 
interactive displays; wholesale services in relation to vehicle autonomous driving systems featuring interactive displays; 
retail services in relation to on-board electronic systems in land vehicles for providing driving assistance; wholesale 
services in relation to on-board electronic systems in land vehicles for providing driving assistance; retail services in 
relation to computer software for mobile applications that enable interaction and interface between vehicles and mobile 
devices; wholesale services in relation to computer software for mobile applications that enable interaction and interface 
between vehicles and mobile devices; business project management.

Cl.38;Transmission of sound and vision via satellite or interactive multimedia networks; voice and data transmission 
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services; transmission of data, audio, video and multimedia files; data broadcasting services; transmission of data, sound
and images via satellites; electronic transmission of data; data communication by electronic means; transmission of 
digital information; electronic bulletin board services; telecommunication services; electronic communications 
consultancy; electronic message sending, receiving and forwarding; providing electronic telecommunication 
connections; transferring information and data via computer networks and the internet; data transmission; provision of 
access to content, websites and portals; providing access to online computer databases; providing access to data in 
computer networks; provision and rental of telecommunications facilities and equipment.

Cl.42;Design services; visual design; design of graphic software systems; design of information systems; design 
planning; technical design; engineering services relating to computers; design of vehicles and vehicle parts and 
components; graphic design; industrial and graphic art design; hosting services and software as a service and rental of 
software; software development, programming and implementation; information technology [IT] consultancy services; 
computer system monitoring services; engineering consultancy services; computer engineering consultancy services; 
information technology consulting; product development consultation; technological consultancy; computer software 
consultancy; telecommunications technology consultancy; engineering services; science and technology services.
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Priority claimed from 06/08/2018; Application No. : 2018-100204 ;Japan 

4082377    23/08/2018
[International Registration No. : 1446860]
SEIBAN LIMITED

140-14, Hayase, Yamatsuya, Ibogawa-cho, Tatsuno-shi Hyogo 671-1631 Japan

SEIBAN LIMITED

140-14, Hayase, Yamatsuya, Ibogawa-cho, Tatsuno-shi Hyogo 671-1631 Japan

Proposed to be Used
IR DIVISION
Cl.18;Purse frames; handbag frames; leather and fur, unworked or semi-worked; imitation leather; bags [envelopes, 
pouches] of leather, for packaging; boxes of leather or leatherboard; cases of leather or leatherboard; bags; Randsels 
[Japanese school satchels]; schoolchildren's backpacks; school bags; school satchels; backpacks; rucksacks; shoulder 
bags; handbags; briefcases; attaché cases; suitcases; shopping bags; travelling bags; shoulder belts for bags; pouches 
of leather; purses; pocket wallets; card cases [notecases]; key cases; business card cases; vanity cases, not fitted.

Cl.35;Marketing; administration of consumer loyalty programs; sales promotion for others; advertising; publicity; 
business management analysis; business consultancy; marketing research; market studies; providing information 
concerning commercial sales; commercial information and advice for consumers in the choice of products and services; 
retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches.
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4082391    13/09/2018
[International Registration No. : 1447027]
ANKAO (SUZHOU) ENERGY CO., LTD

No.29 Hua Hong Street, Suzhou Industrial Park Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.9;Electric accumulators for vehicles; electric batteries for vehicles; accumulator jars; accumulator boxes; battery 
boxes; high tension batteries; chargers for electric batteries; electric batteries; electric accumulators; solar batteries.

Cl.12;Vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; motor coaches; golf 
carts [vehicles]; motorcycles; cars; motor homes; camping cars; storage battery powered cars; electric vehicles.
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4082410    26/07/2018
[International Registration No. : 1446945]
COUNTRY GARDEN ESTATE DEVELOPMENT CO., LTD.

Beside Bijiang Bridge, Beijiao Town, Shunde District, Foshan City Guandong China

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; provision of an on-line marketplace for buyers and sellers of goods and services; business management 
assistance; organization of exhibitions for commercial or advertising purposes; advertising; personnel management 
consultancy; appointment scheduling services [office functions]; rental of vending machines; sponsorship search.

Cl.36;Insurance brokerage; financial management; rental of real estate; real estate agency services; real estate 
management; real estate brokerage; real estate services relating to the sale, purchase and leasing of real estate; 
brokerage; charitable fund raising; fiduciary.

Cl.37;Building construction supervision; construction information; repair information; construction; plastering; 
masonry; rental of construction equipment; commercial housing construction; upholstering; cleaning of buildings 
[interior]; cleaning of buildings [exterior surface]; heating equipment installation and repair; machinery installation, 
maintenance and repair; vehicle maintenance; photographic apparatus repair; strong-room maintenance and repair; 
rustproofing; retreading of tires [tyres]; furniture maintenance; cleaning of clothing; disinfecting; elevator installation and 
repair; burglar alarm installation and repair; swimming-pool maintenance.

Cl.38;Radio broadcasting; television broadcasting; news agency services; message sending; communications by 
telephone; communications by computer terminals; information about telecommunication; communications by fiber optic 
networks; providing Internet chatrooms; providing online forums.

Cl.39;Transport; packaging of goods; shipbrokerage; marine transport; car transport; air transport; car rental; storage; 
courier services [messages or merchandise]; arranging of travel tours; transport by pipeline.

Cl.40;Material treatment information; metal treating; textile treating; woodworking; paper finishing; glass-blowing; firing
pottery; food and drink preservation; dressmaking; printing; recycling of waste and trash; air purification; water treating; 
engraving.

Cl.41;Educational services; arranging and conducting of congresses; lending library services; publication of texts, 
other than publicity texts; videotaping; production of radio and television programmes; entertainment information; 
providing sports facilities; zoological garden services; modelling for artists.

Cl.42;Technical research; quality control; biological research; material testing; industrial design; architectural services; 
interior design; creating and maintaining web sites for others; authenticating works of art; graphic arts design.

Cl.43;Accommodation bureau services [hotels, boarding houses]; hotel services; canteen services; bar services; 
tourist home services; rental of meeting rooms; retirement home services; day-nursery [crèche] services; boarding for 
animals; rental of chairs, tables, table linen, glassware.
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Cl.44;Hospital services; health center services; convalescent home services; massage; nutritional guidance for diet; 
beauty salon services; animal breeding; gardening; landscape gardening; plant nursery services.

Cl.45;Personal body guarding; escorting in society [chaperoning]; guard services; monitoring of burglar and security 
alarms; clothing rental; house sitting; fire-fighting; organization of religious meetings; on-line social networking services; 
intellectual property consultancy.
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Priority claimed from 14/03/2018; Application No. : 87834215 ;United States of America 

4082415    12/09/2018
[International Registration No. : 1447436]
Box, Inc.

900 JEFFERSON AVE. REDWOOD CITY CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer programs for database management, electronic spreadsheets, designing, 
creating, editing and publishing documents, note taking, email, calendaring, contacts management, presentation 
graphics, desktop publishing, document management, word processing, instant messaging, notification, Voice over 
Internet Protocol (VoIP), video conferencing, audio conferencing, application sharing, computer desktop sharing, 
document sharing, document access management, file transfer, sensing and providing user presence information, and 
telephony, computer network security, anti-virus protection, and intrusion detection and prevention.

Cl.42;Computer services, namely, providing on-line non-downloadable software for database management, electronic 
spreadsheets, designing, creating, editing and publishing documents, note taking, email, calendaring, contacts 
management, presentation graphics, desktop publishing, document management, word processing, instant messaging, 
notification, Voice over Internet Protocol (VoIP), video conferencing, audio conferencing, application sharing, computer 
desktop sharing, document sharing, document access management, file transfer, sensing and providing user presence 
information, and telephony, computer network security, anti-virus protection, and intrusion detection and prevention; 
electronic storage of files and documents.
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4082416    31/07/2018
[International Registration No. : 1445686]
WALTERS & MASON RETAIL, INC.

150 W CHURCH AVE MARYVILLE TN 3780-14936 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Soap, hand soap, bar soap, liquid soap, cosmetic soap, bath salts, lotions, namely, bath lotions, face lotions, body 
lotions, hair care lotions, and massage lotions; fragrances; perfumes, colognes, lip balm, body scrub, foot scrub, 
shampoo, conditioner; non-medicated skin care preparations, namely, creams, lotions, gels, toners, cleaners and peels; 
essential oils.

Cl.4;Candles.

Cl.9;Spectacles, sunglasses, cases for spectacles and sunglasses, spectacle frames.

Cl.14;Watches, chronometric devices, necklaces, jewelry, imitation jewelry, bracelets, earrings, jewelry rings, key rings 
made of precious metal, body piercing rings, charms, lapel pins, ornaments of precious metal in the nature of jewelry, 
jewelry, namely, crosses; wall clocks, wall plaques made of precious metal, works of art of precious metal; leather key 
chains, imitation leather key chain; non-metal and non-leather key chains.

Cl.18;Clutches, handbags for men, handbags for women, purses, wallets.

Cl.20;Picture frames; picture frame moldings; memorabilia display frames; mirrors; pillows; wall plaques made of 
plastic or wood; works of art of wood, wax, plaster or plastic.

Cl.24;Towels, wall hangings of textile.

Cl.25;Clothing, namely, babies' pants, babies' one-pieces, babies' tops, belts, bottoms, base layers, scarves, jeans, 
pants, ties, tops, shirts, golf shirts, dress shirts, polo shirts, long-sleeved shirts, denim tops, dresses, skirts, blouses, 
capri pants, denim pants, shorts, socks, hosiery, jackets, coats, sweaters, sweatshirts, T-shirts, tights, loungewear, 
lingerie, raincoats, rain pants, bathing wear, namely, bathing suits and swimsuits; shoes, boots, sandals, flip flops, hats, 
caps, toboggan hats, gloves, wristbands.

Cl.26;Hair accessories, namely, hair ornaments and clips.

Cl.35;Retail store, online retail store, and retail gift shop services featuring bags, handbags, sports bags, backpacks, 
wallets, hats, cell phone accessories, hair accessories, watches, picture frames, sunglasses, candles, footwear, 
fragrances, beauty lotions, cosmetic soaps, body scrubs, body lotions, hair conditioning wrap, cosmetic bags, jewelry, 
socks, tights, skincare, pet clothing and accessories, clothing, sweaters, dresses, tops, jumpsuits, rompers, jackets, 
lingerie, slips, sleepwear, swimsuits, skirts, denim, pants, shorts, belts, books, stationery, home décor, kitchen 
accessories, mugs, cups, mason jars, water bottles, hand towels, dish towels, tumblers, coasters, magnets, pillows, signs 
and wall art.
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4084084    25/10/2018
[International Registration No. : 1448290]
CREACIONES ANALOGICAS S.L.

C/ Partida Paraiso s/n E-03570 Villajoyosa Spain

Proposed to be Used
IR DIVISION
Cl.25;Headgear; footwear; clothing.

Cl.35;Retail sale services relating to the sale of clothing and clothing accessories.
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Priority claimed from 26/03/2018; Application No. : 017880994 ;European Union 

4084335    26/09/2018
[International Registration No. : 1448914]
Krapf & Lex Nachf. Verkehrstechnik GmbH & Co. KG

Stresemannstraße 13 92637 Weiden Germany

Proposed to be Used
IR DIVISION
Cl.7;Cyclone separators, filters, ventilation grilles, and combinations of cyclone separators; cyclone separators, filters, 
ventilation grilles, and combinations of cyclone separators.

Cl.11;Filters and ventilation grilles for ventilation installations for vehicles.
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4084357    18/10/2018
[International Registration No. : 1447859]
AUTOTECH ENGINEERING, A.I.E.

AIC - Parque Empresarial Boroa, Parcela 2 A-4 E-48340 AMOREBIETA-ETXANO (VIZCAYA) Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; metal products not included in other classes, namely parts, pieces and metal components for construction and 
assembly of cars, as well as for the construction, assembly and installation of wind turbines, wind towers and wind farms; 
ores of metal; metal stamping; alloys for welding; welding bars; welding materials; welding paste; pewter for welding; 
metal powders for welding; welding preparations, including metal for welding and flux; solders; metal rods for welding.

Cl.7;Machine tools; industrial robots; robotic machines and robotic machine tools; hydromechanical machinery; roll-
stamping tools (machines); metal stamping presses; stamping machines for fusion of sheet material components; 
pressing machines; pressing dies for metal forming; pneumatically-operated presses; welding apparatus; welding 
equipment; regulators for use in welding machines; welding robots; soldering lamps; laser-welding devices; laser 
welders.

Cl.40;Laser treatment of metal materials; heat treatment of metals and metal products; mechanical treatment of metals 
and metal parts, namely, formation of metals and metal parts; pressing of metals and metal parts; treatment of metal 
surfaces; coating (plating) of metals; metal tempering; laminating; metal casting; coating metal plates, metal bands and 
metal objects for protection against corrosion; stamping of metals; welding services; metal welding; joining components 
using welding technology.
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Priority claimed from 16/11/2017; Application No. : 44051777 ;France 

4085354    15/01/2018
[International Registration No. : 1448123]
NEXANS

4 Allée de l'Arche F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.37;Construction, repair, maintenance and installation services in the fields of infrastructure for the transmission of 
electrical energy, electric and communications networks; consulting services in the field of construction, repair, 
maintenance and installation of infrastructure for the transmission of electrical energy, electric and communications 
networks; online support services for diagnosing the operation of electricity networks and their components, to assist 
with the repair of electrical networks and their components; laying of electric and communication cables; construction 
supervisory services for building projects of infrastructure for the transmission of electrical energy, electric and 
communications networks; disassembly services, dismantling of infrastructure for the transmission of electrical energy, 
electric and communications networks and their components.

Cl.39;Storage, distribution, transmission, shipping and delivery of equipment and cables for transmission and 
distribution, for electric networks and for communications networks; consulting and advisory services in the field of 
transmission and distribution, electrical energy and electric and communications networks; storage, distribution, 
transmission of electrical energy; advice in the field of logistics, including for the supply of equipment for electric and 
communication networks; recovery services of drums (removal); collection of electrical equipment, electric and 
communication cables.

Cl.42;Inspection Services [engineering work] of infrastructure for the transmission of electrical energy, electric and 
communications networks, research and engineering services in the field of infrastructure and networks for the 
transmission and distribution of electrical energy and communications networks and their components; inspection 
services for the electric and communications networks and their components; analysis and evaluation of the performance 
of electrical installations and their components and communications networks; engineering services for the technical 
monitoring of infrastructure and networks for the transmission and the distribution of electrical energy and 
communications networks and their components; the design of software for electric network management and electrical 
energy outlets and charging stations for vehicles; providing online computer programs for assisting decision-making in 
the field of transmission infrastructure and distribution of electrical energy, electric and communications networks and 
their components; technical project management in the field of electric and communications networks; research services 
in the field of recycling of electrical equipment and electric and communication cables and their chemical components in 
particular and provision of technical advice relating to it; technical support services for obtaining certification and 
registration; provision of technical advice [engineering services] for confirming the compliance of electrical installations, 
electric and communications networks; computer software design for the production of electric and communications 
networks, their maintenance, their monitoring, calculation of costs; computing services for electric cables section on 
behalf of third parties for the compliance with standards, for the adaptability to requirements; engineering services and 
scientific research in the field of energy saving; engineering services and scientific research for the evaluation, 
measuring, monitoring and control of greenhouse gases, carbon dioxide in particular; technical studies and research on 
the waste disposal of equipment, electric and communication cables.
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4085404    02/11/2018
[International Registration No. : 1448046]
EP YAYING FASHION GROUP CO., LTD

NO. 966, WEST DONGSHENG ROAD, JIAXING CITY 314003 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; attaché cases; halters; travelling bags; furniture coverings of leather; umbrellas; handbags; 
walking sticks; fur; clothing for pets.

Cl.25;Clothing; layettes; ski boots; shoes; headgear for wear; gloves; scarfs; girdles; hosiery.

Cl.35;Compilation of information into computer databases; organization of fashion shows for promotional purposes; 
provision of an on-line marketplace for buyers and sellers of goods and services; advertising; presentation of goods on 
communication media, for retail purposes; commercial administration of the licensing of the goods and services of 
others; marketing; import-export agency services; organization of exhibitions for commercial or advertising purposes; 
sales promotion for others.
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Priority claimed from 22/11/2017; Application No. : 30 2017 029 940 ;Germany 

4085431    16/05/2018
[International Registration No. : 1448331]
Merck KGaA

Frankfurter Straße 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science, namely, standardized analytical solutions used for titrations and 
calibration purposes; chemical reagents for research, analysis, synthesis, quality control, production and for sample 
preparation, sample digestion, cleaning and extraction; culture media for the detection of microorganisms in the air, in 
liquids and on surfaces; chemical reagents for detection toxic substances; test strips for the semiquantitative detection of
ions, organic substances and inorganic substances; chemically-treated nonmedical test strips for pH determination; 
sorbent materials for use in gas chromatography; nucleoside derivatives and nucleotide derivatives for scientific and 
medical research use and for the synthesis of oligonucleotides particularly for use in the manufacture of diagnostic 
preparations, therapeutic preparations and pharmaceuticals; chemical products the extraction of lipophilic components 
from body fluids; chemical products for use in chromatography; culture media for microorganisms and rapid test strips 
for analysis, quality and process control for use in manufacturing pharmaceutical and medical preparations or products; 
chemical reagents for the determination of the degree of deterioration of fats used for deep-frying; test kits consisting of 
chemical reagents and test paper for assessing the hygiene status of surfaces; chemical reagents used for analytical 
moisture determinations; high purity acids for use in elemental analysis; phosphorous pentoxide desiccator drying agent; 
chemical fluxes for use in X-ray fluorescence analysis; ampules of biological indicator solution for checking sterilization, 
ultrapure solvents for use in environmental analysis; chemicals for primary use in gas chromatography detection; 
solvents for use in gas chromatography detection; concentrated laboratory reagent solutions prepacked in ampules; 
solvents for scientific ultraviolet and infrared spectroscopy; chemical preparations, namely, chemical reagents for the 
calibration or qualification of analytical instruments; ph indicator sticks; degreasing and cleaning solvents and deuterated
chemical solvents for use in industry and science; silicates for use in industry and science; reconstituted cells for 
examination purposes, proteins; peptides, nucleic acids and compositions containing cells, proteins, for scientific, 
laboratory or medical research; peptides and nucleic acids for use in gene expression technology, biological, genetic, 
chemical and scientific research and development; analytical test kits for determination, identification and quantification 
of biological and chemical molecules by chromatographic methods.

Cl.3;Cleaning, polishing, scouring and abrasive preparations; bleaching preparations; detergents.

Cl.5;Pharmaceutical products, namely reagents for research, analysis, quality control, synthesis and for sample 
preparation, sample digestion and extraction; culture media for diagnostic purposes, namely growth and detection of 
bacteria and fungi; nutrients, foodstuffs, nutritive media and nutritional liquids for micro-organisms, bacteria and 
bacterial cultures; diagnostic reagent packed in the form of a column used for extracting fat-soluble substances from 
secreting liquid of the human body; oiled paper for medical purposes, pharmaceutical water; empty capsules for 
pharmaceuticals; bacteriological products for autoclaving control; peptides, nucleic acids and compositions containing 
cells and proteins for pharmaceutical purposes; peptides and nucleic acids for medical and veterinary use.

Cl.7;Vacuum pumps; machines consisting of cleaning machines and devices for removing contaminants from liquids; 
filters [machine parts]; liquid filters; filter covers; dispensing machines for membrane filters, membrane filters made of 
plastic or polymer being parts of machines; paper filters; accessories for the goods stated above, namely bags, tubes and 
transfer ports for use in the pharmaceutical manufacturing environment for transferring liquids and powders; parts, 
namely pipes and parts as well as fittings for all of the items stated above, if included in this class; mixers, namely, 
disposable industrial mixer for mixing liquids in the pharmaceutical and chemical industries; filling machines, namely, 
disposable filling assemblies and liquid filtration manifolds; power-operated crimping tools for sealing and cutting 
laboratory tubing and vials; pumps for dispensing fresh solvents and draining titrated solutions, which are used with 
computerized titrators for analytical moisture determinations in solids, liquids and gases; machines consisting of 
cleaning machines and devices for laboratory purposes for removing contaminants from liquids.

Cl.9;Vials and bottles for laboratory chemicals and reagents, other than for medical or veterinary purposes; measuring 
glasses, test tubes, laboratory trays, in particular sedimentation trays; pipettes; measuring and control (surveying) 
devices for determination of airborne; air samplers, comprising housings with air direction outlets and electrical and 
electronic circuitry, stands and mounting fixtures as well as test strips, all sold as a unit, for the detection, measurement 
and control of airborne germs; laboratory equipment, namely, prepacked columns for the extraction of lipophilic 
components from body fluids; reflectometers, photometers, colorimeters and optical cameras for reflectometrical, optical 
and electronic measurement, control and analyses; computer software, in particular for controlling, data transmission and
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data evaluation; apparatuses for data recording, processing and output; chromatography apparatus for laboratory use; 
laboratory equipment for use with chromatography instruments, namely, stands for use with chromatography equipment, 
compression modules, air manifolds, electrical grounding wires for dissipating static electrical charges, and sample 
injection modules in the nature of containers for loading separation samples into chromatography apparatus; laboratory 
kits comprising compression modules, pressure gauges, tubing and valves for use in chromatography all sold as a unit; 
computer workstations for use in the purification of organic compounds, consisting of computer hardware, computer 
software for controlling chromatography apparatus and managing related data, automated sample injectors for making 
simultaneous sample injections into multiple flowpaths, multiple flowpath detectors, multiple pre packed chromatography 
columns and multiple fraction collectors, and manuals sold as a unit therewith; prepacked columns for liquid 
chromatography; portable hygiene monitoring equipment, namely instruments for determining the cleanliness of food 
processing facilities and the efficacy of cleaning routines in food processing facilities; spectroscopes; specimen 
sampling tubes; laboratory equipment, namely, empty glass columns, cartridges, frits, adapters and adaptor clamps, 
extraction units, drying attachments for extraction units [all for use in chromatography]; computerized titrators used for 
analytical moisture determinations in solids, liquids, and gases, and accessories thereto, namely, evaporators, samplers, 
and titration cells; apparatuses and instruments for sample preparation and sample digestion, namely, photometers, 
spectrophotometers and colorimeters measuring in the visual and ultraviolet wavelength range, thermoreactors for 
decomposition and sample preparation, microwave ovens for decomposition and sample preparation; operating software 
for the aforementioned goods; software for data transmission and data evaluation in the field of optical measuring, optical 
control and optical analysis; data processors; computers for data recording, evaluation and output, in the field of optical 
measuring, optical control and optical analysis; equipment and instruments for the determination of the turbidity of 
aqueous solutions; equipment and instruments for the ph-measurement; equipment and instruments for use in 
chromatography, namely, high performance thin layer chromatography plates and thin layer chromatography plates and 
kits comprised of high performance thin layer chromatography plates, thin layer chromatography plates and chemicals 
used in industry and science; separation columns for use in chromatography; laboratory testing system comprised of a 
filter contained within a filtration funnel and parts therefore sold as a unit for the collection, isolation and counting of 
micro-organisms; laboratory filters for microbiological analyses; poison filters and charcoal filters for scientific use; 
bioluminescence system for detecting contaminations in liquids in the beverage industry; electronic testing device, 
namely an air monitor for performing microbial analysis of the air in clean rooms; scientific apparatus, namely, a 
laboratory testing system comprised of a filter contained within a filtration funnel and parts therefore sold as a unit for the 
collection, isolation and counting of micro-organisms; bioreactors for growing cells in the pharmaceutical and chemical 
industries; laboratory filters, namely tangential flow filter apparatus machines for preparation of biological samples; 
laboratory filters, namely, liquid filtration, purification and concentration machines for ultrapure solvent or water based 
pharmaceutical preparations; scientific laboratory and measuring apparatus and instruments, namely laboratory filters for 
liquids, housing for laboratory filters for liquids, and instruments for detection of filter condition, namely filter integrity 
testers; analysers and analysis apparatus, namely sensors for detection of temperature, oxygen, pH levels, CO2 and other 
parameters; laboratory filters, namely liquid and gas purification filters; filter holders and housings for liquid and gas 
purification filters for laboratory purposes; ion exchange apparatus and instruments, namely liquid and gas purification 
filters for laboratory purposes; testing apparatus, namely liquid and gas purity testing apparatus; downloadable 
publications in electronic format or on data carriers, namely, manuals and technical documentation featuring information 
on liquid and gas filtration; computer software for monitoring liquid and gas filtration; pressure sensors; equipment for 
analysis, determination and identification of biological and chemical molecules and species comprising reaction 
containers in the nature of beakers, reagents, and instructions; sterility testing devices, namely electronic apparatus for 
testing the sterility of filtration equipment; ultrafiltration membranes, namely scientific apparatus in the nature of cellulose
mixed ester membranes and thermoplastic membranes for use in the science and research industry; fluorescence, 
electrochemiluminescence and bioluminescence system comprising detectors for indicating the presence of one of 
fluorescence, electrochemiluminescence and bioluminescence signals, an image device in the nature of a camera or 
microscope to show the detected signal, a filter for capturing the contamination from the liquid to be detected and 
reagents to label the contamination for detection and imaging by the system for detecting contamination in liquids; 
apparatus for performing chromatographic separations and parts thereof, namely chromatography columns for laboratory 
use and control systems for liquid filtration machines for laboratory purposes; purification units, apparatus, instruments 
and cartridges for laboratory use, namely laboratory apparatus in the form of liquid and gas filters; adsorptive separation 
devices, namely laboratory filters having one or more chemical or charged entities for the absorption of impurities; 
computer software for management of biopharmaceutical purification processes; test units for determining the integrity 
and pore-size distribution of membrane filters, namely testing equipment for measuring the integrity, temperature, 
pressure, position and form of workpieces in a machine tool; temperature sensors and other sensors for detection of 
temperature, oxygen, pH, carbon dioxide and other parameters; pH electrodes for laboratory research; membrane filters 
for laboratory or scientific use; laboratory filters, namely, membranes used in dialysis, reverse osmosis and ultrafiltration 
for laboratory or scientific use; laboratory filters, namely liquid filtration, purification and concentration devices for 
laboratory use; bioreactors for cell culturing for industrial use; components and accessories for all of the items stated 
above, namely liquid dispense nozzles in the nature of automatic liquid dispense nozzles, liquid tubes in the nature of 
laboratory storage tubes, laboratory test tubes, liquid pumps in the nature of pumps for laboratory testing purposes; 
accessories for the goods stated above, namely bags and transfer ports for use in pharmaceutical laboratories for liquids, 
powders and sterility testers; laboratory devices, namely a closed vial and piping to dilute soluble powdered products for 
sterility testing; testing devices and resulting machines for testing the integrity of filters.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; filtration manifolds; devices for removing contaminants from water or liquids; liquid purifying 
apparatus; industrial chromatography apparatus and instruments; filters used for removing endocrine disrupting 
molecules from water; other filters used for water purification devices, filters for use in the food and beverage industries; 
components and accessories for all of the items stated above, if included in this class; distillation unit for liquid 
concentration; liquid filtering device [parts of industrial installations]; industrial treatment plants, namely tangential flow 
fluid filtration system; point-of-use water dispensers and water purification membranes for laboratory use; membranes for
industrial use; liquid treatment equipment; industrial treatment plants, namely apparatus used in dialysis, reverse 
osmosis and/or ultrafiltration for industrial use; water conditioning apparatus and units; liquid filtration, purification and 
concentration devices; filters [parts of household or industrial installations]; air purifying apparatus and machines; 
cooling installations and machines; electric radiators; water distribution installations; electric heating apparatus; lighting 
apparatus and installations; filters used for removing endocrine disrupting molecules from water; filtration apparatus for 
industrial use; air filters.
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Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; analytical services for the research or screening of molecules and biological samples; chemical research; 
biological research; scientific, measuring and testing services; sterility testing of liquids and powders; molecular based 
assays in the pharmaceutical and biopharmaceutical industries, specifically in the determination and identification of 
microorganisms.
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4085434    09/08/2018
[International Registration No. : 1448921]
Koelnmesse GmbH

Messeplatz 1 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions and trade fairs for commercial and advertising purposes; organisation and business 
consulting for exhibitors; marketing; advertising; intermediary services for advertisements; electronic publication of 
printed matter for advertising purposes, also on the Internet.

Cl.41;Organization of congresses and conferences for cultural and educational purposes; publication of texts and 
printed matter in electronic form, also on the Internet (other than for advertising purposes); publishing of periodicals and 
books in electronic form, also on the Internet.
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Priority claimed from 09/05/2018; Application No. : 718325 ;Switzerland 

4085444    03/10/2018
[International Registration No. : 1447908]
United Grinding Group AG

Jubiläumsstrasse 95 CH-3003 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; internal and external circular grinders, centerless grinders, non-circular grinders and camshafts, 
crankshaft grinders, surface grinders and angle grinders, grinding machines; pencil grinders, honing machines; laser 
treatment machines (one-dimensional and multi-dimensional); eroding machines; laser machines; tool grinders; universal 
circular grinders; angular infeed grinders; high-speed grinders; internal and external thread grinders; groove grinders; 
polygonal grinders; cylinder grinders; production grinders; grinders and laser treatment machines (included in this 
class), controls for grinders and laser treatment machines.

Cl.9;Instruments for non-medical testing purposes; measuring apparatus, electrical, magnetic and optical testing 
apparatus, computer programs for operating grinders and laser treatment machines, computer software; measuring 
machines.

Cl.37;Installation, maintenance and repair.

Cl.38;Provision of access to platforms on the Internet as well as on the mobile Internet; provision of access to data via 
the Internet; provision of on-line access to databases; provision of access to information on the Internet; transmission of 
computerized data; computer communication services for information transmission; transmission of data via computer 
networks; transmission of data via the Internet; digital transmission of data; wireless transfer of data via the Internet; 
transfer of information and data via on-line services and the Internet; interactive communication services; 
communications by computer terminals; communication services via computer networks; communications over the 
Internet; transmission of data via computer networks; transmission of data, messages and information; provision of user 
access to computer programs in data networks; provision of access to databases; providing access to electronic 
communication networks, to the Internet and to extranets.

Cl.41;Organization and conducting of workshops and training workshops for commissioning, operation, servicing, care 
and maintenance as well as programming.

Cl.42;Industrial research and analysis services, design and development of computer software; programming services; 
consultancy in connection with technology.
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Priority claimed from 09/08/2018; Application No. : 32780736 ;China 

4085447    31/10/2018
[International Registration No. : 1447943]
BEIJING JINGDONG 360 DU E-COMMERCE LTD.

Room 222, Floor 2, Building C, No. 18 Kechuang 11 Street, Beijing Economic and Technological Development Zone Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cellphone application software; computer software applications, downloadable; computer peripheral 
devices; electronic agendas; face recognition equipment; punched card machines for offices; electronic notice boards; 
network communication equipment; virtual reality headsets; cameras [photography]; measuring apparatus; theft 
prevention installations, electric.

Cl.35;Advertising; providing marketing reports; sales promotion for others; provision of an on-line marketplace for 
buyers and sellers of goods and services; personnel management consultancy; relocation services for businesses; 
systemization of information into computer databases; accounting; sponsorship search; rental of vending machines; 
rental of sales stands; retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Insurance underwriting; insurance information; providing rebates at participating establishments of others 
through use of a membership card; financial management; art appraisal; sales of commercial houses; real estate 
management; brokerage; surety services; charitable fund raising; trusteeship; lending against security.

Cl.38;Radio broadcasting; message sending; communications by cellular phones; communications by computer 
terminals; electronic bulletin board services [telecommunications services]; providing user access to global computer 
networks; providing online forums; providing Internet chatrooms; transmission of digital files; providing access to 
databases.

Cl.39;Transport; transportation logistics; packaging of goods; piloting; hauling; car transport; air transport; chauffeur 
services; storage of goods; rental of diving suits; distribution of energy; courier services [messages or merchandise]; 
arranging of tours; transport by pipeline.

Cl.41;Teaching; organization of exhibitions for cultural or educational purposes; lending library services; publication of 
texts, other than publicity texts; distribution of video tapes; film production, other than advertising films; cinema 
presentations; providing on-line videos, not downloadable; television entertainment; entertainment services; zoological 
garden services; modelling for artists; organization of lotteries.

Cl.42;Research and development of new products for others; technical research; quality testing; surveying; cosmetic 
research; biological research; meteorological information; material testing; industrial design; design of interior decor; 
dress designing; computer programming; electronic data storage; cloud computing; software as a service [SaaS]; 
platform as a service [PaaS]; creating and maintaining web sites for others; installation of computer software; computer 
software design; authenticating works of art; graphic arts design; invisible asset evaluation; weighing freight for others; 
cloud seeding; handwriting analysis [graphology]; cartography services.
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Priority claimed from 04/04/2018; Application No. : 87863162 ;United States of America 

4085449    03/10/2018
[International Registration No. : 1448570]
Question Everything, Inc.

c/o Fasbender & Associates, Suite 308, 530 Wilshire Blvd Santa Monica CA 90401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;LPs, CDs, DVDs and downloadable audio and video recordings featuring music and musical performances; pre-
recorded musical performances and photographs of musical performances, all downloadable via a website.

Cl.25;Apparel and accessories, namely, T-shirts, sweatshirts, hoodies, socks, hats, baseball caps, and beanies.

Cl.41;Entertainment services, namely, live performances by a musical group; entertainment services, namely, providing 
non-downloadable pre-recorded musical performances, non-downloadable photographs, other information in the field of 
music, and multi-media materials in the nature of non-downloadable videos in the field of music, via a web site.
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Priority claimed from 17/10/2018; Application No. : 88158770 ;United States of America 

4085542    22/10/2018
[International Registration No. : 1447968]
Edmodo, Inc.

1200 Park Place, Suite 400 San Mateo CA 94403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in connection with learning management systems; mobile application software for 
use in connection with learning management systems.

Cl.35;Providing via a website an online marketplace enabling users to collect, share, buy and sell educational 
resources and materials.
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4085557    18/10/2018
[International Registration No. : 1447846]
AUTOTECH ENGINEERING, A.I.E.

AIC - Parque Empresarial Boroa, Parcela 2 A-4 E-48340 AMOREBIETA-ETXANO (VIZCAYA) Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; metal products not included in other classes, namely parts, pieces and metal components for construction and 
assembly of cars, as well as for the construction, assembly and installation of wind turbines, wind towers and wind farms; 
ores of metal; metal stamping; alloys for welding; welding bars; welding materials; welding paste; pewter for welding; 
metal powders for welding; welding preparations, including metal for welding and flux; solders; metal rods for welding.

Cl.7;Machine tools; industrial robots; robotic machines and robotic machine tools; hydromechanical machinery; roll-
stamping tools (machines); metal stamping presses; stamping machines for fusion of sheet material components; 
pressing machines; pressing dies for metal forming; pneumatically-operated presses; welding apparatus; welding 
equipment; regulators for use in welding machines; welding robots; soldering lamps; laser-welding devices; laser 
welders.

Cl.40;Laser treatment of metal materials; heat treatment of metals and metal products; mechanical treatment of metals 
and metal parts, namely, formation of metals and metal parts; pressing of metals and metal parts; treatment of metal 
surfaces; coating (plating) of metals; metal tempering; laminating; metal casting; coating metal plates, metal bands and 
metal objects for protection against corrosion; stamping of metals; welding services; metal welding; joining components 
using welding technology.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 079 ;Germany 

4085558    09/10/2018
[International Registration No. : 1447993]
Wendler Einlagen GmbH & Co. KG

Markwiesenstraße 40 72770 Reutlingen Germany

Proposed to be Used
IR DIVISION
Cl.24;Woven and knitted fabrics.

Cl.25;Garments; ready-made interlining for garments, in particular interlining fabrics and die-cuts made therefrom; 
garments made by using ready-made interlining.
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4085559    31/10/2018
[International Registration No. : 1447982]
SHENZHEN TATFOOK NETWORK TECHNOLOGY CO.,LTD

A4, A of 4/A, the 3rd Industrial zone of Shajing Industrial Development Co., LTD, Haoxiang RD, Shajing St, Baoan District, Shenzhen 
Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; plotters; computer software, recorded; television apparatus; cameras [photography]; 
cinematographic film, exposed; computer peripheral devices; integrated circuits; video screens; eyeglasses.

Cl.28;Games; apparatus for games; toys; playing cards; gloves for games; electronic game machine; plush toys; smart 
toys; action toys (bed bell); building blocks [toys].

Cl.41;Educational services; arranging and conducting of workshops [training]; film production, other than advertising 
films; cinema presentations; organization of competitions [education or entertainment]; providing on-line electronic 
publications, not downloadable; production of radio and television programmes; entertainment; toy rental; games 
equipment rental; game services provided on-line from a computer network.
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Priority claimed from 08/03/2018; Application No. : 30 2018 102 628 ;Germany 

4085566    05/09/2018
[International Registration No. : 1448328]
blomus GmbH

Zur Hubertushalle 4 59846 Sundern Germany

Proposed to be Used
IR DIVISION
Cl.4;Fuel; lighting fuel; candles for lighting.

Cl.6;Fittings of metal for furniture; trays of metal; containers of metal; baskets of common metals; paper towel 
dispensers [fixed] of metal; letter boxes of metal; bottle closures of metal; foot scrapers; hooks of metal for clothes rails; 
hooks [metal hardware]; letters and numerals of common metal, except type; signboards of metal; door stops of metal; 
boxes of metal; parts and accessories for all the aforesaid goods, included in this class.

Cl.8;Canteens of cutlery made of precious metal; cutlery, forks and spoons; knives; scissors; table cutlery [knives, 
forks and spoons]; food processors and food slicers, hand-operated, kitchen knives and cutting implements, cutlery for 
eating; soup spoons; silver plate [knives, forks and spoons]; silverware [knives, forks and spoons]; ceramic knives; salad 
servers; garden tools, hand-operated; hand-operated implements; hand tools; fire irons; parts and accessories for all the 
aforesaid goods, included in this class; fondue sets.

Cl.9;Thermometers; measuring jugs; rain gauges; parts and accessories for all the aforesaid goods, included in this 
class.

Cl.11;Luminaires; LED luminaires; lights for external installation; solar luminaires; solar lamps; ceramic lanterns; lamp 
shades; heating apparatus; heating and warming devices; lighting apparatus; cooking apparatus; humidifiers; decorative 
water fountains; ornamental fountains; water features; flaming torches; torch stands; garden torches; lanterns for 
lighting; hurricane lamps; grills; fireplaces; fireplace inserts; firescreen glass adapted to a fireplace; hot plates; fondue 
sets [cooking devices]; stoves; fire pits; sink units [other than furniture]; parts and accessories for all the aforesaid 
goods, included in this class; mounts for hand-held showers; aroma lamps; candle lanterns; electrical lanterns.

Cl.14;Clocks; chronometric instruments; wall clocks; sundials; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.16;Table linen of paper; paper tissues for cosmetic use; paper doilies; place mats of paper, place mats of cardboard; 
office perforators; adhesive tape dispensers [office requisites]; stapling presses [office requisites]; pen holders; desk 
mats; letter trays; bookends; bookmarks; magnetic boards; notepaper boxes; office requisites and desk accessories, 
included in class 16; parts and accessories for all the aforesaid goods, included in this class.

Cl.20;Furniture; furniture made of steel; furniture of metal; furniture fittings; tables [furniture]; wickerwork; baskets for 
household purposes; baskets, not of metal; wicker; racks; frames; picture frames; mirrors [looking glasses]; coatstands; 
coat hangers; umbrella stands; flower-pot pedestals; decorations, namely decorative mirrors, throw pillows, decorative 
wood boxes; wind chimes; magazine racks; newspaper display stands; racks for CDs; keyboards for hanging keys; hand-
held mirrors [toilet-mirrors]; make-up mirrors; medicine cabinets; screens for fireplaces with adapted firescreen glass; 
door stops; mail boxes; birdhouses; non-metal plant hangers; hooks, not of metal; clothes hooks, not of metal; 
coathooks; bottle carriers; corks for bottles; bottle closures; trays, not of metal; trays, not of metal, other than for 
domestic purposes; beds, bedding, mattresses, pillows and cushions; cushions; towel stands [furniture]; tissue 
dispensers [fixed] not of metal; furniture and small pieces of furniture, included in this class; parts and accessories for all 
the aforesaid goods, included in this class; pedestals for flower pots; towel stands; birdhouses of metal.

Cl.21;Household or kitchen utensils and containers; tableware, cookware and containers; bowls [basins]; porcelain 
ware and glassware for household and kitchen purposes and/or as works of art; glassware; porcelain ware; earthenware; 
vases; flower vases; flower pots; plant pots; plant baskets; flower baskets; window-boxes; holders for flowers and plants 
[flower arranging]; indoor terrariums [plant cultivation]; jardinieres of earthenware; works of art made of earthenware; 
earthenware basins; cups made of pottery; plaques of pottery; planters of earthenware; baking dishes made of 
earthenware; porcelain ware; ornamental models made of porcelain; porcelain flower pots; porcelain pots for flowers; 
containers for flowers; watering cans; plant sprayers; bird feeders; table plates; tableware of porcelain; ceramic 
tableware; porcelain ware; glasses [receptacles]; candelabra; tealight holders; candle jars [holders]; candlesticks with 
wind protection; candlesticks; candle extinguishers; cloths for household purposes; cloths for cleaning; potholders; 
place mats; place mats, not of paper or textile; vinyl place mats; place mats of plastic; coasters and trivets; heat-resistant 
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coasters and trivets; porcelain coasters; coasters, not of paper or textile; coasters, not of paper and other than table 
linen; saucers for flower pots; coasters, not of paper or table linen; carving boards; cutting boards for the kitchen; 
breakfast boards; trays; trays for household purposes; meal trays; baskets for household purposes; refuse containers; 
dustbins; bins for household refuse; waste paper baskets; soup bowls; perfume burners; spoon rests; hand-operated 
food grinders; blenders for food [non-electric]; services [dishes]; tableware, other than knives, forks and spoons; mugs; 
cups; glasses; pots; boxes of glass; boxes of porcelain; egg cups; jars; decanters; jugs; pots; plates; cruet stands; milk 
frothers; bread bins; bread baskets for household purposes; butter dishes; barbecue and pastry brushes; brushes; grill 
brushes; rolling pins, domestic; graters; kettles; jars for spreads; oil and vinegar sprayers; cruet sets for oil and vinegar; 
salt and pepper mills; salt and pepper shakers; sieve sprinklers; sieves; tea filters; tea strainers; drip catchers; lemon 
squeezers; sugar sprinklers; beverage coolers [containers]; beverageware; drinking bottles for sports; corkscrews, 
electric and non-electric; bottle openers, electric and non-electric; bottle pourers; bottle stands; bottle coolers; decanting 
funnels; mixing cups; shakers; table napkin holders; napkin rings; bathroom accessories, namely bathroom pails; 
bathroom containers; laundry baskets; dispensers for lotions; dispensers for liquid soaps; towel racks; towel rails, not of 
precious metal; rings for towels, not of precious metal; toilet paper holders; toilet brushes; water closet brush holders; 
toothbrush holders and containers; toothbrush mugs and glasses; soap holders; soap racks; holders for hair dryers; 
dishwashing brushes; paper tissue dispensers; paper towel dispensers; boxes for dispensing paper towels; kitchen 
paper holders; shoe horns; parts and accessories for all the aforesaid goods, included in this class; barbecue cutlery; 
household or kitchen utensils and containers made of precious metal or plated therewith, in particular silver-plated; bath 
racks; wheeled plant saucers.

Cl.24;Bed linen and blankets; blankets; woollen blankets; woollen blankets [knitted blankets]; quilted blankets; quilts of
terrycloth; towelling coverlets; towelling [textile]; terry linen; terry towels; terry towels [bath towels]; hand towels of 
terrycloth; bath linen; bath sheets; bath towels; towels of textile; hand towels of textile; wash cloths; face cloths of 
towelling; sheets [textile]; tissues being textile piece goods; make-up pads of textile for removing make-up; cloths of non-
woven textile material for washing the body [other than for medical use]; gummed waterproof cloths; place mats of textile;
place mats, not of paper; place mats of woven material; place mats of textile fabric; place mats of textile material; knitted 
fabric; pillowcases; bed pads; blankets for household pets; blankets for outdoor use; duvets filled with goose feathers; 
kitchen linen; table linen; table linen of textile; coasters of textile; drink coasters of table linen; coverings for furniture; 
curtains for showers; parts and accessories for all the aforesaid goods, included in this class.

Cl.25;Bath robes; kerchiefs [clothing]; neckerchiefs; head scarves; bandanas [neckerchiefs]; parts and accessories for 
all the aforesaid goods, included in this class.

Cl.27;Carpets, rugs and mats; carpets [textile]; floor coverings; bath mats; bath mats of textile; textile bath mats; paper 
bath mats; moquettes [carpets]; fur rugs; parts and accessories for all the aforesaid goods, included in this class.

Cl.34;Ashtrays; lighters for smokers; parts and accessories for all the aforesaid goods, included in this class.

Cl.35;Wholesale and retail services relating to fuel, lighting fuel, candles for lighting; wholesale and retail services 
relating to fittings of metal for furniture, trays of metal, containers of metal, baskets of common metals, paper towel 
dispensers of metal, letter boxes of metal, bottle closures of metal, foot scrapers of metal, hooks of metal for clothes rails, 
hooks of metal, letters and numerals of metal, except type, signboards of metal, door stops of metal, birdhouses of metal; 
wholesale and retail services relating to canteens of cutlery made of precious metal, cutlery, forks and spoons, knives, 
scissors, table cutlery [knives, forks and spoons], food preparation implements, kitchen knives and cutting implements, 
cutlery for eating, soup spoons, silver plate [knives, forks and spoons], silverware [knives, forks and spoons], ceramic 
knives, barbecue cutlery, salad servers, garden tools, hand-operated, hand-operated implements, hand tools, fire irons; 
wholesale and retail services relating to thermometers, measuring jugs, rain gauges; wholesale and retail services 
relating to luminaires, LED luminaires, lights for external installation, solar luminaires, solar lamps, ceramic lanterns, 
lamp shades, heating apparatus, heating and warming devices, lighting apparatus, cooking apparatus, humidifiers, 
decorative water fountains, ornamental fountains, water features, flaming torches, torch stands, garden torches, lanterns 
for lighting, hurricane lamps, grills, fireplaces, fireplace accessories, firescreen glass, hot plates, fondues [cooking 
devices], stoves, heating and warming devices, fire pits, sink units [other than furniture]; wholesale and retail services 
relating to clocks, chronometric instruments, wall clocks, sundials; wholesale and retail services relating to household or 
kitchen utensils and containers made of precious metal or plated therewith, in particular silver-plated; wholesale and 
retail services relating to table linen of paper, paper tissues for cosmetic use, paper doilies, place mats, office perforators, 
adhesive tape dispensers [office requisites], stapling presses [office requisites], pen holders, desk mats, letter trays, 
bookends, bookmarks, magnetic boards, notepaper boxes, office requisites and desk accessories; wholesale and retail 
services relating to furniture and furnishings, furniture, furniture fittings, tables [furniture], wickerwork, baskets, wicker, 
racks, frames, picture frames, mirrors [looking glasses], coatstands, coat hangers, umbrella stands, flower-pot pedestals, 
decorations, wind chimes, magazine racks, newspaper display stands, racks for CDs, keyboards for hanging keys, hand-
held mirrors [toilet-mirrors], make-up mirrors, medicine cabinets, firescreen glass, door stops, mail boxes, birdhouses, 
plant hangers, hooks, clothes hooks, coathooks, bottle carriers, corks for bottles, bottle closures, trays, bath racks, beds, 
bedding, mattresses, pillows and cushions, towel stands [furniture], tissue dispensers; wholesale and retail services 
relating to household or kitchen utensils and containers, tableware, cookware and containers, bowls [basins], porcelain 
ware and glassware, glassware, porcelain ware, earthenware, vases, flower vases, flower pots, plant pots, plant baskets, 
flower baskets, window-boxes, holders for flowers and plants [flower arranging], indoor terrariums [plant cultivation], 
jardinieres of earthenware, works of art made of earthenware, earthenware basins, cups made of pottery, plaques of 
pottery, planters of earthenware, baking dishes made of earthenware, porcelain ware; wholesale and retail services 
relating to ornamental models made of porcelain, flower-pot pedestals, porcelain flower pots, porcelain pots for flowers, 
containers for flowers, wheeled plant saucers, watering cans, plant sprayers, bird feeders, table plates, tableware of 
porcelain, ceramic tableware, porcelain ware, glasses [receptacles], watering pots, candelabra, aroma lamps, tealight 
holders, candle jars [holders], candlesticks with wind protection, lanterns, candlesticks, candle extinguishers, cloths for 
household purposes, cloths for cleaning, potholders, place mats, splash mats, coasters and trivets, heat-resistant 
coasters and trivets, porcelain coasters, saucers for flower pots, carving boards, cutting boards for the kitchen, breakfast 
boards, trays, trays for household purposes, meal trays, baskets, refuse containers, dustbins, bins for household refuse, 
waste paper baskets, soup bowls, perfume burners, fondue sets, spoon rests, hand-operated food grinders, blenders for 
food [non-electric], services [dishes], tableware, other than knives, forks and spoons, mugs, cups, glasses, pots, bowls, 
boxes, egg cups, jars, decanters, jugs, pots, plates, cruet stands, milk frothers, bread bins, bread baskets for household 
purposes, butter dishes, barbecue and pastry brushes, brushes, grill brushes, rolling pins, domestic, graters, kettles, jars 
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for spreads, oil and vinegar sprayers, cruet sets for oil and vinegar, salt and pepper mills, salt and pepper shakers, sieve 
sprinklers, sieves, tea tilters, tea strainers, drip catchers, lemon squeezers, sugar sprinklers, beverage coolers 
[containers], beverageware, drinking bottles for sports, corkscrews, electric and non-electric, bottle openers, electric and 
non-electric, bottle pourers, bottle stands, bottle coolers, decanting funnels, mixing cups, shakers, measuring jugs, table 
napkin holders, napkin rings, bathroom accessories, bathroom containers, laundry baskets, dispensers for lotions, 
dispensers for liquids, towel racks, towel stands, towel rails, rings for towels, toilet paper holders, toilet brushes, water 
closet brush holders, toothbrush holders and containers, toothbrush mugs and glasses, soap holders, soap racks, 
mounts for hand-held showers, holders for hair dryers, dishwashing brushes, paper tissue dispensers, paper towel 
dispensers, boxes for dispensing paper towels, kitchen paper holders, shoe horns; wholesale and retail services relating 
to bed linen and blankets, blankets, woollen blankets, quilted blankets, quilts of terrycloth, towelling coverlets, towelling 
[textile], terry linen, terry towels, terry towels [bath towels], hand towels of terrycloth, towelling [textile], bath linen, bath 
sheets, bath towels, towels of textile, hand towels of textile, wash cloths, face cloths of towelling, sheets [textile], tissues 
being textile piece goods, make-up pads of textile for removing make-up; wholesale and retail services relating to cloths 
of non-woven textile material for washing the body [other than for medical use]; wholesale and retail services relating to 
gummed waterproof cloths, place mats, knitted fabric, pillowcases, bed pads, blankets for household pets, blankets for 
outdoor use, duvets filled with goose feathers, kitchen linen, table linen, table linen of textile, coasters of textile, drink 
coasters of table linen, coverings for furniture, curtains for showers; wholesale and retail services relating to bath robes, 
kerchiefs [clothing], neckerchiefs, head scarves, bandanas [neckerchiefs]; wholesale and retail services relating to 
carpets, rugs and mats, carpets [textile], floor coverings, bath mats, textile bath mats, moquettes [carpets]; wholesale and 
retail services relating to fur rugs; wholesale and retail services relating to ashtrays, lighters for smokers.
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4085823    24/10/2018
[International Registration No. : 1448960]
"Digital Trade Solution" LTD

ul. Nikolaya Ostrovskogo, 59, of. 613, g. Perm', RU-614007 Permskij kraj Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Providing business information via a web site; provision of an on-line marketplace for buyers and sellers of 
goods and services; presentation of goods on communication media, for retail purposes; auctioneering.

Cl.42;Maintenance of computer software; providing information on computer technology and programming via a web 
site; creating and designing website-based indexes of information for others [information technology services]; computer 
programming; outsource service providers in the field of information technology; electronic data storage.
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4086609    30/01/2018
[International Registration No. : 1448367]
SENA E.i N. Grzadka Spólka jawna

Ptasia 12A PL-26-600 Radom Poland

Proposed to be Used
IR DIVISION
Cl.1;Operating fluids, including transmission fluids, clutch fluids, hydraulic fluids, fluids for hydraulic circuits, fluids for 
clutches, brake systems and gearboxes; hydraulic fluids including brake fluids, transmission fluids, power steering fluids 
and clutch fluids; coolants for cars; coolants for car cooling systems; chemicals for flushing, elimination and removal of 
radiator deposits and impurities; liquids for refrigerating apparatus; engine coolants; anti-freeze products; coolants for 
vehicles; chemical anti-freeze products; transmission fluid; oils for brakes; hydraulic oils for brake circuits; chemicals for 
windscreen de-icing, chemicals for car lock de-icing.

Cl.3;Detergents, washing products and cleaning products for vehicles and their parts; car cleaning preparations; 
preparations for cleaning and maintenance of car/truck; car cleaning and polishing preparations, essences, oils and 
scents containing chemicals, tyre gloss products; vehicle air conditioning cleaning and maintenance agents and 
products; wet wipes with cleaning agents for dashboards and glass; rust removing preparations; detergents for 
automobiles; car shampoos; shampoos with wax and their concentrates for car washing; products for rim and upholstery 
cleaning, including leather upholstery; creams and products for leather upholstery care; cleaning preparations for car 
cockpits; car plastic cleaning products; cleaning and shining preparations for automobiles; products and agents used in 
pressure washers; active foam for pressure washers; polishing preparations; vehicle polish; windshield washing fluid; 
buffing compounds for automobiles; windshield cleaner fluids; windscreen cleaning liquids; products and/or fluids for the
removal of insects and impurities from car exteriors; wet wipes with substances/fluids for car interior cleaning; hand 
wipes; windscreen cleaning liquids.

Cl.4;Oils, namely industrial oils and grease, oils for automobiles, automotive engine oils, shock absorbing oils, 
lubricating oils being hydraulic oils, oils containing rust preventing additives, automotive final drive oils, lubricating oils 
for petrol engines; lubricating oil for motor vehicle engines; motor oil; gear oils; mazut; oils included in this class.

Cl.21;Brushes; brushes for cleaning and/or scrubbing purposes; brush goods; sponges; sponges for washing, 
cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces; washing pads; 
cleaning sponges covered with textile materials for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, 
drying and keeping clean various surfaces; plastic sponges for washing, cleaning, wiping, scrubbing, polishing, shining, 
clearing, drying and keeping clean various surfaces; textile cloths made of plastic for washing, cleaning, wiping, 
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scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces.

Cl.35;Services of retail or wholesale sales of cleaning and washing fluids for vehicles and parts cleaning products, car 
care products, car care and restoration products, car chemical agents and products, car wash shampoos, car wash 
shampoos with wax and concentrates, rim and upholstery cleaning agents, including cleaning agents for leather 
upholstery, milks and preparations for maintaining leather upholstery, car cockpit cleaners, car plastic cleaning 
preparations, car shine and interior maintenance products, preparations and agents used in pressure washers, active 
foam for pressure washers, car polish, car wax for bodywork, car buffing products, car screen cleaner, washer fluid, 
insect and dirt removers from vehicle exteriors, wipes for cleaning car interiors, wipes, brushes, cleaning and scouring 
brushes, brush products, sponges, plastic sponges, cleaning washers, plastic textile covered pads, cleaning cloths and 
chamois, plastic textile cloths, car fluids, radiator fluids, engine coolants, washer fluids, anti-freeze products, vehicle 
coolants, chemical anti-freeze products, coolants, oils, engine oils, lubricating oils, transmission oils, car oils; 
presentation of operating including transmission fluids, clutch fluids, hydraulic fluids, fluids for hydraulic circuits, fluids 
for clutches, brake systems and gearboxes, hydraulic fluids including brake fluids, transmission fluids, power steering 
fluids and clutch fluids, coolants for cars, coolants for car cooling systems, chemicals for flushing, elimination and 
removal of radiator deposits and impurities, liquids for refrigerating apparatus, engine coolants, anti-freeze products, 
coolants for vehicles, chemical anti-freeze products, transmission fluid, oils for brakes, hydraulic oils for brake circuits, 
chemicals for windscreen de-icing, chemicals for car lock de-icing, washing products and cleaning products for vehicles 
and their parts, car cleaning preparations, preparations for cleaning and maintenance of car/truck, car cleaning and 
polishing preparations, essences, oils and scents containing chemicals, tyre gloss products, vehicle air conditioning 
cleaning and maintenance agents and products, wet wipes with cleaning agents for dashboards and glass, rust removing 
preparations, detergents for automobiles, car shampoos, shampoos with wax and their concentrates for car washing, 
products for rim and upholstery cleaning, including leather upholstery, creams and products for leather upholstery care, 
cleaning preparations for car cockpits, car plastic cleaning products, cleaning and shining preparations for automobiles, 
products and agents used in pressure washers, active foam for pressure washers, polishing preparations, vehicle polish, 
windshield washing fluid, buffing compounds for automobiles, windshield cleaner fluids, windscreen cleaning liquids, 
products and/or fluids for the removal of insects and impurities from car exteriors, wet wipes with substances/fluids for 
car interior cleaning, hand wipes, windscreen cleaning liquids, oils, namely industrial oils and grease, oils for 
automobiles, automotive engine oils, shock absorbing oils, lubricating oils being hydraulic oils, oils containing rust 
preventing additives, automotive final drive oils, lubricating oils for petrol engines, lubricating oil for motor vehicle 
engines, motor oil, gear oils, mazut, oils included in class 4, brushes, brushes for cleaning and/or scrubbing purposes, 
brush goods, sponges, sponges for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and 
keeping clean various surfaces, washing pads, cleaning sponges covered with textile materials for washing, cleaning, 
wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces, plastic sponges for washing, 
cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces, textile cloths made 
of plastic for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various 
surfaces for sales purposes; promotion of operating including transmission fluids, clutch fluids, hydraulic fluids, fluids 
for hydraulic circuits, fluids for clutches, brake systems and gearboxes, hydraulic fluids including brake fluids, 
transmission fluids, power steering fluids and clutch fluids, coolants for cars, coolants for car cooling systems, 
chemicals for flushing, elimination and removal of radiator deposits and impurities, liquids for refrigerating apparatus, 
engine coolants, anti-freeze products, coolants for vehicles, chemical anti-freeze products, transmission fluid, oils for 
brakes, hydraulic oils for brake circuits, chemicals for windscreen de-icing, chemicals for car lock de-icing, washing 
products and cleaning products for vehicles and their parts, car cleaning preparations, preparations for cleaning and 
maintenance of car/truck, car cleaning and polishing preparations, essences, oils and scents containing chemicals, tyre 
gloss products, vehicle air conditioning cleaning and maintenance agents and products, wet wipes with cleaning agents 
for dashboards and glass, rust removing preparations, detergents for automobiles, car shampoos, shampoos with wax 
and their concentrates for car washing, products for rim and upholstery cleaning, including leather upholstery, creams 
and products for leather upholstery care, cleaning preparations for car cockpits, car plastic cleaning products, cleaning 
and shining preparations for automobiles, products and agents used in pressure washers, active foam for pressure 
washers, polishing preparations, vehicle polish, windshield washing fluid, buffing compounds for automobiles, 
windshield cleaner fluids, windscreen cleaning liquids, products and/or fluids for the removal of insects and impurities 
from car exteriors, wet wipes with substances/fluids for car interior cleaning, hand wipes, windscreen cleaning liquids, 
oils, namely industrial oils and grease, oils for automobiles, automotive engine oils, shock absorbing oils, lubricating oils 
being hydraulic oils, oils containing rust preventing additives, automotive final drive oils, lubricating oils for petrol 
engines, lubricating oil for motor vehicle engines, motor oil, gear oils, mazut, oils included in class 4, brushes, brushes 
for cleaning and/or scrubbing purposes, brush goods, sponges, sponges for washing, cleaning, wiping, scrubbing, 
polishing, shining, clearing, drying and keeping clean various surfaces, washing pads, cleaning sponges covered with 
textile materials for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various 
surfaces, plastic sponges for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean 
various surfaces, textile cloths made of plastic for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, 
drying and keeping clean various surfaces for sales purposes; brand creation of the goods and services; providing 
consumer information operating including transmission fluids, clutch fluids, hydraulic fluids, fluids for hydraulic circuits, 
fluids for clutches, brake systems and gearboxes, hydraulic fluids including brake fluids, transmission fluids, power 
steering fluids and clutch fluids, coolants for cars, coolants for car cooling systems, chemicals for flushing, elimination 
and removal of radiator deposits and impurities, liquids for refrigerating apparatus, engine coolants, anti-freeze products, 
coolants for vehicles, chemical anti-freeze products, transmission fluid, oils for brakes, hydraulic oils for brake circuits, 
chemicals for windscreen de-icing, chemicals for car lock de-icing, washing products and cleaning products for vehicles 
and their parts, car cleaning preparations, preparations for cleaning and maintenance of car/truck, car cleaning and 
polishing preparations, essences, oils and scents containing chemicals, tyre gloss products, vehicle air conditioning 
cleaning and maintenance agents and products, wet wipes with cleaning agents for dashboards and glass, rust removing 
preparations, detergents for automobiles, car shampoos, shampoos with wax and their concentrates for car washing, 
products for rim and upholstery cleaning, including leather upholstery, creams and products for leather upholstery care, 
cleaning preparations for car cockpits, car plastic cleaning products, cleaning and shining preparations for automobiles, 
products and agents used in pressure washers, active foam for pressure washers, polishing preparations, vehicle polish, 
windshield washing fluid, buffing compounds for automobiles, windshield cleaner fluids, windscreen cleaning liquids, 
products and/or fluids for the removal of insects and impurities from car exteriors, wet wipes with substances/fluids for 
car interior cleaning, hand wipes, windscreen cleaning liquids, oils, namely industrial oils and grease, oils for 
automobiles, automotive engine oils, shock absorbing oils, lubricating oils being hydraulic oils, oils containing rust 
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preventing additives, automotive final drive oils, lubricating oils for petrol engines, lubricating oil for motor vehicle 
engines, motor oil, gear oils, mazut, oils included in class 4, brushes, brushes for cleaning and/or scrubbing purposes, 
brush goods, sponges, sponges for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and 
keeping clean various surfaces, washing pads, cleaning sponges covered with textile materials for washing, cleaning, 
wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces, plastic sponges for washing, 
cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various surfaces, textile cloths made 
of plastic for washing, cleaning, wiping, scrubbing, polishing, shining, clearing, drying and keeping clean various 
surfaces.

8619



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 21/05/2018; Application No. : UK00003312158 ;United Kingdom 

4086626    20/08/2018
[International Registration No. : 1449013]
Sukra Limited

Bennett House, Long March Daventry NN11 4NR United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metallic mountings; metal brackets; metal hardware; metal supports for cables; shelf supports of metal [other than 
parts of furniture]; structural joint connectors of metal; fittings of metal for furniture; wall boards of metal; wall panels of 
metal; wall platings of metal; protective screens of metal; metal frames for the construction of racking structures of metal 
for storage purposes; racking structures of metal for supporting cables, pipes, tubes; cages of metal; shelving frames of 
metal [other than furniture]; parts and fittings for all the aforesaid.

Cl.9;Wall mountings adapted for television monitors; TV wall mounts; camera mounts; mounting devices for monitors 
and/or cameras; mounting racks for computer hardware; racks for loudspeakers, racks for amplifiers; racks adapted to 
house audio apparatus and/or video apparatus; mounting brackets adapted for computers; speaker mounting brackets; 
brackets for setting up flat screen TV sets; screens; monitors; turntables; projectors; audio apparatus, audio equipment; 
audio-visual apparatus, audio-visual instruments; visual display units; electronic displays and/or signboards; mounts, 
supports, brackets and turntables specially adapted for use with audio equipment, video equipment, personal computer 
equipment, photographic equipment, computer monitors, monitors, radios, CD players, CD recorders, video players, 
video recorders, video screens, laptop computers, loudspeakers, projection apparatus, sound recording apparatus, 
sound reproduction apparatus, sound transmitting apparatus; mounts, supports, brackets and turntables specially 
adapted for use with television screens and television equipment; stands specially adapted for televisions, computers, 
computer equipment, cameras, video cameras, stereos, audio speakers, and/or loudspeakers; load supporting apparatus 
for use with audio equipment, video, television screens and television equipment, which allows a mounted device to be 
levelled whilst fixed to a wall; control devices and connectors for use with the aforesaid goods; parts and fittings for all 
the aforesaid.

Cl.20;Furniture; display stands and stands being furniture for use with audio, video, personal computer and other 
household or office equipment; racks; racking [furniture]; shelving; support stands [furniture]; loudspeaker stands 
[furniture]; multi-purpose display stands; multi-purpose stands [furniture]; shelf units [furniture]; display units [furniture]; 
non-metallic display boards, display partitions, display racks, display shelves, display furniture, display stands, 
signboards, shelf brackets, shelf supports; non-metallic brackets for furniture; racking structures of metal for storage 
purposes; non-metallic connecting elements for use with all the aforesaid goods; parts and fittings for all the aforesaid.
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Priority claimed from 18/01/2018; Application No. : 4420712 ;France 

4086627    17/07/2018
[International Registration No. : 1448067]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use, cleaning, polishing and degreasing preparations, 
cleaning products, oils for cleaning, preservatives for leather (waxes), leather bleaching products, polishing creams, 
creams for leather, shoe creams, shoe polishes, waxes, wax for cobblers; perfumery products; perfumes; eaux de toilette; 
eaux de parfum; eaux de cologne; perfume bases; extracts of flowers; essential oils; air freshening products; potpourris 
[fragrances]; incense; cosmetic skin and lip care products; cosmetic preparations for slimming; lotions for cosmetic use; 
beauty masks; cosmetic hand, face and body care products; hair care products; conditioners; hair lotions; hair bleaches; 
hair dyes; hair styling creams or gels; hair sprays; depilatory creams, hair-removing waxes; shaving products; shaving 
soap; shaving foam; after shave products; sunscreen products for cosmetic use; suntan enhancing preparations for 
cosmetic use; self-tanning preparations for cosmetic use; toiletries; dentifrice; soaps; shampoos; shower gels; bath gels; 
bath oils; bath salts; foaming bath products; bath beads; talcum powder for toilet use, cleansing milk for toilet use; 
deodorants; make-up products; lipstick; mascaras for eyelashes; blushers; make-up powder; eye shadows; make-up 
pencils; make-up removing products; decorative transfers for cosmetic use, temporary tattoos for the body and nails; 
make-up sets; nail care and nail appearance improvement products; nail polish, nail protectors, nail lacquers, nail product 
removers; false nails for the hands and feet, false nail kits, false nail adhesives.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus for recording, transmission, reproduction of 
sound or images, magnetic recording media, sound recording disks; bags and cases for video cameras or photographic 
apparatus; compact disks, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers and computer equipment; mouse pads; software; USB stick, electronic diaries, game software, recorded 
computer programs, computer and mobile phone programs (downloadable software) and electronic publications 
downloadable online or from the Internet; optical goods, spectacles, sunglasses, goggles for sports; spectacle frames; 
spectacle lenses, contact lenses; cases for spectacles or for contact lenses; binoculars; sleeves for laptops; bags 
designed for laptop computers; photographic apparatus; signaling buoys, positioning buoys; telephones, mobile 
telephones, smartphones, tablets, personal electronic assistants and MP3 players; accessories for telephones, mobile 
telephones, smartphones, tablets, PDAs and MP3 players, namely: hands-free kits for telephones, batteries, covers, 
casings, facings, chargers, straps or lanyards, earphones; bags and cases for mobile telephones and telephone 
equipment.

Cl.14;Jewelry and jewelry products (including fashion jewelry); precious or semi-precious stones; pearls; jewelry cases 
[caskets]; finger rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, pendants, key rings (trinkets 
or fobs), tie pins, medallions, medals, jewelry for bags; jewelry boxes; trophies of precious metal; timepiece products and 
chronometric instruments, watches, wristwatches, watch bands, alarm clocks, chronometers, wall clocks, cases or 
presentation cases for timepieces; clocks (timepieces).
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Cl.16;Paper or cardboard products, namely, bags and wrapping paper, paper or cardboard bags and boxes, hat boxes, 
watercolors, drawings, stage sets, architectural models; printed products in particular posters, albums, atlases, 
brochures, maps, postcards, catalogs, non-fabric labels, printed matter, books, newspapers, periodicals, publications, 
journals, diaries, ribbons; bookbinding material; photographs; stationery in particular, blocks, drawing pads, blotters, 
notebooks, calendars, notebooks, envelopes, writing paper, directories; adhesives for stationery or household purposes; 
artists' materials; paintbrushes; typewriters and office requisites (except for furniture), in particular writing slates, seal 
boxes and stamp pads, letter trays, letter openers, pencils, writing boards, inkwells, paperweights, pencil holders, pen 
holder, desk pad, pens, balls and nibs for pens; instructional or teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printing type; printing blocks.

Cl.18;Leather and imitations of leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attaché cases and 
document cases, attaché cases for documents, briefcases (leather goods); purses, wallets, card holders (wallets), coin 
purses not of precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leatherware); 
vanity cases; pouches of leather, clutch bags (evening handbags); parasols; umbrellas; clothing for animals, bags for 
carrying animals.

Cl.24;Textiles and textile goods not included in other classes, bed and table covers, plaids, duvets, travel blankets; 
household linen, covers for cushions, bed linen, bedspreads, sheets, pillow covers, duvet covers; bath linen [except for 
clothing], bath sheets, towels, washcloths, table linen not of paper, tablecloths not of paper, napkins of textiles, place-
mats not of paper, textile handkerchiefs, textile labels, sleeping bags, textiles wall hangings.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, nightgowns and nightshirts, dressing gowns; hats, caps of all kinds, gloves 
(clothing), neckties, belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.

Cl.35;Advertising; rental of advertising space; dissemination of advertisements; dissemination of advertisements by 
mail; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); arranging newspaper 
subscriptions for others; publication of advertising texts; commercial business management; commercial administration; 
distribution of prospectuses, of samples; business advice, business information or inquiries; business research; 
commercial or industrial company management assistance; appraisals for business or industry; accounting; document 
reproduction; employment agencies; computer file management; data entry and processing services, rental of 
commercial computer files; organization of exhibitions for commercial or advertising purposes; online advertising on a 
computer network; rental of advertising time on all communication media; public relations; modeling services for 
advertising or sales promotion; bill-posting, shop window dressing; sales promotion for others; promotion of products by 
televisions, the Internet and catalogs with sales offers; organization of events for commercial purposes; administration of 
exhibition sites; presentation of products on any means of communication for retail sale; commercial information and 
advice for consumers; business administration of the licensing of goods and services; arranging of telecommunication 
service subscriptions for others; bringing together for the benefit of others of various leather goods, jewelry, 
watchmaking, eye-wear, stationery, pens, umbrellas, sporting articles, articles for smokers, clothing and footwear articles 
and telecommunication apparatus (except for their transport), enabling consumers to see and purchase them 
conveniently in-store; wholesale and retail sale of stationery, leather products, jewelry, watchmaking, eye-wear, pens, 
umbrellas, sporting goods, smokers' articles, clothing and footwear articles and telecommunication apparatus, books.

Cl.38;Communication and telecommunication services, particularly on terminals, computer peripheral devices or 
electronic and/or digital equipment; transmission and dissemination of images, sounds, data, information via computer 
terminals or via any other telecommunication means, and in particular via the Internet; interactive communication 
services, broadcasting of multimedia programs (editing of texts and/or images, still or animated, and/or musical sounds); 
provision of discussion forums on the Internet; connection services to the Internet or to databases by telecommunication 
means; providing access to a site on a global computer network for the distribution of information and documents of all 
kinds.

Cl.41;Sporting activities, namely, arranging and organization of sports events, races, competitions and demonstrations;
radio, television and film production; entertainment services and information concerning sailing, sailing competitions and 
water vehicles; publication of books; publication of texts other than advertising texts; electronic publishing of books 
online; timing of sporting events; publication of information concerning sailing; provision of venues, circuits and other 
installations for sports events, races, competitions and demonstrations; organization of exhibitions for cultural or 
educational purposes; photographic reporting; organization of fashion shows for entertainment purposes.
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4086634    24/07/2018
[International Registration No. : 1448332]
Australian Broadcasting Corporation

700 Harris Street ULTIMO, NSW 2007 Australia

Proposed to be Used
IR DIVISION
Cl.9;Sound recordings; image recordings; audiovisual recordings; recording discs, audio, video, computer and laser 
tapes, discs, compact discs, cassettes and cartridges; digital media, namely, pre-recorded dvds, cds, high definition 
digital discs, downloadable audio and video files; usb flash drives; video game software and computer game software; 
downloadable electronic publications; recorded video discs and tapes; downloadable digital image recordings; 
downloadable music recordings; pre-recorded digital audio and video media; downloadable audio, video and audiovisual 
multimedia content; computer software for generating, reproducing and recording, storing and transmitting sound and 
images; computer operating programs and computer programs; games software; application software; personal 
computer application software; software for accessing information on a global computer network; downloadable software 
via the internet and wireless devices; downloadable software in the field of social networking; downloadable software in 
the nature of a mobile application; software to enable uploading, posting, showing, displaying, tagging, blogging, sharing 
or otherwise providing electronic media or information over the internet or other communications network; computer 
software for streaming audiovisual and multimedia content via the internet and global communications networks; 
computer software and downloadable applications for streaming audiovisual and multimedia content to mobile digital 
electronic devices; interactive multimedia software programs for education and entertainment; downloadable application 
software and computer application software for mobile, portable and handheld devices that allow users to view and play 
audio, video and audiovisual content and information relating to content in the field of entertainment; software for 
searching, organising, and recommending multimedia content; instructional and teaching apparatus.

Cl.38;Telecommunications and communications; radio telecommunications, radio broadcasting, television 
telecommunications, television broadcasting, cable television telecommunications, cable television broadcasting, 
computer aided transmission of messages and images, communications by computer terminals and news agency 
services; webcasting services; podcasting services; transmission and streaming of programs, audio and visual content, 
and entertainment media content via global computer networks and wireless communication networks; streaming of data; 
streaming and delivery of virtual reality and digital content; audio, text and video broadcasting services over the internet 
or other communications network, namely, uploading, posting, showing, displaying, tagging and electronically 
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transmitting data, information, audio and video images and clips; mobile media services in the nature of electronic 
transmission of entertainment media content; providing access to a website on the internet for the purpose of social 
networking; chatroom services; web casting services; communication by computer and mobile electronic devices; 
providing access to computer, electronic and online databases; electronic transmission of data, messages and 
information; providing online forums for communication on topics of general interest; providing online communications 
links which transfer web site users to other local and global web pages; facilitating access to third party web sites via a 
universal login; providing online chat rooms and electronic bulletin boards; audio, text, audio and video broadcasting 
services over computer or other communication networks namely, uploading, posting, showing, displaying, tagging and 
electronically transmitting data, information, audio and video images; providing third party users with access to network 
infrastructure for use in delivery, transmission, caching and streaming of audiovisual and multimedia content; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.41;Production, distribution and presentation of radio programs, television programs, motion pictures, sound and 
visual recordings; providing ongoing television, radio, audio, video, podcast and webcast programs; providing 
entertainment, sports, music, information, news and current events programming by means of telecommunications 
networks, computer networks, the internet, satellite, radio, wireless communications networks, television and cable 
television; entertainment services; provision of live entertainment and recorded entertainment, namely musical 
performances; entertainment services, namely, providing podcasts and webcasts; providing non-downloadable 
entertainment, sports, music, informational, news and current events programming; providing entertainment, sports, 
music, informational, news, current events and arts and culture programming via websites; providing information in the 
field of entertainment, music, sports, news and arts and culture via websites; radio and television entertainment; film, 
video, radio and television production; hire of film, video and sound recordings; news reporting; digital imaging services; 
arrangement, management, organisation and conducting of sporting, cultural, amusement, recreation and entertainment 
events; cultural activities; arranging, organizing, conducting and presenting concerts, live performances, entertainment 
special events, arts and cultural events, theatrical entertainment, competitions, contests, fairs, festivals, exhibitions, 
expositions and sporting events; ticket reservation and booking services for educational programs, entertainment, motion
pictures, theatre, arts and cultural events, concerts, live performances, competitions, fairs, festivals, exhibitions, 
expositions and sporting events; publication and presentation of reviews, surveys and ratings; sporting activities; 
provision of information about sporting, cultural and entertainment events; provision of commentary, scores and 
statistics concerning sporting events; competitions; providing online non-downloadable computer games, electronic 
games, interactive games and video games; providing information, schedules, reviews and personalized 
recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, 
live performances, competitions, fairs, festivals, exhibitions, expositions and sporting events; the education and training 
of people; educational services; arranging, organizing, conducting and presenting seminars, workshops, classes, 
webinars,conferences, online instruction and distance learning programs; publishing services; publication of books, 
periodicals, newspapers, newsletters, manuals, blogs, journals and other publications; distribution of online electronic 
publications, namely, non-downloadable books, periodicals, newspapers, newsletters, manuals, blogs, journals; 
publication of books, magazines, pamphlets and printed matter (other than publicity texts); library services, video library 
facilities; museum services; organising and hosting entertainment events for the purpose of fundraising; event 
management services; organising charitable fundraising events being the provision of entertainment, sporting and 
cultural services; charitable services, namely education and training; advisory, consultancy and information services 
relating to all the aforesaid services including all of the above services provided online.

Cl.42;Computer services namely acting as an application service provider in the field of information management to 
host computer application software; software as a service (saas); platform as a service (paas); online provision of 
webbased computer software; hosting of digital content on the internet; application service provider, featuring software 
to enable uploading, posting, showing, displaying, sharing or otherwise providing electronic media or information over 
the internet or other communications network; providing a website featuring technology that enables users to upload and 
share user-generated videos on a wide variety of topics and subjects; computer services, namely, providing online news 
and information; providing a website featuring technology allowing users to upload and download music and purchase 
downloadable music; online provision of web-based applications; providing temporary use of online non-downloadable 
software; hosting an interactive web site featuring a search engine; design and development of computer hardware and 
software and application software; video storage facilities (electronic storage); technical support services, namely online 
troubleshooting of computer digital media software problems for non-downloadable computer program users; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.45;Internet based social networking services; providing a social networking website for entertainment purposes; 
providing an online computer database in the field of social networking; social networking services in relation to an 
online website community for registered users to share information, photos, audio and video content about themselves; 
advisory, consultancy and information services relating to all the aforesaid services.
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Priority claimed from 19/09/2018; Application No. : 2018-118543 ;Japan 

4086635    21/09/2018
[International Registration No. : 1448494]
TOYOTA FINANCIAL SERVICES CORPORATION

Nagoya Lucent Tower, 6-1, Ushijima-cho, Nishi-ku, Nagoya City Aichi Prefecture 451-6015 Japan

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion for others.

Cl.36;Brokerage services relating to hire-purchase; agencies for brokerage of securities; insurance brokerage; real 
estate agency services; debt collection agency services; providing insurance information; surety services.

Cl.37;Motor vehicle maintenance and repair; providing information relating to the repair or maintenance of automobiles.

Cl.39;Leasing of automobiles; providing driving directions for travel purposes; providing information via the Internet 
relating to the leasing of automobiles.

Cl.42;Software as a service [SaaS].
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Priority claimed from 30/01/2018; Application No. : 017750837 ;European Union 

4086661    26/07/2018
[International Registration No. : 1448883]
Jolla Oy

Kalevantie 2 FI-33100 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; operating system software; operating system software 
for mobile phones, tablet computers, computers and other electronic apparatus; computer application software for mobile 
phones, tablet computers, computers and other electronic apparatus; computer software for use in developing, executing 
and running other computer software on mobile devices, computers, computer networks and global communication 
networks; computer software development tools; computer software for use in transmitting and receiving data; computer 
software for managing communications and data exchange between mobile devices and desktop computers; computer 
middleware, namely, software that mediates between the operating system of a mobile device and the application 
software of a mobile device; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording 
media for recording operating system software, computer software and computer application software.

Cl.35;Organizing, preparation and presentation of trade fairs, trade shows and expositions including the display and 
advertising of operating system software, computer application software, computer software, computers and other 
computer related goods; retail and wholesale, including electronic shopping services, of operating system software, 
computer application software, computer software, computers and other computer related goods.

Cl.42;Design and development of computer hardware, operating system software, computer application software and 
computer software; maintenance and updating services of operating system software, computer application software and 
computer software; computer services, namely providing technical support, information and consultation services in the 
field of computer hardware, computer software and computer operating systems; testing services for operating system 
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software and computer software; hosting services and software as a service and rental of software; platform as a service 
[PaaS].

Cl.45;Legal services; licensing of computer software (legal services).
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4086662    24/10/2018
[International Registration No. : 1449008]
TOSAF COMPOUNDS LTD.

Industrial Zone Tnuvot, P.O.box 52 Kfar Yona Israel

Proposed to be Used
IR DIVISION
Cl.1;Chemical additive concentrates, chemical compounds and chemical multi-functional additive concentrates and 
compounds for use in the manufacture of a wide variety of plastic goods, namely: chemical additive concentrates in 
polymeric carrier material used in the manufacture of plastics as well as any other preparations and compositions for 
introducing additives into plastics materials, namely additive masterbatches designated for plastic materials, polymeric 
carrier material used in the manufacture of plastics as well as any other preparations and compositions for introducing 
dyes, colorants, and pigments into plastics materials, designated for plastic materials, and any kind of compounds of and 
for plastic materials; flame retardant and smoke suppressant chemical additive for use in the manufacture of plastic and 
rubber materials.

Cl.2;Dye concentrates used in the plastic industry; pigments and colorants concentrate; color masterbatches.

8628



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 17/04/2018; Application No. : 30 2018 010 063 ;Germany 

4086666    12/10/2018
[International Registration No. : 1448997]
API - Automotive Process Institute GmbH

Wittenberger Straße 15 04129 Leipzig Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot-controlled machines, apparatus and devices for the field of automated vehicle analysis, vehicle diagnosis, 
vehicle repair, vehicle maintenance arid vehicle evaluation; robot-controlled machines, apparatus and devices for 
detecting maintenance and repair demand for vehicles; robot-controlled machines, apparatus and devices for preparing 
and conducting vehicle repairs and vehicle maintenance; robot-controlled machines, apparatus and devices for preparing 
and conducting vehicle evaluations.

Cl.9;Software; software for the field of automated vehicle analysis, vehicle diagnosis, vehicle repair, vehicle 
maintenance and vehicle evaluation; software for detecting vehicle maintenance arid repair requirements; software for 
preparing and conducting vehicle repairs and vehicle maintenance; software for preparing and conducting vehicle 
evaluations; software for organizing and viewing digital images and photographs; computer hardware for the field of 
automated vehicle repair, vehicle maintenance and vehicle evaluation; computer hardware for conducting vehicle repairs 
and vehicle maintenance; computer hardware for conducting vehicle evaluations; information technology, audiovisual, 
multimedia and photographic apparatus for the field of automated vehicle analysis, vehicle diagnosis, vehicle repair, 
vehicle maintenance and vehicle evaluation; information technology, audiovisual, multimedia apparatus for detecting 
vehicle maintenance and repair requirements; information technology, audiovisual, multimedia and photographic 
apparatus for preparing and conducting vehicle repairs and vehicle maintenance; information technology, audiovisual, 
multimedia and photographic apparatus for preparing and conducting vehicle evaluations; digitizers; security 
surveillance robots.

Cl.37;Automobile repair and vehicle maintenance, namely automated vehicle analysis and diagnosis; detection of 
vehicle maintenance and repair; vehicle maintenance, and vehicle repair.

Cl.42;Development, programming and implementation of computer software and hardware for the field of automated 
vehicle analysis, vehicle diagnosis, vehicle repair, vehicle maintenance and vehicle evaluation; development, 
programming and implementation of computer software and hardware for detecting vehicle maintenance and repair 
requirements; development, programming and implementation of computer software and hardware for preparing and 
conducting vehicle repairs and vehicle maintenance; development, programming and implementation of computer 
software and hardware for preparing and conducting vehicle evaluations; research and development in the field of 
automated vehicle analysis, vehicle diagnosis, vehicle repair, vehicle maintenance and vehicle evaluation; research and 
development for detecting vehicle maintenance and repair requirements using software; research and development for 
preparing and conducting vehicle repairs and vehicle maintenance by means of software; research and development in 
the field of preparing and conducting vehicle evaluations by means of software; engineering in the field of automated 
vehicle analysis, vehicle diagnosis, vehicle repair, vehicle maintenance and vehicle evaluation; engineering for detecting 
vehicle maintenance and repair requirements using software; engineering for preparing and conducting vehicle repairs 
and vehicle maintenance by means of software; engineering for preparing and conducting vehicle evaluations by means 
of software.
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Priority claimed from 04/06/2018; Application No. : 3722122 ;Spain 

4086694    07/06/2018
[International Registration No. : 1448922]
STARTUP BUILDING CORPORATION, S.L.

Rodríguez Arias, 6-5° E-48008 Bilbao (Bizkaia) Spain

Proposed to be Used
IR DIVISION
Cl.9;Central processing units for processing data, sounds and images; downloadable image files; image recognition 
software; software for processing images, graphics and text; software programs for editing images; software for 
organizing and viewing digital images and photographs; apparatus for recording, transmission or reproduction of sound 
or images; magnetic recording media, sound recording and optical disks; compact disks (audio-video); mechanisms for 
coin-operated apparatus; data processing equipment and computers; software; electronic publications (electronically 
downloadable); downloadable software applications for mobile devices; downloadable software applications; 
downloadable computer applications; downloadable digital photos, illustrations, audio clips, video clips, sources, code 
clips and graphics.

Cl.35;Advertising services; commercial business management services; commercial administration services; office 
functions; organization of exhibitions for commercial or advertising purposes; computer data management; subscriptions 
to electronic newspapers; business administration of licensing rights for downloading and use of third-party digital 
photographs, illustrations and graphics; retail services related to recorded content; production of video tapes, video 
discs and audio-visual recordings for promotional purposes; production of video recordings for advertising purposes; 
video recordings for the purpose of marketing (production); online retail store services for the sale of music and 
downloadable pre-recorded videos; advertising services related to apparatus for the depiction of in vivo images; 
advertising services related to products for the depiction of in vivo images; on-line advertising and marketing; rental of 
advertising space online; computerized online ordering services; online purchase order services; online advertising via 
computer networks; online retail sale services for downloadable digital music; preparation of commercial transactions for 
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third parties via online shops; promotion of third-party artwork via the provision of portfolios online via a website.

Cl.41;Production of sound and image recordings on sound and image carriers; rental of sound and image recordings; 
publication of texts and images in electronic form (other than advertising); entertainment and educational services; 
organization of sporting and cultural activities; organization of exhibitions for cultural and educational purposes; editing 
of texts (other than advertising texts); online electronic publications (not downloadable telematically); electronic 
publication of books and periodicals on line (not downloadable); publication of books; preparation of news programs for 
broadcast; online library services that enable the user to publish and share their proprietary online content; photography 
services.

Cl.42;Electronic storage of images; encryption of digital images; digitalization of images and sound; conversion of 
images from hard copy to electronic copy; design and development of software for image processing; image scanning; 
electronic storage services for archiving databases, images and other electronic data; hosting of digital and Internet 
content; interactive hosting services that enable the user to publish and share proprietary content and images online; 
scientific and technological services as well as research and design services in the field of information technology; 
industrial analysis and research services; design and development of computers and computer programs (software); 
design and development of software in the field of applications for mobile telephones and computers; provision of 
information concerning digital design tools, software and hardware, creative processes and methods and processes 
related to the creation, editing and use of digital photographs, illustrations, audio clips, video clips, sources, codes and 
graphics; technical support services, namely, diagnosis of computer hardware and software problems that occur when 
uploading and downloading digital photos, illustrations, audio clips, video clips, sources, code packages and other 
design elements via the Internet; providing information in the field of digital photographs, illustrations, audio, video, 
sources, code fragments, graphics, digital design tools, software and hardware, creative processes and methods and 
processes relating to creating, editing and use; technical support services, specifically, troubleshooting of computer 
hardware and software problems incurred when uploading and downloading digital photos, illustrations, audio, video, 
sources, code fragments and other code design elements via the Internet.
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4086739    31/10/2018
[International Registration No. : 1448748]
XINGTAI HONGOU AUTO PARTS MANUFACTURING CO., LTD

No. 15, Yinhai Road, Weixian Economic Development Zone, Xingtai City Hebei Province China

Proposed to be Used
IR DIVISION
Cl.7;Turbo-compressors; carburetter feeders; sealing joints [parts of engines]; bearings for vehicle; sparking plugs for 
internal combustion engines; sparking plugs for automobile motor; igniting coil for automobile motor; starters for motors 
and engines; piston rings; air filters [parts of engines]; cooling water tanks for automobile; oil filters [parts of engines]; 
diesel filters [parts of engines]; pumps [machines]; air condensers; bearing bush.

Cl.12;Windscreens; steering wheels for vehicles; hubs for vehicle wheels; electric bicycles; hoods for vehicle engines; 
seats for vehicle; hub caps; automobile hoods; brake shoes for vehicle; brakes for vehicle; motors for vehicle; windshield 
wipers; tires for vehicle wheels.

Cl.17;Shock absorbing buffers of rubber; rubber solutions; gum, raw or partly processed; weatherstripping; 
soundproofing materials; insulating refractory materials; packing [cushioning, stuffing] materials of rubber or plastics; 
rubber sleeves for protecting parts of machines; stuffing rings; brake lining materials, partly processed.
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Priority claimed from 05/10/2018; Application No. : 2018-125783 ;Japan 

4087085    02/11/2018
[International Registration No. : 1447986]
Pias Corporation

19-3, Toyosaki 3-chome, Kita-ku, Osaka-shi Osaka 531-0072 Japan

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; cuticle nippers; hair-removing tweezers; pedicure sets; crimping irons; hand implements for hair 
curling; razor blades; razors, electric or non-electric; nail files, electric or non-electric; fingernail polishers, electric or 
non-electric; hair clippers for personal use, electric and non-electric; nail clippers, electric or non-electric; manicure sets, 
electric or non-electric; eyelash curlers; nippers; emery files; tweezers; scissors; blades [hand tools].

Cl.21;Soap boxes; soap dispensers; soap holders; combs; comb cases; brushes; nail brushes; cosmetic brushes; 
toothbrushes, electric or non-electric; floss for dental purposes; cosmetic utensils; toilet cases; fitted vanity cases; toilet 
sponges; powder puffs; powder compacts; eyebrow brushes; perfume sprayers; cheek brush; eyeshadow brush; eyelash 
brush.
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Priority claimed from 01/08/2018; Application No. : 2018-098323 ;Japan 

4087086    05/11/2018
[International Registration No. : 1449016]
GungHo Online Entertainment, Inc.

Pacific Century Place Marunouchi, 1-11-1 Marunouchi, Chiyoda-ku Tokyo 100-6221 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; cell phone straps; speakers; dustproof apparatus for earphone jack 
of cellphones; headphones; digital photo frames; megaphones; personal digital assistants in the shape of a watch; 
smartphones; covers for smartphones; stylus pens for telecommunications machines and apparatus; stylus pens for 
electronic machines and apparatus; computer programs (including computer programs downloadable via 
telecommunications networks); computer programs for cell phones (including computer programs downloadable via 
telecommunications networks); computer programs for smartphones (including computer programs downloadable via 
telecommunications networks); computer programs for personal digital assistants (including computer programs 
downloadable via telecommunications networks); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs and 
recording media recorded with computer programs; game software for smartphones; electronic machines, apparatus and 
their parts; game programs for home video game machines (including game programs downloadable via 
telecommunications networks); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and recording 
media recorded with game programs for home video game machines; game programs for portable games with liquid 
crystal displays (including game programs downloadable via telecommunications networks); electronic circuits, magnetic 
cards, CD-ROMs, DVD-ROMs, cartridges and recording media recorded with game programs for portable games with 
liquid crystal displays; computer programs, namely, downloadable currency data, items data and additional data for game 
programs used with cell phones and smartphones; protective helmets for sports; batteries and cells; spectacles, 
eyeglasses and goggles.

Cl.41;Providing games using communication by a smartphone; providing games using communication by a personal 
digital assistant; providing information on provision of games using communication by a computer; providing information
on provision of games using communication by a cell phone; providing information on provision of games using 
communication by a portable games with a liquid crystal display; providing games using communication by a computer; 
providing games using communication by a cell phone; providing games using communication by a portable games with 
a liquid crystal display; providing games for home video games via telecommunications networks; providing information 
on provision of games using communication by a portable game device with a liquid crystal display; providing games 
using communication by a portable game device with a liquid crystal display; providing games for home video game 
machines via telecommunications networks; providing games via telecommunication lines; proving online games; online 
game services, namely, intermediary services relating to provision of currency data and item data for use in games 
provided via computer networks; organization, arranging and conducting of game competitions, tournaments and events 
(including the one provided online); organization, arranging and conducting of entertainment events excluding movies, 
shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; organization, 
arranging and conducting of sports events; providing images, videos, sound and music via computer networks; providing 
images, videos, sound and music using communication by a personal digital assistant; providing images, videos, sound 
and music using communication by a home video game machine; providing images, videos, sound and music using 
communication by a home video game; movie showing, movie film production or movie film distribution; presentation of 
live show performances; direction or presentation of plays; presentation of musical performances; providing music and 
videos via telecommunication lines; production of radio or television programs; production of videotape film in the field 
of education, culture, entertainment or sports (not for movies or television programs, and not for advertising or publicity); 
directing of radio and television programs; entertainment; entertainment consultancy; entertainment information.
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Priority claimed from 15/03/2018; Application No. : 4437362 ;France 

4087120    05/09/2018
[International Registration No. : 1448083]
BRIDGE COMMUNICATION

1 rue de la République, F-69001 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Software; software and software application solutions; software relating to connection services between 
individuals and professionals or among professionals; downloadable electronic publications.

Cl.35;Commercial business management; commercial administration; computer file management; online advertising on 
a computer network; online business networking services; company networking services; computerized business 
information processing services; data processing services; loyalty programs; rental of advertising space; online 
connection services and professional networking services.

Cl.38;Electronic bulletin board services [telecommunication services]; electronic messaging services; provision of chat 
rooms on the Internet; provision of on-line forums; provision of access to databases; electronic messaging; computer-
aided transmission of messages and images; transmission of digital files; electronic order transmission; message and 
data services by electronic transmission.

Cl.42;Design and development of computers and software; computer system design; website design consultancy; 
creation and maintenance of websites for third parties; software development [design]; hosting of computer sites [Web 
sites]; information relating to information technology and programming by means of websites; software installation; 
software as a service [SaaS]; provision of Internet search engines; electronic data storage; on-line Web infrastructure 
hosting for other people for creating and hosting an online community for registered users to participate in discussions, 
to get feedback from their peers and co-workers, to form virtual communities and participate in social and business 
networking services.

Cl.45;Online connection services and social networking services; dating services; online social networking services; 
online service for connecting social network users.
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Priority claimed from 14/12/2017; Application No. : UK00003277290 ;United Kingdom 

4087125    11/06/2018
[International Registration No. : 1447886]
Johnson Electric Industrial Manufactory Limited

6th Floor, 12 Science Park East Avenue, Hong Kong Science Park, Shatin, New Territories, Hong Kong China

Proposed to be Used
IR DIVISION
Cl.7;Electric motors (not for vehicles); starter motors for internal combustion engines (not for vehicles); bearings; 
bearing brackets; electric motor brushes (parts of machines/dynamos); stator assemblies; mounting brackets; fans for 
motors, engines or batteries; impellers for motors or pumps; DC electric motor driven pumps for circulating cooling water 
for internal combustion engines for vehicles; valves, being parts of machines or engines; gear assemblies (not for 
vehicles); gears, pinions, cogs, worms and worm wheels, gear boxes, gear trains and transmission systems for machines 
and motors; dies and moulds being parts of machines and machine tools; cooling fans and cooling modules for vehicle 
engines; motor assembly apparatus; assembly jigs, assembly fixtures, automated assembly machines, armature winding 
apparatus and stator winding apparatus; mechanically automated assembly machines; electrically automated assembly 
machines; fuel pumps for internal combustion engines; parts and fittings for all the aforesaid goods, all included in this 
class.

Cl.9;Rotor and armature assemblies; commutators; magnets; tachometers; speed sensors; testing apparatus for 
electric motors; torque measuring apparatus and electric motor performance testing/measuring apparatus, speed 
measuring apparatus, life (endurance) test apparatus, end play measurement apparatus, electrical monitoring apparatus, 
noise and vibration measurement apparatus, armature balancing apparatus; assembly jigs, assembly fixtures, motor 
electronics, namely, varistors, resistors, capacitors diodes and ASIC's (application-specific integrated circuit chips); 
brushless motor controllers, stepper motor controllers, motor controllers, noise suppression circuits, motor protection 
relays, over current and over voltage protection circuits, and speed controllers; thermostats for vehicles, temperature and 
pressure indicating measuring, signalling and control apparatus, and central processing units for all the aforesaid goods; 
electrically operated gas and water valves; electrically operable contactors for electrical power isolation (remote 
disconnects); printed circuit boards; flexible printed circuits; printed circuit assemblies; substrates for smart card 
modules; substrates for SIM cards; electrical switches; electrical solenoids; miniature and micro electric switches; parts 
and fittings for all the aforesaid goods, all included in this class.

Cl.11;Water cooling appliances and installations; cooling fans and cooling modules, being parts of vehicle engine 
cooling systems or vehicle air conditioning systems; parts and fittings for all the aforesaid goods, all included in this 
class.

Cl.12;Electric motors for use in vehicles, including for driving apparatus for locomotion by land; starter motors for 
internal combustion engines (for vehicles); electric motor mounting brackets for use in vehicles and their parts; gear 
assemblies for electric motors for use in vehicles; windscreen wipers; fan motors for vehicles; electric motor assemblies 
for use in accessories for vehicles; parts and fittings for all the aforesaid goods, all included in this class.
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4087142    17/10/2018
[International Registration No. : 1449028]
Line Friends Corporation

(ITAEWON-DONG) 5TH FLOOR, ITAEWON-RO 200, YONGSAN-GU SEOUL Republic of Korea

BigHit Entertainment Co., Ltd.

(CHEONGGU BLDG., NONHYEON-DONG) 2ND FLOOR, 13-20, DOSAN-DAERO 16-GIL, GANGNAM-GU SEOUL Republic of 
Korea

Proposed to be Used
IR DIVISION
Cl.3;Aromatics for household purposes; air fragrancing preparations; functional cosmetics being anti-ageing skin care 
preparations; functional cosmetics being anti-wrinkle creams; functional cosmetics being skin care preparations; 
functional cosmetics being sun-screening preparations; functional cosmetics being sun-tanning preparations; functional 
cosmetics containing anti-aging skin care and skin whitening preparations and sunscreens for use on the skin; beauty 
soap; soaps (not for personal use); false eyelashes; false nails; soaps for personal use; dentifrices; perfumery; cotton 
wool for cosmetic purposes; beauty masks; mask pack for cosmetic purposes; cotton swabs for cosmetic purposes; 
adhesives for cosmetic purposes; cosmetics.

Cl.5;Mothproofing paper; deodorants, other than for human beings or for animals; sanitary pads; deodorants for 
clothing and textiles; disinfectants; breast-nursing pads; dietetic food supplements; filled first aid kits; food for babies; 
babies' diapers; medicated diapers; adhesive plasters for medical purposes; medical dressings; cotton for medical 
purposes; sanitary preparations for medical use; pharmaceutical and veterinary preparations; fly catching adhesives; fly 
catching paper; bandages for skin wounds.

Cl.8;Scissors; ladles [hand tools]; multi-function folding hand tools; flat irons; axes; mountaineering pickels [ice axes]; 
razor blades; scissors (stationery); non-electric nail clippers; non-electric hair clippers; non-electric irons; eyelash 
curlers; borers; air pumps, hand-operated; hand-operated vegetable shredders; kitchen knives; tableware [knives, forks 
and spoons]; orange sticks [manicure implements]; electric nail clippers; electric shavers; razors, electric or non-electric; 
electric and non-electric nail clippers; electric hair clippers.

Cl.9;CDs; respirators for filtering air; computer programs [downloadable software]; downloadable animation files; 
downloadable mobile coupons; downloadable smart phone application (software); downloadable mobile game software; 
animated cartoons; video disks and video tapes with recorded animated cartoons; recorded media content; software; 
smartphones; chargers for smart phones; holder for smart phones; eyeglasses; protective films adapted for liquid crystal 
display screens; apparatus for broadcasting, recording, transmission or reproduction of sound, data or images; devices 
for hands-free use of mobile phones; ear phones and headphones; magnets; electric wires and cables; lighting control 
apparatus; computer game cartridges; computer hardware and computer peripherals; credit cards; helmets; cell phone 
straps.

Cl.11;LED nail drying apparatus; gas ranges; air purifiers [for household purposes]; electric refrigerators [for 
household purposes]; air purifying apparatus and machines; heating apparatus; non-electric lighting apparatus and 
devices; showers; shower heads; electric fans; air conditioners; ovens; bath tubs; heating and cooling systems for motor 
cars, not being parts of engines or motors; lighting apparatus and devices for automobiles; lighting apparatus and 
devices for bicycles; pressure cookers, electric; kettles, electric; electric hair dryers; electric lighting apparatus; 
microwave ovens; stands for lights; ventilation [air-conditioning] installations and apparatus; portable electric heaters.

Cl.12;Motorcycles; parts and accessories for motorcycles; strollers; car seats for babies; cars; door guards for 
automobiles; parts and accessories for automobiles; bicycles; parts and accessories for bicycles.

Cl.16;Note books; calendars; money clips; modelling materials; stationery; adhesives for stationery and household 
use; ball pens; credit cards without magnetic coding; colored pencils; mechanical pencils; stickers and sticker albums; 
passport covers; silver paper; printed educational materials; printed matter; paper; garbage bags of paper; banners of 
paper; table decorations of paper; paper tissues; paper patterns; boxes of paper; cards; coloringbooks (picture books); 
typewriters and office requisites [except furniture]; containers of cardboard for packaging; plastic materials for 
packaging; pen and pencil boxes.

Cl.18;Leather trimmings for furniture; bags; leather and imitations of leather; leather straps; boxes made of leather; 
furniture coverings of leather; boxes of vulcanized fiber; feed bags for animals; collars for animals; luggage tags; 
backpacks; clothing for pets; bags for pets; safety leash for childcare; umbrellas for children; umbrellas, parasols and 
walking sticks; purses; card wallets; trunks and traveling bags; bags [envelopes, pouches] of leather, for packaging; 
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vanity cases [sold empty].

Cl.20;Furniture; mattresses; works of art made of wood; works of art of wax; Korean cushions (bangsuk); pillows; 
hand-held flat fans; barrels, not of metal; furniture fittings, not of metal; plastic memorial cups; plastic memorial tablets; 
baskets, not of metal; knobs, not of metal; chests, not of metal; hand-held flagpoles, not of metal; tent pegs, not of metal; 
indoor blinds; beds for household pets; pet cushions; picture frames; wind chimes [decoration]; bassinets; bathroom 
chairs; umbrella stands; playpens for babies; infant walkers; chairs [seats]; neck cushions specially adapted for 
automobile seats; bedding, except linen; camping mats; curtain tie-backs; cushions; works of art of plastic; reading 
desks.

Cl.21;Containers for household or kitchen use; lunch pails; bath sponges; insulating flasks; combs and sponges; 
cleaning tools and washing utensils (other than electric); spoon cases; tableware, other than knives, forks and spoons; 
dustbins; cloths for cleaning spectacles; portable cooking kits for outdoor use; drinking vessels; coin banks; bottle 
openers, electric and non-electric; chopsticks; kitchen utensils; toothbrushes; tissue box covers; cosmetic utensils; 
portable beverage container holders.

Cl.24;Lap rugs; pillow covers; non-woven textile fabrics; quilts; traced cloths for embroidery; fabric; textile coverings; 
flags of textile or plastic; labels of textile; washing gloves; fitted toilet lid covers of fabric; wrapping cloth of textile; 
shower curtains of textile; towels of textile; table decorations of textile; fabrics for interior decoration; fabric felts; bed 
linen; bed covers; covers for cushions; shower curtains of plastics; dish cloths; tissue of textile for cosmetics.

Cl.25;Raincoats; hats; mufflers; ear muffs [clothing]; beach sandals; sleep masks; slippers; footwear; inner soles; 
socks and stockings; bath shoes; training shoes; wind-jackets; infants' clothing; clothing; gloves for apparel; Japanese 
style sandals (zori); long boots; tee-shirts; gloves with conductive fingertips that may be worn while using handheld 
electronic touch screen devices.

Cl.28;Balls for play; play tents; video game machines; skateboards; parlour games; toys for pets; play sets for action 
figures; children's toy bicycles other than for transport; games; amusement game machines; games and playthings; toys 
(playthings); novelty toys, namely, sticks with luminous features for fans and for entertainment [novelty items]; dolls and 
dolls' clothes; toy robots; dice; gymnastic and sporting articles; ornaments for Christmas trees, except illumination 
articles and confectionery; tarot cards [playing cards]; puzzles; toy figures.

Cl.29;Preserved/frozen/dried and cooked fruits and vegetables; processed meat; food products made primarily from 
fruits; processed eggs, namely, foodstuffs; frozen fruits; frozen beans; processed beans, namely, foodstuffs (excluding 
bean curds and foodstuffs made from bean curds); tofu; foods prepared from bean curds (tofu); preserved fruit (other 
than those frozen); beans, preserved; preserved vegetables (other than those frozen); fish and shellfish (not live) 
(including those frozen or preserved with salt); soups and preparations for making soups; pollen prepared as foodstuff; 
meat; food products made from fish and shellfish; vegetable juices for cooking; food products made from oil and fat; 
processed meat products; jellies; vegetables, instant frozen; processed vegetable products; processed seaweed 
products.

Cl.30;Cereal-based processed products; tea-based beverages with fruit flavoring; confectionery; gum; rice cakes; 
bread; sauces; sugar for food; ices and ice creams; cocoa beverages with milk; confectionery in jelly form; seasonings; 
tea; tea-based beverages; chocolate products; chocolate bars; candy; coffee; coffee-based beverages; cocoa.

Cl.32;Fruit beverages and fruit juices; fruit smoothies; mineral and aerated waters; beer; extracts of hops for making 
beer; non-alcoholic beverages; vitamin enriched water [beverages]; ion sports drink [beverages]; syrups and other 
preparations for making beverages; vegetable extracts for beverages; soft drinks; soya-based beverages; red ginseng 
drinks.

Cl.35;Retail store services featuring rice cakes; business management of restaurants; retail store services featuring 
mattress protectors [bedding]; retail store services featuring beer; retail store services featuring decorative articles for 
the hair; retail store services featuring stationery; retail store services featuring pillow covers; retail store services 
featuring wallpaper; retail store services featuring jewelry; retail store services featuring auxiliary battery packs; 
photocopying services; retail store services featuring non-electric razors; retail store services featuring non-electric 
lighting apparatus and devices; business operation, business administration and office functions; retail store services 
featuring photographic apparatus and instruments; retail store services featuring processed cereals; retail store services 
featuring furniture; retail store services featuring household air cleaners; retail store services featuring leather bags and 
wallets; retail store services featuring leather; auctioneering; retail store services featuring confectionery; advertising and 
business management consultancy; advertising agency services; retail store services featuring locks of metal for doors; 
retail store services featuring downloadable animation files; purchasing agency services for downloadable coupon; retail 
store services featuring downloadable mobile game software; retail services provided by hypermarket services; retail 
store services featuring ceramic dinnerware; retail store services featuring mats made of straw, rush and/or vinyl; 
organisation of exhibitions and events for commercial or advertising purposes; purchasing agency services for books; 
wholesale store services featuring gift boxes; retail store services featuring cleaning preparations; retail store services 
featuring cleaning tools and washing utensils (other than electric); retail store services featuring laundry starch; retail 
store services featuring under garments; retail store services featuring hand warmers; import-export agency services; 
retail store services featuring spoons; retail store services featuring sporting articles (other than golf articles/climbing 
articles); retail store services featuring watches; retail store services featuring live fish for human consumption; retail 
store services featuring footwear; retail store services featuring musical instruments; retail store services featuring 
eyeglasses; retail store services featuring hot-water heating apparatus; retail store services featuring toys (playthings); 
retail store services featuring overcoats (except wear for exclusive use for sports and Korean traditional dress); retail 
store services featuring umbrellas; retail store services featuring milk; retail store services featuring organic fresh fruit; 
retail store services featuring drinking water; retail store services featuring adhesive plasters for medical purposes; 
personnel management consultancy; retail store services featuring imitation leather; comprehensive shopping mall by 
Internet; advertising and commercial information services via the Internet; retail store services featuring seat covers for 
automobiles; retail store services featuring lighting apparatus and devices for automobiles; rental of vending machines; 
retail store services featuring bicycles; retail store services featuring electric audio and visual apparatus and instruments; 
retail store services featuring electric lighting apparatus; retail store services featuring telecommunication machines and 
implements; business intermediary services relating to mail order by telecommunications; compilation of information into 
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databases; systemization of information into computer databases; retail store services featuring feeding bottles; retail 
store services featuring fabric; retail store services featuring yarn and thread for textile purposes; retail store services 
featuring textile yarns; retail store services featuring chemical fibers for textile use; employment agency services; retail 
store services featuring vegetable-based beverages and fruit-based beverages; retail store services featuring soft drinks; 
providing of job information; retail store services featuring dentifrices; retail store services featuring tents for camping; 
retail store services featuring coffee; data search in computer files for others; computerized file management; retail store 
services featuring cocoa; retail store services featuring cushions; promotional marketing; retail store services featuring 
perfumery; retail store services featuring spices; business management of hotels; publicity; retail store services featuring 
gunpowder; retail store services featuring cosmetics; retail store services featuring chemical seasoning; retail store 
services featuring cell phone cases.

Cl.38;Internet protocol television [IPTV] transmission services; transmission of information on optical 
telecommunication networks; transmission of news; data communication; digital television broadcasting; transmission of 
advertising programs and media advertising communications via digital communications networks; transmission of 
message/image via the mobile and Internet; providing access to chat lines, chatrooms and forums on the Internet, 
including mobile Internet; van (value added network) communications; electronic bulletin board services for shopping 
information service; messaging services of smart phone applications; transmission, broadcasting and reception of audio, 
video, still and moving images, text and data; telecommunication network services; providing access to a web, mail and 
news portal; satellite broadcasting services; Internet broadcasting services; streaming of audio and video content on the 
Internet; Internet portal services; transmission and reception (transmission) of database information via the 
telecommunication network.

Cl.41;Providing information, commentary and articles in the field of music via computer networks; training and 
instruction; provision of information relating to game services; gaming services; game services provided by means of 
downloadable mobile applications; layout services, other than for advertising purposes; arranging and conducting of 
competitions [education or entertainment]; night club entertainment services; amusement park services; news reporters 
services; lending library services; rental of DVDs; digital image photographing; distribution of animated films; production 
of animated films; game services provided by means of downloadable mobile application; electronic games services 
through mobile game applications (app); mobile game services; arranging and conducting of seminars, conferences and 
exhibitions for cultural or educational purposes; organization of shows for cultural purposes; translation and language 
interpreter services; entertainment and amusement information; film and television studio services; providing facilities for
movies/shows/plays/music or educational training; distance learning services provided on-line; game services provided 
on-line from a computer network; planning/operating of online game competitions; providing of game contents via online; 
providing on-line computer games; multimedia publishing of printed matter, books, magazines, journals, newspapers, 
newsletters, tutorials, maps, graphics, photographs, videos, music and electronic publications; on-line game service; 
electronic games services provided by means of the Internet.

Cl.43;Boarding for animals; restaurant services; motel services; rental of rooms as temporary living accommodations; 
accommodation bureau services [hotels, boarding houses]; restaurant services rendered in the framework of franchising; 
preparation of food and beverages; providing campground facilities; rental of cooking apparatus; youth hostel services; 
food and drink catering by bakeries; pubs; cocktail lounge services; coffee and tea bar services; coffee house services; 
fast-food restaurant services; boarding house services; Korean restaurants; hotel services; providing conference rooms.
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Priority claimed from 14/08/2018; Application No. : 4-2018-27284 ;Viet Nam 

4087168    31/08/2018
[International Registration No. : 1449081]
RITA VÕ COMPANY LIMITED

327 Hanoi Highway, Block 4, An Phu Ward District 2, Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea; cocoa; sugar; tapioca; palm flour; coffee substitutes; flour and preparations made from cereals; 
bread, pastries and confectionery; edible ices; honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice (frozen water).

Cl.35;Retail store services featuring: vehicles, automobiles accessories, petrol, metal wares (refrigerators, washing 
machines, blender machines, juicer machines, air conditional, flat irons, microwave ovens, fans for personal use, gas 
stoves, electric stoves), agricultural products, food, interior decor goods, sanitary, construction materials, machines 
industrial machines (cutting machines, lathes, glue pump, drilling machines, planing machines, crane, sanding machines, 
current generators, electronic scale, timekeeper machine, shredder machine, band sawing machine), agricultural and 
fishery machines, household appliances (knife, scoops, forks, cups, bowls, plates, hygienic paper, flooring cleanser, 
dishwashing detergent, brooms, dustpan, mop), fashion garments, cosmetic, coffee, cigarette, construction equipment, 
specialized vehicles, motorcycle, accessories; demonstration of high-class sanitary products and of other goods.

8640



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

Priority claimed from 07/05/2018; Application No. : Z.485664 ;Poland 

4087183    25/10/2018
[International Registration No. : 1448887]
TREC NUTRITION Sp. z o.o

ul. Smidowicza 48 PL-81-127 Gdynia Poland

Proposed to be Used
IR DIVISION
Cl.5;Dietary food supplements; nutritional supplements; albumin dietary supplements; slimming pills; antioxidant pills; 
vitamin preparations; protein dietary supplements; enzyme dietary supplements; glucose dietary supplements; lecithin 
dietary supplements; mineral food supplements.

Cl.25;Clothing; sportswear; smocks; sweat shirts; singlets; leggings [trousers]; tee-shirts.

Cl.28;Body-training apparatus; machines for physical exercises.

Cl.35;Retailing/wholesaling via shops/wholesale outlets/sales outlets, including via the internet, of the following goods: 
albumin dietary supplements, slimming pills, nutritional supplements, antioxidant pills, vitamin preparations, protein 
dietary supplements, enzyme dietary supplements, glucose dietary supplements, lecithin dietary supplements and 
mineral food supplements; retailing/wholesaling via shops/wholesale outlets/sales outlets, including via the internet, of: 
clothing, sportswear, overalls, sweatshirts, singlets, leggings, T-shirts, body-building apparatus and machines for 
physical exercise.
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Priority claimed from 30/01/2018; Application No. : 4424042 ;France 

4087188    26/07/2018
[International Registration No. : 1449082]
DECATHLON

4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; electronic equipment for detecting data during an exercise; electronic 
equipment for the display of data obtained during an exercise; electronic equipment for providing training instructions 
during an exercise; multimedia players; portable digital electronic apparatus and software related thereto; electronic heart 
rate monitors (not for medical use); calorie counters; systems for measuring and/or recording heart rate, changes in heart 
rate, blood pressure, time, speed, acceleration and height (other than for medical use).

Cl.18;Sports bags, backpacks.

Cl.25;Clothing, footwear, headgear, headbands (clothing), bandanas, caps, bonnets, underpants, pullovers, socks, 
sports socks, socks for use in racket sports, pants, sports tank tops, underwear, scarves, gloves, vests, skirts, skorts, 
sports jerseys, trousers, dresses, insoles, soles, bras, t-shirts, jackets, waterproof clothing, wristbands (clothing), shorts.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; covers for rackets, play balls, game 
balls, tennis balls, shuttlecocks for badminton, strings for rackets, nets [sports articles], tennis nets, badminton nets, nets
for table tennis tables, tennis ball throwing apparatus, elbow guards [sports articles], knee guards [sports articles], shin 
guards [sports articles], rackets, tennis rackets, badminton rackets, rackets for table tennis, paddle racket, beach rackets, 
tables for table tennis, squash rackets, anti-vibration devices for tennis rackets, grips for rackets.
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Priority claimed from 01/07/2018; Application No. : 1896696 ;Canada 

4087205    26/10/2018
[International Registration No. : 1448911]
Husky Injection Molding Systems Ltd.

500 Queen Street South Bolton, Ontario L7E 5S5

Proposed to be Used
IR DIVISION
Cl.7;Molds for injection molding machines.

Cl.42;Engineering services in the field of design and development of plastic injection molded parts; technological 
consultancy in the field of plastic injection molding machines and custom designed molds for plastic products; 
consultancy services for the aforesaid services.
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Priority claimed from 27/02/2018; Application No. : 546104 ;Czech Republic 

4087208    30/07/2018
[International Registration No. : 1448834]
Pulsar Expo s.r.o.

Biskupský dvur 8 CZ-110 00 Praha 1, Nové Mesto Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Automotive vehicles, ambulances, armoured vehicles, automobile chassis, vehicle chassis, automobile bodies, 
bodies for vehicles, motor homes, automobiles, engine mounts for land vehicles, hoods for vehicle engines, hoods for 
vehicles, military vehicles for transport, motor buses, motor coaches, motor racing cars, ski carriers for cars, torsion bars 
for vehicles, tractors, upholstery for vehicles, vehicle bumpers, fitted vehicle covers, electric vehicles, namely electrically 
powered buses and trucks, water vehicles, namely amphibious vehicles, windows for vehicles [finished goods], vehicle 
windscreens, side view mirrors for vehicles, rearview mirrors for vehicles.

Cl.28;Scale model vehicles, toy vehicles, toy models, video game apparatus.

Cl.42;Computer programming, computer software design, conversion of computer programs and data, other than 
physical conversion, creating and maintaining web sites for others, interior design, engineering, graphic arts design, 
industrial design, packaging design, scientific laboratory services, scientific research, technical research in the field of 
automobile industry, technological consulting services in the field of automobile industry, material testing, vehicle 
roadworthiness testing.
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Priority claimed from 01/06/2018; Application No. : 017911505 ;European Union 

4087209    04/10/2018
[International Registration No. : 1448894]
SAP SE

Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software; computer programs and computer software that connects data and 
processes across marketing, sales, service, commerce and customer data to deliver a connected customer experience; 
computer programs and computer software for the on-premise and/or remote processing and analysis of marketing, 
sales, service, commerce and customer data for the purpose of real-time, ad-hoc and strategic business decision making; 
customer relationship management software; all of the above also for operation by way of a cloud computing model.

Cl.35;Systematic ordering of data and information in computer databases for the internet and for business on-premise 
use relating to the development, creating, programming, implementing, performance, production, distribution, sale, 
application, use, function, handling, modification, maintenance, rental, updating, design and outsourcing of computer 
programs and computer software; systemisation of data and information in computer databases for the internet; 
systemisation of data and information in computer databases for business on-premise use in relation to the creation, 
development and design of computer programs and computer software in the nature of software for the on-premise 
and/or remote processing of business transactions; systemisation of data and information in computer databases for the 
analysis of business data, for the purpose of real-time, ad-hoc and strategic business decision making, for support, sales, 
service, marketing, commerce, and customer data, and for analysis and direct data processing applications; all of the 
above also for operation by way of a cloud computing model.

Cl.41;Training in the use of data processing programs.

Cl.42;Creating, development and design of computer programs and computer software, in particular for commercial 
functions, including for the on-premise and/or remote processing of business transactions, for the analysis of business 
data, for the purpose of real-time, ad-hoc and strategic business decision making, for support, sales, service, marketing 
commerce and customer data, and for customer relationship management; all of the above also for operation by way of a 
cloud computing model; providing computer software as a service and/or by way of cloud computing, including software 
for the on-premise and/or remote processing of business transactions, for the analysis of business data, for the purpose 
of real-time, ad-hoc and strategic business decision making, for support, sales, service, marketing commerce and 
customer data, and for customer relationship management; implementation, maintenance, rental of computer programs 
and software; maintenance of computer programs and software; updating and maintenance of computer programs and 
computer software, in particular programs relating to the development, creation, programming, execution, function, 
production, disseminating, distribution, application, use, operating, handling, modifying, sale, maintenance, rental, 
updating, design and outsourcing; technical consultancy with regard to the creating, development, use and application of 
computer programs and software; research in the field of computer programs and software; hosting services; outsource 
service providers in the field of developing and providing computer programs and software.
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Priority claimed from 17/04/2018; Application No. : 30 2018 010 395 ;Germany 

4087236    12/10/2018
[International Registration No. : 1448935]
KARL STORZ SE & Co. KG

Dr. Karl-Storz-Straße 34 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and 
teaching apparatus and instruments; measuring, detecting and monitoring instruments, devices and regulators; optical 
equipment and devices, amplification equipment and correctors; apparatus for recording, transmission and reproduction 
of data, sound and images; computer software; computer; computer hardware; data processing equipment; laptops; 
laptops [computers]; laptop bags; hardware for data processing; magnetic data carriers; CDs, DVDs and other digital 
record carriers; magnets, magnetization and demagnetization devices; navigation, orientation, location tracking, tracking 
and mapping devices; endoscopes and endoscopic devices, other than for medical purposes; parts and accessories for 
all the aforesaid goods, included in this class, industrial endoscopes, not for medical purposes; downloadable software 
applications for computers; safety, security, protection and signaling devices and equipment; electrical and electronic 
security apparatus and instruments; borescopes for visual inspection.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; diagnostic apparatus for medical purposes; 
endoscopes and endoscopic devices for medical and surgical purposes; medical apparatus and instruments; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.16;Paper and cardboard, namely file cases, file folders, albums, advertisement cards, almanacs; printed matter; 
brochures; brochures; bookbinding articles; photographs; stationery; instructional and teaching material (except 
apparatus); plastic materials for packaging; bags, pouches and goods of paper, cardboard or plastic for packaging, 
wrapping and storage purposes; packaging material made of cardboard.
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Priority claimed from 25/04/2018; Application No. : 30 2018 010 756 ;Germany 

4087239    01/10/2018
[International Registration No. : 1448847]
Wacker Chemie AG

Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and biochemical substances for use in industry, science and photography, as well as in agriculture, 
horticulture and forestry; amino acids and amino acid derivatives for use in industry and science; amino acids and amino 
acid derivatives for manufacturing foodstuffs, dietary supplements, beverages, flavourings, foodstuffs for animals, 
cosmetics, medicines, nutraceuticals and nutrient media; peptides for use in industry and science; proteins for use in 
industry and science; chemical and biochemical reagents for protein folding; chemical and biochemical reagents for 
manufacturing insulin; chemicals and biochemical substances for use as pharmaceutical excipients; cysteine and 
cysteine derivatives for use in industry and science; cystine and cystine derivatives for use in industry and science; 
oligosaccharides and polysaccharides for use in industry and science; cyclodextrins and cyclodextrin derivatives for use 
in industry and science; antioxidants for manufacturing foodstuffs, dietary supplements, beverages, flavourings, 
foodstuffs for animals, cosmetics, medicines, nutraceuticals and nutrient media; chemicals and biochemical substances 
for manufacturing anti-ageing products; preparations for stimulating cooking for industrial purposes; dough conditioners;
dough stabilisers.

Cl.3;Non-medicated cosmetics and toiletry preparations; hair care preparations; hair straightening preparations; hair 
waving preparations; cosmetic creams, cosmetic lotions, cosmetic emulsions and cosmetic dispersions for tanning, sun 
protection, skin regeneration, skin lightening, protection against ageing and replenishment of skin lipids; cosmetic skin 
care preparations; cosmetic skin care preparations for delaying the skin ageing process; flavour enhancers for food.

Cl.5;Pharmaceuticals; medical preparations; veterinary preparations; dietetic food and substances adapted for medical 
or veterinary use; food for babies; powdered milk for babies; dietary supplements for humans and animals; medicated 
cosmetics; medicated creams; amino acids for medical or veterinary purposes; dietary supplements consisting of amino 
acids and amino acid derivatives; dietary supplements consisting of proteins; antioxidants in the form of dietary 
supplements; synthetic peptides for pharmaceutical purposes; pharmaceutical preparations for treating coughs; dietetic 
beverages adapted for medical use; dietetic foods adapted for medical use; medicated animal feed; medicated beverages; 
nutraceuticals for therapeutic or medical purposes; cyclodextrins and cyclodextrin derivatives for medical or veterinary 
purposes; antioxidants for medical, veterinary and dietetic purposes; cysteine and cysteine derivatives for medical, 
veterinary and dietetic purposes; cystine and cystine derivatives for medical, veterinary and dietetic purposes.
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Priority claimed from 18/12/2017; Application No. : 017606336 ;European Union 

4087244    18/06/2018
[International Registration No. : 1448551]
SEAT, S.A.

Autovia A-2 km.585 E-08760 Martorell (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.9;Computer application for management, storage and presentation of tickets and invoices, electronic processing of 
payments, mobility services, processing of personal services and mediation by electronic means regarding the aforesaid 
services.

Cl.35;Customized reminder services in the field of upcoming events and important dates.

Cl.36;Electronic processing of payments; processing of payments by way of purchase of goods and services via an 
electronic communication network; insurance for protection of purchases of payments made electronically; invoice 
payment services provided by electronic means; invoice factoring services; invoices and ticket collection services by 
electronic means.

Cl.39;Mobility services for people in land vehicles; intermediary services between users for providing mobility services 
in land vehicles; escorting of travelers in land vehicles; land vehicle transport information and brokerage services; land 
vehicle driver services; information services regarding land traffic; travel organization services; information services 
regarding carpooling; sharing or rental of land vehicles; reservation services for transportation by land and issuing of 
tickets for transport by land; information services for reservation, issuance, withdrawal, exchange and reimbursement of 
tickets for travel in land vehicles; lending, reservation and rental of land vehicles.

Cl.45;Personal shopper services; consultancy and advisory services regarding personal shopping in the field of 
purchasing of goods and contracting of commercial services; pet sitting; online social networking services; advisory 
services, preparation of documentation and management of legal procedures.
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Priority claimed from 11/04/2018; Application No. : 4445092 ;France 

4087260    10/10/2018
[International Registration No. : 1448081]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.18;Handbags, traveling bags, rucksacks, beach bags, pocket wallets, purses, card cases (wallets), key cases 
(leatherware), traveling sets (empty), pouches intended to hold toiletry products (empty), pouches (evening handbags), 
tidies made of leather, boxes made of leather.

Cl.20;Furniture, photograph frames, picture frames, chests (furniture), cushions, boxes of lacquered wood, boxes of 
wood, mirrors, magazine racks, table tops, trays not of metal, baskets not of metal.

Cl.24;Fabrics, woven fabrics, knitted fabrics, fabrics for textile use, non-woven fabrics, textile material for clothing, bed 
covers, travelling rugs (lap robes), sofa throws, curtains of textile, household linen, cushion covers, bed linen, bath linen 
(except clothing), table linen not of paper, pocket handkerchiefs of textile, labels of cloth, boxes of textile, tidies of textile, 
upholstery fabrics, linings (textile), place mats not of paper.
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Priority claimed from 08/06/2018; Application No. : UK00003316578 ;United Kingdom 

4087265    12/07/2018
[International Registration No. : 1449074]
GB Gas Holdings Limited

Millstream, Maidenhead Road Windsor, Berkshire SL4 5GD United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Gas and oil fuels; industrial oils and greases; lubricants; fuels; gas, gaseous fuels, oils; fossil fuels; electricity; 
electrical energy; electrical energy from renewable sources; electrical energy from non-renewable sources; electricity.

Cl.7;Electric power supply generators; gas fuelled electric generators; electricity generators; power generators; 
generators for use in biogas technology; heat recovery steam generators.

Cl.9;Electric control apparatus, systems, devices and installations; programmable control apparatus; remote control 
apparatus; remote control apparatus for use with heating, lighting, steam generating, drying, ventilating, air conditioning, 
water supply and security apparatus; temperature controllers; temperature controlling apparatus; thermostats; electric 
and electronic control devices for energy control; thermostat control apparatus; electric thermostats; room thermostats; 
temperature control apparatus in the form of thermostats; thermal sensors for use in thermostats; thermal controls; boiler 
control apparatus; communications controllers; software; computer software; computer software and hardware for 
remotely controlling and monitoring household devices, home electrical systems, and surveillance and security systems 
in homes; household energy measuring and control apparatus; household energy measuring and monitoring apparatus; 
communications software for connecting global computer networks; computer software for time control; computer 
software for temperature and lighting control; multiple control signal transmission units; network controlling apparatus; 
communication interface units; interface software; interactive computer software accessible on computers and via mobile 
telephones; mobile phone applications; wireless communication apparatus; telecommunication networks, and networks 
for communication via the internet, email and computers; security control apparatus; electronic and automatic access 
security apparatus; security video cameras and television monitors; intruder detection systems and apparatus; software 
to control building access and security systems; meters; meters for measuring and monitoring energy; computer 
software for use in meter reading, monitoring and reporting; smart meters; smart meters, namely meters for testing, 
displaying and reporting on-going energy usage; electrical meters; gas-flow meters; visual display units; apparatus, 
equipment and instruments for measuring the efficiency, performance and consumption of gas boilers; electric power 
consumption sensors, wireless transceivers, computer network interface devices and software for monitoring electrical 
energy systems, managing and analysing energy consumption information associated with electrical energy systems and 
detecting faults in electrical energy systems; solar panels; electricity storage apparatus; batteries; electric battery 
chargers; vehicle battery charging apparatus and equipment; electric apparatus for charging vehicle batteries; charging 
systems for electric powered vehicles; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; mobile communication terminals; mobile data communications apparatus; data 
transmitting apparatus; alarms; alert systems; home, business and personal security systems and related software; data 
processing equipment; computers; computer hardware; plugs; wireless communication apparatus; leak detection 
apparatus; sensors and detectors, motion sensors; facial recognition and analysis software; apparatus for recording 
sound; multi-channel sound processors; sound and picture recording apparatus; parts, fittings and accessories for the 
aforementioned goods.

Cl.11;Apparatus for heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary 
purposes; central heating apparatus and installations; boilers; boilers being parts of central heating installations; control 
devices being parts of heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary 
installations; apparatus for controlling temperature in heating installations, namely thermostatic valves [parts of heating 
installations]; automatic temperature regulators [thermostatic valves] for central heating systems, namely, thermostatic 
valves as part of heating installations.

Cl.16;Paper; printed paper; printed certificates; promotional publications; posters; brochures; pamphlets and leaflets; 
all the aforesaid goods relating to energy supply and related energy services.

Cl.35;Business management; business administration; office functions; operational business assistance to 
enterprises; providing business management and operational assistance to commercial businesses; company 
management; management advice; business organisation advice; business promotional services; business promotion; 
advisory services relating to business risk management; consultancy and advisory services relating to business 
management; advisory services relating to business organisation and management; assistance, advisory services and 
consultancy with regard to business management; consultancy and advisory services in the field of business strategy; 
providing business management start-up support for other businesses; providing temporary assignment of employees; 
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data processing and data management; provision of business information; procurement, namely, purchasing electricity 
and natural gas for retail customers; green branding services, namely, consulting, development, management and 
marketing of brands for businesses and/or individuals with a focus on energy efficiency and environmental impact; 
subscription services relating to electric battery charging service; subscription services to a supply, storage and 
distribution network of gas, electricity and energy; subscription services in relation to connected homes (being homes 
where multiple electric devices are networked or otherwise integrated together to create a home environment that can be 
easily controlled); information, advisory and consultancy services relating to all the aforesaid services.

Cl.36;Financial services; investment services; financial risk management services; provision of loans and equity 
financing for start-up companies and other businesses; administration of funds and investments; insurance services; 
loan and credit facilities; insurance for maintenance and repair of appliances, heating systems, central heating systems, 
and other related appliances; direct debiting services; energy brokerage services; financing of commercial appliances 
and equipment; financing of home and commercial appliances and equipment; brokerage of energy to retail customers in 
the form of electricity and natural gas; derivatives trading services, trading of financial derivatives; brokerage of emission 
rights; information, advisory and consultancy services relating to all the aforesaid services.

Cl.37;Building construction; repair, maintenance and installation services; services for the maintenance, repair, 
unblocking, cleaning, clearing, descaling, sterilising, disinfecting, fumigating and deodorising of drainage and piping 
systems, sewers, manholes, grating, culverts, chambers, gullies, flues and channels for the passage of liquids, solids or 
of gases; clearing and cleaning of pipework systems used in the manufacturing and refining industries; clearing, cutting 
and removal of tree roots from pipework and drainage systems; cleaning of cargo holds, ballast lines and storage tanks; 
removal of marine growth from ships' hulls; cleaning and degreasing of exterior and interior floors, ceilings, walls and 
other surfaces, airport runways and ships' decks; cleaning by means of sanding, scouring or by blasting; hygienic 
cleansing for buildings, mobile structures, vehicles, tanks, baths and pools; plumbing services; installation, maintenance 
and repair of pipes, cisterns, tanks, heating and potable water systems; glazier services; roofing, carpentry and 
electrician services; construction and repair of roofs; resurfacing and tiling of roofs; and repair of roof guttering, rain 
channels and drain pipes; installation, repair and maintenance of electricity supply apparatus and of fixtures thereof and 
of electrical and electronic apparatus and instruments; electrical repairs, installation, maintenance and repair services for 
residential and commercial wiring or electrical apparatus, appliances, stereo components, and television components, 
electrical panels, electrical outlets, switches and light fixtures; pest control services; fumigation; extermination of vermin; 
cleaning services; carpet laying and carpet fitting services; fitting of blinds and curtains; lock smith services, namely, set 
up, repair and replacement of locks; installation and maintenance of bolts, locks, grills, alarms, safes, security devices 
and of closed circuit television; installation, maintenance and repair of burglar alarms and security systems; installation 
of residential security apparatus; installation of hardware and cables for Internet access; installation of hardware for 
computer networks; installation, maintenance and repair of computer hardware, household devices, home electrical 
systems and surveillance and security systems in homes; installation of communications network instruments; 
installation, maintenance and repair of apparatus for heating, lighting, sanitation, ventilation, air conditioning and water 
supply; installation, maintenance and repair of central heating systems; installation of heating control apparatus; oil and 
gas drilling; extraction of gas; building construction and demolition relating to oil and gas exploration and production; 
construction, refurbishment, inspection for the purposes of repair, repair, maintenance and dismantling of pipelines; 
construction, refurbishment, inspection for the purposes of repair, repair, maintenance and dismantling of oil and gas 
installations; installation, refurbishment, inspection for the purposes of repair, repair, maintenance and dismantling of 
energy supply installations and energy production plants; grout reinforcement for oil and gas platforms; installation, 
repair and maintenance of gas appliances, and apparatus; construction, repair and maintenance of gas installations; 
installation, repair and maintenance of instruments and apparatus all utilising gas; installation of insulation materials; 
installation, repair and maintenance of gas, oil or electrical appliances or instruments using gas, oil or electricity; 
installation, repair and maintenance of gas, oil, electricity or water meters, air conditioning and ventilation appliances; 
laying, repair, maintenance and inspection for the purposes of repair, of pipelines; recharging services for electric 
vehicles; installation of equipment and facilities for the collection, storage, distribution, processing of renewable energy; 
construction of station for charging vehicles battery on public roads; information, advisory and consultancy services 
relating to all the aforesaid services.

Cl.38;Telecommunications services; electronic transmission of messages, images and signals; telecommunications 
and data communication services; providing access to a computer network; transmission of sound, picture and data 
signals; transmission of sound or visual recordings over networks; message sending via a website; providing access to 
web pages; electronic transmission of data and documents via the Internet or other databases; chat room services; 
delivery of data and messages by electronic transmission; electronic message sending; message sending, receiving and 
forwarding; online services, namely, message sending; communication by computer, computer intercommunication; 
wireless communications services; wireless transmission of data and information; wireless telephone services; providing 
access to an interactive user interface; providing access to an online interface; providing access to an online interface for 
controlling heating, water supply, lighting, sanitation, air conditioning, ventilation and security apparatus; 
communications by means of mobile phones, global computer networks, the internet and wireless transmission; wireless 
communications services; communications by means of mobile phones, global computer networks, the internet and 
wireless transmission that connect to gas boilers and other apparatus for heating, lighting, steam generating, drying, 
ventilating, air conditioning, water supply and sanitary purposes; provision of e-mail services; transmission of alarm 
signals, messaging services and transmission of alerts via the internet, e-mail, computer networks and 
telecommunications networks relating to home security and to home energy use, management and consumption; 
electronic transmission of messages, images and signals; information, advisory and consultancy services relating to all 
the aforesaid services.

Cl.39;Storage, distribution, transportation and delivery of electricity; storage, distribution, transportation and delivery 
of gas and oil; storage, distribution, transportation and delivery of electrical energy from renewable sources; 
transmission and supply of electricity; transmission and supply of gas and oil; transmission and supply of electrical 
energy from renewable sources; information, advisory and consultancy services relating to all the aforesaid services.

Cl.40;Generation of electricity; generation of power and of electricity; generation of energy from renewable sources; 
production of gas and oil; processing of gas and oil; production and treatment of natural gas and oil and products 
thereof; information, advisory and consultancy services relating to all the aforesaid services.
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Cl.42;Scientific and technological services and research and design relating thereto; creation, maintenance and 
hosting of websites; advisory services relating to the use of energy, energy efficiency and energy-saving; developing of 
integrated energy concepts; professional consultancy relating to the conservation of energy; installation, maintenance 
and repair of computer software and computer programs for computer systems; preparation of technical reports; 
conversion of data from physical to electronic media relating to energy consumption in buildings and domestic homes; 
preparation of engineering or technical reports relating to energy consumption in buildings and domestic homes; 
providing online engineering or technical reports relating to energy consumption in buildings and domestic homes; 
consultancy in the field of energy-saving; developing of integrated energy concepts; energy auditing; design and 
development of systems for generating and using energy in an economic and efficient manner; installation, maintenance, 
updating, design, rental and repair of computer software, computer programs and computer systems; computer systems 
design and computer programming; computer services in connection with electronic data storage, namely, selection, 
capture and storage of electronic data relating to energy consumption in buildings and domestic homes; technical 
consultancy in the field of energy saving and energy efficiency; design and development of computer hardware and 
software; engineering and engineering consulting services in the fields of planning and deploying electrical energy 
systems and analysing and managing energy system efficiency and optimization data associated with power line current 
monitors, all for reducing electrical energy consumption; cloud-based software as a service (SAAS) services featuring 
software for analysing electrical power consumption data at monitored locations; exploration for gas and oil; engineering 
services in the field of production of gas and oil; oil prospecting; preparing surveys of oil-bearing seams; surveying of oil 
beds and fields; geophysical exploration for the oil and gas industries; conducting feasibility studies relating to gas 
exploration; services relating to the auditing of energy consumption and of the efficiency of operation of appliances and 
the safety checking of appliances and equipment for generating and/or transmitting and/or distributing electricity and/or 
exploration of gas and oil; auditing, assessing and scientific and technological technical advisory services provided to 
businesses that supply energy to third parties with a view to assessing the compliance of those businesses with targets 
and/or requirements concerning CO2 emissions and other potentially harmful effects of the supply of energy on the 
environment; infrastructure as a service for electric vehicles; scientific and technological technical advice and expertise 
for production, storage and distribution of electricity installation in connection with a network of electric vehicle charge 
points; technical advice and information on energy control and operation in connection with a network of electric vehicle 
charge points; technical evaluation and estimation of energy consumption; computer programming for a network of 
electric vehicle charge points; research and development of new products for others related to a network of electric 
vehicle charge points; engineering work in the field of production, management and distribution of electric power and 
renewable energy; design and development of apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; design and development of batteries; architectural, engineering and 
construction design services in relation to energy conservation for residential and commercial premises; exploration for 
petroleum, natural gas and natural gas liquids and related hydrocarbons and petroleum derived from oil and fuel; lighting 
design for commercial buildings; home automation services, namely, remote monitoring of heating, ventilating and air 
conditioning apparatus via the use of wireless, telephonic, electric and web monitoring technologies; providing 
technological information about environmentally-conscious and green innovations; information, advisory and 
consultancy services relating to all the aforesaid services.

Cl.45;Alarm services, namely, monitoring alarms and alerting customers of detected activity; alarm response and 
verification services; providing alarm services, namely, monitoring of alarms and emergency alert services via the 
internet, e-mail, computer networks and telecommunications networks; licensing of computer software; information, 
advisory and consultancy services relating to all the aforesaid services.
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4087274    05/06/2018
[International Registration No. : 1449058]
Kellfri AB

Munkatorpsgatan 6 SE-532 37 Skara Sweden

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; fences, gates and barriers of metal; equipment of metal for forestry, agriculture, construction, 
road construction and horticulture, namely metal ramps; holders for feed bottle; feed containers; metal shelter structures 
for breaking winds; metal brackets; hunting towers; mountings; posts; jumping obstacle supports [metal structures]; road
barriers of metal; wire baskets; welding brackets; mail boxes of metal; ground anchors; barrels; greenhouses; animal 
traps of metal; metal wire meshes; scaffoldings; fence wires; barbed wires; locks of metal, other than electric; metal rivet; 
clamps; rods of metal; bolts; screws; nuts; washers; sealing washers; hooks; protective guard [barriers] of metal; chains; 
springs; break bolts; tin roofs; metal gutters; metal walls; roof trusses; transport boxes of metal; trapdoors; tool boxes; 
all the aforesaid being metallic goods; parts and accessories for all the aforementioned goods.

Cl.7;Machines used in forestry, agriculture, construction, road construction and horticulture; machine tools; motors and
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
agricultural implements other than hand-operated; incubators for eggs; automatic vending machines; electric tools and 
implements; cranes; hydraulic tools, hydraulic cylinders and hydraulic shafts; lawn mowers; sweepers; cement mixers; 
water pumps; rotary cultivators; grass and leaf collectors; soil cultivators and soil turners; parts and accessories for all 
the aforementioned goods; agricultural harvesting machines; snow blowers; pallet forks; road scrapers; dozer blades; 
feeding dispensers and feeding equipment; earth auger; grassland harrows, soil harrows and harrow mats; buckets for 
machines; hydraulic cylinders; excavators; compact loaders; rack and pinion jacks.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; tractors; ATVs; wheelbarrows and motorized 
wheelbarrows; trailers; tipping trailers, tipping wagons, tipping buckets for trucks, tipping buckets for tractors; wheels; 
animal transport vehicles and animal transport trailers; gritters of metal; balancing front weights for vehicle; parts and 
accessories for all the aforementioned goods.

Cl.35;Advertising; business management and business administration service; office functions; retail sales of 
machines and supplies for forestry, agriculture, horticulture and contractors; wholesale trade of machinery and 
components for forestry, agriculture, horticulture and contractors; online retail trade of equipment and supplies for 
forestry, agriculture, horticulture and contractors; business management assistance in the field of franchising related to 
the trade of equipment and components for forestry, agriculture, horticulture and contractors.
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Priority claimed from 24/11/2017; Application No. : 1365204 ;Benelux 

4087328    17/05/2018
[International Registration No. : 1448201]
Datwyler TeCo Holding B.V.

De Tweeling 28 NL-5215 MC Den Bosch Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; cleaning and fragrancing preparations, including cleaning chemicals or compounds 
for disposable wipes, eyeglass lens cleaning solutions, screen cleaners, jewelry cleaners, vacuum cleaner fragrances, air 
dusters, ceramic stove cleaners, universal descaling preparations for household purposes, descaling preparations for 
Espresso and Coffee Pod machines, stainless steel cleaners, ceramic hob cleaners, machine cleaners, grease removers, 
degreasers for barbeques, grills and ovens, audio and video tape cleaning preparations, cleaning preparations for car and 
bicycles.

Cl.6;Small items of metal hardware; metal containers for storage or transport; safes, including safety cash and deposit 
boxes, key storage boxes, metal fire resistant safes; valves of metal for pipes, tubes and hoses; smart safe box; smart key
box.

Cl.7;Machines and electric apparatus for household purposes, for indoor and outdoor use, namely self-propelled road 
sweeping machines, cleaning, washing and laundering machines, food and beverage processing and preparation 
machines and apparatus; machine tools; motors and engines (except for land vehicles); machine coupling and 
transmission components (except for land vehicles); agricultural implements other than hand-operated; automatic 
vending machines; cleaning and washing machines, for household purposes; food and beverage processing and 
preparation machines and apparatus; agricultural, gardening and forestry machines and apparatus; generators of 
electricity; engines, powertrains, generic parts, controls for machines and engines and parts and fittings therefor, shock 
absorbers, stands and centrifuge drums for washing machines; including washing machines, including, shock absorber 
washing machines, stand washing machines, centrifuge drums; electric kitchen machines, including electric blenders, 
vacuum blenders, hand-held blenders, vacuum food sealing machines, handheld vacuum packaging machines, hand-held 
mixers, hand-held milk frothers [whisks], juicers, food choppers, food processors; kitchen tools (electric utensils); 
manual welding apparatus and electrical cutting machines; vacuum cleaners and their parts, namely robotic vacuum 
cleaners, vacuum cleaner bags, replacement bags of paper for vacuum cleaners, vacuum cleaner dust filters, vacuum 
cleaner tubes, vacuum cleaner cartridge filters, vacuum cleaner micro filters, vacuum cleaner bent end pipes, replacement
hoses for vacuum cleaners, wet vacuum cleaners, steam cleaners; ultrasonic cleaning machines for jewelry, electric 
vacuum cleaners; 3D printers, 3D printing pens; cutting machines, laminators not for office use, paper shredders not for 
office use; (smart) lawn mowers, lawn edge cutters, verticutters, hedge cutters, grass trimmers, shredders, vacuum leaf 
blowers, high pressure washers, chainsaws; emergency power generators for computers, electric power generators for 
emergency use, ups systems; blenders, mills, mashers, and mincers, electric, for baby food preparation; motors; anti-
friction bearings and pads for machines.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; hygiene and beauty implements for 
humans and animals; hair styling appliances; hair cutting and removal implements and parts of all the aforesaid products, 
namely irons, electric hair curling irons, hair straighteners, scissors, shavers, electric and non-electric depilation 
appliances, hair trimmers, Intense Pulsed Light (IPL) hair removers, manicure and pedicure tools; ice scrapers; hand-
operated screwdrivers, nut drivers, pliers, cutters, strippers; passport photo cutters.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; information technology and audio-visual, multimedia and photographic 
devices; audio/visual and photographic devices; audio devices and radio receivers; display devices, television receivers 
and film and video devices; computer and computer hardware; computer components and parts; computer networking 
and data communications equipment; peripherals adapted for use with computers; data processing equipment and 
accessories; data storage device; replicating apparatus; image capturing and developing devices; electric and electronic 
components; signal cables for IT, AV and telecommunication; apparatus, instruments and cables for controlling 
electricity; electric cables and wires; communications equipment; point to point communication equipment; apparatus 
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and instruments for controlling electricity; apparatus and instruments for accumulating and storing electricity; electrical 
and electronic components; testing and quality control devices; measuring detecting and monitoring instruments, 
indicators and controllers; safety, security, protection and signalling devices; games software; apparatus and 
instruments for accumulating and storing electricity and for controlling electricity; antennas and aerials as 
communication apparatus; antennas and aerials as components; alarms and warning equipment; electronic access 
control systems for interlocking doors; access control and alarm monitoring systems; signalling apparatus; protective 
and safety equipment; sensors and detectors; navigation, guidance, tracking, targeting and map making devices; video 
game programs; controllers (regulators); cables; audio apparatus, audio receivers, audio transmitter units, (digital) radio 
receivers and transmitters, streaming box, (digital) radios, portable (digital) radios, soundbars, wireless trolley speakers, 
turntables; signal (data) extenders, signal (data) repeaters, signal (data) receivers, signal (data) transmitters, signal (data) 
splitters, signal (data) combiners; film and video apparatus, monitors, computer strain relief (display screen filters), 
projection screen, television receivers, (digital) radio receivers, compact disc players, DVD, magnetic cassette, DVD 
players and recorders; computer, hard disk drives, smart watch, cameras, webcam, e-reader, motherboard, laser pointer, 
cable lock, portable audio converters, karaoke equipment and mixers; software; controllers for use with computers; 
hardware for computer networks, hard disk enclosure, hard disk adapters, bluetooth USB adapters, keyboards, mice, PCI 
cards, card readers, USB hubs, sound cards, memory cards, memory expansion cards, dongle and USB adapters for 
network, LED lighting connectors (cables), LED driver, flash drives, electric locks for notebooks, mouse pads, remote 
controls, head cleaning tapes for video and audio recorders; navigation devices; telephones including mobile phones, 
smartphones and tablet stylus pen; apparatus for video, audio and photo editing; scanners, bar code scanners, 3D 
scanners; electric wires, connectors and plugs for audio and video recordings, telephones and computers; routers, 
network routers (gateways) for smart apparatus; electric cables; power supplies, powerlines, batteries, chargers, portable 
power bank, remote controls for power inverters, power converter, power inverter remote control, electric power supply 
units for computers; cable and battery testers; solar panel; converters; data, video and audio converters; adapters; 
connectors, switches, splitters being directional couplers, timers, extension sockets; power meters, electrical power 
extension cords; HDMI repeaters, extenders and extractors; signal strength meter; LAN testers; CPU holder, video 
capturing devices from a video source; ferrites being magnetic cores for use in video cable; video and audio apparatus 
for DJs, including mixing consoles, turntables for LPs and headphones; headphones, in-ear headphones, headsets, 
Active Noise Cancelling [ANC] headphones, portable headset adapter; loudspeakers, speaker set, speaker stand, 
megaphones, amplifiers, subwoofers, boombox, attenuators, in-line LTE filter; microphones, microphone clamp, 
microphone stand, table microphone stand, wireless microphone system (body-pack); photo camera, camcorder, action 
camera, action camera accessories; pen with built-in camera, digital photo frames with built-in camera, sunglasses with 
built-in camera, digital weather stations with built-in camera; photo studio umbrella, photo studio table being shooting 
tables, photo studio backdrop, rain cover (for photo apparatus); camera stands, monopod, tripods, mini tripod, tripod 
head, rigs, quick release plate; objective filter, snap-on lens cap, photo studio reflector, telescope, spotting scope, mobile 
phone lens; selfie stick, boompole, gimball stick, tablet holder; film scanner; camera slider; binoculars, electronic 
distance viewers for use with cameras, nightwatchers being lighting devices for taking pictures [photography]; apparatus, 
equipment, devices for transmission of images, sounds and data on the Internet, via satellite, via cable and wireless 
networks; antennas, antenna mounts, car antennas, caravan antennas, boat antennas, truck antennas; wireless weather 
stations, radio controlled weather station; covers, sleeves and bags for audio and video devices, including for devices 
used in the field of photography, for computers, cables, cameras, notebooks, mobile telephones, smartphones, tablets 
and laptops, for satellite navigation devices, for computer games and e-readers; webcam privacy cover; stands and 
mounts for desktops, notebooks, smartphones and tablets; wall mounts and mounting brackets adapted for flat screen 
television sets, projectors, computer monitors, tablet computers, audio speakers, soundbars; TV stands, not being 
furniture; audio and video CDs storage racks, not being furniture; racks adapted for loudspeakers and amplifiers; radio-
controlled wall clock, alarm clock, table clock, wall clock, radio alarm clock, multifunctional alarm clock; alarms, sensors, 
detectors and electric door bells, door phones, video door phone, video intercoms, smart home security sets consisting 
of access control and alarm monitoring systems for home; wireless key finders that help the user locate lost keys; sport 
trackers; smart door/window sensor, smart motion sensor, smart remote control apparatus, smart siren, smart smoke 
detector, smart power plug, smart water detector, smart lighting control apparatus, smart speaker, smart microphone, 
smart thermostat, smart radiator thermostats, electric control smart devices for heating management, smart control 
devices for air-conditioning technology, smart media player, smart temperature sensor, smart humidity sensor, smart 
weather station, smart monitor, smart gas sensor, smart CO detector, sleep tracker, smart video door phone, smart 
curtain/shutter controller; smart pet feeder, smart door lock, smart padlock, smart bike lock, smart luggage lock; smart 
safe box; smart key box, smart mirror, smart picture frame; humanoid robots with artificial intelligence, accessories for 
humanoid robots with artificial intelligence; smart glasses, VR and AR glasses for gaming; LED lighting connectors, LED 
driver, LED strip connector, LED strip dimmer, RGB LED strip controller; scales (analog and digital), electric kitchen 
scales, cooking thermometers and cooking timers; thermometers, including infrared thermometers, thermo-hygrometers, 
refrigerator and freezer thermometers; emergency light; stroboscope; LED dimmer; on-camera video lights and LED video 
lights; smart light sensor; electronics; augmented reality glasses for games.

Cl.10;Massage apparatus; apparatus, devices and articles for nursing infants; sexual activity apparatus, devices and 
articles and parts of all the aforesaid products, including massage pillow, slimming massager, foot massager, handheld 
massager, head massager, neck massager, back massager, massage chairs; blood pressure monitor; breast pump.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying and ventilating purposes; 
sterilization, disinfection and decontamination apparatus and parts of all the aforesaid products, including lights; lighting 
apparatus, lamps and lighting equipment, including LED lamp, LED fixture, LED night light, ceiling light, LED floodlight, 
hand lamp, work lamp, LED penlight, magnifier lamp, LED strip, TV mood light, LED rigid bar, LED lamp, halogen lamp, 
LED retro filament lamp, LED downlight, UV lamp for nails, wake up light, (LED) sport light, LED mirrors being lighting 
installations, table lamp, string light, Christmas light, disco ball, link spotlights, mirror ball motor, mirror ball, pinspot 
lights, plasma light ball, LED torch, headlamp, LED garden light, remote controlled LED lamp, decorative laser light, party 
light, party string lights; camera ring light; smart lighting, smart light fitting, smart lamp, smart humidifier, smart air 
purifier; refrigerators, fridge, portable mini fridge, freezers, drip tray fridge/freezer, elements to be used for cooling 
purposes; fans, fan heater, towel heater, portable air conditioner, portable oil radiator, quartz patio heater, humidifier, 
replacement air cleaner filter, convection heater, infrared heater, split air conditioner, dehumidifiers, air purifier; electric 
steam sterilizer, microwave steam sterilizer; bread toasters, bread baking machines, egg cookers, fryers, deep fryers, hot 
air fryers, coffee machine, coffee percolators, temperature-controlled beverage dispensing units, other than vending 
machines, kettles, ovens, stove, microwave ovens, induction cooker, cooker hoods, cooker hood carbon filter, cooker 
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hood grease filter, crepe maker, waffle maker, ice cream maker, table grill, raclette grill, fondue set, bottle warmers, 
electric steamers, vapour extractors, sous-vide cooker, barbeque, electric barbeque; hair dryers, steam facial apparatus, 
facial sauna apparatus, tanning beds, foot warmer, hand warmer, electric blanket; drain hoses; shower hoses; heat 
pumps; tumble dryers; dryer machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; land vehicles and conveyances; parts and fittings for 
land vehicles, including for bicycles, e-bicycles, e-scooters, e-steps, balance boards/hoover boards; car seat covers, anti-
theft, security and safety devices and equipment for vehicles, snow chain; drones [other than toys]; speaker trolley.

Cl.14;Horological and chronometric instruments; time instruments, including wall clocks, alarm clocks, table clocks, 
wall clocks, radio alarm clocks, multifunctional alarm clocks.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; 
flexible pipes, tubes and hoses, not of metal; flexible pipes, tubes and hoses, and fittings therefor, not of metal, including 
3D filaments for printing machines [semi-worked thermoplastic filaments used for 3D printing, semi-worked PLA filaments 
used for 3D printing, semi-worked ABS filaments used for 3D printing]; laminating films; flexible plastic hoses, plastic 
outlet hoses, plastic inlet hoses, flexible plastic outlet hoses for use with ventilation systems; inlet hoses with water 
block, gas hoses, air outlet hoses; strips of rubber, for protecting walls and fences.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; furniture and furniture 
fittings, not of metal; containers, not of metal [storage, transport]; closures, not of metal, for containers; ergonomic 
accessories [furniture], including foot-rests, adjustable tables, standing desks, back support cushions, not for medical 
purposes, and arm rests for furniture; stacking kits for washing machines and tumble dryers (stacking trays of plastic); 
drip trays, not of metal, for washing machines; hanging racks, storage drawers, pedestals [furniture]; brochure and file 
holders [furniture]; cable ties.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes, except paintbrushes; brush-making 
materials; articles for cleaning purposes, including brushes, combi floor brushes, parquet floor brushes, dusting brushes, 
brushes made of cat and dog hair, radiator flexible brushes; ironing board covers, shaped; non-electric slow juicer, non-
electric citrus press, coffee grinder; induction plates scrapers for household purposes; smart pet feeder; mosquito stop 
light trap; electronic fly swatter.

Cl.28;Games, toys and playthings; video game apparatus, including video game consoles, steering wheels, handheld 
joystick controllers, flight stick, portable gaming devices, and interactive gaming chairs; radio controlled (r/c) cars, boats, 
scooters and drones.

Cl.35;Advertising; business management; business administration; office functions, including retailing and 
wholesaling and advertising in relation to cleaning products, machines and apparatus for household use, apparatus for 
personal use, hand tools, electric and electronic apparatus, and parts and accessories therefor; sales (retailing and 
wholesaling) and advertising in the field of furniture, lighting, audiovisual apparatus, apparatus for information 
technology, video game apparatus and parts and accessories therefor.

Cl.38;Providing user access to Internet platform offering cloud storage for data and images, audio and video data.

Cl.42;Hosting platforms offering cloud storage for data and images, audio and video data, gateway services.
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4087336    23/07/2018
[International Registration No. : 1448877]
ASRY TEKSTIL SANAYI VE TICARET LIMITED SIRKETI

Firuzköy Mahallesi, Aziz Caddesi, No: 24, B Blok, Avcilar - Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, animal skins; animal hides, artificial leathers, stout leathers; goods made of leather, 
imitation leather or synthetic leather, namely, travel bags, valises, wallets, handbags, backpacks for carrying babies, 
leather and stout leather boxes for storing greeting cards, leather hat boxes for travel; make-up cases sold empty, toiletry 
bags sold empty, vanity cases sold empty, tool bags sold empty; book bags; carrying cases for documents, briefcases, 
backpacks, school bags, leather shopping bags, leather cases for banknotes in the nature of wallets; umbrellas, sun 
umbrellas, namely, parasols and canes; whips, harnesses and saddlery, stirrups, horse bridles.

Cl.25;Clothing, namely, trousers, jackets, overcoats, coats, skirts, suits, jerseys, waistcoats, shirts, ready-made leather 
linings (parts of clothing), T-shirts, sweatshirts, dresses, pullovers, jeans, tracksuits, rainwear, bathing suits; clothing for 
sports (for exclusive use for sports), clothing for babies, namely, shirts, pants, coats, dresses; socks; footwear, namely 
shoes excluding orthopedic shoes, sandals, waterproof boots, walking boots, booties, sporting shoes, slippers; shoe 
parts namely heelpieces, insoles for footwear, footwear uppers; headgear, namely caps, skull caps, sports caps, hats, 
berets; gloves (clothing), stockings, belts (clothing), camisoles, sarongs, scarves, neck scarves, shawls, collars, neckties, 
ties; shorts, Bermuda shorts; sleepwear; pajamas; baby doll pajamas; beachwear; swimming suits; undershirts; singlets; 
underwear, namely, boxer shorts, briefs, boxer briefs, brassieres, panties, pants, thermal underwear, ladies' underwear, 
children's underwear, women's underwear, men's underwear, knitted underwear, G-strings; camisoles; body shirts; body 
shapers; bodies being underclothing; body suits for adults, children, women, men; undergarments; suspender belts.
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4087339    31/08/2018
[International Registration No. : 1447804]
Zhang Zhenhua

No. 18, Linye village, The station Group, Danyang Development Zone, Zhenjiang City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.9;Eyeglass chains; correcting lenses [optics]; optical glasses; spectacle lenses; spectacle frames; eyeglass frames; 
contact lenses; containers for contact lenses; sunglasses.

Cl.21;Eyeglass cleaning cloths.
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Priority claimed from 23/04/2018; Application No. : 72315/2018 ;Switzerland 

4087351    22/10/2018
[International Registration No. : 1447844]
World Economic Forum

91-93, route de la Capite CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed products; photographs; instructional or teaching material (other than apparatus); printing blocks; 
pamphlets; news bulletins; newspapers; publications; periodical magazines; manuals [handbooks]; printed research 
reports.

Cl.35;Evaluation and compilation of mathematical or statistical data; analysis of mathematical or statistical data; 
company networking services aimed at promoting discussion with a view to industrial, regional and global issues and 
changes; networking services for professional and economic purposes aimed at promoting discussion with a view to 
industrial, regional and global issues and changes; services for recording, transcription, composition or systematization 
of written communications and recordings, as well as compilation of data entry or compilation; commercial business 
appraisal and market study services; organization of exhibitions and trade fairs for commercial and advertising purposes.

Cl.38;Provision of online chat rooms for social networking purposes, particularly for public-private cooperation and 
social, political, business and academic leader cooperation; telecommunication services, particularly in the fields of 
interactive communication networks, provision of access to an Internet platform; chat room services for social 
networking purposes.

Cl.41;Organization, arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums; 
organization of congresses and conferences for cultural and educational purposes with the purpose to promote 
discussions on industrial, regional and global changes and issues; education; training; entertainment; sporting activities; 
holiday camp services (entertainment); organization of exhibitions for cultural or educational purposes; information 
relating to education; educational services; organization, hosting and conducting of seminars; award of recognition 
prizes; organization of exhibitions for educational purposes; publication of books; electronic publication of books and 
journals online; publication of texts other than advertising texts; entertainment and education information provided on-
line from a computer database or the Internet; conducting training courses for others; information relating to 
entertainment or education provided on-line or via television, broadband and wireless communication media; 
correspondence courses; organization of exhibitions for cultural or educational purposes; organization, hosting and 
conducting of colloquiums, conferences, congresses, seminars, symposiums, workshops (training); organization of 
competitions (education or entertainment); award of recognition prizes; vocational guidance (education or training 
advice); training in the use of mathematical or statistical data.

8659



Trade Marks Journal No: 1890 ,   25/02/2019           Class 99 
 

4087387    12/04/2018
[International Registration No. : 1447801]
Symrise AG

Mühlenfeldstraße 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical preparations, biological, biochemical and biotechnological substances and preparations 
for use in industry, commerce and science, for further industrial processing, for developing active agents, for medicines, 
for biologically active substances including cells and bacteria, diagnostics, foodstuffs and fodder, pesticides, herbicides 
and fungicides, reagents, test kits, for functionalizing and modifying surfaces, handling and preserving foodstuffs and 
fodder, consisting in particular of solid particles in the form of spheres, cylinders, lenses and the like, multi-component 
granules, plastic granulates, plastic fillers, solidifies particles of liquid raw materials, substrates for active substances, 
consisting in particular of monomeric and polymeric liquids, ionically cross-linked gels, alginates, gelatine, metal oxides, 
hydroxyl cellulose, polyvinyl alcohol, chitosan, cellulose, resins, silica gel, polystyrene, pectates; chemicals, biological or 
mineral substances for coating surfaces, in particular in the form of microparticle and nanoparticle layers.

Cl.40;Treatment of materials, namely fluidised bed processes, granulation processes, coating processes, pelletising 
processes, extrusion processes, drying processes; grinding of raw materials, mixing of raw materials; treatment of 
materials for the production of granules and pellets for the chemical industry, the pharmaceutical industry, the food 
industry and the animal foodstuff industry; mechanical, physical or chemical shaping of raw materials into particles and 
granulates; filling of capsules with active substances; mechanical, physical or chemical conversion of inorganic and 
organic substances including active ingredients, dyes, powders, flavourings, oils; all the aforementioned services being 
included in this class.

Cl.42;Scientific research and development, for others, in particular in the fields of pharmaceuticals, diagnostics, 
chemistry, biology, biochemistry and biotechnology; research and development of new products, production processes 
and machines in the fields of mechanical and chemical process engineering, bioprocess engineering, nanotechnology, in 
particular in the field of forming and processing organic and inorganic substances, formulating and solidifying liquid 
starting media, atomising, drip-forming, metering and filtering liquids, encapsulating active ingredients, modifying the 
surfaces of substrates, coating technology, sealing technology and nanotechnology.
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Priority claimed from 07/08/2018; Application No. : 017940141 ;European Union 

4087388    07/08/2018
[International Registration No. : 1449113]
ADAPTOVATE PTY LTD

34 Edgecliff Rd Woollahra NSW 2025 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computers, peripheral devices for computers; software (recorded and downloadable); interactive computer 
software; data communications software; programs for computers.

Cl.35;Providing business management consulting services; advising businesses in strategic management and 
development of overall corporate strategy and business initiatives; corporate management consulting services to assist 
executives in business decision making; advising businesses through the use of consulting tools and techniques 
enabling strategic business decision-making; providing business project management consulting services, namely 
predicting project outcomes and modifying project implementation to increase likelihood of success in business 
transformation projects; providing information in the field of business management; providing information in the field of 
strategic management and development of overall corporate strategy and business initiatives; marketing services; 
advertising; companies promotion in the internet; advice on organising the sale through a network of internet; sales 
promotion for third parties; commercial information; business information; business administration and management 
consultancy; business investigations; business inquiries; business research; opinion polling; statistical information in 
the field of trade and economic activities; collection, systematization, compilation and analysis of business data and 
information stored in computer databases; database management services.

Cl.41;Publishing services; publishing services on-line; organisation services for symposiums, conferences, seminars, 
competitions, trainings; education and training services; writing and publishing texts, other than advertising; organising 
and conducting symposia, trainings, congresses and conferences; providing on-line electronic publications; electronic 
desktop publishing; publication of books, magazines, newspapers, journals and periodicals.

Cl.42;Creating, installation and maintenance of software; research in the field of computing, software and 
communications technology; rental of software for use via the internet and other communications networks; providing 
electronic memory space on servers; design and analysis of websites, software, mobile telecommunications equipment 
and technical systems; product research services, upgrading of computer software; consultancy in the field of IT; 
computer software consultancy; computer system analysis; computer software design; computer programming; hosting 
computer sites (web sites); installation of software; software design and development services; server hosting; rental of 
software; maintenance of software; scientific research.

Cl.45;Licensing of computer software.
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4087411    21/09/2018
[International Registration No. : 1449077]
Honeypot GmbH

Schönhauser Allee 45 10435 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Personnel placement services; personnel recruitment; personnel consultancy; personnel recruitment; human 
resources management and recruitment services; personnel selection [for others]; personnel recruitment consultancy; 
recruitment consultancy; employment agencies; temporary personnel services.

Cl.38;Providing access to computer, electronic and online databases to enable personnel consultancy and personnel 
recruitment; telecommunications, namely electronic transmission of data, messages and information concerning 
personnel consultancy and personnel recruitment; providing access to online communications links to transfer users to 
other local and global websites for placement of personnel and arranging of work placements; providing online chat 
rooms and electronic display boards for placement of personnel and arranging of work placements; telecommunications 
for displaying of data and information relating to personal consultancy and personnel recruitment; providing access (on 
data networks) to non-downloadable software applications for personnel recruitment.

Cl.41;Exhibition services for educational purposes; conducting of instructional seminars; conducting of instructional 
seminars; conducting of exhibitions for educational purposes; conducting of instructional seminars; analyzing 
educational tests scores and data for others; training and further training consultancy; teaching and training services in 
the field of industry; provision of instruction relating to computer programming; training services in the field of computer 
software development; educational services relating to information technology; training courses relating to computer 
software; training courses relating to computer hardware; providing of training via a global computer network; arranging 
and conducting competitions; organising of competitions for education; electronic game services and competitions 
provided by means of the Internet; arranging of competitions via the Internet; conducting of competitions on the Internet.

Cl.42;Computer services, namely creating websites for registered users for placement of personnel and arranging of 
work placements; computer services, namely storing websites for others (hosting) for the purpose of arranging and 
conducting meetings, events and interactive discussions via communications networks in relation to placement of 
personnel and arranging of work placements; application service provider (ASP) services, namely storage of data for 
enabling online selection of personnel and work placements from databases; application service provider (ASP) services, 
namely development of computer software for enabling online selection of personnel and work placements from 
databases.
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Priority claimed from 04/10/2017; Application No. : M1703118 ;Hungary 

4087425    03/04/2018
[International Registration No. : 1447735]
NNG SZOFTVERFEJLESZTO ÉS KERESKEDELMI KORLÁTOLT FELELOSSÉGU TÁRSASÁG

Szépvölgyi út 35-37 H-1037 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programs (downloadable software); computer programmes (programs), recorded; navigation 
apparatus for vehicles (on-board computers); distance measuring apparatus; distance recording apparatus; on-board 
computers; navigational instruments; all of the aforesaid being for use in the field of automotive and transportation 
services.

Cl.42;Duplication of computer programs; computer system design; computer system analysis; consultancy in the 
design and development of computer hardware; installation of computer program; computer software design; updating of 
computer software; rental of computer software; computer programming; maintenance of computer software; all of the 
aforesaid being for use in the field of automotive and transportation services. 

Cl.45;Licensing of intellectual property.
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Priority claimed from 11/09/2017; Application No. : 017190562 ;European Union 

4087535    27/02/2018
[International Registration No. : 1448178]
ZF FRIEDRICHSHAFEN AG

Löwentaler Str. 20 88046 Friedrichshafen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastics, and agricultural machines; construction machines; machine 
tools; driving devices for machines; power transmission couplings for machines; agricultural implements other than 
hand-operated; transmissions, drives and couplings for machines, in particular machine tools and industrial robots; 
control and regulating systems for transmissions for machines for processing metal, wood and plastics, for agricultural 
machines, and for construction equipment, machine tools and motors and engines; planetary gears for hydrostatic and 
electric machine drives; elevator gears; gear systems and drives for hoists; hydraulic pumps, wheels, valves and brakes 
being parts for machines; steering pump; electric generators for motor vehicles; automatic vending machines; electrically 
operated welding apparatus and instruments; arc welding and stud welding apparatus; welding electrodes; valves for 
engines; fuel pumps for vehicles; remote electric door openers; housings as parts of machines; mechanical measuring, 
controlling, regulating and information devices for drivers and passengers, and for drive, chassis, steering and security 
systems for motor vehicles; synchronizing rings and synchronizing devices for gear boxes; hydrostatic and 
hydrodynamic power shift transmissions for construction machines; hydrodynamic torque converters for machines; 
synchromesh and power shift transmissions for agricultural tractors; gear systems and infinitely variable change-speed 
split-torque gears for self-propelled agricultural machines, work machines and construction machines; travelling gear for 
work machines; transmissions for floor conveyors and hoists; mechanical, hydraulic, electrohydraulic and electric 
steering systems for agricultural and construction machines and self-propelled operating machines; auxiliary drives for 
machines for propelling auxiliary units; self-locking and limited slip differentials for self-propelled operating machines; 
axles, axle systems and axle drives for agricultural, forestry and construction machines, and floor conveyors; brakes, 
magnetically and electromagnetically actuated brakes for machines; printing cylinders; valves as parts of machines; spur 
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gear wheels; worm wheels and worm gears; bevel wheels; racks and pinions being parts for machines; sprockets being 
parts for machines; internal gears; rolling machines for beveled rolling or cylindrical back rolling; machine tools for 
manufacturing and processing gears, namely gear cutting machines, gear paring machines, gear milling machines and 
gear grinding machines; mechanical tools for manufacturing and processing toothed wheels; machine components for 
manufacturing and processing toothed wheels; machines for running-in gears; engine and gear bearing arrangements; 
components and parts for the aforesaid goods; rrocker arms for vehicles; cylinder covers; hoses not of metal for use in 
vehicles; printing cylinders; starters, generators and integrated starter generators; oil tanks.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking, 
life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus and instruments for recording, transmission, reproduction, 
storage, decryption, conversion, processing of data, sound and images; audiovisual telecommunications and telematics 
apparatus; remote control mechanisms; video monitors; modems; access and access monitoring apparatus for data 
processing equipment; authentication apparatus for telecommunications networks; apparatus for scrambling and 
descrambling signals; digital terminals; electronic apparatus, namely data processing equipment, computers and 
apparatus for telematics; computer components, namely memories, processors, microprocessors; peripherals adapted 
for use with computers; devices for simultaneous programming; programs for data processing; magnetic data media; 
flight simulators and flight controls for helicopters, rotorcraft and fixed-wing aircraft; electric, electronic, acoustic, optical, 
haptic and cognitive measuring, controlling, regulating and information apparatus for drivers and passengers regarding 
drive, chassis, steering and security systems in motor vehicles; electrical and electronic controllers for gears and gear 
programs for gear boxes to control gear, automatic transmissions, continuously variable automatic transmissions, 
hydrodynamic and hydrostatic transmissions, transfer cases, axles, differentials, chassis parts, torque transducers, 
couplings and retarders; diagnostic and testing apparatus for motor vehicle electronic control systems; electronic control 
and regulating systems for drive components for ships and boats; electric and electronic material testing instruments and 
machines; computer hardware; computer software; electric and electronic control and regulation apparatus for the partly 
automated, highly automated and fully automated operation of motor vehicles; computer hardware and software relating 
to global communications networks; telecommunications microelectronics and microchips; antennas; dish aerials; high 
frequency transceivers; communications, positioning and data transmission and processing equipment; electronic 
apparatus and instruments for detecting and processing impact accidents; steering electronics; sensors and electronics 
for smart restraint systems; vehicle communication and integration electronics; electronic cruise control apparatus; 
impact sensors; airbag impact sensors; forward collision warning systems; lane change warning systems; lane change 
guidance systems; electronic vehicle stability control systems; following distance indication systems; inertial sensors; 
radar, lidar and camera systems for motor vehicles; fire-extinguishing apparatus; electric and electronic apparatus and 
instruments being parts of electric and electronic systems for land vehicles, aircraft and watercraft, brake systems, 
control systems and safety belt systems for vehicle occupants; electronic controls for heating, ventilating and air 
conditioning apparatus in motor vehicles; instrument panel controls; braking and wheel suspension controls; steering 
column controls; laser apparatus; space communications systems; solar panels; airborne and ground based technical 
reconnaissance systems; avionics systems; fingerprint identification apparatus; electrical plugs; electric switches; 
software downloaded from the internet; electronic publications downloadable from the internet; telecommunication 
apparatus; apparatus for navigation purposes; apparatus for driving vehicles automatically; calipers; mass flow meters; 
wheel speed sensor; tire monitoring systems; remote keyless entry systems for motor vehicles; infrared sensors; electric 
valve timing controls for motors and engines; man and machine interface controls and switches; rollover prevention and 
mitigation systems; electronic grade control systems; speed limit sign recognition systems; remote-controlled 
acceleration sensors for collisions; occupant sensing systems; seatbelt buckle sensors; seatbelt reminder systems; 
parking assistance systems; test benches and apparatus for the aforesaid goods; electric and electronic material testing 
apparatus; steer-by-wire systems; steering torque, steering angle of rotation, steering speed and steering acceleration 
sensors; parts and fittings for all the aforesaid goods; machines and mechanical apparatus for testing of gearings for 
manufacturing precision and in relation to operating noise; material test machine; cable harnesses for interior fitting of 
motor vehicles; cable housings, protective sheaths for cables, cable sheaths and cable rings; cable guide conduits, cable 
housings and cables for motor vehicles.

Cl.12;Apparatus for locomotion by land, air, on water or in water; vehicles and parts therefor; gears for land vehicles; 
gear boxes for land vehicles; synchromesh and power shift transmissions; automatic transmissions; continuously 
variable automatic transmissions; dual clutch transmissions; hydrodynamic and hydrostatic transmissions; gear boxes; 
manual gearboxes for passenger vehicles, lorries, buses and special purpose vehicles; automatic, mechanical gears for 
passenger vehicles, lorries, buses, special purpose vehicles and rail vehicles; automatic gears and automatic infinitely 
variable change-speed gears for passenger vehicles, lorries, buses and special purpose vehicles; transfer cases 
integrated into automatic gears; mechanical and hydrostatic variators for adjusting the speed increasing ratio in 
automatic infinitely variable change-speed gears; power shift transmissions for lorries, buses, special purpose vehicles 
and rail vehicles; hydrostatic and hydrodynamic power shift transmissions for special-purpose vehicles and rail vehicles; 
transfer cases for passenger vehicles and special purpose vehicles with and without all-wheel drives; self-locking and 
limited slip differentials for passenger vehicles, lorries and special purpose vehicles; gear systems, gear preselectors, 
automatic switching apparatus, in particular for automatic gear shifting; synchronizing rings and synchronizing devices 
for gear boxes; transmission for tracked vehicles; electric, electromechanical and electrohydraulic drives and drive 
systems and hybrid drives for passenger vehicles, lorries, buses and special purpose vehicles; wheel hub drive systems 
and wheel hub gears; drives for rail vehicles; planetary gears for hydrostatic and electric drives; helicopter rotor blade 
adjustment devices; mechanical, hydraulic, electrohydraulic and electrically-assisted steering mechanisms and steering 
systems for passenger vehicles, lorries, buses, special purpose vehicles and track vehicles; axles; axles, axle systems 
and axle drives for passenger vehicles, lorries, buses, special purpose vehicles and rail vehicles; apparatus for roll 
stabilization and for level regulation of land vehicles; differentials; chassis components; torque converters; couplings; 
retarders; brakes; clutches; auxiliary drives; axle drives; suspension shock absorbers; shock absorbing springs; tie rods; 
stabilizers; panhard rods and track rod ends; handle bars; wheel joints; four-point links; triangular links; axle struts; 
electric, electrohydraulic, hydraulic and mechanical steering; steering columns; wheel drives; electric motors for motor 
vehicles; internal combustion engines for motor vehicles; electric motors for motor cars; hybrid drives for motor vehicles;
wheelchairs for transporting invalids; motors for land vehicles; bodywork parts for vehicles; parts and fittings for interior 
fitting of motor vehicles in the form of precision plastic molds and assemblies, pipes and fastenings; brakes and brake 
systems for vehicles, namely anti-lock braking systems, traction controls and vehicle stability control braking systems; 
base brakes; disc brakes; drum brakes; rotors; brake shoes; actuators for brake systems, in particular master cylinders; 
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seat belts and seat belt pretensioners; child restraints; airbag coverings; air bags; integrated vehicle safety systems; anti-
theft protection systems for vehicles; wheel suspensions; steering racks; steering gears; wheel suspension ball joints; 
steering linkages; hydraulic steering systems; power steering systems; electrically powered steering; electrically 
powered hydraulic steering; integrated steering and wheel suspension modules; steering wheels; intermediate columns; 
metal guides and seat inserts of metal for vehicles; valve lifters; valve train rotators, retainer caps and retainer locks; 
wheel cylinders for vehicles; parking brakes; hydraulic boosters; mechanical brake assistance systems; vacuum 
boosters; slip control boost actuation; electric hydraulic braking systems; electric mechanical brakes; electric parking 
brakes; electro-hydraulic brakes; belt and rack drive electronic power steering; column drive electronic power steering; 
rear wheel steering systems for motor vehicles; steer-by-wire systems; manual mechanical steering systems; active 
dynamic wheel suspensions; semi-active roll control; active roll control; axle boots for vehicles; vehicle parts, namely, 
sunspension linkages and sunspension struts; advanced steering systems; steering fluid supply; integral steering gear; 
active and adaptive restraint systems; active control retractor systems for safety belts; retractor and buckle assemblies 
for safety belts; vehicle seat height adjustment devices; single stage airbag inflators; dual stage airbag inflators; 
assistance systems for bypassing the blind spot for automobiles; disk brake pads; drum brake pads; cantilever brakes; 
distribution cable yokes for cantilever brakes; brake kits; clutch slave cylinders; brake boosters; racks and pinions for 
steering of vehicles; bellows for cardan joints of motor vehicles; drag links; radius rods; automatic emergency braking 
systems for vehicles; active front axle steering systems; collision mitigation braking systems; front impact multi-stage 
airbag inflators; side impact multi-stage airbag inflators; steering accessories, namely cardan joints, angular gears, 
steering columns, valves valves for vehicle tyres and work cylinders for steering systems; worm gears for steering 
mechanisms; fixed and adjustable steering columns, steering axles, steering brakes, steering valves, intermediate 
steering gear; torsional vibration dampers; valves; separate and integrated primary and secondary retarder brake 
systems for lorries, buses, special purpose vehicles and rail vehicles; parts and components for the aforesaid goods for 
motor vehicles; transmissions for helicopters, aircraft and airships; engine transmissions for helicopters; actuators for 
aircraft; transmissions and transmission parts for ships; parts for drive trains of ships between gears and propellers, 
namely couplings, propeller shafts and flanges; marine propulsion units; surface drives for ships; reversing gears and 
step-up gears for water vehicles; gear shift knobs for vehicles.

Cl.37;Building construction; conducting of maintenance and repair work on apparatus for locomotion by land, air, on 
water or in water, and parts therefor; conducting of maintenance and repair work on vehicles and parts therefor; 
conducting of maintenance and repair work on computer hardware.
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4088359    02/11/2018
[International Registration No. : 1448066]
EP YAYING FASHION GROUP CO., LTD

NO. 966, WEST DONGSHENG ROAD, JIAXING CITY 314003 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; attaché cases; halters; travelling bags; furniture coverings of leather; umbrellas; handbags; 
walking sticks; fur; clothing for pets.

Cl.25;Clothing; layettes; ski boots; shoes; headgear for wear; gloves; scarfs; girdles; hosiery.

Cl.35;Compilation of information into computer databases; organization of fashion shows for promotional purposes; 
provision of an on-line marketplace for buyers and sellers of goods and services; advertising; presentation of goods on 
communication media, for retail purposes; commercial administration of the licensing of the goods and services of 
others; marketing; import-export agency services; organization of exhibitions for commercial or advertising purposes; 
sales promotion for others.
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Priority claimed from 29/01/2018; Application No. : 017749276 ;European Union 

4088370    10/07/2018
[International Registration No. : 1448766]
Achenbach Buschhütten GmbH & Co. KG

Siegener Straße 152 57223 Kreuztal Germany

Proposed to be Used
IR DIVISION
Cl.7;Winding, cutting, coiling and rewinding installations being machines for the manufacture and processing of foil 
tape, in particular aluminium tape and composite materials; separating and doubling installations being machines for the 
aluminium manufacturing and processing industry; hydraulic and mechanical machines for the optimisation of rolling 
processes (including preparation and transport of rolling stock) via the automatic measurement, control, regulation, 
process control compilation, evaluation and recording of data from the rolling process.

Cl.9;Software for the optimisation of rolling processes; electrotechnical, electronic and optical apparatus (including 
parts therefor, included in this class) for the optimisation of rolling processes (including preparation and transport of 
rolling stock) via the automatic measurement, control, regulation, process control compilation, evaluation and recording 
of data from the rolling process; installations consisting of pneumatic, electrotechnical, electronic and optical apparatus 
for the optimisation of rolling processes (including preparation and transport of rolling stock) via the automatic 
measurement, control, regulation, process control compilation, evaluation and recording of data from the rolling process; 
evenness measuring devices containing pneumatic component (including parts therefor, included in this class) for the 
optimisation of rolling processes (including preparation and transport of rolling stock), via the automatic measurement, 
control, regulation, process control compilation, evaluation and recording of data from the rolling process.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creation of software for the process control and 
monitoring of machines for treating foil tape.
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Priority claimed from 13/04/2018; Application No. : 17887577 ;European Union 

4088378    22/06/2018
[International Registration No. : 1448767]
ROBERTO CAVALLI S.P.A.

Piazza San Babila, 3 I-20122 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; handbags; travel baggage; card wallets [leatherware]; card cases of leather; 
leather credit card holders; wallets; key cases; clutch bags; suitcases; wheeled suitcases; make-up bags, not fitted; sport 
bags; evening bags and shoulder bags for women; shopping bags made of skin; school book bags; travel garment 
covers; shoe carriers for travel; beach bags; nappy bags; backpacks; Boston bags; travelling cases; canvas bags; 
overnight bags; luggage and carrying bags; sling bags for carrying infants; satchels; formal handbags; vanity cases (not 
fitted); luggage tags; trunks of leather and boxes of leather; briefcases [leather goods]; straps made of leather; animal 
skins, hides; umbrellas and parasols; walking sticks; whips, harness and saddlery; leather leashes; collars, leads and 
clothing for animals.

Cl.25;Clothing; coats; jackets [clothing]; trousers; skirts; tops; mackintoshes; topcoats; furs [clothing]; waist belts; 
suspenders; gowns; heavy jackets; sweaters; denim jeans; suits; uniforms; cloaks; parkas; shirts; undershirts; 
cardigans; underwear; baby doll nighties; garters; robes; bathing wear; negligees; swimming costumes; dressing gowns; 
pyjamas; shawls; foulards [clothing articles]; sashes for wear; neckties; bow ties; sweat shirts; maillots [hosiery]; polo 
shirts; leotards; short trousers; combinations [clothing]; masquerade costumes; hosiery; wedding dresses; layettes 
[clothing]; bibs, not of paper; stockings; socks; tights; footwear; shoes; training shoes; slippers; covers for shoes; 
galoshes; clogs; outsoles for footwear; shoe uppers; boots; ski boots; snow boots; half-boots; espadrilles; sandals; bath 
sandals; gloves [clothing]; mittens; headgear; hats and caps; peaks (cap-).

Cl.35;Advertising; business management; business administration; office functions; dissemination of advertising 
matter; consultancy regarding business organisation and business economics; demonstration of goods; commercial or 
industrial management assistance; marketing studies; shop window dressing; modelling for advertising or sales 
promotion; organization of exhibitions for commercial or advertising purposes; sales promotion for others; presentation 
of goods on communication media, for retail purposes; consumers (commercial information and advice for -) [consumer 
advice shop]; commercial administration of the licensing of the goods and services of others; sponsorship search; 
fashion shows for promotional purposes (organization of-); marketing services; provision of an on-line marketplace for 
buyers and sellers of goods and services; business advisory services relating to the establishment and operation of 
franchises; retailing and wholesaling of cosmetics, perfumery, candles, hand tools and implements, hand-operated, 
cutlery, razors, manicure and pedicure utensils; retailing and wholesaling of spectacles, optical goods and cases for 
optical goods, telephones and covers therefor, laptop computers, tablet computers and covers therefor, smartwatches, 
health monitoring sensors and heart rate monitoring apparatus, lighting installations and lamps, land vehicles; retailinq 
and wholesaling of jewellery, horological instruments, paper stationery, office stationery, bags, pocket wallets, saddlery, 
furniture, kitchen utensils, household utensils, services (dishes); retailing and wholesaling of bath linen, bed linen, table 
linen, clothing, footwear, headgear, belts, buttons, hinges, buckles, carpets, floor coverings, wall hangings; retailing and 
wholesaling of games, toys and playthings, instruments, tools, devices and clothing specifically for sports matches, 
sports and physical education, bags and pouches for sporting articles; retailing and wholesaling of fruits and vegetables, 
jellies, jams, compotes, honey, oils for food, pastries, confectionery, chocolate, coffee, tea, natural plants and flowers, 
non-alcoholic beverages, alcoholic beverages, smokers' articles.
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4088400    26/10/2018
[International Registration No. : 1449086]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Software; mobile software; e-commerce software; mobile e-commerce software; software for searching, viewing, 
and purchasing products and services; computer software for third parties to post information, create electronic product 
catalogs, respond to requests, and place and fulfill orders for products, services, and business opportunities via local and
global computer networks; computer software for searching, browsing, and receiving transmissions of text, electronic 
documents, graphics, and audiovisual information on local remote area, global computer networks, and on intranets or 
directories of information available on computer networks; computer software for facilitating, processing, and collecting, 
analyzing, issuing receipts, and providing data and information regarding mobile payments; computer software for 
facilitating and completing money transfers via email, mobile devices, and global and local computer networks; computer 
software to allow users to perform electronic business transactions via mobile devices and local and global computer 
networks; computer software that enables consumers to use electronic signatures, personal identification numbers, 
names, or photos in completing mobile payment transactions; software for authenticating the identity of a payer; 
downloadable electronic publications in the nature of magazines, books, newspapers, and periodicals in the field of 
general human interest; software for cellphones; smart phone application (software); downloadable electronic 
publications; computer hardware for processing electronic payment; software for processing electronic payment; DNA 
chips; worked glass, except building glass; abacuses; protective shoes; locks, electric; carpenters' rules; physical and 
chemical laboratory apparatus and instruments; optical apparatus and instruments except for glasses and photographic 
apparatus; photographic apparatus and instruments; weighing apparatus and instruments for standard unit; eyeglasses; 
mathematical instruments; mechanisms for coin-operated apparatus; life saving apparatus and equipment; fire 
extinguishing apparatus; alarm systems; luminous traffic signal devices; divers' masks; life boats (rafts); satellites; fire 
engines; electrified fences; egg-candlers; ionization apparatus not for the treatment of air or water; electric power 
distribution machines; neon signs; battery; electricity measuring apparatus and instruments; wires, electric; electric door 
bells; electric audio and visual apparatus and instruments; telecommunication machines and implements; operating 
system programs; computers; semiconductors; electric plugs; video game cartridges; nose clips for divers and 
swimmers; protective gloves; helmets; respiratory masks, other than for artificial respiration; protective clothing; 
phonograph records; metronomes; magnetic cards; downloadable ticket; films, exposed; computer software for business 
purposes; computer software applications, downloadable; downloadable smart phone application (software); computer 
software for data processing; software for use in database management; software for smart TV (application); application 
software for smart phone; computer software for application and database integration; computer software for creating 
searchable databases of information and data; computer software for controlling and managing access server 
applications; computer e-commerce software, computer application software (downloadable); privacy protection 
software; recorded data files; downloadable coupon; logistics management system using RFID (RFID communication 
machine); transmitting and receiving apparatus for logistics management system using RFID; downloadable electronic 
manuals.

Cl.36;Credit, charge, debit, gift, and cash card services; financial services, namely, enabling transfer of funds for others 
via electronic communications networks; authorization, authentication, clearing, reconciling, and settlement of financial 
transactions; cash disbursement services and transaction authorization; consultancy relating to financial and monetary 
affairs; providing information relating to financial and monetary affairs; banking and insurance services; charge card and 
credit card services; debit card services; cash card services; financial services; transaction authorization and settlement 
services; financial clearing; payment transaction processing services; electronic payment for others; payment processing 
services; financial information processing; financial management; transaction authentication and verification services; 
deposit-taking services; fiscal valuations and assessments; real estate appraisal; credit inquiries services relating to 
finance; intermediary trade services; antique appraisal; appraisal of precious metals; philanthropic services concerning 
monetary donations; issuance of coupon for cutting price; financial management relating to electronic processing of 
payments; providing cash and other rebates for credit card use as part of a customer loyalty program; financial trading; 
issuance of membership card; issuance of pre-paid card with membership card function; management of pre-paid card 
with membership card function; providing rebates at participating establishments of others through use of a membership 
card; mobile and internet payment services; integrated services of mobile electronic wallet and mobile payment; mobile 
internet payment services; issuance of cyber money; issuance of tokens of value via smart phones; issuance of 
electronic gift certificate; electronic credit card transactions; membership card services for electronic wallet; provision of 
information in the field of financing via electronic wallet; issuance of tokens of value in electronic form.

Cl.39;Delivery and shipping services; packing goods for transportation and shipping; warehousing and storage 
services; travel ticket reservation services; packaging and storage of goods; transport and packaging of goods; 
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transport/storage and packaging of goods; storage of services; transport and storage of goods; storage and delivery of 
goods; freight (shipping of goods); airline and shipping services; packaging of goods; warehousing services; travel tours 
and ticket reservation services; transportation logistics information via computer communication networks; marine 
transport; traffic information; storage of goods; hazardous materials warehousing; depot services for the storage of 
vehicles; rental of wheelchairs; travel tour guide services; physical storage of electronically stored data or documents; 
diving (other than salvage); gas distribution; rental of warehouses; delivery of goods; provision of tourist travel 
information; arranging and booking of travel; booking of seats for travel; processed food delivery by means of on-line 
orders; postal, freight and courier services; logistics services consisting of the storage, transport and delivery of goods; 
mobile traffic information; storage of oil; physical storage of electronically-stored data; courier transport services; data 
processing relating to transportation logistics; collection of data relating to transportation logistics; providing statistics 
information relating to transportation logistics; inbound and reverse logistics of others; logistics services consisting of 
the transportation, packaging, and storage of goods; delivery of goods ordered by on-line networks and the Internet; 
goods warehousing; same day delivery services; food delivery.
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4088401    04/09/2018
[International Registration No. : 1448708]
APLUS Lighting Science & Technology Co.,Ltd.

No.438, 3rd District, Wushiling, Yangwu Village, Dalang Town, Dongguan City 523789 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; switches, electric; transformers [electricity]; light dimmers [regulators], electric; light 
regulators [dimmers], electric; plugs, sockets and other contacts [electric connections]; lighting ballasts; low-voltage 
power supplies; high and low voltage switchboards; home used remote controller.

Cl.11;Lamps; electric lamps; lighting apparatus and installations; chandeliers; ceiling lights; luminous tubes for 
lighting; miner' lamps; electric flashlights; street lamps; luminous house numbers; aquarium lights; electrically heated 
carpets; heaters for baths; radiators, electric; fans [air-conditioning]; exhaust fans; stage lighting apparatus; fluorescent 
lamp tubes.

Cl.35;Outdoor advertising; consultancy regarding advertising communication strategies; direct mail advertising; 
publicity; design of advertising; advertising planning services; professional business consultancy; import-export agency 
services; sales promotion for others; provision of an on-line marketplace for buyers and sellers of goods and services.
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Priority claimed from 10/10/2018; Application No. : 4489942 ;France 

4088759    06/11/2018
[International Registration No. : 1448130]
DBV TECHNOLOGIES

177-181 avenue Pierre Brossolette F-92120 Montrouge France

Proposed to be Used
IR DIVISION
Cl.5;Adhesive device enabling cutaneous or epicutaneous administration of powdered medicated or pharmaceutical 
substances for humans or animals (patches); patch containing a preparation in powder form for medical use; occlusive 
patch enabling the cutaneous absorption of a powdered medicated substance.

Cl.10;Medical apparatus, instruments and devices for the cutaneous or epicutaneous administration of powdered 
medicated or cosmetic substances for humans or animals; occlusive dispenser for medical use; instrument using 
electrostatic properties from a biocompatible support (apparatus for medical use).

Cl.42;Research in the field of Immunotherapy; design of a scientific method for epicutaneous desensitization via 
immunotherapy without prior preparation of the skin (other than simple and light cleaning in order to leave the cell 
structure of the skin intact); scientific research in the field of processing and treatment of allergies; scientific research in 
the field of allergy treatment for a treatment to be applied repeatedly to the skin of the patient without prior preparation of 
the skin (other than simple and light cleaning in order to leave the cell structure of the skin intact) thus avoiding the 
transfer of the allergen into the blood; discovery (scientific research) and development of allergens; design of methods 
for the treatment of allergy-causing by the combination of immune cells from the skin; design of methods for treating 
allergies via the application of a patch to the unbroken skin of the patient without prior preparation of the skin (other than 
simple and light cleaning in order to leave the cell structure of the skin intact).

Cl.44;Medical services applying a method for desensitizing by Immunotherapy; medical treatment service via allergen 
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administration by placing a patch on the patient’s intact skin while preventing the allergen from getting into the blood; 
medical treatment service using a method for desensitizing by epicutaneous Immunotherapy; medical treatment service 
by epicutaneous immunotherapy without prior preparation of the skin (other than simple and light cleaning in order to 
leave the cell structure of the skin intact); consultancy in the field of desensitization to combat allergies.
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